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. LOK SABHA DEBATES

LOK SABHA

Monday, March 2, 1987/Phalguna 11,
1908 (SAKA)

et et s Sttt

The Lok Sabha met at Eleven of the
Clock

[MR. DEPUTY.SPEAKER in the

Chair.]

ORAL ANSWERS TO QUESTIONS

[English]

DR. G. S. RAJHANS :  Sir, a serious
development has taken place. Pakistan has
already developed a nuclear bomb.

MR. DEPUTY-SPEAKER : No, no.
You raise it later on.

Remunerative Price of Cotton

*¥62. SHRI UTTAMRAO PATIL :
Will the Mihister of AGRICULTURE be
pleased to state :

(a) whether Government are aware that
owing to dcpression in cotton future trade
and its bleak future, the cotton growers
would not be able to get remunerative
prices; and

(b) if so, the corrective steps being
taken or contemplated in this matter ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) (a) and
(b). The declared policy of the Goveroment
is to ensure remunerative prices to the
growers for their produce with a view to
encouraging them for higher investments

and production. For this purpose Goveérn-
ment of India announces each season the
procurement/minimum support prices of
important agricultural commodities includ-
ing cotton. The Cotton Corporation of
India undertakes the price support opera-
tions in case market prices of raw cotton
tend to fall below the declared minimum
support level.

[Translation]

SHRI UTTAMRAO PATIL : Mr.
Deputy-Speaker Sir, when the prices in the
market tend to fall below the support price,
the Central Government gives protection to
the farmers by purchasing their produce
from the market at the support price. There
are very few such occassions when the
market price falls below the support price.
The support price which has been approved
by the Government is Rs. 5§30 at present and
the -market price is more than Rs. 600,
Last year, the Maharashtra Cotton Growers
Cooperative Federation purchased cotton at
the rate of Rs. 650 in Maharashtra where
monopoly cotton purchase scheme is in
Vogue, This year when the matter came
up for fixing the prices, then the Central
Government forced the Government of
Maharashtra to purchase it at the support
price which in Rs. 100 less, and in this way,
the farmers in Maharashtra are getting Rs.
100 less than the last year. What is the
Centre’s policy bebind it ?

[English]

SHRI YOGENDRA MAKWANA : The
government is fixing support price taking
into consideration all the factors and the
cost of the production of the cotton. The
support prices are fixed giving a little
margin over cost as a way of incentive to
the farmers. When the goveroment pro=-
cures it, it procures it at the rate which is
fixed by the government. but the market
prices may be different,
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[Translation]

SHRI UTTAMRAO PATIL : Sir, my
question has not been answered. I had
asked as to why the Central Government is
not permitting the Maharashtra Government
to pay a higher support price than what
has been fixed. My question relates to the

sypport price which the Maharashtra
Government had proposcd to adopt this
yeear.

{English]

SHR] YOGENDRA MAKWANA : 1
* have already explained how the government
is fixing the support price. But the hon.
member is again insisting as to why the
Maharashtra Government has not paid this
time the prices which thcy had paid during
earlier years. This is because they were
giving more prices than the neighbouring
areas of Gujarat and other States. Cotton
was brought to Maharashtra and it was
selling at a high price.
that the cooperative socicties had incurred
a great loss and that had made the govern-
ment to ask the Maharashtra Government
to pay the support price. If they want to
procure it. If you see the figures you will
find that in many states the figures of the
market prices are higher and the farmers
can sell it in the market if they want a
higher price  The government revised this
procedure in order to heip the furmers. In
case there is a distress sale and if there is a
fall in the market prico and if the farmers
are sufferers, then the governmcnt inter-
venes into the market; not otherwise.

[Translation)

SHRI UTTAMRAO PATIL : Secondly,
the Goveérnment has changed the name
A.P.C. into C.A C.P. but it does not seem
to us that it has made auy change in the
policy. We have been demanding for a
long time that this cnmmission should have
at least 4 farmers as representatives as its
Members and that the Chairman should be
selected from amongst the four representa-
tives of those farmers. We have come to
koow that this demand has been under the
consideration of the Government for quite
a long time. Will the hon. Minister kipdly
inform us in this regard ?

MARCH 2, 1987
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[English}

THE MINISTER OF AGRICULTURE
(DR. G. S. DHILLON): The suggestio
from the hon. member is very welcome. We
have already decided to increase the number
of non-officia] members upto the strength
of the official members besides the Chair-
man. (Interruptions)

PROF. N. G. RANGA : How many?

DR. G. S. DHILLON : Let me comp-
lete it. Why are you becoming so much
impatient 7 Now, besides the Chairman,
already they are three officials, hat is four
officials : and earlier there was only one
farming representative. Now, we will have
three farmers’ representatives and three non-
official members tesides the Chairman, who,
according to the law and rules, must be an
agro-ecopomist; and 1 think after that we
will have a different complexion of the
whole system.

SHRI RAM SINGH YADAYV :
abcut the Chairman ?

What

SHRI YOGENDRA MAKWANA : The
Chairman will be an agro-economist. That
is what he was saying.

DR. DATTA SAMANT : There are 50
lakh cotton growers in the country. 1t is
next to agriculture.

MR. DEPUTY-SPEAKER :
an agriculture.

It is also

DR. DATTA SAMANT : They have
come to a stage where next year they will
pot cultivate any cotton because of the policy
of the government. Sir, the Goveroment has
allowed polyester concession of Rs. 131
crorcs. At prescat about 41 lakh bales of
cotton—Ilast year and Lhis year—are remain-
ing with the growers.

MR. DEPUTY-SPEAKER : You put
the question,

DR. DATTA SAMANT : Only 6 lakhs
are permitted to be exported. . There is not
much dgmanq. I know it. Bul what is the
sPpporting price 7 Maharashtra has askeg
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for it, beciuse Maharashira has not only
25,000 biles. Arc you going to alliow
for the whole country to export the cotton ?
That is ore question And a simple question
pertaining to this I want to know. 1 do not
know why the Government is slecping over
it. Cotton garments worth Rs. 900 crores
arc cxported. Trey are very much in
demand in the U.S.A., Russia and every-
where. The cotton growers gets only Rs 3,
even though the cotton garment costs Rs.
25, my mill owner who is exporting wants
Rs 80, and the furmer gets Rs. 2, and my
worker gets only Rs, 3. The exporter gets
Rs. 70. This is the position. 1 have gone
to the garment factories, and I have studied
this market. I do not know why the
Government is not coming forward. We
are giving export oricntation and conces-
sions to one who exporis. That is the
point.

MR. DEPUTY-SPEAKER ¢ You put
the question.

DR, DATTA SAMANT : I want to
know whether you are going to allow the
export of cotton.

Second thing is in exporting garments
there is a d.(fhiculty. Industrialists ure
exminting mceney  Are you going to pro-
tect them by giving reduced prices to the
farmers and thirdly, are you going to allow
inter-State exports ? (Interruptions)

MR. DEPUTY-SPEAKER :
put so many questions,

Do not

SHRI YOGENDRA MAKWANA: I
did rot know when Dr. Datta Samant has
shifted from industrial labour to cotton
growers. (Interruptions)

DR DATTA SAMANT : Cotton gar-
ments worth Rs. 900 crores are exporied.

SHRY YOGENDRA MAKWANA : The
Government has already announced the long
term export policy and wunder this policy a
minimum of six lakh bales per annum will
be ullowed to be exported. Now, looking
to the cotton production in the country this
quantity which is allowed by the Govern-
ment for export is sufficicnt. Because we
have our iuternal comsumption also. For
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our textile industry we require the cotton
and if we export all the cotton which is
produced in the country, there will be a
shortage. Today the position is such that
after exporling this, there will be shortage
for the internal consumption. So it is not
as he has stated. The posilipn is quile
diffcrent.

[Translation)

SHRI BANWARI LAL PUROHIT :
Mr. Deputy-Speaker, Sir, the cotton mono-
poly purchase scheme exists only in
Maharashtra, In raw cotton the cotton seed
content is 2/3 part of its weight and it s:1I’s
at the rate of Rs. 100 or 150 in the
markect. The price of cot'on has also gone
up by Rs 1000. Besides, you are ealso
exporting it. I want to ask the hon.
Minister whether the Central Government
keeping in view the above situation, (as the
farmers have to accept the price which the
Government fixes), would permit the
Government of Maharashtra 1o increase the
rates or not. I bave asked a very simple
question and I would like to submit that the
farmers of Maharashtra should be allowed
higher prices, keeping in view the increase
in the prices of colton. Why are you harm.
ing the interests of the farmers ?

SHRI YOGENDRA MAKWANA : As
regards the question whether puichase of
cotton should be made on the support price,
we have already stated that cotton should
be purchased at the support price only,
otherwise the Cooperatives would go bank-

rupt by increusing the prices like this.
Perhaps you are not aware of this fact.
[English]

MR. DEPUTY-SPEAKER : Order
please. '
[Translation)

SHRI DATTA SAMANT : What you
say is true, that the cooperatives are
running at a loss of Rs. 7 crores, but how
does an extra-paymcnt of Rs. 2 to the
farmers rcally matter 7

[English]

MR. DEPUTY-SPEAKER :
cussion like this should go on.

Nu dJdis-
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SHRI KADAMBUR JANARTHANAN:
Is the Mipistry aware that the Agricultural
Prices Commission is fixing the price during
the sowing season ? They fixed Rs. 3 higher
than the last year’s price. But this year
the crop estimate—according o the Govern-
ment—is 102 lakh bzles which is at present
only—the estimate —is 85 lakhs. Therefore,
I would like to know from the Minister—
for the cotton products—whether the
Government will do some re-thinkirg for
fixing the pricc during the flowering season.
Then only the correct estimate of the crop
will be known. Now the market price is
Rs. 630 and the support price is 530; so it
is meaningless  Therefore, will the
Government do some re-thinking in fixing
the suppcrt price for at least colton ? After
the new textile policy has come, more ard
more growers are suffering. Therefore,
will the Government consider re-fixing the
support price in the flowering season and
increase it further ?

SHRI YOGENDRA MAKWANA : It
is the demand of the farmers that the
prices should be fixed before the sowing
season so that they can decide about the
crow pattern because if the prices are
more, they will go for that crop. Now,
here is a Member who wants that it should
be decided later. We have to go by the
demand of the farmers and not by the
demand of an individual Member in this

case.

PROF. N.G. RANGA : My friend,
Dr. Datta -Samant, has succeeded in
confusing us all. The Maharasntra Goveroe
ment fixes a monopely price. If that is
80, is it done in the interest of the farmers
or in the interest of so-called cooperative
societies 7 Cooperative societies are
supposed to bc for farmers, but at the
same time, the farmers cre made to suffer,
1 canpot understand this  particular
confusion. Secondly, when the market
prices are higher because of liberal export
why is it that Government does not allow
the farmers to sell their cotton in the open
market because support prices arc nceded
only when the market ~rices are very much
lower and, thercfore, support prices are
needed to support and help the farmers.
On the other hand, what is happening is
that farmers are being penalised for the
sake of two forces—one the so-called
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cooperatives and the other, exporters who
have exported 10 other ccuntries and got
all the benefits at the cost of farmers.

SHRI YOGENDRA MAKWANA : It
scems that there is some misunderstanding.
The farmers are at liberty to sell in the
open market...

SHRI BANWARI LAL PUROHIT :
Not in Maharashtra...(Interruptions)

MR. DEPUTY-SPEAKER :
Minister reply...(Interruptions)

Let the

SHRI YOGEI‘\JDRA MAKWANA : 1
do not know whyv the Maharashtra Govern-
ment is not allowing the farmers to sell it

in the open market...(Interruptions)

DR. DATTA SAMANT :
supposed to know...(Interruption)

You are _

MR. DEPUTY.SPEAKER : H:
find out. (Interruptions)

will

SHRI YOGENDRA MAKWANA
Under this monopoly scheme, advance
payments are made by these socisties. The
socicties are of the producersi.e. cotton
producers. Any profit earred by the
sociely ultimately goes to the producers
who are the share-holders of the societies.
Here the profit does not go to the middle-
man as in the case of private trade. 1t is
not the private trade but the cooperatives
who are procuring cotton. So, it is not
the private individual or the Government
who is taking away the profit. The benefit
i.e. profit is ultimately passed on to the
producers i.e. the farmers who are the
share-holders of the societies. So, there
is no loss to the farmers.

[ Transfation]

SHRI BALKAV] BAIRAGI : Mr.
Deputy Speaker Sir, I want to ask the hon.
Minister if this is the case, then why hasg
the cotton corporation suffered a loss of
Rs. 60 crores ? '

.SHRI YOGENDRA MAKWANA
Mr. Deputy Speaker Sir, the point is not
about the Cotton Corporation, but it is
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about the Cotton.producers Cooperative
Socisty, My dear poet, thisis slightly a
different thing.

{English]

SHRIMATI BASAVARAJESWARI
Sir, I would like to know whether it has
come to the notice of the Government
that the price of cotton is much higher
than the price of lint Lint is sold at a
price much lower than the price of gotton
because cotton contains seeds frorh which
oil can be -extracted. So, the lint price
has been reduced to the minimum, There-
fore, I would like to know what steps do
the Govcrnment propose to take to see
that lint price is proportionate to the
price of cotton. Cotton prices are much
higher than the price of lint and the
farmers are in the habit of ginning the
cotton and using the cotton seeds for
feeding their cattle. So, the farmers are
not getting proportionate price for the
lint compared to that of the cotton,
Therefore, 1 would like to know what
steps do the Government propose 1o take
to get some remunerative price for lint
also.

SHRI YOGENDRA MAKWANA
Sir, a good suggestion has been made by
Prof Ranga that it should be got examined.
The same reply I was to give.

Power Shortage in Steel Plants

*63. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether the steel plants under the
Steel Authority of India Limited have not
.,.‘;been working to their optimum capacity
because of shortage of power; and
(b) if so, the remedial action Govern-
ment propose to take in the matter ?

THE MINISTER OF STEEL AND
MINES (SHRI K.C. PANT) : (a) and (b).
A Statement is laid on the Table of the
House. . :

+  Statement

There are varfus factors, including
availability of power, which determine
capacity utilisation of the steel plants.

PHALGUNA 11, 1908 (SAKA)
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During this year, some of the SAIL
stee! plants lost production on account of
inadequate availability of power.

The power supply position to the steel
p'ants by public utilities is under conslant
review at the Inter-Miuisterial level,
Wherever possible, additional power supply
is arranged from other grids.

The existing captive power generation
is maximised whencver there is shortage in
power supply from public utilities.

As a long-term measure and to reduce
dependence of steel plants on external
power supply, addutional captive generation
capaciliss are being created by sectting up
a(3X60 MW) captive power plant at
Bokaro Steel Plant, a (2 X 60 MW) captive
power plant at Durgapur Steel Plant and a
(2X60 MW) captive power plant at
Rourkela Steel Plant,

[Tranlation]

SHRI BALASAHWEB VIKHE PATIL :
Mr, Deputy Speaker, Sir, it is evident
from the statement that the Government,
after a few years of experience, has decided
to instal captive power plants in some steel
units and additional power is being
generated But we are suffering losses
every year in our production of steel and
we also have to import it at times to meet
our requirements. In spie of getting
power supply from outside sources and
from State Electricity Boards, adequate
power is not available and as a
consequence, there is loss of production
and industries are also suffering losses.

In view of inadequate availability of
power, I want to know the capacity being
utilised at present, the loss in production
the extent of losses incurredly the steel
units and how much steel are we importing
and how much we had to spend on import
of steel 7 This would make us know about
its importance,

SHRI K.C. FANT Mr.  Deputy
Speaker Sir, it* isa fact that §teel pro-
duction of the SAIL Steel Plants has
decreased on account of shortage of power. -
As adequate power is awéilable in Mudhya
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Pradesh, Bhilai Plant is getting enough
supply of power. However, as D.VC is
facing huge shortages this year. Bokaro,
Durgapur, 11ISCO, Alloy Steel Plant which
get their power supply from D.V.C., have
been ~dversely affected and their production
has came down. On account of power
shortage in Onssa for some months,
Rourkela’s production has also  been
affected. The steel production fell short
by 5 lakh and . 29 thousand tonnes which
costs Rs. 300 crores at the rate of
Rs 6000 per torne,

SHRI BALASAHEB VIKHE PATIL :
Sir, my question has not been answered.
1 want to know  whether it became
pecessary for you to import steel recently
or not 7 If it has been imported, then how
much foreign exchange has been spent op
its import ?

Another question relates to the Seminar
which was orginised in Delhi recently by
SAIL and NTPC, in which the Chairman
of the Stee] Authority of lndia Ltd. had
said that if they could get NTPC’s
assistance, thea they would try to establish
captive power plants in all the steel
plants [ want to know what is the
Government’s policy in this regard 7 At
prescot, enough power is available in
Madhya Pradesh, but due to inadequate
supply of water There is shortfall in the
production of hydro power. How much of
its requirement is geing to be met by
borrowing power from outside and how
much by setting up captive power plants,
so that neither the farmers nor the small
industries are harmed and production
increases and relief is also provided to
the industries ?

SHRI K. C. PANT : Mr. Depuly
Speaker, Sir, 1 have already told about
the cost of steel, the production of which
has been less. But I carnot link it
directly to the quality of steel imported,
because the quality of iron or the steel hzas
to be teken into consideration. It is not
necessary that the entire shortfall was met
by importing steel from abroad. Therefore,
the two cannot be combined in (his
maganer.
is concerned, at present, captive power
p'ants have been installed in  Bhilai,
Durgapur, Kourkela and 1ISCO. As I had
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stated in my statement, an additional
captive generation capacity of 180 MW
is being created at Bokaro, 120 MW of
captive generation capacily at Durgapur,
120 MW captive generation capacity at
Rourkela and thereby they would meet
about 60 per cent of their own power
requirements from their own sources. Even
then they would require power from the
grid. So far as the farmers are concerned,
they should get enough supply of iron and
that too at reasonable rates Hence, the
power requirements of the farmers have
also to be kept in view and it is neoessary
on that account also that the SAIL Steel
Plants should get as much power as they
require.

[ English)

SHRI V. S. KRISHNA 1YER : Is the
Government aware that some of steel
mills, factories and plants under the State
Sector say, for example, Vesheshwariya
Stecl plant in Karnatka is using short term
production  measures due to power
considcrations ? Will the Government
come to the rescue of the steel factories to
set up their own captive generators ?

SHRI K. C PANT : The Vesheshwariya
Iron and Steel Works in Karpataka has
been suffering from want of power, It is a
plant in which the Karnataka Government
holds majority shares. We are not coming
in their way of putling up captive piant.
It is for them to do so. Let them initiate
action.

SHRI MURLI DEORA : Inpspite of
the fact that we produce our own iron ore
which is the basic raw material for steel
production, the cost of production of steel
in India is the highest in the world for the
last ten years. Earlier in the international
price and the Ind an price there was hardly
ary difference. But today the price
differential between the international price
of steel and the Indian price of steel is
nearly 100%. The Indian prices are
nearly 100% more. 1 would like to ask
the hon. Minister, what steps the Govern-
ment is taking to reduce the cost of
production of steel and captive power genera-
tion plan to bc How will it effect the cost—
whether the cost of power generation plan*
will be more than the cost of energy
through the grid of the electricity Board ?
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SHRI K C. PANT : First of all 1 do
pot think ope can say, across the board,
that all kinds of steel arc priced double in
India as compared to the international
price in the market. It is very difficult to
say, what is the interrational price of
steel 7 Today there is surplus capacity in
many countries and they sell their steel
very cheap. If that is taken as an index,
then the price differential looks very big.
So, one will have to look to the domestic
price of steel in those couotries also. So
far'as the reduction of cost goes, we are
going to modernise the units. We are
expanding Bokaro and Bhilai. We will
modernise Rourkela and Durgapur because
the technology has become out-dated in
some cases. It must be up-graded. W:
are trying to rehabilitate IISCO, These
are the long term measures. In the short
term, of course, there has to be better
work culture which is basic to the improve-
ment of the SAIL plants.

Onp the question of comparison of the
cost of power,
that it should be cheaperto get power
from the grid where the production units
are much larger. But in stcel plants and
other such plants you huve to ensure that
sudden shock of withdrawal of power is
not felt by equipment. So, a certain
minimum has to be kept. In addition to
that minimum, we¢ have to ibvest more
money in caplive power plant because grid
is not able to supply, not because one
wants to do so,

SHR1 CHINTAMANI JENA : Sir,
may I know from the hon. Minister
whether the capacity Kautilisation in some
steel plants i8 going below day by day?
May 1 know whether it is mainly due to
pon-availability of power - in adequate
quantity or are there some other reasons
which are adding to lower utilisation of
capacity 7 May I also know from the
hon. Minister whether the Government is
thinking to come out witha White Paper
on the steel policy and its production in
the country to meet the indiRenous
demand ? If so, when it is likely to be
made public and what would be the steel
policy in the ciuntry ? Will the hon.
Minister kindly tell us ?

SHRI K.C. PANT : There are certainly
other reasons, reaspns other than power
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shortage which are responsible for lower
‘cupacity utilisation. For instance, in
some cascs raw material quality is not of
that level for which the equipment was
designed. The quality of coal has
There i8 a question of
maintenance which is poor in some cases.
I have already mentioned that the techno-
logy has become obsolete in some cases
and above all, there is the question of
work culture. Now, in atltempting to
improve the work culture, certain decisions
were taken by SAIL. I think the decisions
were sound and they were right. But in
the process of making adjustment to a
tighter discipline, there have been diffi-
culties and those difficulties also led to
the loss of production. There are a
pumber of reasons. 1 do not think that
one can say at all that the power shortage
is the only reason. It is not.

On the question of White Paper,
wb;ther you call it a White Paper or
something clse, we cerlainly have gone
into the question of future projection of
demand and supply, how to meet them and
try to take into account various aspects of
the steel industry. A separate question
has been askcd laler; if it cones up, I
will be prepared to give details.

Employment Opportunities in Famine
Affected areas

+
SHRI PRAKASH CHANDRA e
SHRI SUBHASH YADAYV :

%65,

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether there is any proposal under
consideration of Government to create
more employment opportunities in the
famine-affectcd arcas of the country asa
famipe relief measure;

(b) if so, the broad outlives thereof;
and

(c) the funds allocated, if any, for the
purpose ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURL

AND COOPERATION IN THE MIN]S-
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TRY OF AGRICULTURE (SHRI
YOGENDBRA MAKWANA) : (a) to (c).
A Statement i3 laid oa the Table of the
Sabha.

Statement

While no areas in the country can be
cousidered to be ‘‘famine affected”,
programmes for employment generation
constitute a major component of the
drovnght relief programme for which
aepistance is given by the Central Govern-
meut to the States. About 45% of the
total ceilings of expenditure have been
spent for employment generation pro-
grammes in the drought affected areas. In
addition the National Rural Employment
Programme and Rural Landless Employ-
ment Guarantee Programme are being
executed throughout the country, including
areas affected by drought, for providing
employment opportunities. In view of
this there is po separate proposal under
consideration of the Government for
creation of more employment opportunities,
specifically for drought affected aieas.

[Translation]

SHRI PRAKASH CHANDRA : Mr.

Deputy Speaker, Sir, a scheme similar to

this one is under operation in the Punpun
and Dhanruva Blocks of my constituency.
Under the NREP, there ls a  ‘Food for
Work’ programme, under which wheat is
Mstributed by the Government through
itg public servants. This wheat is bought
from the. F.C.I. godowns at the rate of
Re. 1 and 35 paise per kilo and it is sent
for distribution among the poor people.
These public servants sell that wheat at
the rate of Rs 2 and 10 paisa to the
dealers and in stead of wheat, cash payment
is made to the beneficiaries, at the rate of
Rs. 1.35 per kilo Such thijngs are
happening in this scheme.

I would like to ask the hon Minister
whether the funds, which are meant to be
utilised for relief purposes under the
NREP and other Employment programmes
reach the poor people or not ? If these
does pot reach them, then whether the
Government has received any complaints
in this regard and in case such complaints
have b:uen received, then wbat action is
taken on them ?

MARCH 2, 1986
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SHRI YOGENDRA MAKWANA
Whenever complaints are received, they are
inquired into and then action is taken on
them. (Interruptions)

[Englisk]

MR. DEPUTY-SPEAKER : He says
that whenever any complaint is. received,
action is taken,

SHRI YOGENDRA MAKWANA
Whenever we reccive the complaint, we
inquire into it and we take action.

[Translation]

SHRI PRAKASH CHANDRA : I have
already sent the complaint in writing,

[English]

SHRI YOGENDRA MAKWANA : If
the hon. Member has sent the complaint,
I will get it inquired into and will take
necessary action.

SHRI PRAKASH CHANDRA : I have
already sent a complaint.

SHRI YOGENDRA MAKWANA : 1
will get it inquired into. (Inferruptions)

MR. DEPUTY-SPEAKER He has
already accepted. If he has received the
complaint, he will take action.

[Translation]

SHRI PRAKASH CHANDRA : It
hasn’t reached, how can that be said ? The
complaint must have reached him. Itis
over a month when the complaint was sent,
but no action has yet been taken in that
regard. At least this is happening in every
Block of Bihar and the same is happening
everywhere else as well, Hence it is a
gerious issue on which the Goveroment
should take immediate action,

[English)

MR. DEPUTY-SPEAKER : You take
your seat, the Minister is going to reply to
you.

THE MINISTER OF AGRICULTURE
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colleague has already mentioned, so far no
complaint has been received. But now
that you have spoken, we will treat Yyour
speech as a complaint. o

[Translation]

SHRI SUBHASH YADAV : Mr.
Deputy Speaker, Sir, several relief works
are in operation in the drought-affected
areas, but I wou'd like to ask the hon,
Minister whether a proposal to set up
cottage industries and other small scale
industrial upits in the drought prove areas,
where drought is a recurring feature, is
under the consideration of the Govern-
ment ?

SHRI YOGENDRA MAKWANA : It
is for the State Government to set up small
industries. We have not received any
scheme in this regard. If any such scheme
is raceived by us, we would refer it to the
State Governments and advise them on
it.

SHRIMATI VIDYAVATI CHATUR-
VEDI : Mr. Deputv Speaker, Sir, about
40 districts in Madhya Pradesh are affected
by drought. In the last two years, those
districts were also affected by hailstorm in
one year and by cxcessive rains the next
year. So the reople of Madhya Pradesh,
specially the farmers are facing termendous
difficulties. 1 agree that relief work has
been undertaken in many areas, but relief
works are required to be undértaken in
many more areas as well to provide telief
to people belonging to these creas. These
days, people in thousands are migrating to
Delhi and other places. I would like to
ask the hon. Minister whether the Central
Government wouild grant maximum aid to
the Government of Madhya Pradesh so
that relief measures could be undertaken
there and the people belonging to those
areas could get employment ?

SHRI YOGENDRA MAKWANA :
When a memorandum from a State
Government is received, it is first
scrutinised; then a central team is sent to
make an assessment and the. report
submitted by it is considered and aid is
sanctioned subsequently, according to the
requirements of the State Government.
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SHRIMATI, VIDYAVATI CHATUR.
VEDI : The State Government has already
submitted its demand and a central team
has also visited these places and surveyed
several districts. Hence, I want that the
hon. Minister should look into the report
and should kindly render full assistance.

SHRI YOGENDRA MAKWANA : We
shall certainly do it.

SHR] VIIAY KUMAR YADAV : As
regards such schemes, I do not know
what happens in other places, but about
Bihar 1 know that whenever action is taken
on the complaints received, then these
schemes are also discontinued. In regard
to Bihar, I would like to ask the hon.
Minister what action is being taken in
regard to corruption at the level of imple-
mentation of the scheme as a result of
which the beneficiaries are not getting the
benefits ?  You are aware of everything
but you will give only a technical reply
here. We want that the policies of ths
Government are implementzd properly, 8o
that the poor people are benefited. What
steps are proposed to be taken in this
regard ?

SHRI YOGENRA MAKWANA : We
are monitoring the implementation of the
schemes. Our officials ure sent there to
see whether the schemes are running
properly or not. But they cannot go
everywhere, They can visit only specific
areas on the basis of sample survey. Ifa
specific complaint is received from a
certain area, then officials are specifically
sent there,

SHRI VIJOY KUMAR YADAV : You
must send them to the district of Nalanda.

[English]

SHRI YOGESHWAR PRASAD
YOGESH : I want to know, whether the
hon. Minister will Jet us know this
information as to the details of affected
parts of Bihar by drought.

SHRI YOGENDRA MAKWANA : Let
me see. If T have got the information on
Bihar, I will give it. (Interruptions)

We have not received any memorandum
from the Government of Bihar.
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SHR! SARAT DEB : As the hon.
Minister has said, the work is being done
through- RLEGP and NREP. Does the
Mipister know that RLEGP and NREP
work has become a general system of
‘working io the State ? Therefore, in
respect of those areas which are carmarkzd
as drought affected areas, what specxﬁc
plan you have got to take care of those
aféas 7 Whatever money you are giving
to the States in the name of drought
relief, that has been channelised throug
‘RLEGP and NREP schemes. Therefore,
Y want to know whether the Central
Government has issued any specific
ingtructions to all the States regarding
spending of that money in the drought
affected area ?

SHRI YOGENDRA MAKWANA
Wherever this morey is provided for
drouget, DPAP Scheme, it should be
spent in that area only, If it is for the
desert prone area, then it should be spent
there only. So, it is given for a particular
area and they have to spend (hat money in
that particular area only,

{Translation]

SHRIMATI USHA THAKKAR : Mr.
Deputy Speaker, Sir, my constitutency of
Kutch, which is in Qujirat, has been
affected by drought for the past three
years. The people are facing a terrible
situation there. 1 want to ask the hon.
Minister whether Central Government has
any proposal under its consideration for
setting up small scale and large scale
industries in these areas 7 Is there any
proposal to provide encouragement to
fishing in this area as 60 per cent of the
land is surrounded by sca ?

SHRI YOGENDRA MAKWANA : Mr,
Deputy Speaker, Sir, I have already said
in reply to a supplementary that it is the
responsibility of the States to set up small
industries. If they want the details, they
may contact the Ministry of Industry and
get the requisite information,

[English]

Modernisation of Durgapur Steel
* Plant

. +
*56 DR. KRUPASINDHU BHOI :

SHRIMATI N.P. JHANSI
LAKSHMI :
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. Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether the strategy of modernisa.
tiop of the Durgapur Steel Plant has been
finalised; and

(b) if so0, the details thereof ?

THE MINISTER OF STEEL AND
‘MINES (SHRI K.C. PANT) : (a) Yes,
Sir.

(b) SAIL will implement the project
with  Metallurgical and Engineering
Consultants (India) Limited (MECON) as
their Prime consultant. The work has
been divided into suitable turnkey packages

. for which limited tenders would be issued.

The project is expected to be completed
within a period of 5 years from the date of
Government approvals.

DR. KRUPASINDHU BHOI : Hon.
Deputy-Speaker, Sir, I know about the
details, But for the knowledge of the hon.
Members, 1 will repeat my question again
to the Minister :

What is the present technology of the
Durgapur Steel Plant ? What prompted the
Government to modernis this Steel Plant
particularly and after modernisation, what
will be the installed capacity and what is,

at present, now ? What is the framework
of the modernisation scheme 7

SHRI K. C. PANT : Sir, the capacity
installed at Durgapur Steel Plant is 1.6
million tonnes. But in actual fact, it has
achieved a production of around 1 million
tonnes at the best, and today it is baving
something like 0.9 million tonnes, at which
it is producing. Therefore, modernisatjon
aims at making it to yield 1.6 million
tonnes. That is the aim of this modernisa-
tion scheme. (Inferruptions)

_ PROF. N. G. RANGA : That means it
is limping from the beginning.

SHRI K. C. PANT : It was all right
tilll the I million tonne stage. The ex-
pansion from 1 to 1.6 was not as it should
have been. T think today one has got to
wodernise it is one wants to achieve 1.6
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million tonnes. If the hon. Member is
.interested in the details, I have the details
with me as to what exactly needs to be
done in different parts of the plant.
small point 1 will mention to the hon.
Member. For instance, today in the steel
making process, they are still using open
bhearth furoace. That iz sought to be re-
pleced by Masic oxygen furnace and conti-
nuous casting is also proposed to be
installed.

DR. KRUPASINDHU BHOI : What

is tho total cost of expansion and what is .

the foreign exchange component, whether
maximum importance will be given to indi-
genise machinery and equipment and what
are the different packages in his turn-key
project ?

SHRI K. C. PANT : The updated cost
estimate is around Rs. 1,216 crores based
on third quarter of 1986 prices and the

foreign exchange component is Rs. 437
grores.
Now there are 16 packages and of

these 6 will be giobal packages, 10 will be
for the indigenous packages and in the
indigznous packages also, some preference
will be given to indigenous supplies to the
extent of 15% as under the World Bank
tenders.

Utilisation of Funds Alocated to
Maharashtra

*§7 SHRI SHARAD DIGHE : Will
the Minister of URBAN DEVELOPMENT
be pleased to state :

(a) whether Maharashtra Government
have submitted details of sch?mc for utilisa-
tion of Rs. 100 crores given as a special
grant to Bombay;

(b) if sc;, the details thereof;

(c) whether the team of Government
officials that visited Bombay on 13 Decem-
ber, 1986 for discussion om allocation of
funds for various such schemes for Bombay
bas submitted its report; ‘

(d) in how mapy phases Government

propose to give the grant; and .

PHALGUNA 11, 1808 ($4KA)
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(e) whether any amount bas actually
been paid so far ?

THE MINISTER OF STATE.IN THE

'MINISTRY OF URBAN DEVELOPMENT

(SHRI DALBIR SINGH) : (a) Yes, sir.
. . -

(b) The State Government have propo-
sed to take up three broad categories of
schemes viz.

(i) Slum upgradation Rs. 22 crores.

schemes
(ii) Dbaravi Development Rs. 37 ,,
(iii) Urban Renewal and
Re-construction in
Rs. 41 ,,

Bombay

Rs. 100 crores.

Total :

——

(c) Yes, Sir.

(d) The grant would be released in
phases in the remaining years of the 7th
Plan, depending on the pace of implemen-
tation of the $chemes

(e) Rs. 5 crores have already been
released to the Government of Maharashtra
so far,

SHRI SHARAD DIGHE : The Maha-

‘rashtra State has proposed three broad

categories of schemes for utilisation of the
Rs. 100 crores grant to Maharashtra
Government and it is also stated that the
team of Government officials had visited
Bombay and had discussion with the
Maharashira Government. I would tike to
know whether the Government has broadly
accepted these schemes and the allocations
made by the Maharashtra Government,

.

[Translation)

SHRI DALBIR SINGH : With regard
to the question asked by the hon. Member,
I would say that the Hon. Prime Minister
dusing his visit to Bombay on the oecasion
of the Congress Centenary Celebraticns had
ennounced a sum of Rs, 100 crores to be
grantel? to-solve the monstrous problem of
slums and that of the housing. Accordiagly,
the State Goveanment sent a proposal to

»
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the Centre io September; 1986, Subse-
quently, a team comprising officials from our
Ministry, HUDCO, T.C.P.O., C.P.H.O. and
C.P W.D. went there to make a deep study
of the schemes. In the meantime, we have
already releasod Rs. 5 crores as ways and
means and we will grant another Rs. 5
crores to the Maharashtra Government a8
part of Central assistance during the current
financial year.

So far as the schemes are concerned, I
can  give the details if hon. Shri Dighe
wants to have them.

(Ehglish}

SHRI SHARAD DIGHE . My question
was whether you have accepted, broadly, all
these schemes or not ? For example, there
is the Dharavi Development Scheme costing
Rs. 37 crores. The Slum upgradation
Scheme requires Rs. 22 crores and the
Urban Renewal and Re-construction
Scheme requires Rs. 41 crores. All these
schemes have been accepted by the Govern-
ment or Dot ?

SHRI MURLI DEORA : He, wants to
know whether, in principle, these schemes
have been accepted or not ?

[Translation]
SHRI DALBIR SINGH : Sir, the
schemes are under scruting. The final

praposals sent by Maharashtra Government
recently on 29.1.87, are also being scruti-
nised. We have accepted and shown the
amount Categorywise. We are also looking
into the details which have been sent by the
State Goverpment. We are prepared to
release the entire amount of funds that we
are having from 1987 to 1950 under the
7th Plan. We will release the grant from
time to time depending on the reports of
the State Government. .

[ English]

SHR! SHARAD DIGHE : There is
some propoganda by the Opposition that
ultimately you ere not going to givg Rs. 109
crores. Attherate of Rs 5 crores per
year, it will take very long time. Therefore,
T would like the Goveroment to consider
giving in advance the Rs, 100 crores to the

4
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Maharashtra Government and not to pay
after implementation of*the schemes. Will
the Government consider this proposal 7

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRIMATI MOHSINA
KIDWAI) : I can assure the hon. Member
that we will give the Rs. 100 crores grant
which the Prime Minister has annouunced
at the Ceptenary Year of the Congress
Party and we will give the money to the
Government of Mabarashtra., They have
given their proposals about all their schemes,
We are considering those proposals and
they are under scrutiny, But we will give
them the money which we have promised to
them. We have received their proposals
also. It is not as Mr Dighe is saying that
we have given them only Rs. 5 crores We
bave given them Rs. 5 crores, We have
asked for Rs. 11 crores for the current
year and we have asked for Rs. § crores in
the Supplementary grants. In the next
year, we will give them more money.
(Interruptions) 1t is for the Seventh Five
Year Plan. 1 capn assure the hon. Member
that within the Seventh Five Year Plan, we
will give the money.

SHRI ANOOPCHAND SHAH :I1
would like to know the specific answer from
the hon. Minister as to whether the Central
Government is going to release the money
before the Maharashtra Government spends
or the Central Government will release this
grant after their spending the money,

SHRIMATI MOHSINA KIDWAI :
How could it be possible to give the money

without any proposals or without any
scheme ?

(Translation)

Cities Selected for World Bank
Asgistance .

. *68 SHRI DILEEP SINGH BHURIA :
Will the Minister of URBAN DEVELOP-
MENT be pleas#s to state :

. .(a? (hg pames of cities selected for
mcluslon‘m lhe operational area of World
Bank during the Seventh Five Year Plan;
and -
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(b) the amount of financial assistance «
being provided thereunder to the cities In

Madhbya Pradesh ?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
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(SHRI DALBIR SINGH)
statement is given helow.

' (b) The Madbya Pradesh Urban Deve.
lopment Project was pegoliated in 1983,
Under this project, 10 cities in Madhya
Pradesh 'will be covered and the total
approved outlay under the project is 506.10
million US dollars.

(a) The

Statement

Names of Cities Selected for Inclugion under she World Bank Profects During the

the 7th Five Year Plan.

State

Towns

4.

Maharashtra
Gujarat

Kerala

Uttar
Pradesh

(Bombay I11 Water Supply and Bombay
Sewerage Project approved on

16.12.86,

(Gujarat Urban Development
Project approved on 15.4.86)

(Kerala Water Supply and
Sanitation Project approved on
24.9.85)

(UP Urban Development and
Water Supply project negoti-
ated. The agreement is
however still*to be signed).

Ahmedabad
Surat Vadodara
KRajkot Jamnagar

Water supply in Quilon
Municipality and pro-
vision of Low cost
Sapitation in Attingal,
Badagara, Kasurgod,
Mavelikara, Muvat-
tupuzha, Ponnani,
Punalur, Shoranur,
Trichur and seclected
rural aress. .

Group ‘A’ Towns :
Kappur Agra Varanasi
Allahabad Lucknow

Group ‘B’ Towns :
Eareilly Gorakhpur
Moradabad Aligarh
Saharaopur Ghaziabad

Group ‘C’ Towns :
Shaktinagar (located

. near coalfields power

stations in Mirzapur
distriet).

Group ‘D' Towns :

are'tb be selected for low

cost sanitation from
UNDP/TAG (easibili
ltudfcs.

*
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SHRI DILEEP SINGH BHURIA
{Jbabua) : Mr. Deputy Speek'r, Sir, the
hon. Minister in his reply has said that
negotiations have been going on with the
State Governdient since. 1983.  Three
years have pDhssed since the negotiations
bad started. When will the negotiations
be completed ? What are
the eities which have been included under
the operational area of the World Bank

and what is the amount of financial
assistance being provided for the
development of each «city and on

which projects ? I what to know from
which date, would this project be imple-
mented ?

SHRI DALBIR SINGH : Mr. Deputy
Speaker, Sir, 100 cities have been selected
from Madhya Pradesh. First we selected
6 cities which included Indore, Dewss,
Ujjain, Durg, Bhilsi and Raipur. Later,
4 more cities were taken up namely
Ratlam, Khandwa, Shahdol and Sagar.
These 4 cities have been included very
recently.

SHRI MOOL CHAND DAGA: So
many cities have been taken from Madhya
Pradesh and none from Rajasthan.

SHRI DALBIR SINGH : The fisst 6
cities will be ggtting a loan of 24.1 million
U, S. dollars. This amount will be dis-
tributed among all the cities. On the 18th
of last month, a Secretary Jevel meeting
was halp for this purpos:, and we are
requesting the State Government to accele-
rate the pace of work so that we could
complete the scheme at the earliest.

SHR1 DILEEP SINGH BHURIA :
Mr. Deputy Speaker, Sir, the hon.
Minister in bis reply to part (b) of the
question has raid that Projects have been
approved in Maharashtra, in Gujarat in
1986, and in Kerala it was approved in
1985; but the date of approval of the
projecis in Uttar Pradesh has not been
mentioned. 1 would like to know about
the time by which these projects which
have been launched with the assistance of
the World Bank would be compieted and
whether this funding is in the from of
100 per cent loan or is some portion of
this amount in the form of grants ?
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» SHRI DALBIR SINGH : The Madhya
Pradesh Project with an outlay of 50.10
midlion dollars was approved in 1983 and
it is expected to be completed by 1989.
The State Government has delayed it by
1 to 1} years, but it is our endeavour
to complete the project as early as
possible.

So far as Maharashtra or other states
are concerned, World Bank schems have
already been launched with regard to
Madras, Calcutta and Bombay as well.

[English]

SHRI AJOY BISWAS: You koow,
Sir, the north-eastern region is a backward
one. I want to know from the hon.
Minister how many towns of the north
eastern region will be covered in the
operational area of the World Bank ?

[Translation]

SHRI DALBIR SINGH : The schemes
which have been covered under the World
Bank Project are Calcutta Urban Develop-
ment Project, Caicutta Urban Transport
Project, Madras Urban Transport Project,
Tamilnadu Urban  Transport  Project,
Bombay Urban Transport Project, Bombay
Water Supply; the water supply projects
of Kanpur; Madras, Gujarat and Rajas-
than.

(English] N

SHRI AMAL DATTA: He could
have said ‘nothing at all’. That would
have been a very simple answer.

(Interruptions)

[Translation)

SHRI DALB}R SINGH : You have
asked sbout “North-eastern region, if

you ask some specific question, then it
will definitely by answered. As it is,
detailed information has already been
provided,

[English]

SHRI ARVIND NETAM : I want to
koow from the hon. Minister what are
the critzria for selection of these towns
for World Bank assistance ?
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[Transiation]

SHRI DALBIR SINGH : Some
representatives from the world baopk,
some from the concerned State Ggovern-
ment and some officials from our Ministry
give their suggestions on the subject. The
State Goveroment suggests as to which
citles are in greater need of development
and should be included in the operational
aera of the world bank. In Madhya
Pradesh, these 10 cities bad more problems
and heace their names were suggested. .

SHRI MANIKRAO HODLYA GAVIT:
1 want to koow from the hon. Minister
the number of cities in Maharastra which
would be benefited by this scheme ?

SHRI DALBIR SINGN : I had said
earlier also that several cities had been
covered under this scheme., We are
requesting the Statc Government to send
its proposals. Th: Government of Hima-
chal Pradesh has also sent some proposals,
and some cities from that state will also be
included in this project.

[English)
Drought Affected States
+

*69 SHRI S. G, GHOLAP :
SHRI M. RAGHUMA REDDY :

Will the Minister of AGRICULTURE
be plcased to state : .

(a) the States affectcd by durought;

(b) which of the distric's are most
severely affected
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{c) the extent of loss suffered, State~
wise ;

(d) the assessment made by the
Central teams which visited those States ;
and

(¢) the quaptum and pattern of the
fivancia) assistance given to each one of the
States ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (¢). A Statement
is laid on the Table of the Sabha.

Statement

(a) to (c). State-wise information on
the extent of damages caused due to
drought during the post-monsoon period
of 1986 is given vide Anppextre 1. The
names of the districts affected in varying
degrees during this period are given vide
Annexure 1I.

(d) and (¢). The present pattern of
financing relief expenditure is based on the
recommendations of the 8th Finance
Commission and Government decisions
thereon. On the bosis of the reports of
the Central Teams which visit the drought
affected States to make an assessment of
the sitvatiou and the recommendations of
the High Level Committee on Relief,
ceilings of expenditure are approved for
these States. State-wise details of the
ceilings of expenditure approved during
post~-monsoon period of 1986-87 are given
vide Annexure III.

Annexure-1
Damages Due to Drought

(Pr.ovisional)
S. No. State/U. T. Districts Cropped Population Cattle
Affected Area Affected Affected
o Affected (in lakh) (in lakh)
(in lakh
ha )
1 2 3 4 5 6
"1, Andhta Pradesh - 14 11.00 33.33@ N, R.
2. Assam 16 3.58 20.00 10.99
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1 2 3 4 5 6
3. Gujarat 16 75.66 153,49 90.97
4. Haryana 12 9.30 37 00 30.80
5.  Himachal Pradesh® 12 3.65 26.24 1.87
6. Karnataka 16 Not Reported.
7. Kerala o8 - 134 408 N R.
8. Madhya Pradesh 20 33.41 78 00 52.00
9,  Manipur 8 1.88 9.92 N. R.
10. Maharashtra 23 12.77 98.21 80.23
11. Orissa 13 4.76 N. R, N. R.
12. Pondicherry ' i 0.04 0.77 0.04
13, Rajasthan 27 100.58 252.66 3217.27
14. Tamil Nadu 20 1.36 232.95 N. R.
15. Tripura 3 0.37 1.50 N. R.
16. Uttar Pradesh 53 89.01 706.87 320.16 -
17. Delhi — 0.20 - 5.7 0.93
18. Goa i 0.31 N. R, N R.
19. Meghalaya 3 0.19 N. R’ N. R.
20. Nagaland 7 -1.87 N. R, N. R.
TOTAL . 273 353.78 1660.79 —;15_26

*Including floods.

@ Small and Marginal Farmers.

Source : State Governments and reports of Central Term.

Name of the Districts Affected by
Drought During 1986-87 {post-

ANDHRA PRADESH (

Annexure-II

Monsoon)

14)

1. Nellore

2. Prakagsm

wr

. Karnool

o>

. Apantpur

5. Caddapal

afiected districts :

o

. Chittoor
7. Mehboobnagar

8, Warangal
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9. Nalgonda
10. Ranga Reddy
11. Nizamabad
12. Medak
13. Xarimnagar
14. Adilabad
ASSAM (affected d ricts : 16)
15. Dhubri

16. Kokrajhar
17. Goalpara

18. Barpeta

19. Kamrup

20. Darrang

21. Sonitpur

22. Lakbimpur

23. Dibrugarh

24. Sibsagar

23 Jorhat

26. Nagaon

27. Karbi Anglong

28. N, C. Hills

29. Cachar

30. Karimgonj
GUIJARAT (affected districts : 16)

31. Amreli

32, Junagadh

33. Bhavanagar

34. Rajkot

35. Jamnagar

36. Surendranagar

PHAL'GUNA 11, 1808 (SAKA).
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37. Kachchh

38. Banaskaotha
39, Mchsana

40. Sabarkantha
41. Ahmedabad
42, Kheda

43, Panchmahals
44, Vadodara
_45. Bharuch
46. Svrat

HARYANA (affected districta ; 12)

47, Hissar
48, Sirsr

~

49. Bhiwani

50. Rohtak
51. Sonepat
52. Gurgaon
53. Faridabad

54. Karpal

55. Kurukshetra
56. Ambala
57. Jind

58. Mohindergerh

34

HIMACHAL PRADESH (affected districts :

12)
39, Kangra
60. Himirepur ¢
61. Una
62, Bilnpur
63. Mandi

64. Kully . ‘-
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65. Solan 93. Palghat
66. Sirmaur 94, Kasargode
67. Chamba MADHYA PRADESH (aﬂ'c;:_ted districts :
20)
68. Shimia
95. Rajgarh
69. Kinnaur
96. Dhar
. Spiti
70. Lahul and Spi o7, Jhabua

districts : 16)
KARNATAKA (affected districts 98. Khargone

71, Bangalore 99. Chhatarpur

72. Kolar 100. Panna
73. Tumkur 101. Tikamgarh
74, Chitradurga 102. Betul
75. Mysore 103, Maudla
6. Chikamagalur 104. Damab
77. Gulbarge 105. Guna
78. Bidar 106. Shivpuri
79. Belgaum

lq7. Khandara
80. Bijapur 108. Seoni
81. Dharwed 109. Shahdol
82, — 110. Sagar
83. Names not yet | 111. Shajapur

84. reported by State Government 112. Chhindwara

85. — 113, Mandsour

86. — 114. Datia

KERALA (affected districts : 8
ected districts : §) MANIPUR (affected districts : 8)

87. Trivandrum 115, Imphal

L
88. Quilon 116. Thoubal

. inamthitt i
89. Pathinamthitta 117. Bishnupur

90. Kottayam 118, Chandal

91. Alleppey
92. Broa¥lam

. 119, Senapati
120. Tamanglong
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121. Ukbrul .

122. Cburachandpur
MAHARASHTRA (affected districts : 23)
123, Thane

124, Raiged

125. Ratoagiri

126. Sindhudurg

127. Nashik

128. Dhule

129.
130.

Jalgaon
Anmednagar
131, _Pune

132. Sangli

-

133, Satara

134. Aurangahad

135. Jalna

136. Parbhani

137.
138.
133,

Beed
Nanded

Osmandabad
140. Latur

141. Buldhana
142, Akola

143. Yavatmal

144. Chandrapur
145. Gadchiroli

ORISSA (affected districts © 13)

146, Kalbandi N
147, Sundergarh

143. Koraput

PHALGURA 1, t5b'¢s4k4)
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149. Bolangir

150. Mayurbhanj

151. Keonjbar

152. Phulbani -
153. Dhankana}
154. Ganpjara

155. Puri

156, Cuttak

157. Balasore

158. Sambalpur

PONDICHERRY (affected district : 1)
159. Pondicherry
RAJASTHAN (affected districts = 27)

160, Jodhpur

161. Barmer

162, Jaisalmer

163. Jalore

164,
165,

Nagaur
Pali
166, Sirohi
'167. Jaipur
168, Alwar
169. Dharaipur

170, Dholpur
171, Jhunjhunu
172.

173. Sikar

S. Modhopur

174, Tonk

-

Ajmer

Banswara

175.
176.
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177. Bhilwars
178. Bundi
179, Chittorgath

180. Kota
181. Udaipur

4

182, Jhelawar

183. Bikaner

184. Churu

185. 8. Ganganagar

186. Dungarpur

TAMIL NADU (affected districts : 20)
187. Anna

188, Chengalpattu

189. Coimbatore

190. Chidambaranar
191. Dharmpuri
192. Kamarajar
193, Kanpiyakumari
194. Madurai

195 North Arcot
196. The Nilgiris

197. Pasumpon Muthuramalingam
198, Pariyar

199. Raman®hapuram

200. Pudukottari

201, Salem

202. South Arcot

203, Tiruchirapalli

204. Tirunelveli Kattahommam

205. Thanjavur
206. Madras

MARCH 4, 1986

207.
208,

209.
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" TRIPURA (affected districts : 3)

North
Woest

South

UTTAR PRADESH (affected districts ; 53)

210,
211.

212.

213.
214.

215.
216.

217,
218,
219.
222.
221.
222.
223,
224,

225.

226.

227

228.
229,
230,

231,

232,

233,

234,

238.

Meerut
Ghaziabed
Bulandshahar

Mathura
Agra
Mainpuri
Etah

Aligarh
Bereilly
Muzaffarnagar

Badaun
Pilibhit
Shahjahanpur
Moradabi:d
Rampur
Bijanor
Farrukhabad
Kanpur (Dehat)
Allahabad
Etawah
Banda
Hamirpur
Lalit-pur
Jhansi

Jaunpur

Ghazipur
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236. Mirzapur 256. Kanpur City
237. Ballia 257. Varapasi
258. Lucknow

238. QGorakhpur

239. Bastl 259. Sitapur

240, A " 260. Dehra Dun

261. Almora
241. Deoria

262. Naini Tal
242. Unnao

MEGHALAYA (affected districs :
243. Hordoi ected districs : 3)

263. Bast and West Garo Hills

244, Kheri p
264. Jaintia Hills

265, Bast Kbasi Hills

245, Gonda

246. Bhraich '
NAGALAND (affected districs : 7)

24 7. Bara Banki

266. Kohima
248, Sultanpur '

257. Phek
249, Pratapgarh

268. Wokbha

250. Paizabad
269. Zuoheboto

251, Sharanpur 270. Mokokchung

252. Fatepur 271. Tuensang

253. Jalaun 272. Mon .

254, Pithoragarh GOA (affected district ; 1)
255. Race Bareilli 273. Goa

Annexare-111

Ceiling of Expenditure Approved for Drought Relief During 1986-87 to the States
U. T. Affected During Post-Monsoon Period

(Rs. in crores)

81. No. State/ U. T. Amount Approved Spill over for
for 1986-87 1987-88
‘ -
1 2 3 4
1. Andhra Pradesh 23.19 25.19
2, Assam 1.40 —

3. Gujarat 34.96 - 31.55
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1 2 - 3 4

4, Haryana 16.70 —

3. Himachal Pradesh 0.70 —

6. Madhya Pradesh 12.00 6.28

1. Maharastra ) 23.98 12.29

8. Manipur 0.76 —

9. Meghalaya 0.17 -—
10.  Rajasthan 42.75 ‘ 12.07
11. Tam# Nadu 31.77 —
12.  Uttar Pradesh 10.88 —

)
13.  Pondicherry .0 06 —
TOTAL 205.32 87.38

- crop

NOTE '—That States of Karnataka and Orissa and U. T. of Delhi have not
submitted memoranda seeking Central assistance.

SHRI S. G. GHOLAP : What is the
loss suffered by the States 7 That has not
been given. What is givenis cnly the
area affected What is the actual loss of
in India, what are the facilities
given to the agriculturists, what is the aid
given to the agriculturists... ..

MR. DEPUTY-SPEAKER : The Ques-
tion Hour is over.

—— — —

WRITTEN ANSWERS TO QUESTIONS

[English]
Coverage by Doordarshan

*64. SHRI E. AYYAPPU REDDY :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the total number of villages covered
by Doordarshan transmission in the year
1986; and

(b) the number of villages estimated to
be covered by Doordarshan transmission in
the year 1987 ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) and (b). Information about the number
of villages covered by Doordarshan trans-
mission is not available. However, it is
estimated that while TV service was available
to about 61.4% of the rural population in
the country at the end of 1985-86, it will
have increasd to" about 66% at the end of

1986-87 and by additional 2.3% during
1987-88.

Stock of Fertilizers

SHRI MOHANBHAI PATEL ;
SHRI SATYENDRA
NARAYAN SINHA :

Will the Minister of AGRICULTURE
be pleased to state :

*70.

(a) whether there is a glot in fertiligers

and huge stocks are lying in warehouses and
factories;
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(b) if so, the details of accumulated
stocks and the reasons thereof;

(c) the steps being taken to ease the
situation; and P

(d) whether Government propose 1o
reconsider the import policy for fertilisers
for the year 1987-88 ?

THE MINISTER OF AGRICULTURE
(DR. G. S. DHILLON) : (a) and (b).
Yes, Sir. Because of low off-take as a result
of unfavourable weather conditions in many
parts of the country during 1986-87 and
due to imports as well as higher indigenous
production, the stocks of fertilizers as on
1.2.1987 were higher than on 1.2.1986.

The accumulated stocks of fertilizers as
on 1.2.1987 were 30,93,500 metric tonnes
of nutrients.

(¢c) and (d). The level of imports during
1956-87 has been reduced by about 6.3
lakh tonnes of nutrients. For the year
1987-8%, it has been decided not to import
any urca and DAP fertilizers during the
quarter April-June 1987: the position will
be reviewed therefore depending on the
trend of consumption,

Representation Against Shrimp Fishing
by Imported Fishing Boats

*71. SHRI T. BALA GOUD: Wwill
the Minister of AGRICULTURE be pleased
to state :

(a) whether Government have received
representations that foreign chartered fishing
trawlers are including in shrimping opera-
tions, primarily from Andhra coast; and

(b) if 8o, ihe steps taken 10 check these
operations 7

THE MINISTER OF AGRICULTURE
(DR. G. S8.DHILLON): (a) No specific
complaint of foreign chartered fishing
trawlers indulging in shrimping operations,
primarily from Andhra Coast was received
sithough general allegations in this respect
were recejved,

PHALGUNA 11, 1908 (S4KA)
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(b) As per the Maritime Zones of India
(Regulation of Pishing by Foreign Vessels).
Rules 1982, the Chartered Poreign Fishing
Vessesls are prohibited from undertaking
shrimping operations for exploitation of
coastal shrimp. Without specific complaints,
po action against such trawlers could be
taken.

Voluntary Retirement Scheme in Sail

*72. SHRI B. B. RAMAIAH @ will
the Minister of STEEL AND MINES be
pleased to state : !

(a) the salient features of voluntary
retirement scheme drawn up by Steel
Authority of India Limited;

(b) the response of the staff thereto;
and

(c) other measures being taken to
reduce the surplus staff in the steel
plants ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) SAIL’s
revised voluntary retirement scheme was
introduced with effect from 1.10.1986. It
provides for the payment of a certain per-
centage of future earnings till superannua-
tion.

(b) About 800 employees have taken
voluntary retirement upto 31.1.1987.

(c) SAIL’s approach is to improve the
utilisation of existing manpower thropgh
improved work practices and by retraining
and redeployment, wherever possible.

Procurement Price of Wheat
*73  SHRI YASHWANTRAO
GADAKH PATIL :

SHR1 BALWANT SINGH
RAMOOWALIA :

Will the Minister of AGRICULTURE
be pleased to state :

(a) the revised procurement price of
wheat fixed for 1987-88;
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(b) the effect thereof on cullivators;

- {¢) whether there are protesis from
coltivators against the price fixed; and

(c) if so, the reaction of Government in
this regard !

THE MINISTER OF AGRICULTURE
(DR. G. S. DHILLON) : (a) The Govern-
mept has fixed the procurement price of
wheat at Rs. 166 per Qquintal for the
1987-88 marksting season.

{b) The price is likely to have a fovour-
able effect on the cultivators,

(¢) The Government received a few
representations asking for fixation of pro-
curement price of wheat at a level higher
than that fixed for the 1987-88 sehson,

(d) 1t was decided not to further raise
the price as the same was fixed after a
very careful consideration of all the relevant
factors.

Effect of Drought on Sugarcane Crop
and PFrait Trees in Maharashtra

*74. SHR1 DHARAM PAL SINGH
MALIK : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether drought has adchscly affect-
ed the sugarcane crop in Maharashira;

(b) whether the planting of fruit trees
has also been adversely affected in the State;
and

(¢) if 80, the details thereof ?

THE MINISTER OF AGRICULTURE
(DR. G. S. DHILLON): (a)to (c). In
their memorandum secking Central assis-
tance for drought, the Government of
Maharashtra have not referred to any ad-
verse effect of drought on sugar-cane crop
or on planting of fruit trees in the State.

White Paper on Modernisation of Steel

Plants
*76. SHRI CHINTAMANI JENA :
SHRI H. N. NANJE GOWDA :
Will the Minister of STEEL AND

MINES be pleased to state ;
»
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(a) whether Government are conside-
ring 1o issue a white paper on steet plants
in regard to modernisation of the existing
plants and to make them more cffective;
and

(b) if s0, when it is to be published ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) Govern-
ment are preparing a paper oo the strategy
for meeting steel demand in the coming
years. This will cover the modernisation of
existing plants,

(b) The paper will be publised when it
has been finalised.

Telecast of Adult Flims

SHRI MANIK REDDY :
SHRI SOMNATH RATH :

*77.

Will the Minister of IMFORMATION
AND BROADCASTING be pleased to
state ¢

(a) whether there is any proposal to
telecat adult films on T.V. Jate in the night;
and

(b) if so, the reasons for this decision ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) Yes, Sir.

(b) The purpose is to show films of
high quality and aesthetic value albeit
dealing with issues and perceptions which
are adult in nature.

Production and Procarement of Oflseeds

*78. SHRI PRAKASH V. PATIL:
Will the Minister of AGRICULTURE be
pleased to state :

(a) the extent of increase in acreage
fore oilseeds during the last three years,
year-wise;

(b) whether Government propose to
diaw up a scheme to divert some of the
areas pow uander wheat cultivation to oj).
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seeds cultivation and lts procurement
through a Price Support Scheme and assured
collection; and

(c) if g0, the details thereof ?

THE MINISTER OF AGRICUETURE
(DR. G. S. DHILLON) : (a) The Total
area under oilsceds increased from 186.9
lakh hectares during 1983-84 to about
188.7 Jakb hectares during 1985-86,

(bj and (¢). The National Oilseeds
and Vegetable Oils Development Board has
taken up a pilot project for diversification
of areas from rainfad wheat to rapeseed
mustard in seven States namely, Bihar,
Gujarat, Manipur, Punjab, Rajasthan,
Uttar Pradesh and West Bengal. The Pro-
ject provides for large sized dgmonstrations,
organishing of field days and also effective
monitoring of progress.

The Price suport scheme of Government
for oilseeds is being implemented through
National Agricultural Cooperative Market-
ing Federation (NAFED) as the nodal
agency. Under this scheme the producers
are assured that the price of their produce
would not be allowed to f4il below support
prices which are fixed with a view to
inducing them to increase oi'seeds produc-
tion,

The procurement operations during the
last two years are as follows :

PHALGUNA 11, 1908 (SAK4)

Commodity 1984.85 1985-86
(in MTs)

1. Mustard/
Rapeseeds 76,784 13,446
2. Soybean 70,782 1,91,666

Report of Committee on Consamer
Price Index

*19, SHRI V, SOBHANADREESWARA
RAO : .Will the Minister of LABOUR be
Pleaged to state :

(a) when did the Committec of Consu-
mer Price Index Numbers submit its report
1o Government;

«
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(b) whether Government bave taken
any decision on the recommendations of
the Committes;

(c) if not, the reasons for the delay;
and

(d) the date by which a decision is
likely to be taken in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA): (a) The Seal Committes set
up by Government of India, the go into
the question of preparing a now series of
Consumber Price Index Numbers, submitted
it report on 29.8. 1981.

(b) Yes, Sir. The recommendations
of the Soal Committee have been accepted
with some modifications.

(c) Does not arise.

(d) Does not arise.

Transfer of Engineers in Delhl
Development Authority

*31 SHRI MOHD. MAHFQOOZ ALI
KHAN : Will the Minister of URBAN
DEYELOPMENT be pleased to state :

(a) the oumber of Assistant Engineers
and Junior Engineers working in Bast
Zone of the Delhi Development Autho-
rity who.were transferred during the last
two years; and

(b) how many of them belonged to
Scheduled Castes and Scheduled Tribes,
category-wise ?

THE  MINISTER OF URBAN
DEVELOPMENT (SHRIMATI MOHSINA
KIDWAI) : (a) 68 Assistant Engineers and
101 Junior Bugineers working in East
Zone of DDA were transferred during the
last two years.

(b) 7 Assistant. Bngineers and 17
Junior Engineers out of them belonged to
Scheduled Castes and Scheduled 1ribes

Category.
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Implementation of IRDP

22, DR, B.L. SHAILESH :
DR. G.S. RAJHANS :

Wil the Minister of AGRICULTURE
be pleased to state :

(2) whether Government are aware of
the results of a study undertaken by the
National Labour Institute in respect of the
Integrated Rural Development Programme
indicating that the programme has pushed
its beneficiaries further down the poverty
line instead of pulling them up as
intended;

(b) i'f so, the reaction of Government
thereto; and

(¢) the remedial steps being taken in
this regard ?

THE MINISTEY OF AGRICULTURE
(DR. G.S. DHILLON) : (a) to f¢). A
copy of the report—Poverty Alleviation
Programme—Feed back from Jhabua,
conducted by Shri H. Pais and Shri C S.X
Singh on behalf of National Labour
Institute has been received. The report
relates to one district, Jhabua, and covers
340 households of which only 85 house-
bolds were identified as beneficiaries of
the IRDP and that too in only 10 out of
1760 villages of Jhabua District. The
sample size is too small to come to any
general conclusion.

The study has pointed out weaknesses
like lapse in identification, faulty selection
of schemes, lack of marketing facilities and

non-involvement of beneficiaries etc, These
are all location and family specific,
On the basis of major evaluation

studies carried out doring the Sixth Plan a
pumber of corrective steps have been
taken to revamp the IRDP. The Concurrent
Bvaluation Reports on IRDP for 12
months from October.c 1985-September,
1986 covering 16101 beneficiary house-
holds in almost all the districts of the
counfry by 29 reputed academic/research
institutions shows some very positive
resulte The steps taken to revamp the
IRDP during the Seventh Plan. are given
in the statement given below.

MARCH 2, 1987
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Statement

Steps taken to improve the Implg.
mentation of the IRDP Programme in

10.

the VIIth Five Year Plan,

The poverty line has been kept at
Rs. 6400. The income of the
assicted families i8 to be raised
to this level;

For identification purposes, the
cut off point has been raised to
Rs. 4300 per family, However,
all the families with income upto
Rs, 3500 have to be covered
before taking up families with
higher income;

A hfgher investment per family
including package of assistance to
enable proper return on invest-
ment, for new beneficiaries;

Supplemental dose of assistance
of those families assisted during
VIth Plan who have not been able
to cross the poverty line, for no
fault of their own;

The approach of uniformity has
been changed to one of selectivity
based on poverty incidence;

Identification of beneficiaries must
involve the people’s representatives
much more closely;

Efforts to improve the linkages
through identifying bodies at
district level for this purpose or
the establishment of District
Supply and Marketing Societies;

Increasing the coverage of women
beneficiaries to 30%;

foitiating new scheme for the
proper coordination of the
training  effort - thromgh the

establishment of Composite Rural
Training and Technology Centres.

The administrative set up at block
district and State level should be
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streamlined and strengthened,
wherever necessary. A  High
Level Committee waa also appoin-
ted to review the  existing
administrative  arrangements for
implementation of rural develop-
ment prograrnmes. The
Committee has submited its
reports to Planning Commission.

11. Improvement in the functioning
of banks, particularly at the
grassroot level;

12. Creating a better climate of
awareness of beneficiaries and
their proper organisation;

13. A greater involvement of voluntry
agencies will be sought for
implementation of IRDP
schemes, including TRYSEM,
to enable new types . of
family. oriented projects to be

implemented in a most effective’

manper; and

14. A new system of concurrent
evaluation on the basis of taking
up 36 districts, 72 blocks and a
group of 10 current beneficiaries
and 10 beneficiaries who received
their assistance two years ago,
per month has been introduced
to have a closer monitoring of
‘the programme.

Study on Harmful Pesticides
647, SHRI AMARSINH
RATHAWA :
SHRI VIJOY KUMAR
YADAV .
SHR]1 MOHANBHAI PATEL :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Government are uware that
there are many pesticides :which are
unwanted and harmful to the environment;

(b) whether any study has been made
and if 8o, the findings thereof;

(c) the steps being taken to weed out
such pesticides from the country; and .
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(d) whether Government propose to
announce new pesticide policy for the
country; if so, by what time and the
details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF  AGRICULTURE
AND  COOPERATI(ON IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) Registration of insecticides for
import or manufacture is a mandatory
requirement voder the provisions of the
Insecticides Act, 1968. Studies on safety
and efficacy are the integral parts of the
scheme of Registration.

-

Before grant of registration of g
pesticide, the manufacturer or importer,
thereof, generates and submits data on the
parameters like Chemistry, Bio-efficacy,
Toxicity and Packaging based on detailed
study. The data requirements, inter-alia,
include the data on effect of pesticides on
aquatic animals like fish, beneficial insects
like honey bees as well as data on
persistence and metabolism of pesticides
in soil, water, plants and animals. Thus,
complete information om the effect of
pesticides on eco-system and human health
is kept in view, while considering the
grant of registration of any pesticide by the
Registration Committee,

(c) The following are the steps taken

to weed out unwanted and harmful pesti-
cides :—

€a) Such pesticides are not granted
registration;

(b} The pesticides which were already
in use before the Ipsecticides Act
came into existence, were reviewed
by the Registration Committee
and the following were disapproved
as a result of the review :—

1. Calcium arsepate.
2. Lead arsenate,

3. Carbophenthion (Trithion).

4. Azinphos methyl (Gusathion),
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5. EPN.
6. Mevinphos (Phosdrin).
2’ 4. S‘T-

8. Vamidothion.

9. Mephosfolan.
10. Aziphos ethyl.
11, Binapacryl.
12. Dicrotophos.
13. Thiodemeton/Disulphoton.
14, Fentin accetate.
15. Fentin Hydroxide. )
16. Chinomethonate (Morestan).
17'. Ammonium Sulphamate,
18. Leptophos (Pi)osvel).
(c) Permethrin  which was provi-
sionally  registered was not

granted regular registration due to
adverse report;
{d) Two pesticides namiely : Endrin
and Ethyl Parathion have becn
phased out of use;

.
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(¢) Import of Dibrome Chloropropan
(DBCP) and Toxaphene bas been
banned; and

(f) Restrictions have been imposed on
the use of 3 pesticides namely :
Dieldrin, Ethylene Dibromide
(EDB) and Aluminium Phesphide.

(d) Nosuch proposal is under copsi-

deration.

Storage and Transit Losses in NAFED

648. SHRI NITYANANDA MISRA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the stocks held by NAFED during
1984, 1985 and 1986 with their money
value;

(b) the storage and (transit losses,
separately, during the above petiod; and

(¢) the action taken to
losses 7

rcduce the

THE MINISTER OF AGRICULTURE
(DR. G S. DHILLON) : (a) During the
last three years, the stocks held and the
value thercof were as under :

Quantity of stocks held

Year Value (Rs. in
(as on In MTs In. no. Crores)

30th June) (Eggs)

1984 2134,58 4,63,470 18.82

1985 4411.27 5,310,300 50.06

1986 3325.30 15,06,729 40.70

4,592 (gunny bags)

(b) The details of the shortages
imcluding storage and transit losses during
the last three years are given in the
attached statement,

(¢) The measures taken to reduce the
losses include

(i) Regulation of purchases at

appropriate moisture level.

(ii) Reduction in the number of stages
for physical bandling.

(iii) Preferecce for Central Ware-
housing Corporation/State Ware-
housing Corpotation godowns and
similar scientific storage.

(iv) Increasing use of new gunnybags
for packing.

(v) Ensuring 1009, weighment at the
time of sale.
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Statement
Sl Commodity 1983.84 1984.85 1985-86
'No. (% of shortage) (% of shortage) (% of shortage)
1 2 3 4 5
1. Rice 2,21 0.60 1.50
2. Jowar - 0.16 1.32 0.23
3. Bajra — 0:29 0.76
4, Maize 1.76 0.53 0.43
5. Barley 1.70 — —
6.  Wheat 0.42 0.26 1.50
7. Gram and Products 1.41 0.15 0.30
8. Harar 088 0.10 0.03
9. Moong 2.66 1.37 2.09
10. Masoor 0.39 — 0.29
11. Rajma — 0.81 —
12. Moth — — 0.11
13. Peas 0.79 0.52 —
14. Urad 0.42 — 0.04
15. Lentils —_ 2.03 :—
16. Batri and Products 0.43 — 0.28
17. Til Secd — 0.10 1.10
18. | Mustard Seed — 0.41 0.05
19, Mustard Seed (PSS) 0.59 — 0.88
20. Copra (P?S) 5.00 — 0.1
21. Soyabean (Commercial) —_ 0.17 1.20
22. Soyabean (PSS) — 4 06 1.04
23 Niger Seed - 1.14 4.43
24,  Scasame Seed 2.94 —_ 0.37
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1 2 3 4 5
a5, Castor Seed - 1.32 -
26, Cumin Sced — 0.28 —
27, Lin Seed e 0.23 —
28. Cocoput — — 3.42
29, GN (.DOC) a— 0.36 0.44
30, GN (Extraction) — 0.01 0.03
31. Soya (DOC) (PSS) - — 0.54
32, Mustard Oil Cakes/DOC —_ - 3.13
33, G. Nut Products 0.42 — 0.10
34, Mauha Seed — 912 —
3s. Wet Dates 0.57 — —
36. Almonds —_ — 0.35
7. Apple - 0.26 —
38. Onion 4.75 4.07 0.90
39. Onion (PSS) —_ 19.37 —_
40. Potato (Commercial)’ | 4.12 1.74 4.83
41. Potato (PSS) — — 4,82
42, Grapes 0.83 —_ —
43. Bggs. 2.71 1.02 3.32
44, Large Cardomom ‘ — — 1.78
48, Black Pepper 1.26 0.86 1.07
46‘. Fennel Seed ° —_ 0.25 —
417. Turmeric Power 0.03 0.35 —
48, Turmeric —_ — 0.05
49, Cardomom Smal} 0.59 — 0.66
50. Methi — 0.25% —_
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1 2 . 3 4 5
51, Chillies 6.83 0.67 0.12
_ 52. Garlic 14.63 3.61 * 7.34
53._  Dry Ginger 3.47 4.18 1.60
54. Coriander Seed 1.66 0,98 ‘ —_—
58. Mace - 1.35 —

Regularisatﬁn of Services of Daily
Rated Class 1V Employees in EPF
Organisation

649. KUMARI MAMATA BANER-
JEE : Will the Minister of LABOUR be

pleased to state :

(a) whether Government have issued
guidelices for regularising the gervice of
daily rated class IV employees after they
complete a specific number ¢f days work;

(b) whether these guidelines are
applicable to the Employees’ Provident
Fuuad Organisation;

(c) whether the daily rated staff
employed in the office of Regional provi-
dent Fund Commissioner, Meerut after
completion of the requisite number of
days employment, have not been taken on
the regular roll; and

(d) if so, the reasons thercfore and the
time by which these cmployees would be
absorbed in regular employment ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRIP. A.
SANGMA) : (a) and (b). Yes, Sir.

(c) and (d). The daily rated employces
in the Office of Regional Provident Fund
Commissioner, Meerut, who are eligible
for regular appointment in Group ‘D’ posts

have been interviewed and a panel is being
. drawfve up, for making appointments agalnst
available vacancies,

Import of Fertilizers

650. SHRI MULLAPPALLY RAMA.
CHANDRAN : Will the Minister of AGRI-
CULTURE be pleased to stag :

' (a) the total quantum of fertilizers
imported during 1985.86 and 1986-87 and
the quantum of fertilizers manufactured

indigenously  during the corresponding
period;
. -(b) the price of imported and
indigenous fertilizers per tonne respec-
tively;

' (c) whether Government propose to
increase the import of fertilizers during
1987.88; *

(d) if so, the details thereof; and

(¢) whether the fertilizers imported are
often those which are banned or rsjected
by the advanced countries ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU) : (a) the information
is furnished below :

" (Lakh tonnes of Nutrieats)

s

_—-,—_-—_-_
Year Quantity of Fertilizer Quantity or fertilizer
imported produced indigenously
1985-86 33.99 57.56 -‘
1986-87 (Upto 20.43 57.71

31st Jan.,1987)
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(b) The farm gate price of fertilizers Jertilizers as in force from 31.1.86 is given
excludiog local taxes is uniform throughout i0 the statement placed below.
the country, whether imported or (c) No, sir.
indigenously produced. The list of selling

) . (d) Does not arise.
prices of different categories of chemical

(e) No, sir,
Statement
Retall Price of Major Fertilisers under Statutory Prices Control

(Figures in Rs /tonne)

St. Name of fertiliser Price Prices
No. from from
29 6.83 + 31.1,1986
1 2 3 4
1. Urea (46% N) | 2150 2350
2. Ammonium Sulphate (20% N) 1500* 1650
3. Calcium Ammonium Nitrate 25%) 1550* 1700
4, Calcium Ammonium Nitrate (26 %) 1615 @ 1770
5. Muriate of Potash 60% K) 1200 1300
6. Sulphate of Potash (50 % K) 1950 2100
7. Di-ammonium Phosphate (18-46-0) 3350 3600
8. NPK (17-17-17) 2400 2600
9,  NPK (15-15-15) 1950 2100
10.  NPK (19-19-19) 2750 2950
1. Ammonium Phospbate Sulphbate (20-20-0) 2400 | 2600
12, Nitro-Phosphate (20-20-0) ’ 2200 24.00
13. Ammonium Phosphate Sulphate (16-20-0) 2150 2300
14. Urea Ammonium Phosphate (24-.24-0) 2800 3050
15.  Urea Ammonium Phosphate (28-28.0) 3550 , 3600

16, NPK (14-28-14) 2800 3050
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1 2 . 4
17, , NPK (14-38.14) ¥150 3400
18.  NPK (10-26-26) 2750 2950
19.  NPK (1232-16) 3000 . 3250 |
20. Triple Super Phosphate
(46%, P (Granular) .~ 2400 . 2600
' 21.  Tifple Super Phosphate (Powder) 2200 r 2400
22, 'Sins]e Super Phosphate (Powder) '
(14% PgOp) 750 820
23. Single Super Phosphate (Powder)
(16% P3Os) 850 - 9350
24, Single Super Phosphate (Granular) .
(16% P30y) 1000 1100
25.  Ammonium Chloride (259 N) 1500 @@ . 1700
26, Anhydrous Ammonia ‘ 3500 3770
@ Price effective from 7.9.1984,
@@ Brought under Statutory price control w.e.f, 19.4.85.
*Brought under Statutory Price control w.e.f. 21,8.1984, <

Note : The above prices represent the maximum retail prices exclusive of sale

tax and other local taxes.

News Item “City Wages Kept Workers
Below Poverty Line”

651. SHR1 KAMLA PRASAD SINGH :
Will the Minister of LABOUR be pleased

to state @

(a) whether the attention of Government
hes been drawn to the mews item “‘City"
wages kept workers below poverty line”
. appearing in the “Hindustan Times” dated
18 Japuary, 1987; and

(b) if so, the steps proposed to be taken
ot ensure that the workers in shopsasd
establishments get the prescribed minimum
wages and to bring about improvements
therein; keeping in view the index figures

going.up 2.

THE MINISTER OF STATE OF THER
MINISTRY OF LABOUR (SHRI P. A,
SANGMA): (a) Yessir, However, the
caption of the news item appearing.in the
“Hindustan Times” 'of 10th January, gq
was ‘State wages keep workers belog
poverty line'.

(b) The implementation of Minimum
Wages Act in respect of the Shops and
Establishments falls within the sphere of
State. Governments/U.T. Administrations.
State Governments bave been advised from
time to time to revise, the wage rates once
In two years or on a rise of 50 points I
the Consumer Price Index Number, whiche
ever 12 carlier. ’
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: Coverage of Hill States by AIR/ THE MINISTBR OF STATE OF THE
Daordarshan . MINISTRY. OF INFORMATION AND
BROADCASTING (SHRI'A. K. PANJA) ;
§52.- PROF. NARAIN CHAND () Tpe detaits of 38 new Radio Stations
PARASHAR /ill  the Minister of

INFORMATION AND BROADCASTING
be pléeased to refer to the reply given to
Unstarred Question No. 912 on 10
Noveéhiber, 1986 regarding coverage of hill
States by AIR/Doordarshan and state :

(4} the names of the 38 new radio
stations, State-wise, proposed to be set up
in the hill States/Union Territories and

States having bill arcas during the Seventh -

Five Year Pian and the specific year of the
Plan ¢ which each one of them would be
set up;

() the exact' progtess made in the
setting up of the Stations in Himachal
Pradesh as on date; and

(¢) the names of the 23 Stations which
would be upgraded or where new short.
wave transmittors would be provided ?

are givan in the statement I. 'The imple-
mentation of each of thesa schemes takes
about 3 years from the date the site is
handed over to the AIR authorities. Action
is on hamd to select/acquire the sites for

" these projects.

(b In s Tth Plen, All India Radio

‘proposed to set wp new stations at 6 places

in Himacha! Pradesh. The sites for 5
projects have been identified. These sites
have not yet been handed over to All
India Radio authorities. For one project,
no new 8ite is required. Order for the
supply of long delivery items of equipment
for all projects, has been placed with the
firms.

(c) The detzils of new shoriwave
transmitters/upgradation of Medium Wave
and Shortwave transmitters, are given in
the statement.1I

Statement-1

¢

New Radlo Station Propoied in Hilly Regions in the Countiy during the 7th
Plan (198 5-90)

-

5. No.  State

Place Factlitiea |
1 2 3 4
1. Himachal Pradesh 1. Dharamshala 2X5 KW FM Transmitter,
Multi~purpose studios etc,
2. Kinnaur 1 KW MW Trafismitter
without studio facility.
3. Lahul Spiti —do—
4. Kasauli 2 X5 KW FM (comm.) -
) Chandigarh
5. Kulu 2 X3 KW FM (Local)
6. Hamirpur . —do—~—
2. Jsmmu and Kasbmir 7, Bhandarwaha 2X3 KW FM Traosmitter
) 8. Kargil "1 KW MW Transmitter

N, - .
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10.

11.

12.

Manipur
Meghalaya
Negaland

Tripura

Arunachal Pradesh

Mizoram

Uttar Pradesh

Assam

Tamil Nadu

s

Maharashtra

10.

11.

12.
13.

14.

1s.

17.

18.
19.

20.

21.

22.

23.

24.

25.

25.

27.
28.

29.

30.

31.

. Poonch

Kathua

Chura Chandpur
Jowai
Mokokchung

Kaitashalor
(Sub-division)

Belonia
(Sub.division)

7’

Ziro

Lungleh

Chamoli

Pithoragarh

Uttarkashi
Pauri/Srinagar

Massorie
Diphu -
Haflong

Ootacummund

Tuticorin

Kodaikapal

Dbule

Nasik
Ahmednagar

Kolhapur

.

4
¢

2X3 KW FM Tr. (Local)
—do—
2%X3 KW EM (Local)
—do -
—do—
—do—
—do—
2X2KW FM Transmitter
(Local)
-—do—.
1 KW MW Transmitter

(without studio facilities)

w—do—
1 KW MW Transmitter

2X 5 KW FM Trapsmitter
(VB/Comm.)

1 KW MW Transmitter
(Local)

2X 3 KW FM Tramm."l‘tter‘
(Local) .

2 X 5§ MW FM Trapsmitter

2X 100 KW MW Trans-
mitter

2 X5 KW MW Transmitter

2X 3 KW FM Transmitte”’
(Local)

—do—
—do— .

~doT—.
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1 2 .' 3 4
¥ . 32. Satara . —dg—
13. Kamataka 33. . Mecrcara _——'do—*
34, Hassan 2X 3 KW FM Trapsmitter
35. Karwar —;u -
14. Kerala 36. Cannanare 2X3 KW FM Transmitter
37. .Idukki —do—
38. Cochin —do—
LY
Statement-II '
s .No; State Place Present Proposed
' Power Power
1 2 3 4 — 5 n
' A. UPGRADATION OF MW TRANSMITTERS
| 1. ” Jammu end Xashmir 1. Srinagar 1 KW MW 10 KW MW
2. Jammu . 50 KW MW . 1 304 KW MW
3. Atunachal Pradesh 3. Passighat Low Power 10 KW MW
4. Tezu Low Power 10 KW MW
5. Tawang Low Power 10 KW MW
3. Tamil Nadu 6. Tiruchirtapalli 50 KW MW 100 KW MW
4. Mabarashra  ° 7. Bombay 23 KW MW 100 KW MW
' R Bombay 50 KW MW 100 KW MW
5. Karnateka 9. Bangalore 50 KW MW 200 KW MW
6. Kerala 10. Trichur 10 KW MW 100 KW MW
, 7. Goa _ 11. Panaji 10 KW MW 100 KW MW
B. UPGRADATION OF SHORTWAVE TRANSMITTERS
8. Himachal Pradesh " 12, Shimi 2.5 KW SW 50 KW SW
9. Jau and Ka;hmir 13. Srinagar 7.5 KW SW 50 XKW éw
14. Kobima 25 KW SW 50 KW SW

"
-

10.

Nagaland
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i 2 3 T4 s
11. Uttar Pradesh 5. Lucknow 10 KW SW 50 KW SW
12. Assam 16. Gauhati 10 KW SW 50 KW SwW
13, ' Tami} Nadu 17, Madras 10 KW SW 50.KW SW
14. Msaharashtra 18. Bombay- 10 KW SW' 50 KW SW -

C. NEW SHORTWAVE TRANSMITTER
15. Kcraia 19. Trivandrum ‘ /50 KW 8w
16. Arunachal Pradesh 20. Ttanagar 50 KW SW
17. Manipur 21. Imphal 50 KW SW
18.  Jammu and Kashmir 22. Leh 10 KW 5SW
19. Sikkim 23. Gangtok 10 KW SW

1ntroduction of New Rural Development
+ Programmes

653. SHRI D. L, BAITHA : Will the
Minister of AGRICULTURE be pleased to
state

{a) the -total ~amount spent under
NREP, RLEGP and 20-Point Programme,
the total length of rural roads constructed
and employment provided to the unemploy-
ed village labourers;

(b) whether any study has been made
as to how the projects have achived their
purpose;

(¢) whether there is -any proposal to
. introduce new riral development pro-
gramme; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI RAMANAND YADAV):
(a) Three employment-criented programmes
being implemented by this Department,
which from part of the 20-Point Pro-
gramme, are National Rural Employment

Y

Programme (NREP), Rural Landless Em-
ployment Guarantee Programme (RLEGP)
and Integrated Rural Development Pro.
gramme (IRDP). Wage employment is
provided under NREP and RLEGP and self-
employment throagh asset endowment under
IRDP. A statement showing amount spent,
rural road length constructed and employ-
ment generated under NREP and RLEGP.
and number of families assisted under. IRDP
is given below.

(b) Yes Sir. A concurrent evaluation
of IRDP is undertaken in certain selected
areas of_ different States every month. The
evaluation report for the 12-Month ‘period;
October 1985 to September 1986, indi-
cates that assets provided under IRDP have
generated incremental income of more than
Rs. 1,000 in 50% cases. At the natjopal
level, about 529, of. eld beneficiaries
(beneficiaries assisted during Sixth Plan)
have crossed the poverty line of Rs. 3500
and 129 of them crossed the poverty lins
of Rs, 6400. As for NREP, the Pro-
gramme Evaluation Organisation of. -the
Planning Commission has conducted evalua~
tion'studies in a few States, viz. Jammu and
Kashmir, Qujarat, Kerala, Karnataka,
Punjab, Rajasthan, Tripura, Uttar Pradesh
and West Bengal. Besides, Department of
Rural Development has also got studies
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condncted in Madbya Pradesh, Haryaoa, ' Department of Rural 'Developm;ut for this
Tamil Nadu, Bibhar and Orissa. Reports of programme.
the studies in Madhya Pradesh and Harvapa +

bave beceme evaileble and are under exa- - {c) No, Sir, There is no such proposal,
mination. The RLEGP being comparatively
new, oo study has so far been made by the (d) Question does not srise.

Statement °

3

. Amount S};cnr, length of rural roads constructed and employment generated|
families assisted under NREP, RLEGP and IRDP during Sixth Plan and during
1985-86 and 1987-87 (upto December, 1986) °

.Sixth Plan Amount speat Length of Rural Employment
(Rs. in crores) roads constructed/ generated
. repaired (million
' . (Lakh Kms,) mandays)
NREP 1834.00 . © . 4.44 " 1775.00
RLEGP 184.75 0.06 . , 262.75
IRDP 1661.16 * 16562727
. . {No. of
. families)
1985.86 ,
NREP 531.00° 0.53 316.41
RLEGP 435.07 0.08 237.98
IRDP 441.1¢ * . 3060678
- . (No. of
) families) °
o ° * v
1986-87 ‘
(upto Dec., 1986)
NREP . 396.00 0.01 256.30
- RLEGP 353,87 . 7 0.0t ' 17513
IRDP 318.76 » 2066944
, . {No. of
N . families

L = dows. -

* IRDP is individial beneficiary-oriented prozramme and road comtruchon is pot
taken up under this programme.



*

- MANDAL :

'P"f Wrmen’ Amswers

" Sarvey Condncled by ORG on TV
- Viewing

‘SHRIMATI GBETA
MUKHER JEE :
SHRIMATI MADHUREE
SINGH :

654,

will the Minister of INFORMATION
AND BROADCASTING be pleased to
state

(a) whether Goveroment's attention has
been drawn to the latest field survey of
Operation Research Group (ORG) on tele-
vision viewing in seven metropolilan cities;

,» ¥

(b) if so, the details thereof; and

(c) whether Government propose {o
discontinue such programmes ag have a

legser viewership 7 .

' THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :

(a) Yes, Sir.

(b) The Operation Research Group
have only indicated the rating of pro-
grammes for a specific fortnight.

(c) No, Sir. Doordarshan telecasts
programmes to suit the taste of all viewers,
Some of the programmes may not have wide
viewership as they are meant for limited
audience with specific objectives. Pro-
grammes which have social and educative
aspects deserve to be included in the tele-
cast schedule as a public utility service,

Coverage of State Fuunctions by Oficial
Medla

SHRI SANAT KUMAR
Will the Minister of INECR-
MATION AND BROADCASTING be

pleased to state :

655.

(a) whether T.V. and AIR totally .
ignored the recent presence in India, even
at State functions, of Mrs, Anita Subhash
Chandra Bose; if so, the recasons therefore, .

(b} whether the Calcutta Doozdarshan
teloeast the interview she gave during the
lamt week of Janusary, 1987 if so, when; and
il not, the reasons therefor;

o
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(o) whether the cxpressed disappoint-
ment with the treatment meted out to her
by the Doordarshan before leaving the

' country; and

(d) if s0, Government's reaction there-
on? .

- THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A, K PANJA) :
(a) No, Sir.

(b} The Calcutta Doordarshan recorded
an interview with Mrs. Anita-Bose and her

husband. which was telecast. from Door-
darshan Keondra, Calcutta on 18th Feb.,
1987;

(¢) and (d). No Sir. However some

reports appearing ina Section of the Press
regarding the disappointment expressed by
Mrs. Anita Bose have come to Govern-
ment’s ootice; these are; however, uo-
founded,

Subsidy on Fertilizers

636, SHRI ARUN KUMAR NEHRU :
Will the Minister of AGRICULTURE be
pleased to state :

-

(a) the smount of subsidy given on
fertilizers during the vyears 1984 85 and
1985-86; and

(b) the estimated amount of subsidy
which will accrue during the years 1987
to 1990 at the current estimates of pro-
duction in view of the additions! capacity
generated in the manufacture of fertilizers 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU) : (a) Subsidy on
indigenons fertilizers during the years
1984-85 and 1985.86 amounted to Ra.

1200/- crores and Rs. 1600/- crores,
respectively.
(b) For the years 1986-87 and

1987-88, the budget provision for subeidy
on indigenous fertilizers is Rs. 1700/-
crores and Rs, {750/- crores; respectively,
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Based com the corrent levels of selling prices,
petention price and the anticipated
{emels of production, the =ubsidy on indi-
genous fertilizers daring the vears 1988-89
and 1989.90, can be, tentatively, placed

crores, Eelpoctwely.

.. Allotment of Land by Delhi Dedelopment
Authority ander Rohini Scheme

‘ ¢

" §57.° SHRI VIJAY N. PATIV: wilt
the Minister of URBAN DEVELOPMENT
be Dlessed to state :

(a) the number of people registered
‘with the DDA under the Rohini Scheme
for elloment of land for various cate-
gories;

{b) when the last draw for allotment
of land was held and the number of aliot-
ments made category-wise;

(c) the reasons for not making further
draws for allotment of land. under Rohini
scheme;

(d) when the next draw is likely jo be

" held; and

(e) how long it will take to allot the
plot to all the applicants registered under
Rohini scheme, category-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) 82384,

étatement

" MARCH 3, 1087 _ -

2320 crores and Rs. 2418

indicated.

q:»; . ._t. .
Weitien Arswots 80

’

(b). . The iast dr;w was beid aon
22-12-84 and a tota! of 5056 plots were
allotted az under :

EWS:2728, LIG:1368 MIG : 960
(c) Delay in the availability of periphe-
ral services and acquisition of Jand.

(d) Within three months.

- (e) The exact time frame can not be

B

Hike in Saio Price of Fertﬂizers

658. SHRIH. B. PATIL : Will the
Minister of AGRICULTURE be pleased to
state ¢

‘(a) whether itisa fact that the sale
prices of fertilizers bave ,been raised cecen-

tly; and

(b) if so, the details there of ?

THE MINISTER OF*STATE IN THR
DEPARTMENT OF .AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI
YOGENDRA MARKWANA) : (a)and (b).
Sale prices of fertilisers have bnot been
raised recently. These were last revised
w.e.f. 31st Japuary, 1986. A statement
indicating the retail prices as on 11.7.1981,
29.6,1983 and 31.1.1986 is given below.

4 .

Reiall Prices of Major Fertilisers und Statutory Price Control

\Rs. per tone)

———

Sl. . Name of Pertiliser Price Price . Price
No. , from from ffom

- 11.7.81 29.6.84 31.1.86
1 2 3 4 £
1. Urea (46% N) * 2350 2150 "23%0
2: Ammonium Sulpbate (20%, N) —_ 1500m% 1650 .
3. Caleipm Ammonivm Nitrate (23 %) — 1SSOR - .. 110

»
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¥ 4. Caiciam Ammon;um Nitate (26%;) 1614 .  1615@ 177
5. Murhte ofPomh GO% K - 1300 1200 1300
. 0* :7“ .
6. Sulphute of Potash (50 % K) 2100 .- 1950 _ 2100
- " , . ' ~
7. Di-ammoniom Phosphate (18.46-0) 3600 3350 3600
.8, NPK (17-11-17) - 2600 2400 2600
9. NPK (15-15-15) 2100 1950 2100
10, NPK (19-19-19) 2950 . 2750 2950
11. Ammoninam Phosphate Sulphate . .
(20-20.0) 2600 2400 2600
12. Nitro-Phosphate (20+20-0) 2400 " . 2200 2400
13. Ammonium Phosphate Sulphate ' . .
(16-20-0) 2300 - 2150 2300
14. Urea Ammonium Phosphate
(24-24-0) 3050 2800 ' 3030
15. Urea Ammonium Phosphate
(28-28-0) o 3600 3350 3600
16. NPK (14-28-14) ' 3059 2800 3050
17. NPK (14-35-14) - . 3400 3150 340'0
18. NPK (10-26-26) 2950 . 2750 12950
19. NPK (12-32-16) ’ 3250 -3000 £ 3280
20, Triple Sugar Phosphate (46% P) ,t
" (Granular) 2600- 2400 .. 2600
: !
21. Triple Super Phosphate (Pawder)™ 2400 . 2200 2400
22. Single Super Phosphate (Powder)
1#% Ps0s) 820* 730 ¢ 820
23. Bingle Super Phosphate (Powder) . . T
(16% Pg0y,) 940°* 850 ' 250
24, Single Super Phosphate (Granular) S ‘a

.m%ngo.: o 1000 - - 1000 - 1100
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&mmoninm Chloride. (25 /; N) - 1500@2@ 1700
26. Aabydrous Ammoni 3770° 3100 3N

@ Prioe effective from 7,9.1984.

. anq.'nt under Statutory Price Contro] w.e.f. 13, 5.1982

@@ Brought under Statutory Price Control w.ec.f. 19.4.1985,

IBrouzht under Statutory Price Control w.e.f. 21.8, 1984.

'Note khe above price represcnt the maximum retail prices exclusive ok sahn tax ang

other local taxes.
Agricultural Production In 1986-87

659. DR. A. K. PATEL: Willthe
Minister of AGRICULTURE be pleased to
state : < '

(a) the agricultural production in
1983-84 and the estimated production for
1986-87; and

(b) the estimated produbtion target
for the Seventh Five Year Plan and accot.

ding to it what should.bhave been the pro-
duction in 19.86.87 ? '

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULFURE
AND COOPERATION IN THE MINIS-
TRY . OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
Production of selected agricultural crops in
1983.84 and enticipated production as
well as targets for 1986-87 as also for the
Seventh Five year Plan are as under :—

Aaticipated

Crop Unit Actual Target of Seventh Plan
. Production Production Production  target
1983.84 1986.87 1986-87 1989-90
Total food  Million 152.4  149.0—151.0  160.0  178.0—183.0
graing tonnes _" ’ '
Total oil-  Million 127 12.2— 125, 148  18.0
socds , tonnes :
‘Sugarcane  Million 174.1 172.0—175.0  185.0 — 217.0
. tonnes 190.0
Cottan Million 6.4 7.8— 8.0 8.6 9.5
bales of :
170 Kgs.
#ach ‘
. Jute " Million 1.1 7.5~ 1.8 8.3 9.5
and Mesta bales of :
. 180 Kﬁa

each

W
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[Prenslation]

«  Allotment of Hoases by Delhi Develop-
ment Aafliprity

660. SHRI JAGANNATH PRASAD :
Will the Minister f URBAN DEVELOP-
MENT be pleased to state

. {(a) whether it is a fact_that Defhi
Developitient Authorily has ¥eén concen-
"trating on the construction of more and
more commercial centras in view of heavy
profit involved there in;

. PHALGUAR 11, 190tdaxd)
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Devclopment Acthority . ander varioui
homsing schiemes but have not Yet beom
aBoited houres, .
A

{c) the remasons for not slotting the
boutes to thgm; and

(d) the steps taken to improve the
situation ? ‘

" FHE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR I DALBIR SINGH) : (a) ' No Bir.

(b) the -year in which the applicants (b) ‘Th'e requisite information, Scheme-
got themaelves registered with the Delhi wise and yearwise is as under :(—
Scheme . Year Tota)] Registrants Balance
General . 1969 10866 -
Housing 71-72 20385 —
Schems . 72 834 —
76 27190 —
* 82 . 3440 —
- A
85 4370 4370
Total : 72538 ! 4370 .
I1 New Pattern Scheme .
1979 171272 121,820 %
111 Sef Finanelng Schemg
i) 1977.78 2743 —
(1) 1978.79 4893 —_
an 1979 3616 287
(iv) 1981 8615 57
(v 1982 3461 10298
o) 1983 2 2188 .
(v 1985 . . 1306
(I8 1985 10y , - 17033 .
- 4 N .
\ 75048 2985 4
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(c) and (d).' The construction of
houses by DDA is subject to the availability

- of land and funds ang the allotments are

made as soon as flats are ready. Possession
is given on the completion of certain for-
malities ond submission of documents by
the applicants, Under the SFS allocation/
allotment of houses is made on the basis
of response to number of flats advertised
from time to time. DDA is making all
efforts to provide houses to the registrants
as early as possible.

[ English]
Support Price for Groundnut
661. SHRI JAGDISH AWASTHI :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Union Government had

consulted the State Government of Uttar
Pradesh, Gujarat and Tamil Nadu before
fixing the minimum support price for
groundnut;

(b) if so, the recommendations made
by each of these States; and

(c) the details of all relevant factors
taken intc account by the Commission. for
Agricultural Coats and prices for the
determination after cost of production ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF  AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes Sir,
before fixing the minimum suaport price
for groundnut for the 1986-87 season, the
Union Government had coasulted, among
others, the state Governments of Uttar
Prodesh, Gujarat and Tamil Nadu.

(b) The recommendations made by
these State Governments were as under :

State Government Suggested support
price for groundnut

MARCH 2, 1987

Uttar Pradesh Rs. 370 per quintal.

Gujarat Rs. 540 per quintal,

As recommended by the
_CACP (i.e. Rs.370
per quintal).

Tamil Nadu

Written Answers_ 88

(c) As already given in detail in the
Government document ‘Agricultural Price
Policy : A long Term Perspective’ placed
before the Parliament last November, the
Commission for Agricultural Costs and
Prices takes into account npot only a com-
prehensive overview of the entire structure
_of sconomy of a particular commodity;
but also the following important factors
before makipg its recommendations;

1. Cost of production.

2. Changes in input prices.

3. Input-Output price parity.

4. Trends in market prices.

5. Demand and supply.

6. Inter-crop price parity,

7. Effect on industrial cost structure.

8. Effect on general price level,

9, Effecr on cost of living,

10. Internationol market price situation.

11. Parity between prices paid and prices
received.

Relay of Calcutta Doordarshan
Programmes. by Relay Centres in
West Bengal

622. SHRI SYED MASUDAL
HOSSAIN :  Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state the time by which all the
TV relay centres of West Bengal would be
able to relay the prcgrammes teletast by
Calcutta Doordarshan ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANIJA) :
The high power (10 KW} TV relay centres
at Asansol and Berhampur (Murshidabad)
are already relaying the programmes tele-
cast by Calcutta Doordarshan. The scheme
for linking the Kurseong high power (10
KW) relay centre with Calcutta is included
in the Seventh Plan. :
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' Houalng n,lndultry.

663. CH. RAM PRAKASH ; Will the
Minister of URBAN DEVELOPMENT bo
ploased to state i .

(a) whether Unlon Government propose
to Jdeclsre housing as en loduetry, under

the Industrial Development Bank of lndm

Act 19?4, and
(b) if so, tha'dn'.ailg thereof 7

THE MINISTRY OF STATE IM THE
MINISTER OF URBAN DEVELOPMENT
(SHR] DALBIR SINGH): (4) and (b).
There iz a proposal to declare Housing as
an ‘Industry’ but a final view is yet to be
taken. : '

Transfer of Colonles From Delhi
Development Avthority to Delhi >
Municlpal Corporation

¥
664 . SHRI SODE RAMAIAH : Wil
the Minister of URBAN DEVELOPMENT
be pleased to state : »

PHALGHWA 11, 1988 184K 4)

4: VHI, Ga:hl Mandu me

e . e

(a) whether some of the  regularised -

vnauthorised colonies in Delhi under Delhi
Development Authority have been - recently
transferred to Delhi Municipal Corporation’;
and ‘

(b) if so, the particulars there.of ?

®
THE MINISTER OF STATE IN THE

MINISTRY OF URBAN DEVELOPMENT .

(SHRI DALBIR SINGH) : (a} Yes, Sir.. .
(b) List of regu]ariséd uﬁauthorisefi
colonies furnished by the D. D. A,
having been transferred to the M. C. D. is
given in the statement given below.
P’

Statement

List of ethe Unauthorised Colonies
9. Haaded over to M. C. D.

BAST DELH (TRANS YAMUNA AREA)

1. D';lrnpuri Extn,
2 + Nathg Cplony.
+ 3, Ashok Nagar.

4 - ¢ - ’

88«

22, Zafrgbad

5 Ganwarj Exta. .
. 6. Bhajanpura Block R & B.
7. Subhash Moballa. - *
. 8. Maujpur ViH. Bxin
9. Kachhi Coloﬂly
10.
1", Ha:(keshu Nagar

Vijay Colony .
12, Arvind Nagar

13. Arvind Nagar Block .
A V,I,H, C

14. Jagjit Nager
15. ‘K’ Block North Ghonda
16. Jai Prakash Mohalla

17. Brahm Puri X Block ¢

" 18. Brham Puri

19. Kartar Nager

20. Brabm puri Harijai Colony.
21. Village Ghonda Extn.

CH

23. Chauban Banger

© *24. Jagjivan Nagar

25. Bhagat Singh Coleny
26. Naya Gaon Extn.
27. Pandav Nagar

28. Mohells Subash °

29, Mohanpari *

- 30. Ambedkag Ba.stl

]
31 (jautam Puri

32 Kaithwara & Extn.

33, Shasiri Park Block A,B,C,

L .
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v 32, Shastri Park near Seelsmpur

~ ~ 38: Noor-Ilahi Colony
[ I8 )

- 36, Vill, Shakarpur & Extn,
(Including Harijan Basti)

37. Dayanand Block
* (including DA Block)

38. Sunder Block

39, Ganesh Nagar
* {including i) Ganesh Nagar,
(I) Extn.

1i) Ganesh Negar
. (I1) Extn,

40, Shkarpur Block ‘A’ to ‘H’
(including Shakarpur Master
Block, Shakarpur Block R)

.’41. School Block I & 1I
42. Upadhyay Block‘

43, Shakarpur WA Block
44, Shakarpur W38 Block
4s. Nanakpun;. Sl;akarpur

46. Two rows of plets Shakarpur

47. Vishwas Nagar Extn,

48, Basti Bhikam Singh
49. Ganesh Nagar 1I. & Extn.

30. Kundan Nagar Exin-
Patparganj Road.

51. Krishan Kunj

52, Guru Amar Dass Nagar

53, Guru Nanak Pura

54. Arjun Par;: Block “A’ to ‘H’
5. Bast Guru Angad Nagar

36. Wert Gurn Angad Nagar
57. Guru Aqsad Nagar

« 38, Guru Ram Dass Nagar

b J

MaRCH 2, i35 -

’

66,

Wrtibin Airswere
49, Vijay Block Laxm] Nagar
60. Lxxmi Nagar .

61. Jagat Ram Park Laxmi Nagar

.62. Laxmi Nagar Block ‘A’ to 'F’

63. Ransesh Nagar
64. Laxmi Nagar Block ‘A’to ‘P’

65. Laxmi Nagar ‘PP’ Block
Luiita Pafrk

67, Vishkarma Park

68. La‘xmi Nagar ‘H’ Block
Narain Nagar

Laxmi Nagar ‘Z’ Block

71, West Jyoti Nagar Extn,

~3
~

East vinod Nagar

73. Acharya Niketan

74. Shashi Garden
75. Samastpur Extn,
76, Janta Garden

77. Pratap Nagar

78. Pandav Nagar Block ‘B, ‘F’ & ‘P

. 79. Vill. Mendavali Extn,

30. "/inod Nalgar {Kumaon Square)
81. Arjup Nagar (Lehri Colony) Bast.
82. Subash Park Extn.

83, Village Khera & Extn,

SOUTH DELHI »

84. Noor Nagar

853. Jamia Nagar

86. Basti Khajan & Bxtn,

87. Quru Nanakpura & Bxtn -

5
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88, Vith Tamw Magas & Brin. 415. Sadh Nagag Pt II
19, Tuhi‘ Ragg Bagichi =~ - ' 116, Palam Enclave
Oa e e l F )‘ . .
(Hyciian Colany Nangs &f?.%‘ 117. Singaipur Exto,

| Raya Exin. I . .
90. Nangel Res 118. Manohar Nagar -

91, ¥rishan Magar

119, Sapjay Nagar

8
¢2. Bharat Nagar 120. Mahendra Park

93. Sant Nagar 121. Tughlakabad Exto,

94. Zakir Nagey 122.”Govind Mohalla, Hyderpur &

95. ViH, Joga Bai Exin. - Hyderpur Exto,

96. Ralia Hovae 123. Ambedkar Nagar

97. Arjun Nagar 124. Village Peepal Thals & Estn.
98. Shyam Nagay : ' 125, Village Bharola Exta.
-99. Mahabir Naghr & Extn. 126. Village Shalimar Bagh Extn.
100. Gaffar Manjil & Extn, KAROL BAGH.

101. Gafoor Nagar & Dairy 127. Prem Nagar

Colony (Gefoor Nagar is approved 128. Nebru Nagar
& Dairy Colpny has been rejected).

129. New Patel Nager
102. Harijsn Colony Begumpur

W DELH|
103. Sarupa Mohaila _ NE

130. Sanwal Nagar
e 131, Sidharatha Nagar

104, Amrit Puri

105. Vill. Garhi & Extn. 132, Bhagwan Nagar

106. Prakash Mohalia : . 7133, Jeewan Nagar
*107. Vill Nangal Raya Extn. 1. 134, li:xilt up area East of Mathurg
' oad

108. ﬁ;;el:dm;'iﬁﬁmp 135. Villags Kilokri & Exta.

SADAR DELHI
109, Savitri Nagar '
136. Golden Park .

110, Jants Colony 137, Village Azadgur Extn, .

‘1 11. Gautam Nagar | " Search for Bauxite Resources
OUTER DELHI ’ 685. SHRIMATI JAYANTI PATNAIK:
: , Will the Minister of STEEL AND MINgs
112. Raj Nagar be pieased to state : o Y
143. fgdh Nagar . ~ (a) whether the Geological Survey of

- Indin has intensified ity eearch for bauxuﬁ
114, Ra) Do B 1Y Fobauces in the county;
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() M so, the Siates where bauxite in
mainly fonnd ;

(c) whather any now aréa of bauxite
reserves has been located by Geological
Burvey of lndh fn their m-t survey ;
and

{d) if so, the details thereof 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
, (SHRIMATI RAM DULARI SINHA):
" (a) Afeer intensive szarch for  bauxite
resources, QGeological Survey of India

bave proved sxtensive reserves of bauxite_

on the Bast Coast in the Statés of Orissa
and Andhra Pradesh apd in other parts of
the counfry. -

(b) The States where bauxite is mainly
found include Andhra Pradesh, Hihar,
Gujarat: Goe, Damsn & Diu, Orista,
‘Kerala, Maharashira, Madhya Pradesh,
- Karnatake and Uttar Pradesh,

{o) and (d) Recently, the Geological
Survey of India has investigated bauxite
jn Lumkyanthang area of Meghalaya and a
new item of bauxite investigation will be
taken up in the Nilgiri hills, Tamil Nadu,
Where more than one million tonnes of
primary bauxite is expected:

Conversion of LPTs Into HPTs In

Malabar Region of Kerala
. 666. SHRF K. 'MOHANDAS : Will
. thé Minpister of INFORMATION AND

BROADCASTING be pleased to state :

* (a) Whether there is any proposal to

convert the low power TV transmitters in-

the Malabar region of Kerala iato high
power transmiiters : and *

(b) if 50, the Hme by- which the work
is likely to bg wompleted ?

THE MINISTER OF STATE OF THE
MINISTRY CF INFORMATION AND
BROADCASTING (S8HRI A. K. PANJA) ;.
(.’ NO, Sl!- ‘

-8

{5 Does not'uln. o .

MARCH 2, 1987
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Rall 1n Price of Coconut

667. SHRI V. 6. VIJAYA-
RAGHAVAN Will the Minister of AGRI-.
CULTURE be pleated to state ;o

(a) whether the price of coconut has
fallen below the economic level;
.. 1
(b) whether there is any. proposal to
fix a floor price for coconut ; and

(e) if so, th.o details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS.
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) to (c).
Government have decided to fix the mini.
mom support price for coconut/copra on a
regular basis, as is the practice for major
agricultural commodities. The procedure
and methodology developed for fixing the
prqcurement!minimum support prices for
the major agricultural crops, which are all
seasonal crops, are not appropriate in the
case of coconut which is a perennija)
plantation crop. However, modalities for
fixing the support price of coconut/copra
on g regular basis are being worked
out,

Meanwhile.‘in order to safeguard the
interests of coconut growers, Government
will consider proposals for taking up the
Scheme for market intervention operations
for coprs, received from any State where
the need for such action is felt, No guch
proposal from any State Government ig
pending with Government of India at
presend. In case of such market interven.
tion price will be fixed In copsultation
with the State Governments concerned.

Drinking Water to Problem Wlhgu

668. ' SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR :

the Minister of AGRICULTURE be
plea!ed to state :

(a) the numhar of wvillages in
country which remained as the mbl‘ehn:
villages by the end of the Sixth-Plan;
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{b) whether efforts have been mades to
supply safe drinking water to the probldm
villages in the Seventll Plan ; .

{c) if s0, how many problem villages in
different State have so far been provided
with safe drinking water supply programme
in the pressut plan period ; and

(d) the year by which .all the villages
in the country will be provided with safe

drinking water ?

THE MINISTER' OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-

Wristen Answers 98

MENT IN'THE MINISTRY OF AGRI-
CULTURE (SHRI RAMANAND -
YADAV) : (a) 38748 spill over villages ™
besides 1,89,860 freshly identified problem

" villages remained as problem viliages at

the end of Sixth Plan:
(b) Yes, Sir.
(c) A statement is given below.
(d) All the villages In the country will

be provided with safe drinking water by
the end of the Seventh -Plan,

. Statement

Sl State/UT

. VIITH Plan
No. 1985:86 1986-37 (upto Dec., 88)
1 2 3 . 4
1. Acdhra Pradesh 3045 1852 .
2. Assam 1718 917
3."  Bihar 839 1768
4. Gujarat , 1012 522
5. Haryana 590 300
6. Himachal Pradesh 502 387
1. Jammu & Kashmir 401 250
8. Karnataka . 9621 3 50})
9. -Kerala 114 ©69
10. | Madhya Prac!esh 4724 2357
11. Maharastra 4099 3424
12. M?nipur 170 T2
13. Meghalaya - 360 66
14. Nagal?nd >19 . 33'
15, Orissa ) 3792 1486 '.
‘110 108

6. . Punjah
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| 2 3 4
17, Rejasthan 1663 " 1092
18.  Sikkim 43 26
19. Tamii Nadu 2009 1920
20. Tripura 570 . 249
21."  Uttar Pradesh 8827 4577
22. West Bengal ¢.196. 466
23, A & N Islands 23
24, Arunachai Pradesh 92
25. Chandigarh , —
26.  Delhi 404 -
¢ 27 D & N Haveli —
28. Goa, Daman and Diu —
29. Lakshadweep . —
30 Mizoram 31
31. Pondicherry 12
Total 45248 28569

Note :- The above coverage includes partially covered villages/habitations.

[Translatioﬁ]

Difficulties of Mica .Industry

669, SHR] SHANTI DHARIWAL :
Will the Minister of STEEL AND MINES
be pleased to state : ‘

(a) whether Government are aware of

the difficulties faced by mica industry ;
and

(b) if s0, the steps being taken in the
matter and if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
- DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND .MINES

(SHRIMATI RAM DULARI SINHA)

(a) and (b). The main difficulties faced b:
mica industry are the exhaustion of surfacy
reserves and change in demand pattern oe
export market. Studies are”taking placef
to explore concealed mica pegmatities for
exploitation. For stabilising the export of

mics, efforts are under way for production
of-value added mica.

[Englisk]
Rice Productivity in Eastern Region

670. SHRI K. RAMAMURTHY .

S svasaa

* Will the Minister of AGRICULTURE be
pleased to state ;
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(a) whether the Special Rice Pro-
duction Programme, a Centrally esponsored
scheme, iotroduced in 20 per cent of the
blocks in the Eastern Region of the country
bas been launched and if 8o, the details
thereof ; and

(b) the results achieved so far ?

. THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes,
Sir. The Centrally Sponsored Special Rice
Production Programme has been Jlaunched
from 1985-86. The Project is under
implementation in 430 selected blocks -
Assam-37. Bihar-118, Easiern Madhya
Pradesh-40, Orissa-63, Eastern  Uttar
Pradesh-102 and West Bengal-70. Broad
fealures of the Programme are given in the
attached statement,

(b) The project implementation has
created a geﬁeral awareness amongst the
farmers for adoption of improved rice
production technology.  These  States
together harvested a record production of
rice during 1985-86. The rice produc-
tion in these states, increased from 302.97
lakb tons in 1984-85 to 359.15 lakh tons
in 1985-86. The productivity of rice also
increased from 1128 kg. per ha. in 1984-
85 to 1295 kg. per ha. in 1985-86. |

Stasement

The broad features of the Special
Rice Production Programme under imple-
mentation from 1985-86 in six Eastern
States are as under ;

1. The Special Rice Production Pro-
~ gramme is under implementation
in 430 sclected blocks in the
States of Assam, Bihar, Eastern
Madhya Pradesh, Orissa, Eastern
Uttar Pradesh and West Bengal
 asa Centrally Sponsored Scheme.

2. The Finangial outlays under this
Programme will be shared equally
by the Government of India and
the State Governments. An outlay
of Rs. 10.500 crores is available
for the Seventh Five Year Plan as
Government of India’s share.

PHALGUNA 11, 1808 (S4EA)
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3, - The Programme aims &t removing
the constraints to tice production
at block level. As the constraints
very from block to block within
the State, strategy to be adopted
would also vary.

4. For quick transfer of techuology,
intensive training programmes for
extension workers and farmers
including farm labourers would be
organised.

§. Efforts will be made. to improve
the supply of pecessary inputs
like quality seeds, fertilisers,
pesticides, plant protection equip-
ment and farm implements and
other infrastructural  facilities
would be developed. Besides long
term works like development of
irrigation facilities improvement
of drainage etd. would alio be
taken up.

6. For taking up long term improve-
ment programmes like construc-
tion of irrigation channels,
improvement of drainage, exploita-
tion of ground-water and develop-
ment of other infrastructural
facilities, assistance  available
under other schemes like NREP,
RLEGP etc. in the selected blocks
would also be utilised.

7. Under this programme, the farm
level subsidies will” be so adminis-
tered that atleast 60% of the
subsgdies flow to the Small and
Marginal Farmers.

[Translation]

Recruiting Agencies Registered under
Emigration Act '

671. SHRIRAJ KUMAR RAIL : Wil
the Minister of LABOUR be pleased to
state

(a) the total number of registered
orgapisations under the Emigration Act in
the country which are engaged in sending
wotkers to foreign couniries and the quoa
of workers entrusted ‘to each organisation
for the purpose;
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(b) whether most of the organisations
which send workers abrogd are pot regis-
tered and workers fall a victim to them
and their money is lost;

(c) if so, the total pumber of cases
which came to light during 1985-86 and
1986-87 upto 31 Jaouary, 1987; and

.- (d) the action taken against such orga-
nisations ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) There are 1074 recruiting
agencies which are registered. No quota
of workers is allocated to any recruiting
agency.

(b) gnd (c). No, Sir.
voregistered recruiting agencies
induige in cheating and fraud 320, 780
and 52 complaints have been received in
1985, 1986 ‘and wupto January, 1987

" respectively against the registered and
unregistered recruiting agencies,

There are some

(d) The complaints of cheating and
fraud are referred to Police in respect of
unregistered egencies while certificate of
Jegistration of registered agencies is liable
for suspension/canccllation.

[English]

Raoral Storage Projects in Biliar

672. SHRIMATI MADHURI SINGH :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the European Economic
Community bad sanctioned a grant of
Rs. 28.70 crores for rural storage projects
in Bihar; and :

(b) if so, the details thercof and the .

action taken in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE  (SARI
YADAV) : (a) No, Sir.

(b) Does not arise,
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[ Translation)
Production of Urea and Ammonia

673. SHRI KAMLA PRASAD RAWAT :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the number of units, including the
Panipat Unit of National Fertilisers Limited
in which production of Urea and Ammonia
has increased and the number of units in
which the production has declined;

(b) the reasons for decreasing production
in the units besides the Panipat unit and
wbether Government are taking any reme-
dial measures;

(c) if so, the details thereof; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU) : (a) While the pro-
duction of Ammonia and Urea has increa-
sed in two units including Panipat unit of
National Fertilizers Limited (NFL) during
April, 1986—7January, 1987 as compared
to the corresponding period of the previous
year, the production of Ammonia and Urea
has declined in its one unit.

(b) and (c). There is no decline in pro-
duction of Ammonia and Urea in Panipat
unit. The production in Nangal unit of
NFL declined due to squipment problems.
Such problems are attended to and rectified
by the units as and when they occur.

(d) Does not arise.

[Englisk] |

Increase in Licence Fee of Government
Accommodation

674. DR. G, VIJAYA RAMA RAO :

~ Will the Minister of URBAN DEVELOP-

MENT be pleased to state :

(a) whether there is any proposal to
inerease the licence fee of Government
accomodalion as a result of the Report of
Fourth Pay Commission; and
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(b)'if 80, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b). The
Fourth Central Pay Commission bas reco-
mmended recovery .of licence fee for
Government accommodation 2t a flat rate
with reference to type of accomodation
allotted to the employee and the rate
shou'd be uniformiy applicable throughout

India. The recommendation of the
Commission is under consideration of
Government,
[Translation]

Setting up of Air Station in Barmer

.675. SHRI VIRDHI CHANDER JAIN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the work of settiog up of
All India Radio Station at Barmer 18 pro-
gressing at a very slow pace; and

(b) if so, the steps proposed to expedite
the work ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) No, Sir. _

(b) Does not arise.

[English]

Establishment of Neelachal Ispat Nigam -
. !

676. SHRI HARIHAR SOREN : Will
the Minister of STEEL AND MINES be
pleased to state :

(a) the purpose of establishment of
Neelachal Ispat Nigam;

(b) the various works undertaken by
Neelachal Ispat Nigam so far;
o . .
(c) the number of persons employed b
Neelachal Ispat Nigam; and

. (d) the steps taken by Neelachal TIspat
Nigam to set up a second steel plant In
Orista ?
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, THE 'MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) Neela-
chal Ispat Migam Limited was formed in
March, 1982 10 implement the Government
decision to set up a pew steel plant in
Orisga. *

(b) The various works undertaken, so
far, are briefly as follows :

(4) Site sellection and soil investigation.

(ii) Selection of raw materials and their
testing.

(iii’ Topographic Survey by Survey of
~ India, '

(iv) Studies for traffic by rail and road.

(v) Preparatory work for land acquisi-
tion.

(vi) Development of enabling work and
acquisition of 16.74 acres of land
near the site.

(vii). Copstruction of temporary barracks.

(c) Total number of employees at
present are 59, out of which 14 are execu-
tives. ' '

(d) Due to overzll constraints of resour-
ces, it would not be possible to take sub-
stantial steps for setting up of this plant
during the 7th Five Year Plan.

Aluminium BuHock Cart

677. SHRIMATI KISHORI SINHA :
Will the Minister of STEEL, AND MINES
be pleased to state:

(a) whether in the aluminium congress
held recently at Delhi, a bullock cart made
of aluminium was displayed:

(b) if so, whether it has any advantage
over the traditional wooden bullock cart; and

~(c) the steps proposed to be taken to
popularities it ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
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MINISTRY OF STEEL AND MINES,
(SHRIMATI RAM DULARI SINHA) :

. (‘) Yes, Sir.

¢b) Aluminium buljock cart offers cer-
tain advantages over the traditional wooden
car} such as greater payload capacity being
lighter, much longer life with little main-
tanance costs and high salvage value, be-
sides reducing fatigue and discomfort to
the yoked animals,

*(c) Aluminium bullock cart displayed
was @ prototype. Field trials will be
undertaken in the pear future. It s
expected that due to its inherent advant-
ages, it will become popular in rural India.

Workers out of Employment dae to
Closare of Factories

678 SHRI AJOY BISWAS :
SHR} NIRMAL KHATTRI :

' L
Will the Minister of LABOUK be
pleased to state :
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(d) the number of small, medium and

big factories closed at present in the
country State-wise;

(b) tbe number of workers rendered out
of employment due to the closure of the
factories, State-wise; and

(c) the steps being taken by Government
to provide assistance to the workers ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A,
SANGMA) : (a) and (b). Information on
industrial closure by size of establishment
is not maintained. Based on the latest
available information, a statement on State.
wise number of closure and workers affected
is attached.

(c) Both ths Central and State Govern-
ments have been taking steps to get closed
Industrial units reopened through appropri-

ate rchabilitation packages which include

concessions, reliefs and financial assistance,
In respect of textile industry. Government
have set up a Rehabilitation Fund which
provides relief for the workers of closed
textile mills for a period of three vears.

Statement

State-wise* number of Closure and workers affected during 1986.

SL No. States/Union Territories No. of closure Workers 1gi-:ffcctcd

1 2- ) 3 4

1. Andbra Pradesh -2 3503
2. Assam 2 82
3, Bihar 8 1615
4, Gujarat a5 13674
5. Haryana ‘ 18 » ’ 1489
6. Himachal Pradesh 1 26

’ *

7. Jammu and Kashmir 1 76
8. ) Karaataka 1 30
3. Kerala

8 2717
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1 .2 " K 3 | 4
10. Madhya Pradesh, - T | 8
11, Maharashtra 261 2227
12. Manipl;r — v e
13. Meghalaya 3 ' -— —
’ 14, Nagaland “

18. Orissa 2 _ 330
16.  Punjb 4 . 152
17. Rajasthan 10 162
18. Sikkim

19, Tamil Nadu S 15 935
20. Tripura . 3 ' . . 24
21. Uttar Pradesh 8 411
22, West Bengal ' ver
23, Andaman and Nicobar . — _ —_

Islands

24. -Arpnachal Pradesh

25. Chandigarh ‘e
26. Dadra and Nsgar Haveli

217. - *Delhi 28 1222 |
28. Goa, Daman and Diu 4 123
29.  Lakshdweep ‘ = —_
30. Mizoram — —
31. Pondicherry _ —

| TOTAL 212 26268

(*) = Provisiona). (+s¢) = Not avgilable. (=) = Ni}.

N, B. = Information releates to closures dug to reasons other than Industria]
o . Disputes angd excludes off season closurey,
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Rise in Steel Prices on Export of
" Engineering Goods

679, SHRI MURL1 DEORA : WilPthe
-Mioister of STEEL AND MINES be pleased

to state :
t

(a) whether the steady rise in steel prices
contributes to inflationary tendencies; and

(b) whether this has also any impact on
the export of engineering goods ?

_ THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) No, Sir.
The incresse inesteel prices has a very
small impact on the whole-sale price index.

(b) Exporters of Engineering Goods are
provided with steel at international prices
cither under the advance licencing provi-
sions of the Import Policy or through
reimbursement under the International
Price Reimbursement Scheme.

Ih(!ustrial Mishaps

680. PROF. RAM KRISHNA MORE :
Will the Minister of LABOUR be pleased
to state

(a) the comparative annual ratip of
industrial mishaps in the country during
the last three years, year-wise, end how
does it compare with industrial mishaps in

other countries like China, USSR, Japan,

USA and UK,;

(b) which of the industries in the

-country record the highest accidents;

(c) the details of evaluations, if any
made by Government to find out the cause
for the high rate of industrial accidents in
the country; and

(d) the steps contemplated to minimise
industrial mishaps ?.

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A,
SANGMA) : (a) to (d). Figures relating
to number of industrial accidents in the
country have been compiled by the Labour

Bureau, Shimla, upto tbe year 1983. Thc ~

figures for the years 1981 to 1983 are as
. whder i—
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Year No. of fatal No. of non.
accidents, ’ fatal acci-
dents.
1981 105 13,232
1982 80 , 10,194
1983 41 6,176

. time to time
-safetly provisions and meeting emergencies.

Comparable figures for the years 1984,
1985 and 1986 in respect of. countries
like China, USSR, Japan, USA and UK
are not available.

As per information compiled by Labour
Bureau, Shimla, during 1983 Textile
Industry accounted for the highesit incidence
rates of injuries in factories per 1000
workers employed i.e. 133.90 per thousand
and manufacture of Basic- Metal and Alloy
Industries accounted for the highest rate
of fatal injuries per 1000 workers, i.e.
0.26 perr thousand workers. Industrial
accidents are caused due to various factors.
Whenever any serious accident takes place,
the State Governments/Union Territories
generally undertake enquiry to locate the
causes of the accident and take remedial
measures.

The Factories Act, 1948 lays down a
number of provisions for ensuring safety
in manufacturing processes. The res-
ponsibility for  enforcement of the

.provisions of the Factories Act lies with

the State Governments/Union Territory
Adminijstrations. The Central Government
also issues guidelines to State Governments/
Union Territory Admidistrations ~from
regarding enforcement of

The State Factory Inspectors have also
been trained inthe latest methods of
accidents prevention, air monitoring and
pollution control etc. A Bill further to
amend the Factories Act, 1948 with a
view to miaking safety provisions more
stringent and effective has been introduced
in the Lok Sabha on the 2nd December,
1986.

Revamping of Fertilizer Plants of
Hindastan Fertiliser Corporation

681. SHRIMATI BASAVARJ ES—
WARI : Will the Minister of AGRI-
CULTURB be pleased to state :
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(a) whether  Hindustan Fertilizer
Corporation has  submitted a plan to
revamp and renovate all the three planis
in Durgapur, Barauni and Namrup which
are running under loss;

(b) if so, the total loss incurred by the
above plants at the end of 1985-86;

(c) whether Government have agreed
for financial concessions to them and if so,
to what extent; and

(d) the other steps being considered by
Government to improve the functioning of

these Plants ?

THE MINISTER OF STATEIN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU) : (a) Yes, sir.

’

(b). The total loss incurred by the
Hindustan Fertilizer Corporation Limited
upto the end of 1985-86 is Rs, 432.47

Crores.

(c) No, sir.

(d) Government has approved installa-
tion of Cartive Power Plants for the Units
of Hindustan Fertilizer Corporation, of
which the one at Durgapur has already
been commissioned. Equipments are
repaired/replaced as and when necessary.
The Company has also been asked to
appoint consultants for preparing a detailed
feasibility report for revamping the units.

[Translation)
Closing Down of Fertilizer Factories
682. DR. CHANDRA SHEKHAR

TRIPATHI Will  the Minister of
AGRICULTURE be pleased to state :

(a) Whether it is a fact that some
fertilizer factories have been closed down;

(b) If so, the reasons therefor,

(c) whether Government are consider-
ing to reopen these factories; and

PHALGUNA 11, 1908 (SAKA)
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(d) if so, by what time, and if not,
the manner in which the workers of these
factories are being absorbed ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURR
(SHRI R, PRABHU) : (a) and (b). It is
proposed to close down one fertilizer plant
viz. Sindri Rationalisation Plant, of the
Fertilizer Corporation of India (FCI) which
had ceased production from October 1984
due to poor quality of raw material and
design deficiencies.

(¢) No, sir.

(d) A scheme for reduction of number
of surplus employees is being worked out.

[Englsik]

Labour Productivity and Participation
in Management in Industries

683. SHRI K. RAMACHANDRA
REDDY : Will the Minister of LABOUR
be pleased to state :

(a) whether labour productivity in the
country is at a very low level in the
industries;

(b) whether any steps have been taken
to improve the labour productivity if so,
details thereof;

(c) whether paying incentives to labour
for more production, and allowing workers
participation in management are likely to
improve the labour productivity in
industries; and

(d) if so, when these are expected to
be implemented ?

THE MINISTER OF STATF OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) It is true that labour
productivity in India is low as compared to
that of developed countries.

(b) The Government has established a
special cell under the Nationa)l Productivity
Council for the education and training of
workers and trade wunion leaders on
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productivnty and related areas and
organise activities every ycar on planned
basis. Workers participation in manage-
ment is also being encouraged.

(c) and (d). Yes Sir. The Government
reviewed tbe working of the earlier
schemes on Workers' participation which
were introduced in October. 1975 and
January, 1977 and in the light of the
review and experience gained, Government
has notified through a resolution dated 30th
December, 1983, a new comprehensive
scheme for workers' participation in
management and this is applicable to all
the Central Public Sector Undertakings
except those undertakings which are given
specific exemption from the operation of
the scheme.

[Transla tion]

Pending Cases in Delbi Courts upder
DDA Act

684, SHRI BANWARI] LAL BAIRWA :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) the number of cases pending in
various courts of Delhi under section 29 of
the DDA Act alongwith the period of
their pendency and court-wise details
thereof; and

(b) the revenue received by Govern-
ment in the form of penalty imposed under
the Act during the last three years and the
number of persons awarded “punishment
till data ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) According
to informations furpished by DDA 1538
cases under section 14/29(2) of the Delhi
Development Act; 1957 are pending in
courts of Delhi as on 1-2-1987. Court-
wise details of these case are follows :—

(i) 360 cases are pending in the
court of Shri M.K. Gupta, M .M.
Patiala House, New Delhi.

(ii) 1178 cases are pending in the
couFt of Smt. Bimla Makin, M,M.
Patiala House, New Delhi.
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Period of pendency of cases is as
under \—

A. IN THE COURT OF SHRI M.K.

GUPTA
Period No. of cases

(a) For more than three

months 42
(b) For more thanp six

months 43
(¢) For more than one year 70
(d) For more than two years. 205

Total : 360

B. IN THE COURT OF SMT. BIMLA

MAKIN
Period No, of cases
(a) For more than three
months 67
]
(b) For more than six
months 124
(c) For more than one year 220
(d) For more than two years 767
Total : 1178

The information from Delhi
Court is not readily available.

High

(b) During the last three years (1983-
84, 84-85 and 85-86), penalty to the tune
of Rs, 12,65,561/- has been imposed by
the various courts under the said Act and
686 cases have been decided in conviction
by the courts,

[English]
Cash Crops Insurance Scheme

685. SHRI UTTAM RATHOD
Will the Minister of AGRICULTURE bc
pleased to state ;
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is any
in rainfed areas;

(a) whether there
scheme for cash crops
and

(b) if not, whether Government propose
to cover the risk and introduce a scheme
as well for them ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) and (b). Yes, Sir The
Comprehensive Crop Insurance Scheme
which was introduced in the country from
Kharif 1985 covers besides wheat, paddy,
millets and pulses; oi'seeds which are cash
crops and are grown mostly ir rainfed area.
The Scheme is applicable to all farmers
who avail crop loans for these crops in the
defined areas.

Poverty Alleviation Programmes

686. SHRI MOOL CHAND DAGA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the nature of jurisdiction exercised
by the Ministrics of Planning and Rural
Development in respect of poverty allevia-
tion programmes;

(b) whether this dual control cqptri-
butes to any kind of bottlenecks in achie-
ving tbe results of these programmes; and

(¢) if so, whether any change is con-
templated ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELO®f-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI1 RAMANAND
YADAYV) ; (a) The Planning Commission
is responsible for opational plabning, plan
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organisation, plan outlays etc. In this
capaoity it is concerned with poverty alle-
viation programmes glso. The Department
of Rural Development, however, is concer-
ped with the policy and other details of
such programmes and is responsible for
their implementation.

(b) There is no dual control in respect
of poverty alleviation programmes, hence
question of bottlenecks in achiving the
results does not arise.

(c) Does not arise.

Stipolations of the IRDP

687. SHRI GADADHAR SAHA:
Will the .Ministcr of AGRICULTURE be
pleased to state :

(a) the stipulations of the IRDP for
the primary sector and industry, business
and services ;

(b) the details of achievements, sector-
wise; and

(c) whether any deviation has been
permitted ? -

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI RAMANAND
YADAV) : (a) There is no stipulation
for coverage of beneficiaries under IRDP
in primary sector, industry, business and
services in the Seventh Plan,

(b) A statement indicating percentage
of sector-wise achievement under IRDP
during the Sixth Plan and first two years of
the Seventh Plan is given in enclosed.

(¢) Question does not arise.

Statement
Percentage of Sectorwise Achievements under IRDP

% Sectorwise Achievements

Year Primary
Secondary Tertiary
1 2 3 4 5
1. 1980.81 93.56 2.32 4.12
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— 2 3 4 5
2. 1983-85 54.50. 15.70 19.80
3. 1985-86 42.07 15.76 42.15
4. 1986-87 47.32 18.66 34.02
(upto Dec.
Provisional)

Jobhs to Edacated Jobless

SHRI S.M. GURADDI :

SHRI G.S. BASAVARAJU :

KUMARI MAMATA BANAR-
JEE :

688.

Will the Minister
pleased to state -

of LABOUR be

ta) whether Union Government have
fixed physical targets for 1986-87 for States
and Unién Territories for providing jobs
to educated jobless;

(b) if so, whether a number of State
Governments have formulaled schemes in
this regard;

(c) if so, the total allocation made to
each State and Union Territory during
1986-87 therefor;

(d) the States which have formulated
and implemented the scheme and the total
number of jobs provided to educated un-

employed youths in the country, under
the scheme; and
(e) whether Government propose to

formulate further such schemes to provide
jobs to the educated jobless ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.

"SANGMA) : (a) to (d). There is a Central

Scheme for Providing Self-employment to
Educated Unemployed Youth for which
targets are fixed. The State-wise physical
targets under this Scheme for 1986-87 are
shown in the statement below.

The progress of the Scheme since 1983
is given below :—

Year Cases sanctioned ¢ Amount of loan
by Banks (No. in sanctioned by Banks
lakhs). (Rs. in crores).
1983-84 2.42 401.54 o
1984-85 2,29 429.53
1985-86 2.21 429,99
Similar figures for 1986-87 are not
available. 12 3
{e) The scheme will continue till the
end of Seventh Plan, 3. Bihar 29600
Statement .
. 4. Gujarat 10700
State/Union Territory-yise Targets
during 1986-87 for Providing Self- 5. Haryana 4600
! at 1o Educated U lo A
Employme Yo‘:u(;z ed Unemployed 6. Himachal Pradesh 1600
Name of the Stﬂte/ Targets for 7. Jammu and Kashmir 1400
Union Territory 1_986-8‘1___ 8. Karpataka 12400
1 2 3 9, Kerala 13000
1. Andhra Pradesh 17300 10. Madhya Pradesh 17600
2. Assam 6200 11. Maharashtra 15500
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1 2 3
12, Manipur 1500
13. Meghalaya 300 .
14. Nagaland 200
. 15. Orissa 9300
16. Punjab 15000
17. Rajasthan 10300
18. Sikkim 100
19. Tamil Nadu 18100
20. Tripura 900
21. Uttar Pradesh 31300
22. West Bangal 24300
23. Andaman & Nicobar

Islands 100
24. Arunachal Pradesh 100
25. Chandigarh 500
26. Dadra and Nagar
Haveli 100

27. Goa, Daman & Diu 350
28. Mizoram 250
29. Pondicherry 450

Total targets allocated : 2,43,050

Balance 6,950

Total Targets : 2,50,000

Study Regarding Implementation of
Anti-Poverty Programme in Uttar
Pradesh

689. SHRIT ZAINUL BASHER : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether his Ministry has made
detailed study of the implementation of
Anti-poverty Programme in Uttar Pradesh;
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(b} whether on-the-spot study has been
conducted and if so, the results thereof;

(c) whether his Minister has examined
the harrassment being faced by the weaker
sections in getting assistance under various
programmes; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL.DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI RAMANAND YADAV):
(a) Concurrent Evaluation is being done
regarding implemenntation of Anti.poverty
programme-—Integrated Rural Development
Programme (IRDP) in all States iocluding
Uttar Pradesh.

(b) The 12-monthly report of the con-
current evaluation donme in Uttar Pradesh
for IRDP for the period, October 1985 to
September 1986, has indicated that about
60% of the old beneficiaries have crossed
the earlier poverty line of Rs. 3500 in
Uttar Pradesh, and 129, have crossed the
uew poverty line of Rs, 6400.

(¢) and (d). Certain aspects of the
implementation of the programme brought
out in the concurrent evaluation of IRDP,
such as a delays in sanction on loans,
insufficiency of assistance, difference between
cost and value of asset etc. would indicate
the difficulties be'ng faced by the cligible
persons in getting benefits under the pro-
gramme. The State Government has been
asked to take remedial megsures on the
basis of such monthly reports.

Survey Programmie in Krishna, Guntor
and Nalgonda Districts in Andhra
Pradesh

690, SHRI V. SOBHANADREESWARA
RAOQ : Will the Minister of STTEL AND
MINES be pleascd to state :

(a) whether the National Mineral
Development Corporation/Geological Survey
of India has undertaken a survey pro-
gramme in Krishna, Guntur and Nalgonda
Districts in Andhra Pradesh; and

(v) if s0, the details thereof ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAM DULARI SINHA) : (a)
and (b). As a result of survey carried out by
the National Mineral Development Corpo-
ration, Geological Survey of India and Mine-
ral Exploration Corporation for diamonds in
the Krishna district between 1980-86, 100
diamonds weighing 82.72 carals were re-
covered upto the end of January 1987. In
the adjoining QGuotur district Geological
Survey of India ip continuing cxploralion
for diamonds. -

The other minerals located in these
districts include limestone (135 mt. BF
grade) near Jaggayyepeta and Chromite
near Kondapally area, Krishna district;
about 10.6 mt. of SMS grade limestone and
26,85 mt. of BF grade limestone in
Pillutla-Pidugurralla area; about 104 mt.
of BF grade Limeslone ard 361.6 mt. of
cement grade limestone around Pondula-
Ramapuram area in Guotur district. About
11.45 mt. of lead ore and 6.38 mt, of
copper ore around Agnigundala area of
Guntur district. In the Nalgonda district,
work for cement grade limestone and lead
ore has also been conducted by Geological
Survey of India.

Publication of *“Yojana™'

691. SHRI C. P. THAKUR : Will
the Minister of INFORMATION AND
BROADCASTING be plcasod to state :

(a) whether there is a proposal to close
down the publication. of “Yojana” in
certain regional languages and also to close
the sales-counters of books in Patna,
Lucknow and Trivandrum, and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) and (b). As a part of rationalisation
of the functioning of the Publications Divi-
sion, it was found that the performance of
some ecditions of Yojuna and the Sales
Emporia in Patna, Lucknow and Trivandrum
was not satisfactory. Sizeable amount of
su-sidy was involved in the case of Yojana.
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With a view to make these editions of
Yojana economically viable, a dialogue has
been initiated ‘with the State Governments
to persuade them to buy minimum number
of copies of the respective language edition
of the journal. Efforts are also being made
to promote their sales otherwise. Similarly
steps have been initiated to improve sales
performance of the Emporia at Palns,
Lucknow and Trivandrum. However, if
the outcome of these exercises do-not yield

encouraging results, it my become necessary

to close down the language editions of

Yojana and the Sales Enmporia at Lucknow,

Patna and Trivandrum.

Plan to Rehabilitate Fertiliser Plants
of IFFCO

622. SHRI D, N. REDDY :
DR. G. S. RATHANS :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether there is a plan to rehabili-
tate the fertiliser plants of the Indian
Farmers Fertiliser Co-operate Limited, if
s0, the estimated investment;

(b) whether the World Bank has agreed
to finance part of the foreign exchange
requirements of the project; and

(¢) if so, the amount of aid in foreign
exchange e¢xpected to be received from the
World Bank ?

THE ‘MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
{(SHRI R. PRABHU) : (a) Yes, Sir. The
estimated investment is Rs 142 crores.

(b) Yes, Sir.

(¢) US § 40 million.

Reinstatement of NBCC Workers

693. SHRI NARAYAN CHOUBEY :
Will the Minister of URBAN DEVELOP-
MENT be pleased te state :

(@) whether the retrenched workers
of National Buildings Construction Corpo-
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ration have been agitating for the past
several months demanding their reinstate-

ment;

(b) whether a NBCC workers’ deputa-
tion also met the Minister sometime before
in this connection; and

(c) if so, whether- Governme:t are
taking steps to reinstate these workers ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) and
(b). Yes, Sir.

(c) NBCC has been advised to sort out
the matter.

Employers Arrested under Employees
Provident Fund Act

694, SHRI KAMAL NATH :
SHRI BANWARI LAL
PUROHIT :
SHRIT. BALA GOUD :-
Will the Minister of LABOUR be

pleased to state :

(a) whether aver 300 employers were
arrested under the Employees Provident
Fund and Miscellaneous Provisions Act,

1952;

(b) the State-wise break up of arrests
made during the last {wo years and during
January 1987 and the States where the
arrests were the largest in number; and

(¢) the action proposed to be taken
against defaulting employers ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABO!JR (SHRI P. A.
SANGMA) : (a) Yes, Sir.

(b) The State-wise break up of arrests
made are as given below

Region Year
1985-86 1986-87
(upto Jan,
1987)
1 2 . 3
Andhra Pradesh —_ —_

Bihar 2 -

PHALGUNA 11, 1908 (S4AKA)
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1 23

Delhi ) -—-_‘ —
Gujarat 3 19
Haryana 4 | 5
Karnataka 6 9
Kerala . 1 —
Maharashtra i 256
Madhya Pradesh 2 5
N. E. Region — - —
Orissa — 2
Punjab — —
Rajasthan 1 2
Tamil Nadu 6 4
Uttar Pradesh — —
West Bengal — 8

136 310

_(c) The EPF authorities are generally
taking the following action against the
defaulting employers :

(1) Revenue Recovery Certificates are
issued under section 8 of the EPF
Act for recovery of the outstanding
dues.

(ii) Damages are levied for belated
payments under seclion 14B of

the EPF Act,

(ili) Prosecutions are launched under
section 14 of the EPF Act.

(iv) Complaints are field under section

406/409 IPC, for non-payment of

employee’s share of contribution

deducted from the wages of (he

employees but nat deposited.
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Consumer Price Index for Industrial
Workers

695. SHRI INDRAJIT GUPTA :
DR. DATTA SAMANT :
SHR1 AJOY BISWAS :

SHRI SHANTI DHARIWAL :

]

Will the Mipister of
pleased to state :

LABOUR be

(a) whether it is a fact that the base
year for calculating the consumer price
index for industrial workers is proposed to
be shifted from 1960 to 1982; and

(b) if so, the details thereof including
the nature of new series of consumer price
index and the new additional markets and
items which will be added to the new series
of consumer price index ?
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THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) Yes, Sir.

(b) The new series of Consumer Price -
Index Numbers will be more broad-based
covering 7 sectors of employment, namely,
factories, mines, plantatidn, motor irans-
port, electricity generation and distribution
and Ports and Docks and Railways, as
against 3 sectors in the current series. The
pew 3deries will use indices of 70 Centres
all over the country as against 50 Centres
in the current series. In the case of ration
commodities, the price index will take
into account actual availability of supply
at Fair Price Shops rather than the admis-
sible quantum. The number of markets
covered and the number of items constitut-
ing the. consumption basket have also in-
creased. The information regarding the
new markets and the new items added to
the consumption basket are given in the
Statements I and 1I below.

Statement-I

Names of new markets covered under 1982 series

Centres

Names of New Markets

1. Delhi-

2. Faridabad

3. Amritsar

4. Ludhiana

1. Bhogal

2. Motinagar

3. Ranibagh

4. N.L.T.

;, Gld Faridabad
6. Ballabhgarh

7. Verka

8. Sultanwind Road

9. Gill Road/Millor Ganj

10. Field Ganj/Jail Road
11. Purani Sabzimandi

12. Division No. 3
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Centres

Name of New Markets

5.

9.

10.

11,

12.

13.

14,

15.

Chandigarh

Jaipur
Bombay

Nagpur

Nasik

Poona

Abhmedabad

Baroda

Bhavnagar

Rajkot

Surat

13. Sector Nos. 20 and 30

14, Sector No. 35 and Burail

15. Jotwara

16. Vikhroli

117. Gorag;on

18, Thane

19. Dr. Ambedkar Road
20. Gokulpetb Dharampeth
21. Bhadrakali

22. Nasik Road

23. Phule Laxami Road
24. Pimpri Chinchwad
25. Yerawada

26. Kirkee
27. Sabarmati

28. Ba_bunagar

29, Madhpura

30'. Fatehpura
31."Kadak Bazar

32, Chowkhondi

33. Bordigate

34. Bedipara

35. Gumdawadi

36. Manhar-Vijay Plot

317. Navuhri Bazar

38, Zampa Bazar

39, Lal Darwafa
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]

Centres Name of New Markets
. 16. Gudur : 40. Gudur
17, Viphakapatnam 41. Poorna

42. Sribaripuram '

18. Warrangal * ‘ 43. Urs-Warrangal
19, Bangalore 44, Russe! .
) 45. Ulsoor
20. Belgaum ‘ 46. Raviwarpeth
47, Khade Bazar
21. Hubli Dharwar 48. Dharwar
. 49, Hubli
22. Mercara 50. Siddapur

51. Somwarpet

52, Mercara
23. Alwaye . 5|3. Eranculam
24.. Mundkayam 54. Vendiperiyar .

§5. Ellapara

* 25, Quilon - 56. Big Bazar
26, Trivandrum 57. Chalai
27. Coimbatore 58. dandhipuram L
28; Madras . 59. Saidapet

60. Ambattor .

29. Salem 61. Salem Tc‘a‘wn
30, Trichirapalli 62. Gandhi Merket
31. Pondicherry 63. Pondicherry Town
32. Calcutta . 64. Baranagore

63, Tangra .

66. Budge-Budge
67. Jagat dat
68. Titagarh
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Centres Name of New Markets
69. Belghoria
] 70. Gora Bazar .
71. Naibati
33. Darjeglinl 72. Mirik
34, Durgapur 73. Benachitty
74, Hattala )
35, Ha/ldia 75. Makhan Babu.Ba'zar
8 75. Purga Chowk
77. Baishoab Chowk
36.¢ Howrab 78. Chinsurah .
79. Lillush . A
80. Sarampore
37. Jalpgiguri 81. Birpara )
38. Doom-Dooma Tinsukia 82, Daily Bazar
83. Makum
39. Gaubhati 84. Fancy Bazar
85. Paltan Bazar
86. Maligaon
87. Ganeshﬁuri
40. Labac-Silchar 88 Silchar
41, Mariani-Jprhat 89. Jorhat
42. Rangapara-Tezpur 90. Tezpur
43: Agra . 91. Lohamandi '
92. Belan Ganj
° 93, Shahgang
94. Nai-ki-Mandi '
95. Ghati-Azam-Khan
44. Ghazjabad " 96.

Main markes
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Centres Name of New Markets;

435. Kanpur ‘ 97. Shastri Nagar
98. Gobind Nagar

46, Varanasi ‘ 99. Bisheshwar Ganj
100. Mughal Sarai

v 101. Ram Nagar
47. Jamshedpur - 102, Burma Mines
48. Jharia 103. Biodri
49. Ranchi-Hatia 104. Dhurva
. ~ 105. Ratu Road ¥
106. Uppar Bazar .
;0. Balaghat 107. Tirodi
51. Bhilai ' 108. Sector-6
52. Bhopal 109. Piplani
: 1i0. Azad Market )
111. J.H, Road
53. Indore 11.2. Juni Indore
54. Jabalpur 113, Lalmitti
114. Gorkbhpur
115. Miloniganj
116. Ranzi Bazar
Statement-11 | 6. Urd whole
New items added to the All India 7. Moong whole
oo bkt o e e R
industrial workers 9, Kabligram
1. Maize atta 10. Lobia
2. Ch&a/Mhri 11. Nutri-Nugget ¢
3. Maida 12. Pulse Products
4. Sago : 13, Grinding Cbarges

§. Gram whole . ' 14. Palm Oil
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15. Rapeseed Oil
16. Oil Seeds (Groundnut)

17. Dairy Milk-Tonoed
18. Dairy Milk.Standard

19. Cheese

20. Lassi
21. Ani.Seed (Sanuf)

22. Asfoctida
23. Sugar desi

24. Green Coconut

25. Sugarcane Juice
26. Squash

217. Toffee/Chocolate

28. Ciscuit
29. Cocoa products

30. Cake

31. Jam and Jallies

32. Candy

33. Groundnut
34, Parched gram
35. Lime

36. Zarda/Kimam
37. Cigar/Cheroot
38. Leaf Tobacco

39. Hukka Tobacco
40, Beer

4!.'Hard Coke
42. Candles
43. Cooking gas

44. Dhoti Terycot
45. Sarce silk

PHALGUNA 11, 1908 (S4XA)

46.

47.

' .48I
49,
50.

51,

52,

53.

54.

55.

56

ST,

58,

59.
60.
61.

62,

63.

64.

65.
66.
67.
68,
69.
70.
1.
72.
73.
74.

75.

Writien Answers

BIO}lse cloth.synthetic
Ladies suitieg-cotton
Ladies suiting-Terycot
Dupatta B
Shawl-woolen

Pyjama cloth

Petticoat cloth

Chadder
Wool

Sweater
Mattrass
Socks
Durrie
Brassier

Underwear

Slipfer

Radio

Transister

Tape Recorder
Televistbn
Rndio/Television Licence Fee
Photograpbic Expenses
Tonga fare'

Water transport

Cycle hire
Auto-rickshaw charges
Taxi-fare

Bicycle

Patrol

Tooth Brush

138
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76.
7".
18.
79.
80.
81.
82.
83.
84,
85.
86.
87.
88.
89.
90.
91.

92.
93.

94.
95.

96.
97.
98.
99.
10(;.
101,
102.
103,
104.

105.

Ornaments-Plastic
Talcem Powder
Ngam Stick
Seent Perfume
Flower/garland
M.irror

Basket

Lipstick
Shampoo

Ladies Purse
Shaving Soap
Hair Lotion
Brief case/hand bag
Takhbt

Sofa

Chair steel

Chair woqd
Table steel

Almirah wooden

Almirah steel ®

Utensil steel
Chinaware ]
Plasticware
Blectric Fan -
Electric Iron
Time-piece/Clock
Sewing Machine
Mixer/Grinaer
Refrigeratot

Buckat.Plastic

MARCH 2, 198"
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106. Rope/string

107. Detergent Powder
108. Necl/Blue

109. Soap chi;;s

110. Vim

111. Dry cleaning charges

112. Pressure Cooker

113. Kerosene Stove

114, Gas Stove .

Financial assistance to Karnataka for
Development Project

696. DR. V. VENKATESH : Will the
Minister of AGRICULTURE be pleased to
state

(a) the financial assistance sanctioned/
provided to Karnataka for various develop-
ment projects during 1984-85, 1985-86
and the current financial year; and

(b} the amount given for drought ré]ief
out of this financial aid ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Financial
agsistance in the form of block loans and
grants is sanctioned/provided by the Union

. Goveroment to the States every year. Such

assistance, sanctioned/provided to Karnataka
for various development projects and
communicated by the Planning Commission
during the last threc Annual Plans was as
under :—

Year Total outlay (Rs fin crores)

Total Central

Asgsistance
1984.85 Rs. 650.00 Rs. 147.95
1985-86 651.00 190.65
1986-87 765.00 193.12
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(b) Based on the reports of the Central’
Teams and recommendations of the High
Level Committee on Relisf, Central assis-
tance was sanctioned, to Karnataka for
drought relief work during the last three

years as indicated below I—
{

r

Year ' (Rs. in crores)
Amount sanctioned
1984-85 Rs 32.:73
1985-86 62.46
1986-87 50.00

PHALGUNA 11, 1908 (S4K4)

Self Financing Schemes

[
697.. SHRI SYED SHAHABUDDIN :
Will the Minister of URBAN DEVELOQP-
MENT be pleased’to state :

Written Answers 142

{(a) the brcaent status of implementation
and allotment of housing units under the
Self-Financing Schemes by the DDA;

(b) the number of units of each category
under each Scheme advertised, constructed

and allotted; d

(c) the categories for which reservations
were made under each Scheme and the
extent of reservation utilised; and

(d) the particulars of beneficiaries of
reservation for M. Ps and Ex-MPs under
Self-Financing Schemes ?

THE MINISTER OF STATE IN THR
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Position of
registration, allocation and balance of
registrants schemewise is indicated in the
enclosed statement I below.

(b) The requisite information is given
in statement II below.

SFS No. Category Extent of Remarks
* reservation

L& (i) SCIST 25% If the requisite number of

111 applications are not recei-
ved from the reserved
categories the flats will be
offered to the persons
registered in non-reserved

. category.

(ii) Ex-servicemen 1% Reservations availed are
given in  statement-III
below.

(iii) Physically §

handicapped 1%
(iv) Widows of 1%
defence perso- .
nnel killed in
action.
IV&YV G SC/IST . 25%
(ii) MPs 3 % )

(iii) Persons who won
national recoftnition
in the field of sports,
Arts anP Music.

(iv) Physice.xlly bandi.
capped.

2%

1%

(d) The requisite information is given in statement-IV below,
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:j 'Statement showlag the names of Member of Parliaments who have allocated/alloted

. flats wnder SFS. .
g. No. Date of Draw Name of M, Ps Allocation Remarks
Cat. Locality
IT 2 3 'O 5

1. 1981 Sh. Jagjit Singh Anand II Munirka

2. 1980 Sh. Mohd, Yunus Salem  1II Munirka

3. 1983 Sh. Satish Aggarwal Ii1 East of Kallash  (MS)

4. Dec.'8) Shri Mallikarjondu 11 Vasant Vihar

5. June'84 Sh. Assarul Haque II Sukdev Vihar

6. Dec. 83 Sh. Harish Ku Gangwar . III Alaknanda ‘D’

1. Dec. 83 Sh, Dhram Chand Jain . 111 East of Kailash (MS)
(Canceld
refund)

8, ~—do— Mrs. Kanakamma II1 Shaliniar Bagh  cenelled
refund)

9. —do— Sh. Ratanlal Kishori Lal  1II Vasant \.fihar

10,  —do—  Sh. Kishan chand Pandey III Sarita Vibar
1, —do—  Sh. R. L. P. Verma Il Bastof Kailam  (MS)
12. —do— Sh. Syed Shahbuddin III Sarita Vihar (cancelled)

13. Dec. 83 Sh, M. S. Ramachandran 1III Vasant Kunj

14. —do—  Sh. Chiogwaj Kanyuk _III Vasant Kunj

15, —do— Sh. K.B.S. Balasuba Rao ."III Vasant Kupj

‘16, ~—do—  Sh. Bassi Ramachandra  IM Sarita Vibar  (cancelled)
Rao ’
17. —do—  Sh. Arun Kumar Netra 111 Kelkai ~  CC
18, June 84 sﬁn. Margrot Alva I

Motia Kbap (MS)
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Development Charges by Group
Housing Societies

698. SHRI SARFARAZ AHMAD :
SHRI VILAS MUTTEMWAR :

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state :

(2) the number of bhouwling societies in
Delhi which have deposited development
charges with DDA but have not so far been
provided electricity, water, sewcrage and
read facilities; and

(b) the rcasoﬁu for not providing ethe
facilities; and
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1 2 3 . 4 L
19. —do— Sh. Pratap Bhanu Sharma III Vasant Kunj
20. —do—  Sh. Hori Singh Nalwa  1II Alaknanda
21. —do—  Sh. Chandra Sekhar Singh IiI Vasant Kunj
22. -0~ Sh, Daya Ram Shakya 1 Vasant Kunj
23. —do— Smt. Manoranjan Kaur II Vasant Kunj
24, —do— Sh. Rajender Prasad II Vasant Kun}
25, —do—  Sh. J. K. Jain . 11 Vasant Kanj
26, —do— Sh. Deen Bandhu Verma II Vasant Kunj
27, —do—  Sh. Manoranjan Bhaskta  II Vasant Kunj
. 28. ) —do— Sh Tayyab Hussain 11 Vasant Kunj  (cancelled)
29, —do— Sh. G. C. Bhattacharya 1I Vasant Kunj
30. 6.12.86 Sb. Charanji Lal Sharma 1II Rajt;uri Garden
31, —do— Sh. Jayanti Patnaik‘ 11 Rajouri Gardeu
32. —do— Sh Lal Sawia 1 Rajouri Garden
[Translation) (c) the time by which these facilities

would be provided ?

THE MINISTER OF STATE IN THR
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) to (c). The
information is being collected and will be
laid on the Table of the House.

[English}
Identification of Dronght Prone Areas

699. SHRI V. KRISHNA RAO : Wiy
the Minister of AGRICULTURE e
pleased-to state :

(a) whether Union Government have
identified the drought prone areas in tﬁ,
country ;
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(b) If so, the'extent of loss of crops in
the drought prone areas in different States
during the year 1986-87,;

(c) the Central assistance provided to
the concerned States to take ‘adequate
relief measures ;

(d) the schemes implemented to
diversify cropping pattern in these drought
prone areas, and

(e) the details of the measures taken
under these schemes to provide necessary
incentives to the farmkrs to grow crops
other than the traditional crops?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI.
CULTURE (SHRI RAMANAND
YADAV) : (a) 615 blocks of 90 districts
in 13 States have been identified as chroni-
cally drought prone areas and covered
under the Drought Prone Areas Programme
{DPAP).

(b) A statement I indicating the
extent of ‘crop area effected due to
seasonable drought during 1986-87 (post-
monsoon) is given below.

(c) A statement II indicating ceilings
of expenditure approved for drought relief
during 1986.-87 to the States/Union
Territories is given below.

(d) and (e). Re-structuring of cropping
pattern and introduction of crops which can
withstand drought conditions or which can
be raised’in a shorter period and can thus
escape adverse effect of drought spells are
promoted under DPAP tbrought appro-
priate crof demonstrations, extension
support, training of farmers, conservation
of rainfall and arresting its run off, land
shaging and development, suitable agrono-
mic practices, etc, The programme hasa
provision for subsidy to individual benefi-
ciaries for rome of these activites, In
addition, under the centrally sponsored
scheme of National Water-shed Develop-
ment Programme for Rainfed Agticulture,
99 districts in 16 States have been selected
for stabilising and increasing crop produc-
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tion from rainfed farming and dissemination

of new technology for "spil end moisture
conservation,

Statement-1

Statement Showing the Extent of
Cropped Area Affected Due to
Drought During 1986-87 ( post

Monsoon)

(provisional)
Sl States Cropped
No. Area
Affected
(in lakh ha.)
1. Andbra Pradesh 11.00
2. Assam 5.58
3. Gujarat 75.66
4. Haryana 9.30
5. Himachal Pradesh 3.65

6. Karnataka Being assessed

7. Kerala 1.84

8. Madhya Pradesh 33.41

9. Manipur 1.88
10. Maharashtra 12.77
11, Orissa 4.76
12. Pondicherry 0.04
13. Rajasthan 100.58
14. Tamil Nadu 1.36
15, Tripura 0.37
16. Uttar Pradesh 89,01
17. Delhi 0.20
18. Goa " 031
19. Meghalaya 0.19
20. Nagaland 1.87
—— .

TOTAL

'353.78
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Statetment-II v

Celling of Expenditnre Approved for Drodght Relief During 1386-87 to the
States|UT Affected Quring Post Monsoon Period (Provisional)

— .

S. No. State/UT Amount (Rs. in crores)
1. Andhra Pradeeh 23.19425.19 for 1987.88
2. Assam 7.40
e. Bihar -
4. Gujarat -
5. Haryana 16.70
6. Himachal Pradesh 0.70
»
7.  Jammu & Kashmir -
8. Karnataka —_
9, Keraia —
10. © Madhya Pradesh 12,00+6.28 for 1987-88
11. Maharashtra 23.98412.29 for 1987-88
12. | Manipur 0.76
13. Megha‘laya 0.17
14. Orissa -
15. Punjab -
16. Rajasthan 42.75+12.07 for 1987-88
17. Sikkim -
18. Tripura —
19, Tamil Nadu 31.77
20. Uttar Pradesh 10-88
21, West Benﬁal —
[ 4
TOTAL ~ . . 170.30
22. Dethi —-
23. Mizoram —
24, Poudicherry 0.06
170.36

TOTAL
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[Zranslation]

High Rates for Cold Storage of
Potatoes in U. P.

700. SHRI NIRMAL XHATTRIL:
Will the Minister of AGRICULTURE be
pleased to state :

(a) Whether Government are aware of
the exploitation of farmers producing
potatoes in Uttar Pradesh by owpers of
cold storages by charging ratés higher than
the rates fixed by Government and also the
threat given to close the cold storages
during this year ; and

(b) the steps being taken by Govern-
ment to deal with the situation to safe-
guard the interests of potato growers ?

THE MINISTER OF AGRICULTURE
(DR. G. 8. DHILLON) : (a) and (b). The
cold storages in Uttar Pradesh have been

_sst up under private sector as well as

cooperative sector. The cooperative cold
storages are owned by farmers and their
cooperatives. The owners of private sector
cold storages have demanded increase in
the rental ceilings which are fixed
by the State Government under” the U. p.
Regulation of Cold Storages Act, 1976.
In order to contain the situation, arrange-
ments for marketing, storage and transpor-
tation of potato have been made by the
State Government and State designated
agencies. A scheme of market intervention
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for potato during the year has also been
approved by the Central Government to
check distress sale of potato by growers in
the evept of decline in prices below the
market intervention price level,

Bookings Made for Commentary, of
Matches

701. SHRI KALI PRASAD PANDEY:
Will the Mipister of INFORMATION
AND BROADCASTING be pleased "to
state : o

(a) the details of the bookings made by
Directorate General of All India Ragdio
during the period from January, 1986 to
February, for commentary of national and
international matches ; and

(b) the details of the bookings made
by Directorate General of Doordarshan
during the above period for national and
international matches ?

THE MINISTER OF STATE IN 'THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) and (b). The details of the bookings
made by Directorate General of All India
Radio and Directorate-General of
Doordarshan during thc period *from
January, 1986 to February, 1987, for
patiopal and internatiopal matches are
given in statements I and 11 respectively
given below.

Statemeat-1

A list showing the details of booking made by Director General : All India

" Radio during the period fron Jan.

‘86 to Feb. *87 for commentators of

NationallInternational maitches.

S. No., Name of Commentators Discipline No. of bookings
- . = =t - s ]
l 2 3 \ 4
1. Anant Setalvad Cricket 4
2. Balu Alagnan ’e
3. J. P. Naraysanan " . L3

Kailash Prasad

»” 3
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1 2 k| 4
s. S. G. Nadkarni » 3
6. Shivaji Dasgupta Football...1) 8 including
Kockcy ...5) X Asiad
Cricket ...2) _at Seoul,
7. Cdr, Shyam Varma Football 2 He does
Gricket
for TV.
8. S. Nargolkar Cricket 2
9, Subhash Mashruwala " 3
10. Sunil Gujral Cricket...2) 9 incluning
Hocky ...7) X Asjed at
Seoul-
11. Suresh Suraiya Cricket 6
12. S. V. Ramani 'y - 3
13. Tushar Mehta ’e 1 -~
14, Vijayan Bala " 3
15-  Narotham Puri Tennis 1 does
- Cricket
» for TV.
16 Ta M. Sahai ‘ Cricket 4
LI |
*h.' Gurdev Singh Hockey ...5)
e Football ...1) 8

18,
19.
20.

21,

Ravi Chaturvedi

Manish Deb
M. M. Manjul

Jas Dev Singh

Cricket ...2)

"' Cricket

13}
Hockey 2)
Cricket 1)

1 does for TV

3

3 including X
Asiad at
Seoul &
World cap

"Hockey at
London.
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1 2 3 4
22. Prem Kumer Cricket 1) 2
Tennis 1)
23.  Rajendra Malhotra Hockey 2) 3 including X
Cricket 1) Asiad at
’ Seoul.
24. Skand Gupta Cricket 11 including
matches in
England.
25. V. K. Sharma Cricket 3
26. Joga Rao Cricket 2
21. Sushil Doshi Tennis 1 does Cricket
, for TV.
28, K. G. Kakkar Hockey 5) 7 including
Football 2) champion
' Trophy at
Karachi.
29, Subrato Kumar Handball 1)
Hockey 6) 8 including
Football 1) World Cup
Hockey at
London.
30. Novi Kapadia 'Football 2
31 Vijay Kaura Hockey 6) 7 iocludes
Footbali 1) Hock®
matches at
n ¢ Pakistan.
32. Jagdish Dhawan Hogkey 7) 9 includes
Footbali 2) Hockey
' matches at
Pakistan,
33, Mirza Masood Hockey 7 includes
Champion
trophy
matches at
* Pakistan,
34, Rajesh Tewari Hockey 2
s, Sanjib Bose Football 3
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1 2 ' 3 4

36. K. Bhasksran Football 7

37. B. P. Ojha . Football 2 does for TV,

38.  Devendra Vasudev Handball 1) T .

Football 6)

39.  Samir Sen Gupta Football < 5

40, - .A. Prasanna Kumar Tennis 2

41, Atu] Prem Narayan Tennis 2 includes
Voice from
Wimbledon,

42. Naresh Kumar Tennis 1 ~do-

43. Manpoj Kumar Sharma Basketball 1 .

44, Miss Sree Rupa Bose ' » 1

45. Amrendra Singh Cricket )

46. B. P. Yadav Cricket 1

47. K;xkoo Walia Football ...1) 4

Hockey ...3)

48. Kailash Prasad Cricket 1

49, Mohan jo‘g * dlcket .3

50, Mustaq Ali Siddlqui Hockey ...1) 2

_ Football...1)

51, Pradeep Vijaykar : Cricket 1

52. Pradeep Magazine Cricket . 1

53. R, N. Shome. Footbal 1

54, Rajiv Mishra s 4

55. Rakes Khhatri Cricket | 4

56. Rakesh Sharma ' Tennis . | y]

57.  Sushil jain Football - 1
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1 2 3 4
. L3
s8. S. V. S, Chauhan Cricket 2.
§9.  Sree Prectam Khanna Handball 1
60. « Satyam Bora . Football 1
61. V. Ramamurthy _ Cricket 4
62. Vineet Garg | Cricket 2
63. Ambi Harsh Football 3
6.  Bunil Minds Cricket 3

-—t

Statement-11

Detajls of Booking of Commentarets by Doordarshan during the

Peviod January 1986 to Feb:1987

S. No. Name of Commentators

Date of Booking

1 2 3
1. Arjit Sen 2.2.86
2. Baldev Sachdeva 2.2.86
3. Baldev Sachdeva 24.2.86

“to
4. Joselyn Martin 2.3.86
5. Vijay Kaura 1,2.86

6. Anupam Gulati. " 1.2.86
7. A.S. Sethi 13.2.86
8. Joselyn Martin 21.2.86

——

In connection with

Jawaharlal Nebru Inter.
nationa! held in

Trivandrum.

.__-do__

Indo-pak Hockey test

matches ‘86 held in

Pakistan,

Na ional Hockey
Champion held at
Bangalore.

National Hockey
Champion held at
Bangalore.

Indo Pak Hockey Test
match at Kolhapuy,

Indo Pak Hockey Test
match at Hydrabad,
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1 2 3 4
9, Baldev Sachdeva 21.2.86 —d g \

10. Anupam Gulafi’ 18.2.86 —do—"'

11. Kukoo Walia 15.2.86 Indo Pak Hocksy Tost
mat:h at Calsutta,

12. Joselyn Martin 15.2.86 —do—

13. Avtar Singh Sethi 18-30.4.86 Xth Asfan Games held
in Seoul, 1986.

14. Rajesh Tiwari —do— —do—

15. Anupam Gulati 3.11.86 - Rovers Cup held in
Bombay.

16. B. P. Ojha 3.11.86 Ravers Cup held in
Bombay.

17. K. G. Kakkar 23.12.86 Sanjay Gandhi Memorial
Hockey Tournament ig
Delhi.

18. Rajesh .Tiwari 23.12.86 —do—

19. Kukoo Walia 14.11.86 Jawahar Lal Neheu Hockey
Tournament held in Delhi.

20. Vijayan Bala 14.11.86 - do—

21. Anupam Gulati 9.12.86 —do—

22. B.P. Ojha 9.12.86 -wo—

23. B.P.Ojha 30.12.86 ‘DCM Football in Delhi.

24. Vijayan Bale 30.12.86 DCM Football in Delhi.

25. Partho Mukherjee 25.9.86 Xth Fedaration cup
Foothall held in Srinagar.

26. .Vijay Kaura 25.9.86 —do—

27. 'Naresh Kunmr 3rdtos World Group Davis cop

Oct ‘86 ties held in Delhi.
28. Atul Prem Narayan —do—~

_.dn_— .
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1 2 ) 3 . 4.

29. Sushil Doshi —do— -~-do— |

30. Kukoo Walia 20.5.86 Exhibition Hockey match

o at Madras,
31,- 'Baldex Sathdeve 1276.86 Exhibition Hockey match
RUPATTERE AT S at Delhi.
..

31A. Aoupam Gulati 12.6,86 —do—. )

32. Rajesh Tiwari 20.12.86 1FA Shield at Calcutta.

33. Arjit Sen 20.12.86 —do—

34, A.S. Sethl 8.11.86 Durand Football T'ourna-
ment at Delhi,

35, Parsanjit Dutta 8.11.86 ~—do—

36. Samir Sen Gupta 14.10.86 . Subroto Mukherjee
Tournament at Delhi.

37. Prasan Choudhury —do—

38. Apupam Gulati

39. "'Kukoo Walia
40. Baldev Sachdeva

41. John Cristo

42. Baldev Sachdefa
43, A, S. Sethi

44. Vijay Kaura

45, Rajen Malhotra

47, Kukoo Walia

14.10.86

4-11th/4/86

19.4.86

19.4.86

18.3.86
16.7.86

16.7.86

14.3.86

- 14.3:86
11.10.86

8th Champion Trophy at
Pakistan,

—do—

Bombay Gold Cup Hockey
Tournement in Bombay,

—do—

Santosh Trophy at
Jabalpur.

All India Indira Gandhij
Gold Cup at Srinagar.

—do——

Beighton cup Hdckey
final at Calcutta.

ﬁd o—

Surjit Singh Hockey
Memorial at Jalandhar.
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| 2 3 4

48. Vijay Kaura 11.10.86 —do—

49. Rajesh Tiwari 15.1.86,. Indira Gandhi Intetpational
Gold cup Hockey Tourna-
ment at Delhi,

30, Anupam Gulati 10th & 18th Indira Gandbi Inter-

: Jan ‘87. pational Gold Cup Hockey
Tournament at Delhi.
51. Jobn Crasto 12 & 13th —do— o
Jan, ‘87
$2. Kukoo Walia 14 & 18th —do—
Jan. ,87

53. Kabir Shaha 12.1.87 —do—

54. K. G. Kakkar 14/15.1.87 —do—

55, A.S.Sethi 13/16.1.87 —do— _

56. B. P. Ojha 18.1.87 —do—

57. Vijay Kaura 16/18.1.87 —do—

58. Joselyn Marhin 11/17.1.87% —do—

59. Vijayan Bala 3rd to 19th World Cup Hackey at

Oct. ‘86 London in 1986.

60. B. P. Ojha —do— —do—

61. Kabir Sjah 12.1.86 Dhyan Chan Hockey at
Jhansi,

62. Rajesh Tiwari 5.2.87 Jawaharlal Nehru Invita.
tional Gold Cup Hockey
final.

63. Arjit Sen 5.2.87 —do— *

64, Harpreet Salaria "20.2,86 National Basketball

o - Champs final-{Men ‘and
Women) at Calcutta,
65. Sreerupa Bose ' 20.2.86 ~~~do— :
66. Jennifer Paes 20.2.87 —do—
' Lo RN S
67. Naresh Kumar 7th to 9th India-Czechoslavika Davis
March ‘86 cup tie at Caleutta.
68. Surbrato Bose —do— —do—
69. Sushil Jain —do— —do— -

A
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Commentators for Indo.Srilanka Kricket Series-1986

isd -

8. No. Name Date of Booking Remarks.
1 2 3 4
1. Akssh Lal 7t and 9th Vs, Board’s
December, 86 . President at Gwalior.
’
2. A. 8, Sethi —do— —do—
| ]
1. Harsh Bhogle Iztle and 14th Vs. Under 25 Kolbapur.
Dec. ‘86
1. Narottam Purl 17th and 22nd Ist Test Kanpur Live,
Dec. 86
2. Sushil Doshi —do— —do—
3. Chandu Sarwata -~ do— —do—
4, Kishore Bhimani —do-— —do—
1. Dr. Narottam Puri’ 24th Dec, ‘86 Ist One Day Inater-
national at Kanpur,
2. Sushil Doshi Eego— —do—
3. Chandu. Sarwate —do— —do—
4. KXishore Bhimani —do— —do~—
].. Venkata Sundarsm 27th Dec. 86 2nd Test at Nagpur.
st Jan. 87
2. Akash Lal —do— —do—
Ravi Chaturvedi —do— —do—
A
4. Anupam Gulati —do— —do—
{. Akash Lal 3rd to 8th 3rd Test at Cuttack.
] Jan, 87
2. Kishote Bhimani —do— —do—
3. Ravi Chaturvedi —do— —do—
1. Venkats Sundaram 11th Jan. 87 2nd One Day Inter. "
national at Guwabati,
2. Akash Lal

—do— —do—
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1 .2 3 4
3. : Ravi Chaturvedi —do— wamd e .
4. M.L.Jaisimha —do— —do—

1. Dr. Narottam Puri

2. M. A, K. Patudi

3. Susbhil Doshi

13th Jan, 87

.—do-—-

3rd One Day.Inter-
national at Dethi.

. Deployment of Commentators and Summarisers to Cover Australia-Indian
Cricket Serles lu August/September|Oct. 1986

1. Kishore Bhimani

2. A.S. Sethi
3. Chandu Sarwate

4, Dr. Narrottam Puri

5. Sushil Doshi

6. C. T, Sarvate
7. Kishore Bhimani

8. Ravi Chaturvedi
9. M. L. Jaisimha

10. Sushil Doshi

11, WM. L..Jaisimha
12  Dr. Narottam Puri
13. Sushil Doshi

14. Nawab Pataudi

15. Fredun D, Vitre

16. Dr. Narottam Puri
17. Gurdev Singh
18. Mansoor Ali Khan

7.9.86

7.9.86
1.9.86

9.9.86

9.9.86
9.9.86
18-22 Sep. 86
—do—
—do—

24.9.86

—do—
26-30 Sep. 86
~—do—
—do—

2.10.86

2.10.86

‘l

2.10.86

2.10.86

18t One Day International
Jaipur.

2nd One Day International

. at Srinagar.

1st Test Match at Madras
_..do -—
_do_..
3rd One Day Internationa
at Hyderabad. '
(-4 b

2nd Test Match at Delhi,

~

._.do_
~—do—

4th One Day International
at Delhi.

—do—

—do—
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19. Venkat Sundaram

20. Qurdev Singh
21. Akash Lal

22, Venkat Sundaram

23. Gurdev Singh
24. Akash Lal

25. Fredun D ‘Vitre

26. Raj Bhargava

27. C.T. Sarwate

28. Pralhn Chaudhury

29, Abhay Chaturvedi

30. Prem Piplani

31. Ravi Chaturvedi

32, Harsh Bhogle

33. A.S. Sethi

34, Ashoit Mankad

35, Harsh Bhogle

36. Dr. Narottam Puori

37. Sushil Doshi
38. Chandu Sarwata

39. Ashok Mankad *

5.10.86 .
/

5.10.86
5.10.86

7.10.86

7.10.86
7.10.86

-15-19th
Oct. ‘86

.—-do_.
_—-do—-

30-31 Aug
and Jst Sep. 86

...—do__

12, 13, 14th
Sep., §6

10, 11, 12th
Oct., 86

o

15th Jan,, 87
—do—
18th Jan., 87

[

—do— .

—do—

5th One Day International
at Abhmedabad

—do_

6th One Day International
at Rajkot.

3rd Test at Bombay.

Borard’s President X1
al Bangalore.

—do—

Under 25 at Chandigarh.

——do_

Ranjit Trophy at Baroda.

—-..d o—

4b One Day International
at Baroda-HL, DDK,
Bombay. .

—do~

Sth One Day International
at Bombay-DDK (Bombay)

—do—

~—do—
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Commentators booked for the forthcoming Cricket Fixtures with ‘;"
Pakistan. ) : ¥
et
. ; Date Match Commentators

Py

Pakistan Vs. Board 1. A. K. Pokharia
President XI at

Faridabad. - ’

23-25 Jan. 87

Sushil Doshi

17th Jan, 87

One-day International 1.

at Indore

2. Chandu Sarvate

3. Narottam Puri
. 3rd-8th Feb, 87 1st Test at Madras, 1. Sushil Doshi
‘ 2. Narottam Puri
3. C.T. Servate
4. M. L. Jaisimha
.Pakistan Vs. India 1. Harsh Bhogle
(Under-25)
11th-16th Feb. 87 2nd Test at Calcutta 1. Kishore Bhimani
: 2. Ravi Chaturvedi
3. B.S. Bedi
. 4. Abas Ali Baig |
18th Feb. 87 2nd One Day International 1. Kishore Bhimani
at Calcutta 2. Ravi Chaturvedi
3. B. S. Bedi
. 4, Abas All Baig
21-26 Feb. 87 Third Test at Jaipur 1. Sushil Doshi
2. Narottam Puri
3. M.L. Jaisimha
4. Chandu Servate
28th Feb, Ranjit Trophy 1. A. 8. Sethi
2nd March, 87 Chemplons at Delhi 2. Prakash Shah

Grants to Agricoltural Universities in
Uttar Pradesh

702. SHRI HARISH RAWAT : Will
the Minister of AGRICULTURE be pleased
to state :

(a) the grants proposed to be provided
in different fields to various agricultural
universities in Uttar Pradesh during the
current plan period; -

(b) whether Government propose to
chitrust one of these universilies with the
responsibility .of developirg required varie-

L]

-

ties of seeds etc. for dry land farming with
a view to increase production under dry.
land farming in the hill areas of the State;
and

(c) if so, the University Jlikely to be
selected for the purpose ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN- THRB
MINISTRY OF AGRICULTURB (SHRI
YOGENDRA MAKWANA) : (a) to (¢).
The information is being collected and wij|
be placed on the Table of the Sabha,
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Shpport Price of Wheat and Rice

. 703. DR. DATTA SAMANT : Wil
the Minister of AGRICULTURE be pleased

to state :

Written Angwers

(a) the support price for wheat and
rice fixed bysGovernment this year; and

(b) ths quantity of ‘wheat and rise pro-
cared so far ? .

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
~ AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
Government bave fixed the procurement
price of wheat at Rs. 166 per quintal for
the 1987-88 marketing season. The pro-
curement price of paddy (Common) has been
fixed at Rs, 146 per quintal for 1986-87
marketing season.

(b) During the 1986-87 marketing
season, the procurement of rice, including
paddy in terms of rice, stood at 73.95 lakh
tonnes (upto 25.2.1987) whereas that of
wheat was of the order of 105 26 lakh
tonnes (upto 20.2.1987).

Exemption of Industries from ESI
Scheme

704. SHRI THAMPAN
Will the Minister of LABOUR be pleased

to state :

(a) the number of industries that are
exempted from E.S,I Scheme;

{b) the total income of the E.S.IL
Corporation during the last three years,
yearwise; and

(c) whether Governrhent consider the
proposals for exemption from E.8.1. Scheme
ob the request of Trade Unions and
wotkers, cven if better schemes are imple-
mented by the managements ?

* IHE MINISTBR OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A,
SANGMA): (a) There is Do general
exemption from the operation of the ESI
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Act for any particuler industry. However,

_ certain factories/establishments are at presant

exempied under the Act,

(b) The total income of the Corpors-

tion by way of contributions was as vader :

Rupees in crores

1983.84 179.76

1984-85 172.93
’

1985-86 311.60

THOMAS : *

——

(c) The appropriate Governnient (Cent-
ral or
may be) may grant exemption to a factory

‘or estabtishment from the operation of the

ESI Act if its employees are, on an overall
assessment, entitled to banefits superiar to
those available under the BSI Act.

Multi-Storeyed Bauildings in Delhi

705, SHRI P.M. SAYEED :
SHRI AKHTAR HASAN :
SHRI VIJAY N. PATIL :

Will  the Minister of URBAN

DEVELOPMENT be pleased to state :

(a) tho areas in New Delhi and South
Delhi where a ban has been imposed on
the construction of multi-storeyed buildings;

(b) the reasons for which such a ban
has been imposed;

~(c) the specific height upto which a
building is allowed to be raised in these
areas;

(d) whther any representations have
been received by Government against this
ban; and

(e) if so, the reaction of Government
thereto 7

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) to (e). In
pumsuance to the decision tsken by . tho

the State Government as the case °
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QGoveroment to this effect ban on copstruc-
tlon of high-rise buildings ie. buildings
beyond 45 ft. in height or having more
than 4 storeys and which have to be
serviced by lifts was imposed in New Delhi
including areas under the Delhi Develop-
ment Authority and Municipal Corporation
of Delhi falling in South Delht with effect
from 17-10-85 till the Master Plan for

Delhi for 2001 is finalised. However,
this ban was removed with effect’ from
18-7 86 in respect of Connaught Place

area subject to certain conditions,

(d) Yes, Sir.

(¢) Formulation of comprehensive
guidelines with regard to height of
buildings, F.A.R. etc. is under the active
consideration of the Government.

Modernisation of Rourkela Steel Plant

706, SHR1 LAKSHMAN MALLICK :
Will the Minister of STEEL AND MINES
be pleased to state :

. .
(a) whether revised feasibility report on
modernisation of the Rourkela Steel Plant
with a proposed cost estimate of Rs. 1450
crores i8 now being examined by Steel
Authority of India Limited; and

(b) if so, the details of the modernisa-

tion plan and the time by which it is likely

to be implemented ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) The
Consultants of SAIL have submitted to
them a feasibility report examining various
options for the modernisation of the
Rourkela Steel Plant. They have recomen-
ded one of the options for modernisation
at an estimated cost of Rs. 1600 crores.
The report is under the consideration of

SAIL.

(b) Details of the modernisation plan
and the time ffame of its implementation
will be known after the investment decision

is taken.
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Brackish ‘Water Fish Farmenms’
Development Agencies in West
Bengal and Orissa

SHRI BHATTAM SR1 RAMA.
Will  the Minister of
AGRICULTURE be pleased to state :

707.

(a) the number of Brackish Water Pish
Farmers' Development Agencies sanctioned
for Orissa and West Bengal during 1985-
86;

(b) the salient features of the above
scheme together with financial outlay and
subsidy component;

(c) whether State Government of
Andhra Pradesh has, also sent similar
proposals for sanctioning such agencies in
Krishna and East QGodavari districts of
Andhra Pradesh; and

(d) if so, the action taken thereon and
the financial outlay earmarked for the
purpose ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURRE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Nil.

(b) Does not arise.
(c¢) No.

(d) There is an outlay of Rupees

Seven Crores for the Scpcme titled
Integrated  Brackishwater Fish Farm
Develapment. Eastablishment of Brackish~

water Fish Farmers’ Development Agencies
is a component of the integrated scheme.
The Scheme is not yet approved.

Settlng up of A Central Training
Institate of Doordarshan

708., SHRI V. S. KRISHNA IYER :
Will the Minister of INFORMATION
AND BROADCASTING be Pleagsed to
state ¢ : :

(a) whether there is no central institu.
ton to train Doordarshan middle level
and senior staff of the programme ang
engineering wings;



495 . Wristen Answers

(b) whether there is any proposal o
set op a Central Training Ipstitute of
Doordarshan’ to impart training to the
vamous categories of staff of Door-
darshan;

(é) if 80, the location of the proposed
fnstitute; and

.+ (d) the time by which .the institute
will be set up ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) At present staff of both All India
Radio and Doordarshan is trained at the
‘Staff Training Institute’ of All India
Radio. *

(b) Yes, Sir.

(c) It is tentatively proposed to set up
a ageparate traiming institute for Door-
darshan staff at Lucknow.

(d) The Scheme is still at consideration
stage. Therefore, it is not possible to
indicate any time frame for its imple-
mentation,

Visit of Central Team to States about
Migration of Labour

709. SHRI KRISHNA SINGH :
SHRI BANWARI LAL
PUROHIT :
SHRI MUKUL WASNIK :
Will the Minister
pleased to state :

of LABOUR be

(a) whether Union Goecernment have
set up a Central Team to inquire about
the labour in the migrant States;

(b) whether the Central Team visited
Orissa and other States to inquire about
_the migrant labour to deal with the prob-
lem of seasonal inter-State migration of
labour force;

(c) if so, whether the Central Team

‘bas submitted its report to Government;
and :
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(d) if so, ways and means Government
propose to adopt to stop illegal migration
of labour from one State of another ?

THE MINISTER OF STATE OF THE
_MINISTRY OF LABOUR (SHRI P. A,
SANGMA) : (a) Two Sub-committees of
Members of Parliamentary Consultative
Committee of the Ministry of Labour have
been formed to study and report on the
problems of Unorganised Labour in
(i) Agriculture Sector and (ii) Non-Agri-
culture Sector respectively.

(b) The Sub-committee on Uporgani=
sed Labour in Non-Agriculture Sector has
visited Orissa.

(¢) No, Sir.

(d) The Inter-State Migrant Workmen
(Regulation of BEmployment and Conditions
of Services) Act, 1979 provides for regis-
tration of contractors as well as penalties
for violation of provisions of the Act, The
appropriate Governments for enforcement
of the provisions of the Act are State
Governments in most cases.

4 ]
Induction Furnaces Facing Closure

710. SHRI SRIBALLAV PANIGRAHI:
Will the Minister of STEEL AND MINES
be pleased to state !

(2) whether some induction furnaces
are facing closure; and

(b)

if sv, the reasons thereof 7

THE MINISTER OF STEEL AND MINES
(SHRI K. C. PANT): (a) and (b). No
information regarding induction furnaces
facing closure has been received.

National Commission on Urbanisation

711. SHRI R. M. BHOYE : wip
Ahe Minister of URBAN DEVELOPMENT
be pleased to state :

(a) whether it is a fact that a National
Commission on Urbanisation beaded by
noted Architect Charles Correa;

7 wag
appointed by Union Government;
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(b) whether the commission bas sub-
mitted its report to Government; and

(c) if so, the details regarding the
suggestions and facilities it has recom-
mended in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b).
Yes, Sir. The National Commission on
Urbanisation has submitted its first interim

Teport to the*Government.

(¢) 1In its first interim report, the
Commission has sought to examine some
of the main issues iovolved in the urbani-
sation process as well as identify those
steps that can be taken immcdiately.

Review of Recommendations of Sugar
Wage Board

712. PROF. MADHU DANDAVATE :
Will the Minislcg of LABOUR be pleased
to state :

(a) whether an action committee con-
sisting of representatives of various Central
Trade Union Organisation has deman.
ded review of the recommendations of the
Sugar Wage Boards; and

(b) if so, the reaction of Government'
thereto ? .-

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) Yer Sir.

(b) The demands have been referred
to the 3rd Wage Board for Sugar Industry
for their considerdtion

Transfer of Indira Gandhi Stadium

"713. SHRI VIJAY KUMAR XADAV '
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether the proposal to traosfer
the Indira Gandhi Stadium run by DDA
to the Sports Authority of India is under

consideration; and

(b) if so, the details
therefor ?

and reasons

PHALGUNA 11, 1908 (SAK4)
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THE MINISTER OF STATE IN
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : The Indira
Gandbi Stadium has sioce been transferred
to the Sports Autbority of India.

| (b) Does not arise.

Unorganised and Organised Laboar

714, SHRI RAM SWAROOP RAM :
Will the Minister of LABOUR be plea.sed
to state :

(a) the percentage of unorganised
labour to organised labour in the country;

(b) the estimated number of workers
under the unorganised labour; and

(c) the schemes under consideration
of Government to better the lot of the
workers in the unorganised sector J®

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) and (b). The 1981
Census does not categorise workers ,as
organised and unorganised. Workers are
identified by the sectors in which _they are
engaged eg. agriculture and allied occupa-
tions, Mining and Quarrying, Manufactur-
ing, Construction, Transport Services etc.
It is therefore difficult to state accurately
the percentage of oraanlsed to unorganised ”
~ labgur, -

(c) Apart from various labour laws
and Welfare funds under which the diffe-
rent categories of workers in the unorga-
nised sector are covered, the package of
poverty alleviation programmes, such a
NREP, RLEGP and IRDP, is aimed at
giving self-employment and wage employ-
ment to the poqrest sections of the commu-
nity which includes the bulk of the unorga-
nised sector.

’

\

Y |
Central Scheme to Eradicate Sacchgru.m
in Districts of Andhra Pradelh

715. SHRI V. TULSIRAM :. Wil
the Minister = of AGRICULTURE be
pleased to state : .

- 0 M
Y e -

THE

{

\
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b
(a) the districts of Andbra Pradesh
which are heavily infested with Saccharum
spacics;

(b) whether there is any proposal to
set up a Central Tractor Station in
Mahboob Nagar District of Andhra Pradesh
for eradication of the Saeccharum specxes
during the Seventb Plan;

() " whether a fioal dec_ision has been
taken by Union Government, in this regard,
if 80, the details thereof; and

(d» if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS.
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) None
of -the districts of Andhra.Pradesh are
heavily infested with sacchrum species.

{b) No, Sir.

(c) In view of the reply to part (b),
the question does not arise.

*

(d) Sacchrum species are not consi-
dered as problematic to the State of Andbra
Pradesh.

Unauthorised Construction at Amrita
Shergill Marg, New Delhi

716. SHRI RAM BHAGAT PASWAN:

Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether Government are aware that
some house owners at Amrita Shergill
Marg, Lodi Gardén; New Delhi have raized
unanthotised constructions;

(b) if so, the details thereof; and

(c) the action taken or proposed to be
taken in this regard ?

188 MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
{SHR1 DALBIR SINGH) : (a) to {c).
The mformation is being collected and will
be laid on the Table of the House.
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Minerals Fand in Western Coastal Areas

717. SHRI N. DENNIS : Will the
Minister of STEEL AND MINES be pleased
to state :

(a) the details of rare carths/minerals
found in the Western coastal areas, parti-

cularly in Kanyakumari District and Kerala;
and

(b) whether Government have any pro-
posal to exploit these minerals ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAM DULARI SINHA):
(a) and (b). The information is being colles-

ted and will be laid on the Table -of the
House.

Provision of Shelter by Delhi Develop-
ment Authority

718. SHRI VISHNU MODI :*Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

(a) whether the Delhi Development
authority has also declared this year to be
the year of providing shelter for shelterless

persons as per the declaration made by
U.N.O.;

(b) if s0, the number of houses/fats/
plots earmarked for the purpose;

(c) when the allotment of these flats
would commence; and

_ (d) whether Development Aulhority has
invited applications from the shelterless

persons for allotment of these tenements to
them.

THE MINISTER OF STATE IN THE
MINITTRY OF URBAN DEVELOPMET
(SHRF DALBIR SINGH) : (a) Yes, Sir.

(b) to (d). Slum Wing of the DDA pro=
poses to provide about 50,000 developed
plots of 26 sq mtrs. each to the EWS
of the society for the 7th Five Year Plan
period. The EFC clearance for this project

is being obtained and the project
would be launched soon after EFC
clearance.
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Decline in Production of Protective
Foods .

720. DR. CHINTA MOHAN : Will the
Minister of AGRICULTURE be pleased
tO gtate

(a) whether production of protective
foods, especially fruits, vegetables, milk;
fish etc. bas not increased substantially, if
80, the reasons thereof;

(b) whether  Government have - any
scheme to set up Nutrition Gardens in the
country; and

(c) if so, the details thereof and if not,
the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE - (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.
Production of protective foods, especially
fruits, vegectables, milk, fish etc. has incre-
ased indecent years.

(b) and (c). The Government have no
such scheme.

Marketing of Indian Films

721.

SINGH : Will the Minister of INFORMA-

TION AND BROADCASTING be pleased

to state :

(a) whether markets for the Indian films
are drying up all over the world;

(b) if so, the details in*this regard; and

(c) the steps proposed to remedy the
situation ?

THE MINISTER OF STATE OF THE
MINISTRY ' OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) There has been a gradual decline in the
export of Indian films during the last few
years  This is, however, not so in the case
of export of video rights of Indign films.

(b) The export of films declined from
Rs, 14.55 crores in 1981-82 toRs. 6.18
crores during 1985-86,
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(c) The National Film Development
Corporation which is the capalising agency °
for export of feature films bas adopted the
following important measures to promotq;.
the export of Indian films : - ’

t

(i) The Corporation participates ig
(a) film festivals and film markets
abroad and (b) business delcga-]
tions to foreign countries;

(ii) Prospective buyers—individual as
well as State agencies, are invited
to participate in the film markets
organised on the occasion of Inter-
national Film Festivals and Filmot-
savs held in India.

(iii) Foreign delegations are invited anﬁ'\
encouraged to visit India to view
Indian films for selection and pur-
chase for their countries,

The Corporation has entered into
exclusive agency agreement with
the State Agencies of some
countries.

(iv)

(v) The Corporation has Regiona
Office in London to increase thi
export. -

Festivals of Indian films arranges

in various countries under th,
Cultural Evchange Progromme yr'~
otherwise create an interest in _
Indian films abroad.

alvi)

(vii) The Corporation has constituted
Film Export Advisory Committees
at Madras, Calcutta and Central
Film Ezport Advisory Committee
in Bombay jointly with Film Indus-
try to devise steps to boost exports,

(viii) The Corporation seeks help from
Indian Embassies abroad to open
up further avenues for new
markets.

(ix) NFDC has preparcd marketing
tools like submled prints, video
cassettes apd other material for
publicity and distribution during
film festivals as well as through the
Loodon office.
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(x) NFDC gives advances/loans to
exporters for preparation of print
material etc.

Telecast of Commercial Films

. 722. SHRI SHANTARAM NAIK : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether there are any categories
called commercial films; box-office films
and off beat fiims; and

(b) whether commercial films® are
accepted by the Doordarshan for telecast ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BRODCASTING (SHRI A. K. PANJA):
(a) No, Sir.

(b) All films are selected for telecast on
basis of their artistic merit, cinematic
ues and suitabilily for family viewing.

Improvement of TV Programmes

723. SHRI GURUDAS KAMAT : Will
Minister of INFORMATION AND
ADCASTING be pleased to state :

rl

(a) whether Government have received
suggestion for improvement of programmes
to cater to the needs of common man &nd
rural folk; and

~ (b) whether the suggestion have been
considered by the Government, if so, the
steps taken to implement them ?

THE MINISTER OF STATE OF THE
MINITTRY 'OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
{a) and (b), Suggestions arc received from
the viewers from time to time for improv-
ment of programmzs to cater to the needs
of common man aod rural folk. AH such
suggestions are monitored by the Audience

Research Unit of Doordarshan and are used, |

to the extent found feasible, as an impor-
tant input in the programme planning of
Doordarshan.
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Loss to Bhilai Steel Plant Due to
Exports

724, SHRI Y. S. MAHAJAN : Will
the Minister of STEEL AND MINES be
be pleaged 1o state :

L §

(a) whethier inventory of stecl plants
with Bhilai Steel Plant of SAIL has shot up
and the plant is likely to incur a loss of
Rs. 124 crores by exporling these plates at
prices which do not cover even the variable
cost;

(b) if 8o, how such a huge stock of
steel plates was allowed to accumulates;

(c) whether the production exceeded the
projected demand;

(d) the steps taken or prcposed to be

taken to ensure that such a situation does
not recur; and

(e) the steps taken to bring down the
cost of production of steel plates to main-
tain parity with the international prices ?

-

THE MINISTER OF STEEL AND
MINES (SHRI K C. PANT): (a) ‘o (c).
There has been an increase of 42,000

- lgones in the stocks of plates produced by

BhMai Stee! Plant between 1.4.1986 an
1,2.1987. The accretion is - §.is
mainly in certain categories where the pro.
duction has been more than demand,

An exportable surplus was identified in the
beginning of the year itself based on estimated
demand and availability. Export realisation
depends upon the prevailing international
prices and docs not necessarily cover costs
fuily.

(d) In addition to an intensificd drive
for maximising domestic sales and planning
production to conform mote closely to
demand. SAIL is also exploring further
export avenues.

(e) The cost of production is expected
to come down with the attainment of higher
levels of capacity utilisation in the produe-
tion of plates in the coming years. The
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attainment of parity with international pri=
ces depends upon a number of factors such
as the cost of various inputs, modernisation
of plants etc. . .

Construction of Flat, in Place of Bung-
lows in VIP Zones of New Delbi

725. SHRI JAGANNATH PATTNAIK :

Will the Minister of URBAN DEVELOP-

MENT be pleased to state :

(a) whether it is a fact that bunglows
in the capital’s VIP Zone are proposed to
be converted into smaller and more com-
pact modern houses/flats; and

(b) if s0, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) :‘(a) and (b).
A design Cell has been established in the
Ministry of Urban Development to study
and recommend Urban Design framework
for redesification of Government Colonies
in Zone D-11 and redevelopment of Bunga-
low area in Zone D-12. The project, how-
ever, is steel at preliminary stage.

[Translation]

Krishi Vigyan Kendras in Madhya
Pradesh

726. SHRI PRATAP BHANU
SHARMA : Will the Minister of AGRI-
CULTURE be pleased to state ;

(a) whether Central Government pro-
pose to open some new (Krishi Vigyan
Kendras) Agriculture Science Centres
in Madhya Pradesh during the Seventh
Five Year Plan ;

-

(b) if so, the details thereof > and

(c) the action taken in this direction ?

1

. THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) There
is no specific proposal at present to esia-
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blish Krishi Vigyan Kendras
pradesh during

in Madhya
the Seventh Five Yeam

Plan.

(b) and (¢). Question does nat arise,
[English]

National Watershed Development

Programme

727, SHRI G. S. BASAVARAJU :
will the Minister of AGRICULTURB be
pleased to state :

(a) whether new national watershed
development programme for rainfed agri-
culture is being started from 1986-87;

{(b) whether the Centrally sponsored
scheme at an cstimated cost of Rs, 239
crores is to supplement the efforts being
made by States in this area ; and

(c) if so, to what extent the Centrally
sponsored scheme has been introduced and
the results achieved so far ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATIONIN THE MINIS.
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes,
Sir.

(b) Yes, Sir.

(c) The Centrally sponsored Scheme of
National Watershed Development Pro-
gramme for Rainfed Agriculture has been
introduced from July, 1986. As such, it is
too early to indicate results achieved under
this scheme.

[Translation]

Indo-FAO Agreement on Plantation
of Trees in Chambal Ravines

728. SHRI MADAN PANDEY.: will
the Mintster of AGRICULTURE be pleased
to state :

(a) whether any agreement waa reached
with the Food and Agriculturs Organsation
of the United Nations under the Technical
Exchange Programme for planting of trees
in Chambal ravines;
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(%) if so, the details thereof:

(c) whether such schemes are also
proposed to be undertaken in other parts of
the country; and

(d) if so, the outlines thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOQGENDRA
MAKWANA) : (a) Yes, Sir.

(b) The objectives of the FOA assis-
tance are to assist in the implementation
of the 1987/88 acrial sceding programme
and to raise technical capabilities of con-
cerned personnal for scaling up operations,
The FAO contribution for the project will
be US § 95,000.

zc) and (d). No other scheme of aerial
seeding has been posed to the FAO for
* assistance. ’

[English]

Negotiations by Housing Development
Finance Corporation for Loans

. 729 SHRI CHIRANJI LAL SHARMA:
will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether the negotiations by the
Housing Development Finance Corporation
with American Express Bank for borrowing
loans have been finalised; and

(b) if so, the result thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) and (d).
The reference is presumably to the trans-
action of Housing Development Finance
Corporation for ralsing US § 25 million in
the American Market in January, 1987
and accepting the offer of American Express
Bank as the most advantageouns. The loans
bave, however, not been borrowed by
Housing Development Finance Corporation
from the American BExpress Bank but
raised in the American open Market under
Union Statates Housing Cuarantee pro-

gramme.
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Low efficiency of. fertilizer umits
730 SHRI BANWARI

. . PUROHIT :
SHRI MUKUL WASNIK :

LAL

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether 2 number of fertiliger
units in the country are working at low
efficiency because of ageing plants and
obsolete technologies ;

{b) whether these fertilizer units ase in
in need of overhauling; and

(c) if so, the steps {aken or proposed
to be taken by Union Government to over-
haul these fertilizer vnits and boost (he
production of fertilizers in the country ?

THE MINISTER O¥ STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHR1 R. PRABHU): (a) Performance
of certain fertilizer units has not been
satisfactory, not only due to ageing of the
plant and machinery and obsolete techno-
logy, but also on account of power
problems.

(b) Yes, sir.

(c) Schems have been drawn up for
revamping and modernising the units with
a view to improving their oprational
efficiency. At the same time, captive power
plants, wherever considered necessery, have
cither been installed or are under installa-
tion to take care of the power problems.
A major - programme of setting up of
additional fortilizer capacitly is also under
way to augment the indigenous production
of fertilizers '

Provision of Drinking Water in
Mabharashtra

731. SHRI MURLIDHAR MANE :
Wil the Minister of AGRICULTURE be
pleased to state :

(a) the number of villages in Maharash-
tra where drinking water has been provided
8o far ; and
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(b) the nomber of vilages that are yet
to be provided with dru:kmg water facills
ties ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP.
MENT IN -THE MINITSRY OF AGR{-
CULTURE (SHRI RAMANAND
YADAV) ¢ (a) 23,833 villagés have been
fully covered with drinking water supply
upto 31,12.1986.

(b) 16,927 villages (including™" partially
covered villages) and 25,000 habitations
are yet to be provided with drinking water
facilities.

Mipimum Wages for Agricultaral aod

- Construction Worl_:ero
732. SHRI  ARIF MOHAMMED
KHAN : )
SHRI AMARSINH RATHAWA:
SHRI KAMLA  PRASAD
RAWAT : :
Will the Mm:tter of LABOUR be

pleased to state :

(a) whether Government are aware
that some of the State Governments have
fixed minimum wages for agricultural and
construction workers at a level which will
keep them permanently below the poverty
line ;

(b) if 8o, the reaction of Government
thereto; and

-

(c) the steps proposed to be taken in
this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) to (c). The¢ employments
in agriculture and construction industry
fall primarily under the sphere of State
Governments who  determine minmum
wages in these employments. Each State

assesses its local conditions and follows |

suitab® criteria while fixing the minimum
wages. State Governments have been
advised to take into consideration all
releyant considerations including poverty
line while fixing minimum wages.

PHALGUNA 11, 1908 (SAKA)
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Setting up of TV Centre in Mnllppﬂ-
- rln District of Kerala . 4

733. SHRI G, M. BANATWALLA :

,AND BROADCASTING be pleased’ to
“state

(a) whether Government . propose, to
set up a TV centre,in Malappuram  disricy
of Kerala durins 198?' and .. .-

i Y o

(b) nf no, the stepa taken in  this

direction ? o

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMA'I'IQN AND
BROADCASTING (SHRI A XK. PAN} A) :
(a) and (b). The existing low power (10,0W_)
TV transmitter at Dibrugarh is under
replacement by a 10 KW TV transmitter,
it has been decided to install the said
transmitter at Malappuram on its releage.

TV Facilities for Rajnandgaon District
. of Madhya Pradesh

734, SHRI SHIVENDRA BAHADUR
SINGH : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state :

(a) whether Qoverament propose to
bring the District of Rajnandgaon of
Madbya Pradesh under the TV network ;
and *

-
r

(b) if so, the details of the proposal ?

* THE MIN[STER OF STATE OF THE
INFORMATION AND
BROADCASTING (SHRI A. K/ PANJA) :
(a) Yes, Sir.

(b) The Seventh Plan of Doordarshan
includes a scheme for replacement of the
exisling .1 kilowatt TV  &ransmitter at
Raipur by a 10 kjlowatt transmitter, On
completion of this project, substantial area
of Rajnandgaon district i§ expected to be
covered by TV service.

Draw of Lots by Cooperative Grosp
Housing Societies

- 735. SHRI KAMAL CHAUDHRY :
Will the Minister of URBAN DEVELOP-
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MENT be olassed 0 rafer to the reply
" given tp Unstarred Question No. 896 on

o 16 Nulmhar. 1086 regarding .draw of

. fuls By ewoperhtive sroup bousing societies
and #tate }
~ {n) the dates on which action was
fultiated  mgaint e six  defaviting
eacbenative  group hnunln: socleties for
violating rules fr not condutting draw of
lots with prior approval of Dethi Develop-
mumt Authorlty and Registtar of Coopera.-
- tive Sqcieties ;

(b} whethet
repeived aalnm any of thege socleties fof
pot u]ﬂmg yeurly clections as required
undet Rulé 62 from May 1983 to June,

MARCH 2, 1987
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1986; net holding Hatutbry Angug)
Geaeral Mectings in 1984, 1985 and qot
submitting  audited accounts: bolding
offices by office bearare for mare than two
capsecutive terms ; and violating other

m'es, bye-laws and c]mcmfﬂ. ard

{c) if vo, the acuon taken againg} these
tocieties ?

THE MINISTER OF STATE IN THE
MINISTRY OE URBAN DEVELOPMENT
SHRI DALBIR SINGH): (a)and (b),
Relevant information is glven in the siage.
ment belaw.

- {¢) Relevent information is given in the
statement 11 balow.
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1. Maeaduban Coop.
Group Housing
Society Lid.

7
2. Dr. Zakir
»  Hussain Coop.
Or, Housing

society Ltd.

3. Kangra Adarsh
Coop. Group
Housing Socicty
Ltd.

" 4, State Bank of
India Subordi-
nate staff Coop.
Gr. Housidg
Society Ltd.

5. Anand Lok Coop.

Gr. Housing
Society Ltd.

6. Central Govt.
Services Coop.
Land and Gr,
Housing Society
Ltd.

4

’
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Statement-1I '

On 9.9.86 enquiry under section 55 of the Delhi Co-
operative Societies Act 1972 hag been initiated. The
enquiry has been completed. On the basis -of the report
_of the enquiry officer a show-cause notice has been issued
on 5.2.1987 to the Socisty 10 explain reasons as to - why
the management of the'society sbould not be superseded,
under Section 32 of the +#aid Act. The erquiry under
Section 59 of the said Act is in progress.

Oo 1.6.84 an enquiry Uls 55 of D.C.8. Act 1972 was
initiated but the progress of the same has been held up due
to the stay graoted by the Dethi High Court. Formally an
Administrator was appointed on 7.2.86 after superseding
the Managing Committee of the society but he couid not
take over and function due to the s'ay of the Delhi High
Court. The High Court has further directed the Registrar
to hold the e'ections before 20.4 87 after finalisation of
the Membership list.

Since no complaint against the society as in column (b)
of Annexure I has been received, no action is required to

" be taken in this respect.

On 9.9.86, an enquiry Uls 55 of the D.C.S. Act 1972 has
been initiated and the same is in progress.

.

The Enquiry u/s 55 of the Delhi Coop. Societies Act,
1972 was initiated on 4.12.86. A show - cause notice for
violation of Directive of Registrar Coop. Societies and
Requisition for holding fresh Election of the M.C. was
issued to the Society on 6.11,1986 and 4.12.86 respecti-
vely. The High Court vide order dated 9.1.1987 'in the
C.W.P. No. 60 of 1987 restrainegthe Registrar Co-
operative Societies from taking any action pursuant to the
above order. '

S

Enquiry U/s 55 of D.C.S. Act 1972 was initiated against
the society on 22.5.85. Oau the basis of the Enquiry
Report a show cause notice under Section 32 of Delhi
Coop Societies Act, 1972 wag issued to the Society,
which has filed a reply to the notice and the reply is under
consideration.
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{Translation)

Constraction of Roads in DDA Colonles
v

. . M "
736, SHRI BHARAT SINGH : . Will

the Minister of URBAN DEVELOPMENT

be pleased to state :

(k‘) whether the attention of Government

has bsen drawn to the plight of such DDA’

colonies where the roads are in. need of
repairs or are yet to be constructed; and

(b) if so, the remedial steps taken or
being taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a)and (b).
Delhi Development Authorily is providing
roads in the colonies being decveloped by it,
within the constraint of funds. All efforis
are made to gasure that these roads are
maintained in proper condition till they are
taken over by the Municipal Corporation of
Delhi. .

-

[English]

Popularisation of Cultyre of Hill Areas
Through TV Programine

737. SHRI K. D. SULTANPURI ;
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the steps taken to popularise the
culture of hill areas of Himachal Pradesh
through TV Programmes;

(b) the amount spent on the programme
of development ql' culture of hill areas; and

(¢} whether there is any proposal to
recruit local artists on  permanent basis for
preparation of these programmes ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K: PANJA) :
(a) It hus been the endeavour of Door-
darshan to" telecast programmes on the
culture of the people of hilly areas, includ-
ing Himachal Pradesh so as to inculcate
. awareness amoog the viewers. TV teams

PHALOUNA 11, 1908 (SAKA)
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are sent to Himachal Pradesh by DBK,
to cover important cultural
events. Programmes put out by DDK
Delhi, which are also relayed by the two
LETs at Kulu and Shimla and HPT at
Kausauli, do include cultura] programmes
of Himachal Pradesh.

-
v

(b) Doordarshan only covers the

"cultural aspects/events io its programmes so

a8 to inform, educate and entertain the
viewers. It is not directly concerned with
development of culture in hill areas,

(c) At present, there is no such pro-
‘posal.

lnstaliation of 1V Relay Centre in
Deoghar /Dumka '

738. SHRI SALAHUDDIN : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to stats :

{a) whether there is any propesal to
install a television relay centre in Deoghgar
or Dumka in Bihar; and

(b)_ if 80, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) : ¢
(@) No, Sir. |
z

{(b) Does not arise.

Gronp Accident Insurance Scheme for
Fishermen

739% SHRI RADHAKANTA DIGAL
Will the Minister of AGRICULTURE b
pleased to state ;

(a) when the Centrally sponsored Grou "
Accident Insurance Scheme for fisherme
was introduced

(b) the premium required to be pai
by Ugion Government, Siate Goverame J
and the beneficiaries under the scheme; a1

(¢) how far the scheme has been ‘impl
mented in different States and the benef
accured to the beneficiaries so far ?
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THE MINISTER OF STATE IN THE

DEPARTMENT ~ OF AGRICULTURE
ANIF COOPERATION IN THE MINIS-
TRY 'OF AGRICULTURE” (SHRI
"YOGENDRA MAKWANA) ; (a) The
Centrally Sponsored Group Accident Insu.
raoce Scheme for active fishermen was
jntroduced dufring 1982-83.

{b) Under this scheme 50% of the
wonual premium of *Rs. 9 per bendficiary is
subsidised by the Central Government and
the remaining 509% is borne by the con-
cerned State Goverrment either fully or
pariiaily in conjunction with fishermen’s
coopcrative  society/federation/recognized
welfare organisation. Io the ¢ase of Union

Territories 100% of (he premium will be

subsidised by the Central Government.

{¢} Theé schente has been implemented
in Gujarat, Himachal Pradesh, Jammu aund
Kashmir, Majhys Pradesh, Muharashtra,
Manipur, Orissa, Tamil Nadu,  Utlar
Pradesh, West Beugal, Goa, Lakshadweep
and Pondicherry insuring 3.20 lakh fisher-
men during 1985-86. Till September 1946
National Federation of Fishermen’s Co-
operatives Ltd. (FISHCOPFED) which is
the implementing agency has settled 265

claims ampunting to Rs. Rs. 37.50 lakhs.
I

DMs/Mother Dairy Booths in Vasant
Vihar, New Dethi

8 740. SHRI BEZAWADA PAPI
C‘REDDY: Will the Minister of AGRI-
CULTURE be pleased o state :

(a) whether Govctnmenl propose to
open D.M.S./Mother Dairy Beotb at
» iVasant Vilrar, a Government colony, where

allotment has been done recently;

(b) whether any representation has been
received in this regard; and

(c) the time by which Booths are likely
to be opcned thare 7

| THE MINISTER OF STATE IN THE
EPARTMENT OF AGRICULTURE
ND COOPERATION N THE
1INISTRY OF AGRICULTURE (SHRI
DGENDRA MAKWANA): (a) to (c). Four

MARCH 2, 1987

erﬂen ﬂnswe'.r; 130

.Mother Dairy Bulk Milk Vending Booths
and two shops selling Mother Dairy's milk
in polypacks are already operatijpg in Vasaat -
Vihdt. At p-esent 1he Mother Deiry has
no proposal for opening more retail outlets
to sell its milk in Vasant Vibar Government
colony and has also not received apy repre-
scntation in this regard. Dethi Mitk Scheme,
however, Teceived sometime back informa.
tion that 405 Government Quarters are
likely to come up and that arrangements
may be made .for opening a miik booth.
Since the acquisition of a suitable site for
construction of a booth may. take scme
time, rentfree-lockable accommodation was
requested and the same is awaited.

Notices by DDA for Sale/ Transfer of
Flats

741. SHRIMATI D. K. BHANDARI :

Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether Delhi Development Autho.
rity has issued some notices on 5 February,
1987 to regularise sale/transfer of Delhi
Development Authority flats;

(b) if so, the dctails thereof 7
(c) whether Delhi Development Autho-

rity had issued such notices in the past
also; and

(d) if so, the details thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF'URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.

(b) As per nolice enclosed as statement.
{c) No, Sir.
(d) Does not arise,
| Statement
Impottance Notice
SalelTransfer of DDA Flats
It has come to the nolice of the Dejhi

Development Authority that certain alloltees
have transferred, soid, assigned or parted
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wlth ‘possession of their flats allotted by the
DDA without priot approval of ths Lessor.
The public is hereby informed ihat such
tranafers, sales or assignmenis or parting
with Dossession of flats invitzs action on the
part “of the DDA to cancel the allotmens
and resume the flat,

A large number of representations have
been received by the DDA from individuals,
who have taken flats from original allotiees
on power of attorney or otherwise tnat they
would like the altotments to be regularised
in their favour for which they are prepared
to pay the DDA the required unearned
increase and other chaiges, as may be neces-
sary for this purpose, - ‘

The Delhi Development Authority has

considered these r:xquests favourably and
bas decided to regularise such sales, transac-
tions, assignments etc. etc. if a writter
request is received from the respective
individuals with 30 days from the date of
issue of this notice DDA may, however,
in ekceptional circumstances, extend the
period for making such written request by
another period of 60 days.

The requests from' the allottees for
‘grant Of sale permission of their flats shall
bz considered.expeditiously DDA will not
insist upon the alloitees to first exccute/
register the conveyance deed. Request for
transfer can be entertained without the
registration of ‘conveyance deed subject to
their depositing the requisite stamping
charges with the appropriate authority and
on an undertaking to execute/register the
conveyance deed in due course.

Where the allottees have already trans-
ferred or parted with possession without the
approval of the DDA, transaction will be
regularised by charging 50% of the un~
earned increase in the value of the land
and a penalty equivalent to 25% of the
assessed unearned increase in value of the
Jand on the date of apphcahon for regulari-
sation.

The allottees desirous of obtaining
permission to sell/transfer the gat, may
apply oa the prescribed form which can be
obtained from the Sales Counser of the DDA
gt the QGround Floor,- ‘D’ Block, Vikas.

PHALGUNA 11, 1908 (SAKA)
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Sadan (Behind INA Market), New Delhi, on
payment of Rs. 10 between 11.00 a.m, 1o
1.00 p. m. and 3.00 to 5.00 p.m. onany
workmg day

The puflic is further hereby informed
that after the expity of the aforesaid period
of 90 days with such extended period as
might . have been granted, the DDA will,
in case it comes to its notice that a flat hag
been sold, transferred, assigned or otherwise
possession thereof has been parted with
without the prior approved by the Lessor
and without making any request for regulari.
sation of the sale, transfer, assignment elc,
etc, initiate action for cancellation of the
allotment and take over possession of the flat,
The cancellation and taking over possession

" of the flat will be further subjected to such

penalties as are provided in

the rules
regulating the allotment, '

In order, thereiore, to avoid detection
and to avail of the liberalised policy, those
who have.already sold/purchased the flats in
a clandestine manner ate advised to make
applications in the aforementioned prescrib-
ed form for regularisation.

or posscssion thereof taken over pursuant
to detection of the illegal sale/purchase, the
allottees/purchasers are advised to make
applications within 90 days from the date
of publication of this Notice,

Setting up of Fertilizer Plants

742. SHRI RANIJIT SINGH GAEK-
WAD : Will the Minister of AGRICUL-
TURE be pleased to state ;

(a) the present production of fertilizers
in the country against the requirements;

(b) the quantity of fertilizers imported
during the year ending December, 1986;

(c) whether Government propose to set
ap 15 more fertilizer plants to meet grow-

ing foodgrains requirements to the country,

(d) if so, the names of States in which
these fertilizer plant are likely (@ be located

.and the allocation required to be spared;

and

] To save the .
allofment of their flats from being cacelled
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{e) the anticipated scheduvie for com- DEPARTMENT OF FERTILIZERS IN
mimsioning each of the pluntd and the THE MINISTRY OF AGRICU JLTURE
details segarding substantial foreign exchange (SHRI R. PRABHU): (a) Estimales of
likely to be spent ? ] indigenous production and consumption of

’ fertilizers during the current year (1986-87)

- THE MINISTER OF STATE IN THE 2r¢ given below :

- (PFiguses in lakh tonnes of nutrients)
Indigenous - Consumption
) ' Prodaction .
Nitrogen (N) 53.00 60.25
‘Phosphate  (P) 16.50  22.28
Potash (K) Thefe is no indigenous - ‘ 9_47

production of Potash

"Total  69.50 : 92.00

———

(b) During the perlod April- December, 1986 of the current financial year. the
following quaatities of fertilizers were imported :

(Figures in lakh tonnes of nutrients) (©) Yes, Sir..
itrogen (N) - 8.54 ' '
Nitroge - 2.46 (d) and (e). Details of the location;
Phosphate (P ‘ estimated total cost and foreign exchange
Potash (K) 7.25 component, and the expccted date of com-
"7 -7 missioning of the projects, are given in the
Totul 18.65 Statcment below.
‘Statement
Location of Project - Estimated Estimated Expected
Total Cost Foreign Date of
(Rs. in Exchange Commise«
crores) Component sioning

(Rs, in Crores)

NITROGENOUS FERTILIZERS PROJECTS

1. NamrupsIII (Assam) 283.28 56.59 April, 1987
2. Vijﬂipl.lr (Madhya 587.10 245.40 Dec., 1987
Pradesh)

3. Aonla (Uttar Pradesh) 696.00 295.00 April, 1088
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1 2 3 4.
aaint \1 ' o
. '] .
4, Udyogamandal (Kerala) 260.22 §6.70
5. Jagdishpur (Uttar - 720.00 196.00
' Pradesh)

6. Kakinada (Andbra Pradesh) 626.00 185.00
~—Nitrogenous Fertilizer :
Project

7. Sawai Madhopur 764.00 256.00
(Rajasthan) .

8. Babrala (Uttaal' Pradesh) 750.00 250.00

9. Shahjahanpgr (Uttar Pradesh) 728.00 220.00

PHOSPHATIC FERTILIZER PROJECTS
10. Paradeep (Orissa) 449,00 50.00
11, Maﬁga]ore Expgnsion 26.00 15.83
(Karnataka) -
12. Sikka (Gujarat) 105.00 11,12
13. Tauticorin (DAP Retro- 4.53 1.35
fitting Project
. (Tamil Nadu)
14. Kakinada DAP Project 108.00 7.860
(Andhra Pradesh) . .
15, Bharuch Nitrophosphate 203.50 75.10*

Project (Gu jarat)

(* @ Rs. 100=DM 14)

Decem bef,

May, 1988

July, 1988

January,
1990

April, 1990

July, 1990

October, 1990

Phasge-I : Al-

ready in pro- °
duction

Phase-II ;

May, 1988

Under trial
production

March, 1987

July, 1987

1987

January,
1989

Wage Board Report for Joarnalists and

Non-Journalists

(b) if so, the highlights of the report;

~ and

743, SHRI © NARSING - SURYA-
WANSI :  Will the Minister of LABOUR
be pleased to state :

(a) wbether the report of the Wage
Board for journalists and non-_poumahsts
has been received by Government;

.. (¢} if not, when it
received 7

is likely to be

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.

SANGMA) ; (a) No, Sir.



BRI

227 Written Answers

;s ib,’). Do.es not arild.
3

~

The Chairman of the Wage. Board
bas bees requested to finalise his reporst
at the earliest.’

‘Pinancial Assistance for Deep- Sea
Mshing

744.: DR, 5. JAGATHBAKSHAKAN :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the financial assistance sought from
U.N. agencies such as Food and Agricul-
tare Organisation, World Bank etc. during
last three years for the promotion .of deep-

_ gea fishing programme; and

(b) disbursal of the- assistance to the
States, State-wise;

. 'THE MINISTER OF STATE IN THE

" DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THR
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
The information is being collected and will
be laid on the Table of the Sabha,

Workers Killed in Todustries

MARCH 2, 1987,
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THE MINISTER QF ST
MINISTRY OF LABOUR (SHRI P. A.
SA&GMA) : ta) and (b)#” As per informa-
tion cdmpiled by the Labous Buseau, Shimia,
the number of fatal injuries in factories
(’.uring the years 1981, 1982 and 1983
was 687, 549 and 456 respectively.

() So far as number of fatal injuries
per thousand workers is concerned, during
1983, the highest rate sof 0.26 was in

manufacture of Basic Metal and Alloy
Industries,

(d) As' per the provisional figures
compiled by the Labour Burcau, Shimla,
there were 6630 working chemical factories
in the country 'in 1983 producing various
types of chemicals. Rhe total number of
all the chemicals produced in these factories
is not available. -

(e) The Factories Act, 1948 lays down
a number of provisions for ensuring safety
in manufacturing processes. The responsi-
bility for enforcement of the provisions of
the Factories Act lies with the State/
Union Territories Administrations. The
Central Government also issues guidelines
‘to State Governments/Union  Territory
Administrations from time to time regard-
ing enforcement of safety provisions and

745. SHRI MOHANBHAI PATBL: | oo emergencies. The state Factory

SHRI AMARSINH RATHAWA!  1yunectors have also been trained in the

‘- latest methods of accidents prevention, air
Will the Minister of LABOUR be

pleased to state :

(a) whether Government are aware
that India holds record in. industrial

\ mishaps;

by if so, the number of persons who
dicd due to industrial accidents during the
Jast three year, year-wise;

(c) whether most of the workers died
in chemicals units; o

- (d) the number of chemical factories
functioning in India and the number of
chemicals produced in those factories; and

monitoring and pollution control etc.q A
Bill to amend the Factories Act, 1948 ‘with
a view to - making safety provisions more:
stringent aod effective was introduced in
the Lok Sabba on 2nd December, 1986,

Purchase and sales by NAFED

- 746. SHRI NITYANANDA MISRA :
Will the Minister of AGRICULTURE be
pleased,to state ¢

[ ]
(a) the total purchase of different

agricultural produce made by N.A.F.B.D.
during 1985-86; . .

(b) the crop-wise sale figures d-nrin.g
the same period;

(¢) the steps being taken to reduce the

¥ ‘zinnmber of cesvaltiea in induatries ?
SN ' »

-

(c) the preent foreign liabilities of
NAFED; ang
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9
(&) in how many cases the NAFED
has lost in arbitration with Indian and
- foreign  parties and the money value
thereof ?

THE MINISTER OF AGRICULTURE
(DR. G. S DHILLON) : (a) The total
purchases of agricultural produce made by
NAFED during 1985-86 amounted to Rs.
113.98 crores.

(b) The information is contained in
the statemaznt below. ,

(c) Foreign liabilities claimed against
NAFED are of the value of Rs. 19.21
crores. Asthe said liability has not been
acknowledged by NAFED, itis shown as
contingent liability in its accounts.

(d) The yerdict of awards in respect
of seven foreign parties involving a sum of
US § 1.71 Millions has gone against
NAFED, These have not 80 far come to
to the Indian Courts for execution, There
is no liability on account of arbitrotion
awards in respect of Indian parties..

Statemeut

Statement Showing Crop-wise Sales
During 1985-86

* pRALGUNA 11, 1908 (SAEA)
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Si.  Crop/Commodity Value

No. (RS, in lakhs)
1 . 2 | 3
1. Gram 396.46
2, Tea . 19.84
3, Wheat . . 4.38
4. Rice 9.87
5. Moth 6.65
6. Jowar 126.8.8
7. Bajra $1.03
8. Maize 174.65
9. Arbar 4 5336

e
12 , 3
"10. ‘Masoor 67.08
11. Moong 83.52
' 12. Peas & Dal "54.02
13, Batri - 6.38
14, Urad 1242
15. Cardamom Learge 2.05
16. "Black Pepper 1213.06
17. Cumin Seed 3.78
18. Turmeric 44,69
19. Cardamom Small 0.80
20, Methi 0.06
21. Chillies 1.30
22, Garlic 10.71
23. Dry Ginger 4,15+
24. Cloves 0.10
25. Till Seed 17.11
26. Mustard Seed 328.56
g?. Mustard Seed (PSS) 2845.67
28. Copra, (PSS) 678.85
29. Soyabean (Commercial) 52,10
30. Soyabean (PSS) 1653.87
31. Niger Seed £85.20
32. Sesame Seed 844,80
33, Caster Seed 6.94
34, Lin Seed " 470
35, Coconut 0.37
36. Almonds 4.85
37. Apple 13.98
38, Onion 5272.39
39, Potato 34,61
40. Potato PSS 35.94
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Achievements of Rural Plapping -

747. SHRI MOHANBHAI PATEL ®

SHRI AMARSINH RATHAWA :

_Will the Minister of AGRICULTURE
be pleased to state :

() the achievements of rural planning
in the matter of generating rural employ-
ment, reducing the poverty .percentage and
exodus of villagers to cities during the
Seventh Five Year Plan; -

(b) - whether there are any flaws in the
anti-poverty strategy in rural arcas,;

(¢) if so, the measures Government,
propose to take to remove these flaws for
achieving the. targetted result during the
Seventh Plan period;

“(d) whether Government are consi-
derimg to re-introduce the system of ‘Food
for Work’ programme io rural areas, parti
culturly in the areas which are in the grip
of drought; and

(¢) if so, the details thereof ?

-

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI RAMANAND
YADAV) : (a) to (e). Removal of poverty
and unemployment are the crucial compo-
pents of the strategy for growth with equity
envisagedsin the Seventh Plan. The major
poverty alleviation and employment pro-
grammes being implemented bysthe Depart-
ment of Rural Development are integrated
Rural Development Programme (IRDP),
National Rural Employment Programme
(NREP) and Rural Landless Employment
Guaraotee Programme {RLEGP),

The studies conducted by way of con-
current evaiuation of IRDP indicate that
the assets provided under the programme
tad generated an incremental income
exceeding Rs, 1000 in 509, of the cases.
At the National level about 529, old bene-
ficiaries (beneficiaries assisted during the
-Sixth Plan) had crossed the poverty line of
Rs. 3500 and 129% of them crossed the

MARCH 2, 1987
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revised povery line of Rs. 6400. Under
NREP and RLEGP the actual employment

_ gencration during 1985-86 was about 554

million manduys against the target of about
490 million mandays as 1aid down in the
Seventh Plan document. The achievement
upto December 1986 in the current year is

-sbout 435 million mandays against the

similar annual target of about 490 million
mandays.

The data collected by the concurrent
evaluation of the IRDP is being used by
the State Governments for taking corrective
measures, whenever necessary, Similar
concurent evaluation of NREP and RLEGP
is under consideration of the Government
of India.

This Department does not maintain
information about exodus of villagers to
cities. .

Under employment programmes, i.c.,
NREP and RLEGP, about 50% the wages
are paid in foodgrains. National Rural
Employment Programme was launched asa
regular plan programme during -Sixth Plan
taking into account the defects noticed in
the earlicr Food for Work Programme.

Provigion of Shelter in Delhi

748, SHRI KAMLA . PRASAD
SINGH : Will the Minister of URBAN
DEVELOPMENT be pleased to state : .

(a) how many shelterless people were
provided shelfer in ‘Delhi by Union
Governmedt during 1986; and

(b) how many shelterless people are
proposed to be provided with shelter
during 19877

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SARI DALBIR SINGH) : (a) The Infor-
mation is being collected.

(b) It is proposed to provide shelter to
1560 and 2898 families during 1986-87

and 1987-88, respectively.
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Allotment of MIG Flates by .DDA
Under HUDCO Pattern Scheme, 1979

749, SHRI KAMLA PRASAD
_ SINGH : Will the Minister of URBAN
DEVELOPMENT be pleased to state ¢

(a) how many people have been given
physical ‘possession of MIG Flats under
HUDCO pattern scheme, 1979;

(b) how many are Yyet.to be given
physical possession of MIG flats; and

(c) the time by which all the appli-

cants under this category will be allotted
and given physical possession of the
flats ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) 6263,

(b) 2599 allottees are yet to be issued -

letters for taking over physical possession,

(¢) No time limit can be given for this
purpose as the construction of flats is
subject to the availability of funds; while
the handing ‘over of possessions is subject
to the completion of certain formalities by
the allottees. -

P roduction of Films in Different -

Languages/Dialects
750. PROF, NARAIN CHAND
PARASHAR : Will the Minister of

INFORMATION AND BROADCASTING

PHALGUNA 11; 4908 ($4K4)

.Film Development

_this
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be pleased to refer to the reply given to
Unstagred Question No. 4251 on
1 December, 1986 regarding preduction of
films in different languages/dialects and
state ;

(a) the names of the languages/dialects
in which financial assistance was extended
for production of films by the National
Corporation and the
Films Division during the last three years
including the current financial year;

(b) the exact number of applications/
requests received for financial assistance by
the two Agencies (FDC and FD) during
perlod, language/dialects-wise, and
the number of applications accepted during
the above period; and

(c) the reasons for rejection of the
a_pplications which were not accepted 7.

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) ¢
(a) During the last three years -including

. be current financial year (upto Febguary,

1987), the National Film Development
Corporation sanctioned loans for production
of films in Hindi, Marathi, Malayalam,
Kannada, Bengali,  Oriya, English,
Assamese and Manipuri. Films Division
does not give financial assistance to any
producer for producing their films.

(b) A statement is given below.

(c) The reasons for not accepting the

applications were unsuitability of scripts
etc.
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Coordlnntlon with State Langnige Art
and Calturd Academies

“781.  PROF. NARAIN . CHAND
PARASHAR Will the Minister of
INRORMATION AND BROADCASTING
be.pleased to slate :

(a) whether the various Statioms of
AIR and Doordarshan Kendras have any
copsultation/coordination with the State
Language/Art and Culture Academies ds
also the Seven Zonal Cultural Centres for
their language/culture programmes in the
concerned regions;

(b) if 8o, the nature of such consulta-
tion/coordination;

(c) whether the Academies are given
any representations on the Programme
Advisory Committee of various Stations/
Kendras;

(d) if so, the names of the Stations/
Kendras in the Programme Advisory
Comiittee of which such a representation
has been given; and

(e) if not, reasons therefor and whether
such representation would be given in the
pear future ? * :

THE MINISTER OF STATE OF THE
MINISTRY OF ‘INFORMATION AND
BROADCASTING (SHRI A. K. PANJA)
(a) and (b). Yes, Sir. AIR Stations and
Doordarshan Kendras have informal
consultation with the State Language/Art
and Culture Academies as also the zonal
cultural contres located in their programme
zone and their programmes are covered
depending on the significance of the events;

(c) to (e). While there is 1o
representation for the Zonal Centres/State
Academies as such, Programme Advisory
Committees of Stations/Kendras have
generally two or three non-official members
to represent the interests of literature/art
and cultyge/music. In view of this, it is
pot felt necessary to give separite
representation to such Academies on (he
Programme  Advisory Committees of
Stations/Kendras. '

MARCH 2, 1987 -
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Krishi Vigyan Kendras in Hill States/
Areag of the Country

752. PROF. NARAIN CHAND
PARASHAR Will the Minister of
AGRICULTURE be plessed to state :

(a) whether Government have drawn
up any specific programme for selting up
Krishi Vigyan Kendras in ajl districts of
the country in the current ani subseque ot
plans; T ’

(b) if so, the programme in this regard,
year-wise for the Seventh Plan period; -

(c) whether any priority would be
given to the hill States/Hill Districts in
major States having hill areas, i view of
their special requirement and peculiar
topographical sitaation; and

(d) if . s0, the districts" likely to be
covered in. Seventh Pan period in hil|
States/areas ?

THE MINISTER OF STATE 1IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION - IN THE
MINISTRY OF AGRICULTURE (SHRI
(a) No
specific programme for setting up Krishi
Vigyan Kendras in all the districts of the
country in the Seventh and subsequent
plans has been drawn up so far.

(b) Question does not arise,

(c) Yes, Sir. Normeally priority is
given to backward districts inciuding hill
areas, tribal areas etc.

(d) In view of (a) above, question
does not arise.

Utilization of Telephones and Wire-
less Communications Tower for T,V.
Transmission

753, SHRI D. L. BAITHA : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state

(2) whether towers constructed for
t¢lecphones and wircless communicatons
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can be utilized for the purpose of TV
transmission after some  mechanical
adjustments and additions; .

(b} if so, the details thereof; and

(c) whethier Government proposed to
utilize these towers to_provide T.V. service
to thoas areas which are still unserved till
alternative arrangements are made ?

THE MINISTER OF STATE OF THE"

MINISTRY OF INFORMATION AND
BROADCARYTING (SHRI A. K. PANJA) :
(a) and (b). It is technically possible to
mount Low Power TV  Transmitter
antenna on such towers subject to the
availability of SACFA clearance and
adequate space on the top of the tower
and equipment confirming (o repuisite
technical specifications. However, the
High Power TV trassmiiters genelmlly
require towers of greater height.

(c) The locations of these towers
generally do not meet all the requirements
observed in selecting the location for
installation for TV Transmitters. More-
over, the use of such towers even for
mounting LPT (100 W) antenna would not
result in any significant financial savings as
the cost involved in setting up a separate
must is minimal.

Functioning of HPT Karseong

754, SHRI D. L. BAITHA : Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether the work on the setting up
of HPT at Kurseong, District Darjeeling
has been completed; and

(b) if so, the areas likely to be covered
by the transmitter ?

THE MINISTER OF STATE OF THRE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) Yes, Sir,

(b) The tramsmiiter covers areas in
Darjeeling, Jalpaiguri, Cooch Behar and
West Dinajpur districts of West Bengal
apd Pumniz and Saharsa districts of Bibar.

bt
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Financial Crists in SAIL

756. SHRI  SANAT KUMAR
MANDAL : Will the Minister of STEEL
AND MINES be pleased to state :

Y

(a) whether Steel Authority of India

" Limited (SAIL) is heading for a serious

financial crisis; and

(b) if so, the steps Government propose
to bail out SAIL from the financial crisis ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) No,
Sir. SAIL i» expected to "end the year
1986-87 with a profit. *

(b) Dots not arise.

Sending of Workers to Foreign
Countries by ° Construction
Companies. in Delhi and Bombay

757. SHRI SOMNATH RATH
Will the Minister of LABOUR be pleased
to stafe :

(a) whether some of the construction
companies in Delhi and Bombay have
taken up’ the construction works abroad,
if so, when;

- (b) whether these companies are
gending workers abroad to work in their
projects, deducting 10 per cent of their
wages evgry modth and paying to sub
contractors who recruited ‘the workers;

(¢) if so, the -particulars of these
compdnies, the amount deducted from the
wages of the workers upto date and paid
to sub-contractors and the amount yet to
be paid; and

(d) the details of action Government
propose to take in this regard ?

THE MINISTER OF STATE OF THB
MINISTRY OF LABOUR (SHRI P.A,

SANGMA) : (a) Yes, Sir. No data is
available-about commencement of constrog-

tion works abroad.
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) to {d). Onty onme comsiruction °

company had been dsducting 10% of
wayges of the workers and payirg to their
seb-contraciors as Der agreement between
thers. An amount of about Rs. 23 lakhs
has been paid to the sub-contractors while
Rs. 6 lakhs is yet to be paid. THe company

has agreed to pay back this amount to the

workers instead of the sub-contractors.
This practice has since been discontipued.

' I’Import of Steel Scrap

7¢¢. SHRI MOHANBHAI PATEL :
Wil the Minister of STEEL AND MINBS
be pleased to state :

(a) the quantity of steel strap imported
during the years 1984.85, 1985-86 and
likely to be imported during the year
1986-37;

(b) whether small seale industries are
facing hardship in getting good quality
steel scrap; and

{¢) if 80, the steps being taken to solve
the problem of small scale industries In
regard to getting adequate quantity of scrap
to meet their requirements ?

THE MINISTER OF STEEL AND
MINES (SHRI K.C. PANT): (a) The
quantities of Carbon Steel Melling Scrap
imported during 1984.85 and 1985-86 and
likely to be imported during 1986-87, sare
given below 1~

‘ﬂ.t'.kda 2, 1987

Year Quantity in Jakh tonnes
- -

1984-85 7.86

1985.86 14.52

1986-87 21,00

(b) and (¢) No complaints regarding

hardships being faced by Small Scale
industries in getting adequate scrap or good
quality scrap bhave been received.

Fixation of Prices of Agricultural
Commodities '

759. SHRI JAGDISH AWASTHI :
SHRI N. DENNIS :

-  Will the Minister of AGRICULTURE
be pleased to state : '

" addition,
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(a) fhe methodology of colfecting
information by the Commission for Agri-
critural Costs and Prices for purposes of
cost determinaticn; and

(b) the number of méetings of the
Commission held during the year 1986 ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF  AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) For most
of its data requirements including . that
pertaining to cost of cultivation/production,
the Commission depends on the Directorate
of Economics and Statistics. Cost of
cultivation/production estimates based on
the data collected under the Comprihensive
Scheme for studying the cost of cultivation/
production of pripcipal crops are made
avaflable to the Commission by the Direc-
torate of Economics and Statistics.- The
scheme envisages, amoag other things
collection of representative data on inputs
and outputs and estimates of cost of culti-
vation per hectare (according to various
Cost Concepts), yield per hectare and cost
of production per quintal (according to
different Cost Concepts) of principal crops
grown in the country. Data is collected
through cost accounting method and is
processed by the Directorate,

L ]

{b) During 1986, the Commission held
68 formal meetings with the State Goyern-
ments, farmers’ representatives, representa-
tives of irdustries and other interests, 1In
the Commission held informal
discussion with farmers, their representatives,
academicianrs and other informed persons
and institutions.

Exploitation of Farm Laboar

760. DR B. L. SHAILESH : Will the
Minister of LABOUR be pleased to state :

(a) whether Government are aware that
farm labourers continue to be exploited by
powerfal land-owners despite thé Misimum

Wages Act and othér Central Legislations:
and ’

(b) if 8o, tha stcps«Government propose
to take to ensure minimum wages and
legal rights for farm labourers ?
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THE MINISTER OF STATE OE THE
MINISTRY OP ‘LABOUR (SHRI P. A.
SANGMA) : {a) and (b). The appropriate
Government in respect of agriculture labour
for the enforcement of minimum wages and
other laws is the State Government/Union
Territory Administration, They are being
advised from time to time to ensure sgrict
enforcement of the Minimum Wage Act and
other labour laws.

Development of National Capital Region

761. DR. B. L. SHAILESH : Will the
Minister . of URBAN DEVELFPMENT be
pleased to state :

(a) the prog.ess made so far io the
development of the National Capital
Region Plan in its various perspectives;
and

(b) the capital outlay involved in the
various projects undertaken in pursuance
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) The Interim
Development Plan 2001 AD for the NCR
was approved by the Board in August,
1986. The preparation of the Draft Regio-
nal Plan for the NCR has since been taken
up and is expected to be ready by mid-
1987 for inviting public obgectlons/augges-
tions thereafter.

« (b) Capital outlay involved on the
various ongoing NCR projects in the States’

‘ Sector is Rs. 51.54 crores (at 1981 price
level).

Implementation of DPAP

762. SHRI AMARSINH RATHAWA :

Will she Minister of AGRICULTURE be

pleased to state :

(a) whether it, is a fact that sh‘ort-
comings in planning, ifaplementation and
monitoring of the Drought Prone area Pro-
gramme have come to light;

(b) if so, the details thereof; and

(c) the steps being takep to Implement
the programme effectively ?

PHALGUNA 11, 1908 (SAKA)
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THE MINISTER OF STATE IN THE
DEPARTMENTI OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI- -
CULTURE (SHRI RAMANAND YADAV);
(a) and (b). The major short-comings in
planning, implementation and monitoring
of tite Drought Prone Area Programme
(DPAP) which have come to notice from
time to time are :

(i) Absence of ‘planning on watershed
or compact area basis;

(ii) Lack of integration of various
schemes and programmes;’

(iii) Inadequate emphasis on dryland
farming, fodder and pasture deve-
lopment, run off control and
ground water recharging;

(iv) Sectoral imbalance in expenditute
un-related to the specific needs of
the area;

(v) Delay in formulation and execu-
tion of Action Plaas;

(vi) Lack of trained personnel for pro-
per execution of schemes,

(vii) Inadequate arrangements for pro-
per and timely monitoring of phy-
sical achievements ,and financial
progress;

(c) There short-comings have been
brought to the notice of State Governments
and Project authorities with a rsquest
to take corrective steps, They have baen
advised-to review the programme and pre-

- pare concept papers for the State as well as

seach district covered under DPAP indica-
tig the thrust areas for drought proofing,
for approval by the Central Government,
From 1987-88, district Action Plans should
conform (o the broad parameters laid down
in the concept paper. The State Governe
menis have also been requested to pay due
attention to training of personnal apd
evaluation of the various DPAP activities.
A review of the monitorinpg system so as to
make it more effective has also been
suggested,
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" Boost of Houslng Finance Actlyity

763. CHAUDHARY RAM PRAKASH :
Wil the Minister of URBAN DEVELOP-
‘MENT be pleased to state :

_(a) whether Union Government propose
to Introduce bousing loan mortage insur-
ance scheme with a view to give
boost to housing finance activity in the
country; and

(b) if s0, the main features of the pro-
posal ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b).
Government have received a Report con-
taining a draft scheme of mortgage insura-
ncs prepared by the special Committee
consisting of representatives of the General
Insurance Corporation of India, Housing
Development Finance Corporation and the
Ministry of Urban Development. The
recommenrdations made would require
detailed examipation.

Allocation of Funds For Audience
Research in Doordarshan

765. SHRI1 MULLAPPALLY RAMA.
CHANDERAN : Wil the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) the total allocation to be made for
Audience Rescarch in Doordarshan during
the Seventh Five Year Plan;®

(b) the number of research units, with
location, in the country for Audience
Research in Doordarshan, and

(c) the percentage of the total alloca-
tions utilised for the purpose as on 31
December, 1986 !

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K PANJA) :
(a) the total allocation for Audience Rese-
arch for Doosdarshan in the Seventh Plan
is Rupees Two Crores.

(b) There are 14 Research Units is
Doordanhan in the country, One Unit is

~a—_
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functianing from Upgraba - Doordarshan
Kendra, Delhi and rest 13 Units are dttach-
ed to the following Doordarshan Kendras :

1. Delhi
. Bombay

N

Ca]cx.nta
. Madras
. Lucknow
Srinagar
. Jalandhar
. Ranchi’
. Rajkot

AV-J - - S - UV .

10. Gorakhpur
11. Nagpur
12 Hydsrabad

13. Cuttack .

(c) The total expenditure incurred on
this activity during «he Seventh Five Year
JPlan upto 31st December, 1986 is Rs. 33.48
lakhs representing 177, of the tota] amount
allocated in the Plan.

Wages Committee set up for Employees
of EPF Organisation

766. KUMARI MAMTA BANERJEE :
Will the Minister of LABOUR be pleased
to state :

(a) whether a wage Committee has been
gset up by the Central Bord of Trustees
Employees’ Provident Fund Organisation to
decide the pay-scales of employees;

(b) if 8o, the terms of reference of the
Committee and whether the Committee is
empowered to evolve independent scales;
and

(c) the time by which the.Committee j8
expected to finalise its work ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : () Yes, Sir. A Wage Commi-
ttee was set up by the Governmeut to
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1

oxamine and recommend revised scales of
pay and allowaoces for Group ‘B’, ‘C’ and
‘D’ employees of the Employces’ - Provident
Fund Organisation :

(b) The terms of reference of the

Committee were as follows :—

1o the light of the Government's deci-
gions on the Fourth Central Pay Commi-
ssion’s recommendations applicable to
Group ‘B’, ‘C’ and ‘D’ employees to reco-
mmend the corresponding benefits to similar
categories of employees in the BPF Organi-
sation, having regard to the nature of duties
and tesponsibilities of each category of
employees corresponding to grades ‘B*, ‘C’
and ‘D’. The Committee may make its
recommendations for fitment and removal

" of anomalies, and any other malter,' keep-

ing in view the entirety of recommenda-
tions of the Fourth Pay Commission on
whtch Government decision have been
announced.” ‘

(¢) The Committee has already com-
pleted the work and submitted its report.

Storage Facilities for Potatoes

167. SHRI NITYANANDA MISRA :
Will the Minister of AGRICOLTURE be

pleased to state @

(a) whetber production of potatoes this
year has been less than that of the last year
and if so, the reasons thereof 7,

(b) whether a substantial portion of
potatoes gets damiged owing to transport
in wagons which are not airy and also in
the store houses where the tlemperature is

" not kept low; and

(c) whether Qovernment propose to
_consider constructing coo! home storage in
areas where ©potatoes are grown in
abudance ?

LY

THE MINISTER OF AGRICULTURE
(DR. G. S, DHILLON) : (a) It is currently
agsessed that the prodiction of potatoes inm
1984-87 might to higher than the previous
yeat’s production of 107.0 lakh tonnes.

PHALGUNRA i1, 1908 ($4%4)
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(b) Loog distancc transportajion
potato by ordinury railway wagons caus
demages as also its storage in store house
where the temprature is pot kept as the
optimum level, {;.
. A
(c) The National Horticulture Boan
is implementing a pilot project for cons
truction of 60 Passive Evaporative Coo
Stores with 20 tonnes capacity each fn th
States of Uttar Pradesh, West Bengal
Bihar, Punjab, Harvana and Rajasthan.

Expansion of Area under Cultivations -
of Potato, Onion and Garlic
|

768, SHRI NITYANANDA MISRA:
Will the Minister of AGRICULTURE t
pleased to state :

(a) whether double cropping and e
pansion of the area under dultivation
potato, onion and garlic are proposed to t
introduced;

(b) whether any special efforts are pro
posed to be made to increase the life o
these three farm products to obviate th:
difficulties being faced by poor people; ane

\

(c) if so, the details ihereof and th
achievements made, if any ?

THE MINISTER OF STATE IN THI
DEPARTMENT OF AGRICULTUR]
AND COOPERATION IN THE MINIS
TRY OF AQGRICULTURE (SHR
YOGENDRA MAKWANA) : (a) Doubl
cropping is already in vogue in some par!
of the country. Expansion of area unde
cultivation of potato, onion and garlic 1. |
envisaged through various development:
efforts.

(b) and (¢). For extending shelf lif
of potato and ensuring its availability durir
the lean period, 2488 number of col
storages were established by 1985, A pik
programme to construct 60 passive evapc
rative cool stores of 20 tonnes capacity fi
potato is also under implementation. 1Ip
proved wtorage facilitiez are also availab

o for onien and garlic.
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Modernisation of Fertilisers and
Chemicals Travencore Limited

769. SHRI K. MOHANDAS : Will
the Minister of AGRICULTURE bz pleased
to state ;

(a) whether there is a proposal to
modernise the Fertilisers and Chemicals
Travancore Limited in Kerala; and

(b) if so, the details thereof ?

THE MINISTER QF STATE {N THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R, PRABHU) ¢ (a) Yes, Sir,

(b) Fertilizers and Chemicals Travancore
Limited propose to modernise their urea
and NPK plants, put up addtional ammonia
storage facilities, instal captive power faci-
lities and a 800 TPD sulphuric acid plant
at Cochin Divisio .

Closure of Sindri Fertiliser Plant

770. SHRIMATI BASAVARIJE-
SWARI :
PROF. RAM KRISHNA
MORE :
DR. CHANDRA SHEKHAR

TRIPATHI :

Will the Minister of AGRICULTURE
be pleased to state .

(a) whether nearly 1690 employees of
the Sindri Fertilizer Plant have been render-
ed jobless due to closure of the unit;

(b) whether the Sindri Fertilizer Plant
has been taken over by Governmentafter
closure; if so the further action proposed to
be taken;

(c) the number of fertilizer
which are running under loss;

plants

(d) the measures being considered by
Government to improve the working of
fertilizer plants in the country; and

[ ]

(e) the other units which .are on the
ve ge of closure ?

MARCH 2, 1987
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THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINIS1IRY OF AGRICULTURE
(3HRI R PRABHU) :(a) Fertilizer Corpo-
ration of India has reported that 836
employees as on 31.1.1987 would be
rendered surplus due to the proposed
closure of the Sindri Rationalisation plant,

(b) The Sindri Rationalisation plant
ceased production in October, 1984;-itis
proposed to close it down,

(c) The fertilizer producing units of
the public sector fertilizer companies in-
curred losses in 1985-86.

(d) Schemes have been drawn up for
revamping and modernising the Joss-making
units with “as view to improving their
operational efficiency. Captive power plants,
wherever considered necessary, have also
either been installed or are under installa
tion with a view to avoiding production
losses on account of power cuts/instability.

(e) No decision has been taken to clost
any other public/cooperative sector fertilizer
unit,

Financial Assistance for Minor Fishing
Harbours, Landing Centres and Fishing
‘ Industrial Estates

771. SHRI S. G. GHOLAP: wil
the Minister of AGRICULTURE be pleased
to state :

(a) the quantum of financial assistance
provided to different States to set up minx
fishing harbours, fish landing centres ard
fishing industrial estates in the country;

(b)

of; and

the number and the locations there

(c) the progress made in this 1egard 7

THE MINISTER OF STATE 1IN THE

DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINI§
TRY OF AGRICULTURE  (SHRI

YGGENDRA MAKWANA) : (a) Th
State-wise qnantum of financial assistane
provided for setting up of minor fishin
harbours and fish landing centres in
country from the year 1966-67 till date’
indicated below :
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Name of State Fioancial assistance 1 2 3
(RS. in lakhs)
6. Tamil Nadu 22542
1 2 3 7. Orissa 81.41
1. Andhra Pradesh . 511,25 8. West Bengal 96.39
2. Gujarat . 1301.24 Fishing Industrial Estales have not been
sanctioned.
3. Kerala 519.12
(b) and (c). The State-wise break-up
4, Karnataka 394.36 of sanctioned minor fishitg harbours and
* fish landing centres and their status of
5. Mabarashtra 155.25 implementation is 2a follows :
Under
Name of State Sanctioned Commitioned Caonstruction
MFH FLC MFH FLC MFH FLC
i. Andhra Pradesh 3 2 1 — 2 2
2. Gujarat 3 14 2 12 1 2
3. Kerala 3 17 1 6 2 11
4. Karpataka 5 11 3 10 2 1
§. Mabharashtra 1 30 -— 29 1 1
6. Tamil Nadu 7~ 7 3 4 3 %
7. Orissa 2 4 1 4 1 —
8. West Bengal 1 9 1 5 — 4

MFH : Mining Fishing Harbour

FLC : Fish Landing Centre.

Long Term Planto Meet Sarplms
Capacity of Alaminium

712. DR B. L. SHAILESH : Will the
Minister of STEEL AND MINMES be pleased
to state :

(a) whether with the Natiopal Alu-
mininm Company going intd production late
this year, the aluminium industry is likely

846 be saddled with surplus capacity; and

(b) if so, whether any long-term plan

has been or is being formulated to meet thig
situation ?

THE MINISTER OF STATE IN THE
DEPARTMENT OFf~ MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAM DULART SINHA):
(2)-8nd (B). The domsstic production gy
present is lem than the demand, and (hig
$8p is being made up by imports. Afier
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National Aluminium Company goes into
full production in 1988, it is expected that
there will be marginal surplus only for a
few years, after which it is anticipated that
the demand will once again overtake the
supplies unless additional capacity is
created. With. a view of absorbing the
temporary surplus situation, various steps
including liberalisation of licensing policy
for encouraging the uses of aluminium have
been initiated by the Government. ‘

Closing Down of Heavy Loss-Making
Public Sector Fertilizer Unirs

SHRT H., N. NANJE GOWDA :
SHRI 8. M, GURADDI :

173.

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Government have taken a
decision to close down the heavy loss-making
public sector fertiliser units; if so, the
details thereof;

(b) whether any decision with regard to
closing down of the Rs. 187 crore Triple
-Super Phosphate Plant has been taken;

L

(c) tﬁe other fertiliter units that are
proposed to be closed down; and

(d) how many workers will be rendered
jbbless and the steps proposed to be taken
to absorb them ?

(

MARCH 2, 1987

THE MINISTER OF STATE IN THE

DEPARTMENT OF FERTILIZERS IN °

THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU) : - (a) and \b). Itis
proposed to close down the Sindri Rationa-
lisation Plant (SRP) of Fertilizer Corpora-
tioo of India (FCI) which had ceased
production in October, 1984 due to poor
quality of raw-material and design deficien-
cies.

(¢) No decision has been taken to close
down any other fertilizer unit.

(d) PCI bas reperted that 836 emplo-
yees would be rendered surplus as on
31-1.87 due to the proposed closure of the
SRP. A scheme of voluatary retirement
for the surplus employees is being worked
out.
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Aid to Kerala for Dronght Relief
774. SHRI MULL APALLY:
RAMACHANDRAN

SHRI T. BASHEER :
SHRI P. A. ANTONY ;

Will the Minister of AGRICULTURE
be pleared to state *

(a) the quantum of aid sought by
Government of Kerala for drought relief
for 1987;

(b) the quantum of aid provided; and

(c) the quantum of funds extended for

drought relief to the State of Kerala for

1986 and how it was utilised 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : {a) to (c).
The Government of Kerala submitted a
Memorandum on 30th January, 1587 seek-
ing Central assistance” for expenditure of
Rs. 119.50 crores for draught relief. The
State Government has indicated that the
Central Team should visit the State towards
the end of March to make an on the spot
assessment of the drought., In meantime a
ways and .means advance of Rs. 10 crores
has been provided to the State. No Central
assistance has been sanctioned to Kerala
during 1986-87 for drought relief ds the
State Government did not submit any
Memorandum to this effect.

World Bank Assistance for Karnataka
Horticulture Project

775. SHRI SRIKANTHA DATTA
NARASIMHARAJA WADIYAR : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether Karnataka Government has
submitted a project for integrated develop-
ment of horticulture for implementation on
that State with World Bank assistance;

(b) whether project has been cleared by
the Planning Commistion and is awaitingg
final clearance of his Ministry; and
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(c) ¥ s0, the time by which the project
is likely to be cleared 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) The prdject has been cleared by
Planning Commission buat not by the
Environmental Appraisal Committee under
the Ministry of Environment and Forests for
want of adequate information on the pro-
cessing aspect of horticulture produces,

(c) State Government of Karnataka
bas, therefore, been requested to revise the
project deleting the processing aspect of the
horticultural produces as agreed to by them.

Deep Sea Exploitation in Andaman and
Nicobar Islands

776. SHRI E. AYYAPPU REDDY :
Will the Minister of AGRICULTURE be

pleased to state :

(a) gvhether the ‘E’ Zone around the
Union Territory of Andaman and Nicobar
Islands, is estimated to contain enormous
marine wealth; if so, whether it has been

commercially exploited;

(b) whether the potential for deep-sea
fishing of this area is also proposed to be
exploited;

L

(¢) if not, whether the proposals to lease
it out for deep sea fishing to other nations
have been examined; and

) "lf 50, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) The potential yield
from the fishery resources of the Bxclusive
Ecooomic Zone of the Union Territory of
Andamsan and Nicobar is estimated at about
1.6 lakh tomnes of fish, Only a small

PHALGUNA 11, 1908 (S4X4)
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quantity of these resources is exploited at

present.

(b). Yes, Sir.
(c) and (d). Do not arise. oy

Fixation of Price of Cotton

777. SHRI UTTAM RATHOD : Will
the Minister of AGRICULTURE be pleased
to state : .

(a) the prices fixed by the Agriculture
Price Commission and the Commission for
Agricultural Costs and Prices for cotton
during the period 1986-87, year-wise;

(b) the price for fertilizer and insecti-
cides calculated during these years; and

(c) whether subsidy given, if any, was
included therein ?

-

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) The minimum support
prices for imporfant agricultural commodi-
ties including raw cotton are fixed by the
Government. The Commission for Agri-
cultural Costs and Prices (CACP), earlier
called the Agriculturul Prices Commission
(APC), is merely a recommendatory body.
The level of minimum support prices re-
commended by the CACP/APC and those
fixed by Government for the year 1975-76
given in Statement-]

attached.

(b) As per the available data generated
under the Comprehensive Scheme for
Studying the Cost of Cultivation/Production
of Principal Crops, the per hectare cost of
fertilizers and insecticides used in the culti-
vation of cotton in various States for the
years 1975-76 to 1984-85 are gives in
Statement-II attached.

(c) The estimated costs of fertilizer and
insecticides referred .d in (b) above repre-
sent the actuel costs incurred by farmers,
inclusive of subsidy eclement; if any,
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Statement-I

Minimum Support Price for Raw Cotton (Kapas)

(Rs. per qu}ntal)

Year Variety Minifium Support price
' Reébmmended by Armounced by
CACP/APC the Government
1975.76  Punjab American 320 F 210 00 210.00
1976.77 —do— | 220.00 L
197718 —do— 255.00 255.00
1978-79 —do— 255.00 255.00
1979-80  320-F/414.F/).34 265.00 ' 275.00
1980-81 —do— 300.00 304.00
©1981-82  J-34/414-F 380.00 *
1982-83  J.34 380.00 380 00
1983-84  F-414/H-777/ 400.00 400.00
. H-2 ' 527.00 527.00
F)
1984-85  F-414/H-777/ 410.00 410.00
H.4 535.00 53900
1985.86  F-414/H-777/ 425.00 425 00
H-4 535.00 535.00 .

*¥$Not announced by the Government.

er
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Indo-GDR Pact on T1.V.

778. CH. RAM PRAKASH : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state :
(a) whether an Indo-GDR Pact was
signed on T.V, in January, 1987; and

. (b) if 80, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) and (b). Yes, Sir. An Agreement in
the field of Television between India and
German Democratic Republic was signed
in Berlin on (he 29th January, 1987. The
salient features of the Agreement are:

(i) exchange of television programmes
depicting the various facets of
life and culture in the two coun-
tries as also programmes on
science and light enterainment,
and educational programmes for
children, Youth and adults ,

(ii) exchange of information and
research material on television
planning and management ;

eichange of senior staff Members
for the purpose of studying the
experience gained in the different
fields of television ;

(iii)

(iv) each party shall sponsor corres-
pondents, camera tcams, commens-
tators and reporters of the other
party in applying for jourpalists’
work permits and entry visa in
accordance with the domestic laws
in force and shall assist them
techpically and organisationally
in implementing their shooting
programmes;:

(v) invitation to Doordarshan by GDR
television each year for participa-
tion in the Leipzig International
Documenrtry and short Film Week
of Cinema and Television-

MAREH 32, 1589
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Proposal for Making Films jointiy with
.- USSR

779. SHR§ C. MADHAV REDDI :
Will the Minister of INFORMATION AND -
BROADCASTING %e pleased to state :

(a) whether any proposal has been
received from the Soviet Union for making
films jointly with Iudia';

(b) if so, whether any negotiatiohs have
been held with the Soviet Union in this
regard ; and

(c) if so, the outcome thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
{a) Government have not received any pro-
posal from the Soviet Union for Making
films jointly with them.

(b) and (c¢). Do not arise

Reorganisation of Delbi Development
Authority

780, SHRI C. MADHAYV RLDDI :
SHRI MOHD. MAHFOOZ ALI
KHAN ;- :
SHRI P, A. ANTONY :

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state :
¥

(a) whether there is any proposal for
reorganisation of the Development Autho-
rity for streamlining the process of develop-
ment of housing in the capital ; and

(b) if so, the details thereof 7 »

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR1 DALBIR SINGH) (a) and (b).
Suggestions received for streamlining the
functioning of the DDA are under the con-
sideration of the Government.

Inclusion of Telugu Films in the 1ith
) Film Festival

781. SHRI C. MADHAV REDDI:
Wil the Minister of INFORMATION AND
BROADCASTING be pleased to state :
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" (a) the number of Telugu fllms included
in the Competitive Section of the 11th
Intepnational Film Festival of India and
also the number of Telugu films inctuded
in the film market of the Film Festival;

(b) the number of other films language-
wise included in the Film Festival as well
as the film market ; apd

(c) the criteria for selecting films of
various languages in the Film Festivals ?

THB*’IINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K, PANJA) :
(a) The Selection Committee for sclection
of films did not select any Indian fiim
except two Hindi films for the Competition
Section of 11th International Film Festival
of India: -

In the Film Market of the Fastival, nine

Telugu films were entered
(b) A statement I is given below.
(¢) A statement I is given below.
Statement-I
Indian Films other than those in
. Telugu included in the® 11th inter-

national Film Festival of India and
the Film Market of the Festival,

PHALGUNA 11, 1908 ($424)
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2 3 4
. 5. Tamil 3 12
6. Assmese 1 1
7. English 14 3
8. Gujarati 1 1
9. Marathi 2 3
10. Bhojpuri 1 —_
11, Sanskrit ‘ e 1
12, Oriya — 1 ‘
TOTAL 70 152

. !
S. Language Films inclu- Film ioclu-
No. ded in the  ded in the
various sec- Film
tions of the Market
Filor Festi-

val other

than Film

Market »
1 2 3 4
t. Hindu 29 78
2, Malayalam 10 30
3. Bengali 6 16
4. Kannada 3 6

Note : The above mentioned statement
does not include information
about T.V. Serial films, Child.
ren’s films and Films Division’s
documentaries.

Statement-11

Inclusion of Telugu Films in 11th
Film Festival

Films are selected for inclusion in the
varions sections of the Interpational
Film Festival of India keeping in view the
objectives of the section. The objective/
criteria for selection of films ip various
sections are as under:

(1) Competition Section

Films which have not been entered
in any other competitive Interna.
tional Film PFestival and have been
completed after a given_, date are
eligible for this section., The aim
is to select films from all over the
world, which project excellence
in the film art,

(ii) Informatibn Section

Feature films and short/documentary
films of high quality which have
been entered in, or have won
awards at other International Film
Festivals, or are of extraordinary
merit are accepted for this section.
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- (iii) Indign Panorama Section

This section includes best feature
and short films certified during a
given year.

) .

(iv) Rerrospective| Homage Section

The aimf is to select a representa-
tive package relating to the thenle
or the individual conceroed.

(v) Main-stream Cinema

Films which had a mass appeal
and at the same time possess
technical excellence were required
to b selected by the Film Federa-
tion of India for inclusion in the
Section. '

(vi) Wild-life Film Section
Non-features in 35mm of 16mm
format with a minimum running
time of 10 minutes duration com-
pleted after the given data are
eligible provided these have not
participated in any other competi-
tive festival.

Reorganisation of Air and
Doordarshan

782. SHRI C. MADHAV REDDI :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether schemes for reorganisation
of All India Radio and Doordarshan are
vader consideration of Government to
dmprove the quality of news bulletins
and other programmes broadcast by them;

and

»

*(b) whether there is any proposal for

the extension of transmission time of

Doordarshan ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K PANJA):
(a) (1) Al India Radio :

For improving the news collection
system and the quality of news

MARCH 2, 1987
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cast, the News Services Division
of All India Radio has been
“strengthened. A pumder of
schemes have also been formula-
ted under the 7th Five Year Plan
for improving the content and
quality of programmeés of All
India Radio.

(ii) Doo:darshan:

A Central News Organisation with
Regional News Unbits is being set
up for Doordarshan. The objective
fs to egrich she news content and
to develop methods of presentation
that are contemporary and attrac-
tive.

(b) A Morning Transmission has been
introduced from 23.2.87 from 7.30 a.m.
to 8.15 a.m.

Crop Failure Due to Drought

783. SHRI UTTAMRAO PATIL
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are aware that
the prevailing drought in the States of
Gujarat, Rajasthan, Madhya Pradesh,
Maharashtra and Andhra Pradesh, the
erratic raiufall and continued dry spells
have led to crop failures 1 these areas ;
and

(b} if s0, the measures taken or pro-
posed to be taken to counter the instability
in the economy of these regions, causcd
due to crop failures ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF * AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
State Government of Gujarat, Rajasthan,
Madhya Pradesh, Maharashtra and Andhra
Pradesh have reported damages to cropped
area during post-monsoon period of 1986
in some parts of the States due to inade-
quate rains.

(b) In response to the memoranda
submitted by the concerned State Govern.
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ments, a total ceilings of expenditure of
Rs. 224.26 crores (including Rs, 87.38
crores for 1987.88) has been approved to
enable the State Governments to provide
relief to the affected population. The main
items of relief are-employment generation.
agriculture ioput subsidy, gratuitous relief,
conversion of short-term loan into medium-
term loan. etc, In addition, all the farmers
availing of loans from Cooperatives, com-
mercial banks, regional rural banks in
the notified areas are covered by the
Comprehensive Crop. Insurance Scheme
which provides a measure of financial
support to farmers in the event of crop
failure as a result of drought.

Sale of Asiad Flats
784, SHRI BALASAHEB, VIKHE

PATIL : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) the price at which houses in Asiad
Village have byen disposed of to public

sector undertakings and financial institu-
tions and their exact number ;
(b) how many more houses in Asiad

Village are yet to be disposed of ;

(c) whether the price of the houses
charged by the¢ DDA from the public
sector undertakings and financial institu-
tions was much less than what these flats
would have fatched if auctioned by the
DDA; and ®

(d) the total amount collected by the
DDA from the sale of these houses td’
public sector undertakings and financial
institutions separately ?

THE MINISTER OF STETE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DELBIR SINGH): (a)
Flats in Asiad Village were given to public
Sector Undertakings and Financial Institu-
tions at no profit no loss pricp. This pric»
ranged from Rs. 7,20,000/- to ~ Rs.
15,63,600/- The number of such flats is
288. :

PHAL GUNA 11, 1908 (S4KA)
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(b) 266.

(c) No Sir. The price fetched by these
flats im the auciion ranged from Rs.
8,70,000/  to 18,80,000/ DDA has stated
that it will be difficult to say what price
thess flats, given to public sector under-
takings etc., would have fetched as quite a
few of them did oot get the reserve price

anq bad to be withdrawn for the action
earljer.
(d) Rs. 26.58 crores from Public

Sector Undertakings and Rs, 3.44 crores

from Finaneial Institutions.

Cultivation Cost of Crops in major
Sugarcane Producing States

785. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of AGRICUL-
TURE bc pleased to state :

(a) the per tonne cultivation cost of
sugarcanz in various major sugarcanc pro-
ducing States durivg the last “three years ;
and

(b) the per tonne cultivation cost of
other crops such as rice, wheat. maize etc,
in these States ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI = YOGENDRA
MAKWANA) : (a) and (b).” The per
tonne cost.of production of sugarcane in
majar sugarcane producing states along-
with per tonne cost of cultivation of paddy,
wheat, Maize, cotton and groundnut for
the latest three years for which figures are

presently available is given in the statement
below.

These cost estimates are based on data
col_lecle_d by variows agricultural/general
uanersities under the Comprehensive
Scheme for Studying the Cost of Culij-
Yation/Production of Principal Crops being
implemented by Government of India ip*

differcnt states of the country.
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Setting up of Food Processing
Industries to Prevent Losgs of
Hortlcoltura] Products

786. SHRI BALASAHER VIKHE
PATIL will the Minister of ‘AGRI-

CULTURE be pleased to state :

Government are aware
that the country is losing perishable
horticultural products like fruits and
vegetables to the tune of over Rs. 2,000
crores anpually for lack of proper
processing industries for them; and

(a) whether

(b) if  so, the steps Government
propose to take for setting up of food
processing industries at  different places in
the country, particularly in the State of
Maharashtra ?

. THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Some of the fruits
and vegetables which are suitable for
processing are not processed due to lack
of facilities. )

.
(b) The following steps have been
taken to ensure expansion of the fruit and

vegetable prétessing industry in our
country .
1. Import of  equipment and

machinery for processing has
been liberalised and the import
duty has been reduced.

2. A plan scheme has been
introduced for assistance to the
State  Governments/Cooperative
Undertakiggs for taking up of
fruit and vegetable processing.

3. A separate Corporation, namely;
North-eastern Regiongl  Agri-
cultura] Marketing Corporation
Ltd. has been set up for fostering
the growth of horticulture and
horticulture-based  industry in
North.Egstern Region.

4, "Modern Food Industry India Ltd,
has  diversified into fruit and

vagatahla Nrocmsine
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5. Pruit Preservation Centres have
been set up in the States to train
hnusewives on the processing of
fruits and vegetables.

large scale processing
units have been set up in
Maharashtra in 1986 besides
over 600 units engaged in vege-
table and fruit processing.

6. Three new

Service Conditions of Scientists in
ICAR

DR. KRUPASINDHU BHOI :
SHRI P. M. SAYEED :
SHRI G. S. BASAVARAJU :

787.

. Will the Minister of AGRICULTURE

* be pleased to state :

(a) whether Government are reviewing
the service conditions of the scientists
working in the: ITAR, to have suitable
improvements effected, in ordey to remove
stagnation and give due recogpition to
talents; and
this

(b) if so, taken in

regard ?

the steps

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURR
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
Rationalisation of personnel policies
including removal of gertain bottlenecks in
absorption of scientists recruited on lateral
entry basis and extension of benefits of
assessment to all scientists employed in

_Indian Council of Agricultural Research,

is being aimed at through a proposal which
is at formulative stage.

Alleged Irregularities in NAFED

DOR. KRUPASINDHU BHOI :
SHRI MAHENDRA SINGH :
SHRI KRISHNA SINGH -
DR. G S. RAJHANS :
SHRI ANAND SINGH -
SHRI V. SREENIVASA
PRASAD :
SHRE PRAKASH V. PATIL :

. Will the Minister. of = AGRICUL-

"l'!lmn“;.- wlanaad 4o abnba -

788,
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(a) whether audit report of National (a) whether a " large number of
Agricultural  Cooperative Marketing  employers are defaulters in transferring of .
Federation of India for 1985-86 bas cmp'oyees’ -share of provident fund
highlighted the a'leged irregularities, contributions to the provident fond
improper accountiog and objectionable  organisation;
business transactions; :

(b) if so, the action taken against them;

(b) if so, the reaction of Government :
thereto; ‘ (c) the steps taken to realise the

arrears and to eosure timely payments,

(c) the remedial action proposed to be reducing defaults and to impose penalties

taken; and : in cases of defaults; and .

(d) the accumulated losses, if eoy, (d) the outcome of the AllIndia
guffered by the Federation and the profit Conference of Regional Provident Fund
and joss figures for the last three years ? Commissioners held in New  Delhi

recently ?

THE MINISTER OF AGRICULTURE
(DR. G S. DHILLON) : (a) to (c). The THE MINISTER OF STATE OF THE
Audit Report on the accounts of National MINISTRY OF LABOUR (SHRI P A.
Agricultural Coopcrative Marketing Fede- SANGMA) : (a) Yes, Sir.
ration of India Limited (NAFED) for ( .
1985-86 has been submitted by the (b) and (¢). The EPF authorities have
Auditors to NAFED and the Central taken the following action against the
Registrar. In the first instance, the defaulters during the perioa Jaouary to
compliance report on the observations of September, 1986 :—
the auditors and the remedial measures -
proposed to be taken by NAFED will be (i) 4671 Revenue
coosidered by its General Rody on March
12, 1987. '

Recovery Certi-
ficates were issued dnder section
8 of the EPF Act for realisation
of the outstanding dues;

(d) The profit and loss position of

NAFED for the last three yearsis as (ii) 4238 pfosecutions were launched

under :— under section 14 of the EPF Act;
Year . Profit (4)/Loss(—) (iii) 680. complaints were filed under
(Rs. in crores) section 406/409 IPC for non--
L payment of employees’ share of
_ contribution deducted from the
1983-84 (=), 241 wages of the employees but not
1984-88 4 118 depogited the same;
1985-86 (+) 3.78 (iv) 5282 speaking. orders for levy of |
; 7 ) damages were issued under section

——— 14B of the EPF Act,

Employers Defaulting in Transferfing .
Employecs’ Share of Provident fund On the basis of complaints filed by the
Contributlons EPF authorities, the Police had made 310
arrests during 1986-87 (upto January,
789. DR, KRUPASINDHU BHOI : 1987).
SHRI AJOY BISWAS : .
SHRI T. BALA GOUD : (d) The Conference decided on an
action plan for the year 1987-88 and
Will the Minister of LABOUR be specified various targets in the matters of
. Dlsased 1o Rate : - issue of Apoual Statement of Accounts,
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settlement of claims, fnalisation of .. {B) Necessary arrangements have been

pravisional coverage, recovery of Provident
Fund contributions, levy of damages etc.
The actfon plan eovisages an increase of
30 per cent in the output of cases relating
to assessment of dues, levy of damages

et,c.
K.V.K. in Goa

790 SHRI B. B. RAMAIAH : Will
the Minister of AGRICULTURE be pleased

to gtate

(a) whether Indian Council of Agri-
coltural Research proposes to establish
Krishi Vigyan Kendra in Goz; and

(b) ¥ so, the details of the project;
including the cost thereof 7 o

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) @ (a) There is already a
Krishi Vigyan Keridra at Ela Farm in Goa.
No further proposal bas been received from
the Goa Administration for the establish-
ment of second Krishi Vigyan Kendra,

{b) Question does not arise.

Testing of Milk Products Imports From

)

791. SHR1 YASHWANTRAO
GADAKH PATIL : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether Government’s  attention
has been drawn to the reports that milk
products exports from EEC to third world
countries were found contaminated with
radio-active leakage from the Chernobyl
fallout; and

(b) if so, the steps taken to test the
milk products imports from EEC to India
to ensure that these are free from such
contamination ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Bir.

. indigenous

made with the FEuropean Econogic
Community (EEC) that the commodities
despatched from the European countries
must be accompanied by a certificate
stating that tho consignment is free from
radioactive contamination, Similarly, on
arrival'of commgodities in India, arrange-
ments have been made with the Bhaba
Atomic Research Centre (BARC) and their
eovironmental laboratories at the port
towns in Bombay; Madras and Calcutta
for testing of the samples for determination
of radio-active residues from the shipments
of the commodities received under
Operation Flood from the BEEC countries,
Samples of Skim Milk Powder, butter oil,
white butter are being sent to BARC by
the Iadian Dairy Corperation (IDC) for
testing and.certificates obtained.

Pricing formula for Fertilizer Industry

SHRI YASHWANT RAO
GADAKH PATIL :

SHRI S M. GURADDI :

SHRI G.S, BASAVARAJU :

SHRI H.B. PATIL :

SHRI K. PRADHANI :

792.

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Government are considering
to change the pricing formula for the
fertiliser industry so as to cut subsidy on
fertilizers;

(b) if so, the details thereof and the
objective in view, and

(c) the effect on farmers as a result

thereof ?
»

. THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU) : (a) and (b). With
a view‘ to containing the subsidy on
fertilizers, which has risen
substantially over the years, Govérnment
have undertaken a review of the retentign
price scheme together with other relevant
aspects, particulerly the factors influencing
the cost of production. However, ho
decisions have been taken, so far, in this
regard. )
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(c) The selling prices of fertilizers are
statlitorily fixed by the Government and
th:} are not directly related to the
rotention prices fixed for individual ferti-
lizer. manufacturers. There will, therefore,
be no imwpact on farmers.

Locust Threat to .Indin

SHRI YASHWANTRAO
GADAKH PATIL :

SHRI BALWANT SINGH
RAMOOWALIA :

793.

Will the Minister of AGRICULTURE
be pleased to state ;

(a) whether according to Food and
Agriculture  Organisation’s  emergency
centre for locust operations, there is a
locust threat to India, from the breeding
in the coastal regions of Red Sea; and

(b) if so, the measures taken to avoid
this danger ?

THE MINISTER OF STA1E IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) < (a) Yes,
Sir. Indian subcontinent may face attack
by locust swarms if :

{a) Contro! operations being under-
taken in Saudi Arabia, Sudan and
Ethiopia are not successful and
the swarms are able to escape;
and

(b) 1987 Monsoon rains approach
the§long-term average.

(b) The Locust Warming Organisation
keeps continued  vigilance on locust
activity in the scheduled desert area. It
algo maintaing contact with Dasert Locust
Organisation of FAO/Pakistan so as to
have the latest reports on locust activity
aod to be ready to take preventive steps
in cases of any swarm attack from across
the border. Control potential in terms of
man-power, vehicles, aircrafis
insecticides are being kept in readiness in
consultution  with  State Governments.
The concerned State Governments have
also been alerted,
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National Semioar on T and V System
of Agricultural Extenalon

SHRI YASHWANTRAOw
GADAKA PATIL :
SHRI K. PRADHANI :

794,

Wiil the Minis:er of AGRICU‘.TURE
be pleased to state :

(a) whether a natiopal seminar on T
and V system of agricultural extension was
held in New Delhi in December, 1986;
and

(b) if so, the important recommenda-
tions made therein and the follow up action
taken or proposed to be taken thereon ?

THE MENITER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND  COOPERATION - IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) The important recommendations
made therein were for (i) providing
adequate funding for the extension projects,
(ii) strengthening linkages between research
and extension, (iii) improviog the trainicg
of extension personnel, tiv) improving the
coordination of extension with ifput
agencies and other departments, (v) better
management of the extension cadre, and
(vi) follow-up on the monitoring and
evaluation suivey resuits.

The detailed recommendations emerging
as & result of in-depth discussions were
distributed amongst the participants in
the seminar with the understanding that
the States concerned will pursue imple-
mentation of the same and report back
the progress thereon, periodically.

[Translation]

Loss to SAIL

795. PROF. CHANDRA BHANU
DEVI : Will the Minister of STEEL AND
MINES be pleased to state :

_ (a) whether Steel Authority of India
Limited is runaing at a loss: and
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(b) if so, the amouat of loss Incurred
in the years 1983 and 1986 7

THR MINISTER OF STEEL AND
MINES (SHRI K.C. PANT) : (a) and (b).
SAIL msde a profit of Rs. 159 crores for
the year 1985-86. The final results for
the finarcial year 1986-87 will be known
only after the close of the year when the
accounts are finalisad and audited. SAIL

had targeted to earn a profit of the same
order for 1986-87 but due to lower
production, change in its product—mix
and increase in the cost of various inputs,
SAIL expects to make a lower profit this
year, s

Working of Bokaro Steel Plant

796. PROF. CHANDRA BHANU
DEVI : Will the Minister of STEEL AND
MINES be pleased o state :

(a) whether Government are satisfied
with the working of Bokaro Steel Plant;
and

(b) if not, the deficiencies of the plant
which have come to the notice of Goverp
ment ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) and (b).
By and large Bokaro Steel Plant bas shown
all round improvcment over the previous
year by producing more hot metal and crude
stee! upto January, 1987. The production
of saleable steel was slightly lower, largely
on account of severe power restrictions
from DVC from June to September, 1986,
an accident which put out of commission
the first upit of the new Coptive Power
Plant and contiouous shortage of orygen.
In 1986-87 (Upio January, 1987), Bokaro
increased its blast furnace productivi'y over
last year and was also able to bring down
its coke rate.

The financial performance of Bokaro
upto January, 1987 has also Been good.

“Production of Aleminiumy y NALCO

%97. PROF. CHANDRA BHANU
DEVI :Wil' the Minister of STEEL AND
MINES be pleasad to state :
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(a) whether NALCO has started pro-
duction of aluminium as per the scheduled
time; god

) (5) if not,” the reasons thereof ?

THE MINISTER OF STATA IN THR
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI- RAM DULARI SINHA) :
(a) and (b). As per the approved schedule,
the Smelter is ready for start-up from
December, 1986. The trial production of
aluminium is expected to commence from
April, 1987 when the second unit of the
Captive Power Plmnt i3 also available for
operation as stand-by to meet the technical
requirements of the know-how suppliers-
Alummium Pechiney of France.

[ English]
New Gold Mines

798. SHRI MANIK REDDY :
SHRI M. RAGHUMA REDDY :

Will the Minister of STEEL AND
MINES be plcas@!! to state :

(a) whether a number of gold mines
have recently been found in various parts
of the country;

(b) if s0, the .names of places where
these have been found during January 1986
to 31st Japuary, 1987; and

(c) the quantity of gold likely to be
mined from each mine ?

THE MINISTER OF STATE IN THE

. DEPARTMENT OF MINES IN THE

MINISTRY OF STEEL AND MINES
(SHRIMATI RAM DULARI SINHA):
(a) and (b). No new gold mines have recen-
tly been found in the <ountry. However,
gold exploration since January, 1986 to
31ist January, 1987 has been conducted in
Sudda area, Sidhi district, M, P. and regio-
nal surveys in parts of Karnataka, Tamil
Nadu, Madhye Pradesh, Bihar, Orissa and
in the Siwalik belt of Himachal Pradesh,
Punjab, Haryana, Uttar Pradesh and,
Jammu, are o progress.
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(¢) The estimated quantity of gold
likely to be mined would depend on the
detailed work and also on the technoecono-
mic viability to each prospect.

Report of Study Team on Fertilizer
Industry

799. SHRI PRAKASH V. PATIL :
Will the Minister of AGRICULTURE be
pleased to state : .

(a) whether Government had set. up a
study team to go into the problems of the
fertilizer industry; and

(B) whether the report has since been
submitted and if so, whether it will"be laid
on the Table of the House ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZER IN THE
MINISTRY OF AGRICULTURE (SHRI
R. PRABHU) : (a) A Task Force had been
set up to go into the working of two Public
Scctor Fertilizer Companies, namely, Ferti-
lizer Corporation of India and Hindustan
Fertilizer Corporation, And to. suggest
remedial measures, :

(b) Report of the Task Force has been
submitted recently. Conclusions and reco-
mn..adations contained in the report are
given, in detail, in the Annexure.

[Placed in Library, See No. LT/3905/87]

Setting up of AIR Station on Thirumala
Hijlg in Andhra Pradesh

800. SHRI SRI HARI RAO : Will the
Minister of INFORMATION AND BROAD-
CASTIEG be pleased (o state :

(.a) whether there is a proposai to set
up an AIR station on the Thirumala Hills
in Andhra Pradesh; and

(b) if 80, when it is to bc set up and if
not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A X PANJA):
{3) and (b). Inits 7th Five Year Plan, All

- MARCH 2, 1987
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L .
India Radio bas including e scheme . for
getting up of a local radio siation with
2% § KW FM Transmitter, Multi-purpose
studios, receiving facilities and stafl quar-
ters at Thirupathi. The traosmitting tower
is proposed to be set up on the Thirumala
Hills and the studios are proposed to be
established in Trupathi Town. The pro-
posed radio station is expected to be ready
towards the end of March, 1990.

Sewerage System in Delhi

801. SHRI MOHD MAHFOOZ ALl
KHAN : Will the Minister of- URBAN
DEVELOPMENT be pleased to state:

(a) the total nomber of unauthorised
colonies in Delhi under the jurisdiction of
Delhi Development Authority and other
civic authorities, separately and the number
of regularised colonies that have been pro-
vided with sewarage system;

(b) whether Union Government bave
made any study to know how far the
inadequacy in the drainage system in vari-
ous areag has resulted in the flow of sullage
into Jamuna making It heavily polluted, if
80, the details thercof; and

(c) whether any programme has been
drawn to augment the swerage system in
Delhi and to provide adequate treatment tq
sewarage to make Jamuna free from pollu-
tion, if so, the details thereof and the time
by which the programme is likely to be
implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) According
to survey conducted in 1977-78, there were
607 unauthorised colonies (452 in the
jurisdiction of MC.D. and 155 in the
jurisdiction of DDA) in Dethi. The D.D.A,
bas decided to transfer the Colonies in itg
jurisdiction to M.C.D. 539 of these colo-
nies have been regularised. 79 regularised
colonies have been provided with sewerage
by Delbi Water Suppls and Sewage Dispos
sal Undertaking. 25 regularised colonies
previously” in jurisdiction of D.D.A., had
also been provided with sewarage,

.(b) No specific study has béen conduc.
ted by this Ministry regurding flow of sull.
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age in the River Yamuna due to in inade-
quacy of drainage system in various areas
in Delhi.  However, the Ministry of
Environment and Fotests have intimated
that the river Yamuna downstream of
Wazirabad barrage and Okhla barrage at
downstream of Delhi is iatensely polluted.

(c) Sewerage services.are being provided
by Delhi Water Supyly and sewage Disposal
Undertaking in the regulafised Colonies
subject to technical feasibility and payment
of 10% of the estimated eost in advance by
the beneficiaries. As regards sewage treatment
gystem, the Delhi Water supply and Sewage
Disposal Undertaking has intimated that at
present 152 MGD of sewage is being trea-
ted in various sewage treatment plants and
12 MGD in Ozxidation Ponds. The work
of augmentation of sewage treatment capa-
city by additional 90 MGD is in progress.
By the end of 7th plan period, it is propo-
sed to augment the sewage treatment facili-
ties to 362 MGD. | .

Amendments fo Dethi Rent Control Act

802. SHRI  MOHD.
ALl KHAN:
SHRI MAHENDRA SINGH :

SHRI KRISHNA SINGH :

MAHFOOZ

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state ¢

(a) whether Government havesmade any
study with regard to the phenomenal rise in
the rents of houses in Delhi,

(b) if so, the comparative percentage of
rise in rents of houses in Delhi during the
last two years;

(¢) whether Government  propose to
bring suitable changes in the Dethi Rent
Control Aot to curb the highly dispropor.
tiorate rise in ‘rents of houses and shady
transactions; and

~ (d)if so, when such a legislation is
likely 10 be brought before Parliament ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : ¢a) No, Sir.

1908 (SAKA) Wrliten Answers 286

(b) Does not arise.

(c) and (d). The matter is under consi-
deration.

Design for Indira Gandhi National
Centre for Arts

803. SHRT MOHD. MAHFOOQZ ALI
KHAN : Will the Minister o URBAN
DEVELOPMENT be pleasedto state :

(a) whether it is a fact that tbe award
wining design selected for the Indira Gandhi
National Centre for Arts violates the height
restrictions for buildings on Jappath, New
Delhi and the building bye-laws for residen-
tial buildings; and

(b) if so, the extent of violation and the
reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b). The
information is‘being collected and will be
laid at the Table of the House.

Dea;th of Cows in Transit from West
Germany to India

804. DR. B. L. SHAILESH : Will the
Minister of AAGRICULTURE be pleased to
state

(a) whether the National Dairy Deve-
lopment Board (NDDB) recently imported
cows from West Germany, if so, their
pumber of cosf; '

(b) whether any of these cows which
were being flown from Cologrne, West Ger-
many died abroad the Air-Idnia’s plane, if
50, their number; and

- (¢c) whether any enquiry has been con-
ducted into the causes of their death, if so,
the outcome thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) The Indian Dairy Cor-
poration/the National Dsiry Development
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Board arranged to import 800 heifers and
80 bulls by 31lst March, 87 from West
Germany at a total CIF cost of D1
31,92,600 equivalent to Rs. 2,00,47,72‘4
approximately under Indp-Fedcral Republic
of Germany bilateral programme,

(b) 43 animals died abroad the aircrafts
belonging Jo MISR Overseas Corporation
taken by Air India on wetlease charter,
which arrived in India from 23rd Jan. to

2nd Féb., 87.

(c) The circumstances in which death
of cows occured during the -flights from
West Germany to India is being looked
into.

[Transiation)
Utilisatien of Barren Land

805. SHRI JAGDISH AWASTHI :
Will the Minister of AGRICULTURE be
ploased to state :

(a) the steps taken so far for optimum
utilisation of the barren land in the country
and 1o bring it under cultivation;

{b) the outcome of the steps taken so,
far; and

(c) the target fixed for uti]isatign of
this land during the Seventh Five Year Plan
and the achievements made so far in this
regard 1

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) As per
the Land Use statistics for the country for
1982-83 (latest available year), barren and
uncylturable lands constitute an area of
about 20 14 million hectargs out of the
total reporting area of 304.11 million
hectares. Barren and unculturable lands
foclude exposed steep mountain slopes,
gnow cover and extremely iohospitable arid
trdcta which cannot be brought under culti-
 yation except at very high cost.  There is
B0 programme of bringing barren land under

: cultivation without regard to iis suitability
and cost involved, However, schemes for
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reclamation and development of culturable
waste lands and degraded lande such as
saline and alkali soils and ravine lands have
been taken up both under Central and
State Plan sectors in order to restore such
Jands to productive use and even for culti
vation wherever possible.

(b) By the end™of Sixth Plan je. 1984-
85, nearly 3.8] lakh hectares of alkali soils
were reclaimed in the States of Punjab,
Haryana and Uttar Pradesh. Under a
Central Sector Pilot Project for Protection
of Table Lands and Stabilisation of Ravi-
nous Areas in the States of Uttar Pradesh,
Madhya Pradesh, Rajisthan and Gujarat, an
area of 0.37 lakh ha, of ravines was treated,

() Under the Centrally sponsored
scheme on reclamation of alkali soils, it is
proposed to reclaim during the Seventh
Plan about 1.32 lakh ha. of alkali soils in
the States of Punjab, Haryana and Uttar
Pradesh. During the first two years of the
Seventh Plan, nearly 0.50 lakh hectare
have been reclaimed in Punjab and Haryana
for productiyc use.

Budget provision for special Central
Assistance of Rs. 12,00 crores has been
made for 1987-88 to enable the States of
Uttar Pradesh, Madhya Pradesh and Rajas-
than to inplement a programme of reclama-
tion and development of ravines This
programme will continue during the remain-
ing years of the Seventh Plan,

National Wastelands Development
Board is dealing with development of waste-
lands through afforestation with the objec-
tive of ultimately bringing 5 million hect-
ares of waste land every year uader fuel-
wood and fodder plantation,

Housing Problem in Metropolitan
Cities

806. SHRI JAGDISH AWASTHI ;

Will the Minister of URBAN DEVELOQP-
MENT be pleased to stat? :

(8) whether any long-term policy has
been formulated 1o overcome the housing

problem in metropolitan cities, particularly
in Delhi ; '

(d) if no, the details thereof; and
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(¢c) if not, the reasons therefor and the
view point of Union Government in regard
to this problem ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) to (¢). No
Sir. However, a draft National Housing
Policy for the country as a whole has been
prepared and sent to State Governments/

Union Territory Administrations and
interested individuals and organisations
for their comments/views, It will be

finalised after considering the comments/
views received from all quarters,

{Ehglish]

Telecast of Programmes in Different
Languages/Dialects.

807. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
INFORMATION AND BRAODCASTING
be pleased to state :

(a) whether Doordarshan has any
¢ 0 mprehensive language policy to telecast
programmes in all languages/dialects on the
pattern of the AIR;

(b) if 80, the names of language/dialets
in which the programmes arc being
telecast;

(¢) whether it is proposed to cover
additional languages/dialects during the
Seventh Five Year Plan; if so, the details
thereof; and

(d) if not, the reasons therefor 7

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :
(a) to.(d). As a matter of policy, Doordar-
shan encourages regional Kendras to pro-
ducé programmes in the languages of the
respective regions, All full-fledged Door-
darshan Kendras are putting out 8ervice,
mainly in their respective langnages for a
duration of about 3 hours daily. To utilise
the medium of TV for aiding the achieve-
ment of various national odcjectives, it is
necessary to creats fecilities for communi-
cating with tha. people in their own
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language and, at the same time, make the
viewers in one part of the country aware
of the culture, tredition, development etc.
in other parts. For this object in view there
»is a plan to have three-tier service com-
prising primary service, national service
and local service. Bach major state will
have its own primary service in the langu-
age of the state, originating from the TV
Centre at the capital. This service in  due
course will be available throughout the
states. Programmes®in national service
will continue to be contributed by regional

* kendras and the service will originate from

Delhi, to be relayed by all transmitters
in the country. In four metropolitan cities,
which have multi-lingual viewership with
distinct cultural characteristics, local
service requires longer transmission time
and hencc separate channel will be provi-

ded. However, one national transmission
starts all transmitters will telecast the
same.
{Transla{lon] ! ,
Abolition in Lease Hold Sustem in
Delhi o
808. DR. CHANDRA SHEKHAR

TRIPATHI
SHRI P. M. SAYEED :
SHRI ANAND SINGH :
SHRIMATI N. P, JHANSI
LAKSHMI :
SHRI BANWARI LAL PURO-
HIT :

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state :

(a) whether Goveroment are consider- -
ing to introduce free hold system in lieu
of lease system in Delhi ;

(a) if so, the action taken so far and
when the decision in this regard is to be
announced ; and

{¢) if not, the reasons for the delay ?

THE MINISTER OF STATE IN THE
. MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) to (c). A
proposal in this behalf is under examina-
tion. It requires careful consideration of
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all the rolevant aspects, including financial
implications. A final decision is likely to
be reached before long,

Increase in Expenditure on Drought
Rellef

809. SHRI BALWANT SINGH
RAMOOWALIA : Will the Minister of
AGRICULTURE be pleased to state:

(a) whether Uniop Government have
expressed their concern over the increasing
expenditure on drought relief work and
have urged upon the State Governments
to Yormulate concrete schemes in this
regard;

(b) if so, the details of the progress
made in this regard ; and

L]
(¢) thz deiails of the future schemes
of Government in this regard ?

- THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERETION IN THE MINIS-
TRY ®F AGRICULTURE  (SHRI
YOGENRA MAKWANA) : (a) No, Sir.

(b) and (c). Do not arise,
Shelter Project Scheme by DDA

810. SHRI BALWANT SINGH
RAMOOWALIA : Will the Minister of
URBAN DEVELOPMENT be pleased to
state :

(a) whether D.D.A, has again started
the Shelter Project Scheme ;

(b) if so, the difference between the
earlier scheme and the present scheme and
the reasons for withdrawing the earlier
shelter scheme;

(c) the area of plot on which each
house is to be constructed and its ptice;
and

(d) the other details regardiog housing
plan in the new scheme ?
c

THE MINISTER OF STATE IN THE

MINISTRY OF URBAN DEVELOPMENT
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(SHRI DALBIR SINGH) : (a) to(d), In
pursuance of 1987 being observed as the
International Year of Shelter for the
Homeless, a begining has been made on
29-1-87 to launch a Natjonal Site and
Demonstration Project at Madipur in Delhi
for providing houses to about 250 widows .
and their families belonging to the EWS of
the Society. There was no such scheme
earlier. :

The Slum Wing of the Delhi Develop-
ment Authority also propose to provide
the
Seventh plan to the E.W.S, including
Scheduled Castes und squatters whose
family income from all sources does not
exceed Rs. 700 per month. The area of
the plots whould be about 26 sq. mtrs.
with the cost estimated at Rs. 10,500/-
per plot. The EFC’s approval for this pro-
ject is being obtained and the Slum Wing
of DDA will launch the project soon there-
after. )

[English)

Indigenous Technology on Cattlefeed

811. SHRI NARAYAN CHOUBEY ,
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether it is a fact thiat the techno-
logy of making nutritions cattlefeed deve-
loped by Pant Nagar University in 1978
has beeo put to use by the farmers in
Bangladesh, Pakistan, Sri Lanka, Malaysia
and Indonesia but ignored in India; and

(bY if so, the details of the technology
and the reasons for its not being used
here ?

THE MINJSTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE

.AND COOPERATION IN THR MINISTRY

OF AGRICULTURE (SHRI YOGENDR A
MAKWANA) : (a) No, Sir. -

(b) Does not arise.

[ Trenslation]

Government/Private I.T.I5 in the
Country

812. SHRI MOOL CHAND. DAGA :

Will the Minister of LABOUR b
. [
to state ; Pleteed
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(a) the nimes of the States where

Government/ Private  Industrial ~ Traiaing

Institutes have opened centres to provide
industrial training to workers;

(b) the basis on which admission is
given to workers in these centres and the
capacity of these centres to impart traioing;
and

(c) ihe source from which their expen-
diture is met and how the workeig are
benefited thereby ? '

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : (a) Facilities for the training
of industrial workers under  Advanced
Vocational Training Scheme and the
Scheme of Part Time Bvening Classes for
Industrial Workers have been created in
the States of A. P., Assam, Bihar, Gujarat,
Haryanp, J & K, Karnataka, Kerala, M.P.,
Maharashtra, Punjab, Rajasthan, Tamil
Nadu, U.P., West Bengal and U.T. of
Delhi.

(b) Workers sponsored by industries,
fulfilling the requisite qualification and
experience, are admitted in Various centres.
The anoual training capacity of all such
centres in various States under AVTS is
approximately 7,000 persons and under
the scheme of Part Time Classes for
Tadustrial Worker is approximately 7,000
persons and under the scheme of Part Time
Classes for Industrial Worker is  approxi-
mately 4200 workers.
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.
.

The expenditure on traioing is being
met by the respective Sthte Government/
U.T. Administration.” The skill and koow-
ledge of Industrial workers is upgraded
and updated in their respective field there
by enabling him/her to grow professionally
after successful completion of training and
certification.

Removal of Slam Dwellers from V.L.P.
Areas in Delhi

813. SHRI MOOL CHAND DAGA:
Wi}l the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) the total number of slum colonies
in Delhi city and the number cf person
living therein ;

(b) whether Government are aware
that Dr. Bishambhar Das Marg and Maha-
dev Road are surrounded by slums ,which
pose a danger to the security and cause
inconvenience to Members of Parliament
and whether Government are taking steps to
rehabilitate them elsewhere ; and

’

(c) if not, the reasons therfor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) A statement
showing declared slums is enclosed. 'This
covers an estimated population of about
18 lakhs persons,

(b) and (c).
collected.

Information is being

Statement

Declared Slums of Delhi.

1. Mupicipal ward 1 to 20 excluding certain areas developed by erst white
Delhi Municipa! Committee and the Delhi Development Trust.

3. Old Shahdara Abadi and Basti Jamil, Shahdara.

8. South Gandhi Nagar.

4, Rehman Building Shahdara.

5. Kotla Mubarakpur-denotified vide notification No. Bf2016/2/85 dated

28.8.85.
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10,
11,

12.

14.

15.

16.

17,

18.

19.

20.

21.

22,

23.

24,

25,

26.

27.

28.
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[ ]
Pilanji Village near Vinay Nagar-denatified vide notification No. LBJ2/2106/
3/Pt.11/85 dt. 5.1.86

Sudama Puri, Nazaf Garh Road.

Harijan Basti near Q Point, Humanyan Road.
Harijan Basti, Reading Road.
Harijan Basti, Aliganj.
Harijan Basti, Ridge Road,
Basti Nizamuddin,

Harijan Basti, Rampura,

Alakpur, Bagh Mochi-denotified vide notification No. L 2106/2/85 dated
28.8.85. .

Hari Nagar Ashram —do—

Kilokari —do—

Sarai Kale Khan and Village

Nangli —do—
Chiragh Delhi —do—
Kbirki —do—
Basant Goan —do—
Garhi Jbarla Naria = do—
Madan Gir —do—
Zamrudpur : Denotified vide notification No. LB/2106/2/

85 dated 20.4.85.

Libaspur . Denotified vide notification No. LB/2106/3/
85 dt. 5.1.86
Somaipur Denotified vide notification No, 2106/2/85
dt. 28.8.85.
Siraspur Denotified vide notification No, 2106/3 dt,
! 5‘1086 .
®
Badli Denotified vide notification No, 2106/2/ dt.
28.8.85,

Harkesh Nagar
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29, Pul Pahlad ., Denotified vide potification No. 2106/3 dated
5.1.86

30. Badarpur Part 1 & II —do— 2106/2 dated 28.8.85 .

3. Tajpur Pahari —do— 2106/3 dated 5.1.86

32. La! Kuan —do— |

33. 'Parjapati' Colony -——ddb-ﬁ-*- 2106/3 dt. 5.1.86

34, Rajokeri —do— —do—

38. Manglapur —do— —do—
ana . *

36. Bawana —doé-uM ( ~do—

37.  Kutab Gare —do— —do—

38. Barmala —do— —do—

39, Kavala o —do—

40.. Kapjhawala —do— —do—

41, Shahabad Daulatpur —do— —do— -

42, Kutta Colony, Badli —do— .——-do-—-

43, Khera Kalan —do— —do—

a4, Prahladpur —t.io —_ —do—

45.  Johripur —do— —do—

46. - | Tikri Kalan —do— —do—

47, Kitraon' —do— -&ou

48. Surehra —do— —do—

49, Neelwal —do— —do—

50. Sadatpur " —do— —do—

51.  Sherpur —do— " e—do—

52. Dayalpur —do— —do—

53, Sahheypur ’ Denotified vide notification

No. 2106/2 dt. 28.8.83
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[ English)
Dearth of Skilled Workers in YISCO

814. SHRI MOOL CHAND DAGA :
Will the Minister of STEEL AND MINES
be pleased to state :

[ 4

(a) whether there is dearth of skilled
workers in Indian Iron and Steel Company;
and

(b) if so, reasons thereof ?

THR MINISTER OF STEEL AND
MINES (SHRI K.C. PANT) : (a) No, Sir.

(b) Does not arise.

Banning of Chartered Fishing Boats in
' East Coast

815 SHRI SOMNATH RATH
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether chartered fishing boats are
proposed to be banned from operating in
the Bast coast;

(b) if not, whether they will be asked
to fish in waters beyond 100 miles from
the coast; and

(c) the fresh incentives offercd by the
chartering association ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF  AGRICULTURE
AND COOPERATION IN  THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) No, Sir.
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(b) As per the Maritime Zones of
India (Regulation of Fishing by Foreign
Vessels) Rules, 1982, foreign chartered
fishing vessels are required to operate
beyond 12 nautical miles from the shore
of the Eastern coast as a general .rule
with further specified restrictions between
Nizampatnam (AP) and Paradeep Port
(Orissa) and North of Chilka (Orissa)
including Sand Heads.

(c) The question of giving any
incentives by any chartering associations
does not arise,

Additional Aid for Krishi Vigyan
Kendra Bhanjanagar (Orissa)

816. SHRI SOMNATH RATH

Will the Minister of AGRICULTURE be
pleased to state :

(a) the amount sanctioned for and
spent by Krishi Vigyan Kendra Centre,
Bbanjanagar (Orissa);

(b) whether there is any proposal to
grant additional aid/sum for the centre;
and

(¢) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
amount sanctioned and released so far and
the amount spent by the Orissa University
of Agriculture and Technology in respect
of Krishi Vigyan Kendra, Bhanjanugar,
Orissa is as follows :

‘Amount spent by the
University upto 1.10.1986

Year Amount released

by ICAR
1985-86 Rs. 14,72,000{/—
1986-87

Rs. 16,72,000/—

———

Rs. 5,37,172]—
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. {b) At present there is no proposal to
gragt additional amount for Krishi Vigyan
Kendra, Bhanjanagar. However, we have
requested Orissa Uniwersity of Agriculture
and Tecbnology to work out the additional
requirement of funds for the current
financial year.

X
(c) Question does not arise.
F 4

Voluntary Retirement Scheme in Public
Sector Steel Plants

817. SHRI INDRAJNT GUPTA :
Will the Minister of STEEL AND MINES
be pleased to state :

PHALGUNA 11, 1908 (S4K4)
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(a) the number of employees, category-
wise, in the public sector steel plants who
bave sought voluntary retirement under the
scheme of ‘‘Golden hand shake™ during
the year 19%6; and

(b) the
1987 1

expectations . for the year

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) and (b).
The revised voluntary retirement scheme of
SAIL came into effect with effect from
October 1, 1986. Upto Japuary 31,
1987, voluntary retirement has been taken
by the following :—.

Plant Executive Non-Executive Total
Bhilai Stecl Plant 19 594 613
Durgapur Steel Plant 6 37 43
Rourkela Steel Plant . 2 ' 13 15
Bokaro Stee! Plant 7 11 18
Indian Iron and Steel Co. 3 §8 101
Alloy Steel Plant 2 . 4 6
Central Marketing Organisation 4 3 7

Total : e w0 aes

It is not possible to indicate ths
pumber of employees who will opt for
the scheme in the year 1987.

Comprehensive Labour Bill

8§18, SHRI INDRANT GUPTA :
Will the Minister of LABOUR be pleased
to state :

(a) whether QGovernment propose to
introduce a comprehensive labour bill; and

(b) if g0, when and what would be its
salient fedures ? :

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRIP. A.
SANGMA) : (a) No, Sir.

(b) Does not arise,

Increase of Events Telecast Time

819. DR. V. VENKATESH : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Doordarshan proposes to
increase the evening tklecast time;

(b) if so, the duration of extension;

(c) whether elaborate exercises have
been made to estimate the costs, electricity
nceds and equipment requirements;

(d) if so, the details thereof; and

(e) whether Doordarshan’s coverage is
also proposed to be extended and if 80, the
percentago of coverage ?
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THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A.X. PANJA) :
(2) and (b). Yes, Sir, Tt is envisaged to
extend transmission time by showing
- programmes such as feature films twice a
.. woek in the late pight around 11.30 p.m.
The exact duration of extension would
depend on the length of the feature film
telecast.

(c) No, Sir.
(d) Does not arise.

(e) On implementation of the schemes
included in the Seventh Plan of Door-
darshan, Television signals are expecied to
be available to about 80— of the country’s
population,

Inventory of Items Produced by SAIL

820. SHRI SYED SHAHABUDDIN :
Will the Minister of STEREL AND MINES
be pleased to state :

(a) the inventory position of the items
produced by Steel Authority of India as
on 1 January, 1987; ‘ :

(b) whether there has been any

abnorma) piling up of stocks;

»

(c) if so, the reasons thereof;

(d) the estimated financial loss Pprojec-
ted for 1987-88;

(e) the steps taken to reduce stock-
piling and to promote internal and external
sales; and

(f) the export price as compared to the
internal price for the items exported ?

THE MINISTER OF STEEL AND
MINES (SHRYI K C. PANT) : (a) The
stocks of saleable steel with SAIL
(including HHSCO) were 9,26,700 tonnes as
on 1.1.1487.

(b) and (c¢). There is some accretion
in the stocks of certain categories of plates
and semis where the production has been
bigher than demand.
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(d) The Budget Estimates for the year
1987-88 are yet to be finalised.

(e) Measures taken to reduce stocks
and promote sales include inter-alia ;—

(i) Intensive customer contact service
with the assurance of the
committed  deliveries within
specified time schedules;

(ii) Selcctive credit facilities;

(iii) Package deals—both instant and
ferward—for promoting sale of
_non-moving stocks;

(iv) Permitting disposal of defectives/
damaged material as well as old
apd non-moving stocks through
tenders;

(v) Re-orientation of product mix to
match demand;

(vi) Identifying export surpluses and
contracting exports; and

(vii) Regulation of imports.

(f) The export prices are governed by
the prevailing international prices which
vary from time to time,

Removal of Encroachment in Rajouri
Garden

821. SHRI SYED SHAHABUDDIN :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether it is a fact that the public
land in the Rajouri Garden area of Delhi
has been subjected to private encroach-
ment for establishing a marble market as
well as private offices; if so, the details
thereof; and

(b) the efforts made by the DDA to
remove the encroachment ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : ta) and (b),
The information is being collected angd will
be laid oo the Table of the Sabha.
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Development of Walled City of Delhil .

829.
" SHRI KRISHNA SINGH :
Will. the Minister of .URBAN

PEVELOPMENT be pleased to state :

(a) the salient festures of ths plans
for development of the walled city of Delhi

finalised on the basis of: the report of .

experts;

(b) the estimated cost of the Urban
Renewal Project .

(c) whether Government have the
necessary statutory authority for large
scale re-location of - residentlal areas and
pon-residential economic activity; and

(d) if not, whether Union» Goverpment
propose to enact legislation to that effect ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b).
An action plan for Urban Renewal of the
Walled City comprising broadly the
following components has been approved
in principle by the Government i~

(i) Commercial decongestion.

(ii) Upgrading of physical and social
infrastructure.

(iil> Traffic and Transportation
Management and Regulation,

-~ (iv) Conservation and restoration of
historical buildings. +

(v) Hevitalisation of residential areas.

An outlay of Rs. 560 lakhs has been
provided for this projoct in the Seoventh
Five Year Plan.

(c) The Government has the authority
to decide the manner in which an area in
“Delhi is to be atilised.

(d) In view of (c) above; the question
doos not aciae.

PHALOUNA 11, 1‘908’ (SdXxA;

SHRI SYED SHAHABUDDIN :

. duction of TV serials
. producers

- Written Anawm 306

EY

Produeﬂnn of TV Serials by Independent
Produoers for Deorﬂnrlhm

823. SHRI SYED SHAHABUDDIN :
Will the Mipister of INFORMATION AND
BROADCASTING be pleasd to state ¢

(a) the torms and conditions for pro-
by independent
commissioned by the Door-
darshan;

(b) the estimated cost of production
of the senals being currently screened by
Doordarshan, aod-

(c) the pumber of episodes approved
for each of the serials ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A, K. PANJA) :
(a) Doordarshan hag not commissioned any
independent producer for production of TV
serials.

(b) and (c). Do not arise.

Technological Mission for Drinking
‘Water

SHRI VIRDHI CHANDER
JAIN

SHRI R. M. BHOYE :

SHRI PARASRAM
BHARDWAJ :

824,

Will the Minister of AGRICULTURE
be pleaged to refer to the reply given to
Unstarred Question No. 2025 on 17
November, 1986 regarding progress made
by Technological Mission for drinking waters
and state : . "

(a) the progress in preparation of
detested project reports of all the selected
districts by the mission;

(b) " whether the project reports will be
laid on the Table of the House ; and

(o) whether the mission will be success-
ful in solving the problem of drinking water
of all the villages In descrt and hill areas ig ,
the Seventh Five Year Plan %
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~ THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI RAMANAND YADAV):
(2) Out of 11 Mini Mission projects to be
undertaken under Technology Mission on
Drinking Water in Villages and Related
Water Management during 1986-87, draft
project reports have been received from 10
States. The report from Mizoram i8
awaited.

(b)° No Sir.
(c) Yes Sir.

[Translation]”

Pace of Development of Oilseeds, P:xl;es
and Coarse Grains in Dry-Land Areas

825. SHRI VIRDHI CHANDER

- JAIN :
SHRI NIRMAL KHATTRI :
SHRI N. SOUNDRARAJAN :

Will the Minister of AGRICULTURE
be pleased to state :°

(a) whether it is a fact that the pace of
increasing production of oilseeds, pulses and
coarse grains in dry-land areas is very slow;

(b) whether it is also a fact that the
country is lagging behind in the matter of
development of dry-land cultivation techni-
que as compered to other countries; -

(c) if so, the steps taken to carry out
research work for the development of this
technique; and

(d) whether Government propose to
provide additional funds for the purpose, if
80, the details thereof ?

THE MIINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) The production of oil-
seeds, pulses and ooarse grains fluctuates as
these are predominantly grown under dry-
land/rainfed conditions.
pared to 1980-81, between 1983-84 to
1985-86, substantial increase in their pro-
duction hes been attained deapite adverse
weather conditions. .
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(b} No, Sir.

(c) The ICAR All Ipdia Coordinated
Research Project for Dryland Agriculture
has been upgraded to a level of full scale
Institute to further intensify both basic and _
applied research. .

. (d) Adequate funds have been provided
both for research and development of dry-
land farming in the country in the Schemes
like All India Coordinated Research Project
for Dryland Agriculture, National Watershed
Development Programme for Rainfed Agri-

culture and crop production-oriented
schemes on oilseeds, pulses and coarse
grains.

Damage to Crops due to Cold Wave

826. SHRI VIRDHI
JAIN : Will the Minister
CUDTURE be pleased to state :

CHANDER
of AGRI-

(a) the extent to which crops and vege®
tables in the country have been damaged
(due to cold wave during the current year;
State-wise;

(b) whether it is a fact that no assis-
tance is given to farmers in any State to
compensate the losses as a result thereof;
and

(c) if so, the policy of Union Goverp-
met in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) The Government of
Jamm and Kashmir has reported damages
due to snowfall and cold wave which eccur:
ed in the months of November-December,
1986 and have songht Central assistance for -
relief measures, According to the memo-.
randum over 80,000 ha., which forms about
75 per cent of the total land under fruit
trees in the valley, has been damaged in vary-
ing degrees. No other state has reported
damage due to cold wave.

“(b) and (). ‘The purpose of Central

astistance for natural calamities in not to .
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compoensate, for losses of crops but only to
enable the affected farmers to resume normal
agricultural operations. Central assistance
is available for natural calamities including
snowfall and cold wave in the form
of agriculture inputs subsidy. Besides,
Central assistanoe covers the State Govern-
ment’s contribution fMr conversion of short-
term loans of the affected farmers into
medium term loans, -

[English]
National Houslng Policy

827. SHRI V. KRISHNA RAO :
CH. RAM PRAKASH:
SHRIMATI N. P. JHANSI

LAKSHMI :

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state |

(a) whether Union, Government have
finalised the National Policy; and

ib) if so, when it is to be announced ?

THE MINISTER OF STATE IN THE

MINISTRY OF URBAN DBVELOPMENT
(SHR 1 DALBIR SINGH) : (a} acd (b). No
Sir. However, a draft National Housing
Policy has been prepared and is being sent
to State Governments and Union Territory
Administrations, individuals and Organisa-
tions concerned with Housing for comments
and views. ‘

Fishing Harbours in Orissa

828. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of AGRI-
CULTURE be pleused to state : :

(a) whether Goveroment have undg-.

taken the programme for the conmstruction
of fishing harbours in Orissa;

- e, . ' Vv
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, (b) if so, the number of fishing
barbours proposed to be constructed in
Orissa; and

(c) the progress made in the construction
of fishing harbours in Orissa so far ?

" THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN -THE MINIS.
TRY . OF +AGRICULTURE (SHR1
YOGENDRA MAKWANA): (a} The
scheme on development of minor Fishing
Harbours in the Seventh Plan covers all
maritime Statet/UTS including Orissa.

(b) ahd (¢). The proposals for the
consturction of Fishing Harbour at Paradeep
under central scheme and at Gopalpur under
centrally sponsored scheme were referred to
this Ministry. The proposals are not yeét

approved.
Target for Output of Steel in Seventh
‘ Plan
829, SHRIMATI JAYANTI

PATNAIK : Will the Minister of STEEL .
AND MINES be pleased to staie :

(a) the total output of steel expected
to be achieved during the Seventh Plan;

(b) the plant-wise ‘target set thegefor;
and

(¢) the details thereof ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT): (a) to (¢).
The Working Group on Iron and Steel get
up by the Planning Commission envisaged
the fotlowing production of saleable steel
by the Public Sector Stee! Plants during the

" Seventh Plan period :

. (In Million Tonnes)
1987-88

Name of 1983-86 1986-87 1988-89 *1989.90
Steel Target Actual “Target Actual Target Target Target
Plant , upto

. Jan.

B 1987 .

1 2 3 4 5 6 7 g
—— 2.04 2.05 227 1.69 259 2 88 3.00
Durgspmr 072 072 G.80  0.58 0.82 0.82 0.90
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1 2 3 4 5 6 7 8

—
Rovrkela 0.94 1.01 096 091 097 0.98 0.98
Bokaro 1.72 1.72 2,08 1.33 2.08 2,46 2.36
[ ., i ) .
11SCO 0.48 0.50 0.50  0.40 0.51 . 0.52 0.53
Visakha- ’
patnam —_— — —_ — —_ 0.31 0.62
Total 5.90 6.00*  6.61 4.91* 6.97 7.97 8.59
*Rounded off,

Crisis in Fertilizer Industry fertilizers during the first quarter of

1987-88. Besides the position is being

830. SHRIMATI] JAYANTI
PATNAIK : Will the Minister of AGRI.
CULTURE be pleased to state : -

(a) the year since when fertilizer indus-
try has been facing crisis and the reasons
for the same;

(b) whether Government have
steps to resolve the crisis if 8o, the details

thereof; and .

(c) the present position of fertilizer
industry in the country 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS IN
THE MINISTRY OF AGRICULTURE
(SHRI R. PRABHU): (a) The fertilizer
industry is not facing any crisis although
there has been 2 build up of stocks of
finished fertilizers due to low consumption
on account of unfavourable weather condi-
tions in many parts of the country. The
indigenous production of fertilizers during
1986-87 18 likely to match the target of
69.50 lakh toones of nutrients and i
contiderably higher than the production of
57.56 lakh tonnes during the last year.

(b) With a view to balancing demand
and supply, the import of fertilizers during
1986-87 has been curtailed by about 6.3
1akh tonnes of nutrients. [t has also been
decided not to import any urea and DAP

taken

reviewed regularly in the light of consump-
tion trends,

(¢) The current level of stocks of
fertilizers is expected to go down &8 the
demand picks up during the coming kharif

season,
o
Production of Oilseeds
831. SHRIMATI JAYANTI
PATNAIK :
SHR1 BRAJA MOHAN
MOHANTY :

¢

Will the Minister of AGRICULTURE
be pleased to state :

(a) the production of oilseeds during
the Sixth Five Year Plan, year-wise;

(b) the steps taken to raise the pros

guction of oilseeds during the Seventh Plan
period; and

(c).the targets set and achievéments
made in the production of oilseeds during
the last three years, year-wise 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Production of total
nine oilseeds during the Sixth Five Year
Plan, yearwlse, is given below :—
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Yeor Production (in lakh
. ) tonnes)
1980-81 93.7
1981.82 120.8
1982-83 100.0
1983.84 . 126.9
1984-85 129.5

(b) In order to increase the production
of oilseeds, a Centrally Sponsored National
Ollseeds Development "Project is in opera-
tian in 17 States which is likely to continue
during the entire period of the Seventh PFive
Year. Plan. Under this project, financial
assistance to the farmers, is available on
various inputs like qualiiy seed plant pro-
tection, farm implements, rhizobium culture
and sprinkler "sets. Provision under the

project has also been made for demonstra- -

tion of improved package of practices.
Besides, farmers will be provided with
adequate incentives through price and
market support to bring more area under
oilseeds cultivatio‘n.

. () Year-wise targets and achlevements
of production of oilseeds during the last
three years ending 1985-86 are as under

(Prod uction in lakh

. tonnes)
Year Target Achievement
4
1983-84 - 125.0 126.9
1984-85 130.0 129.5 °
198586 136.0 111.5
[Translation]
Unautborised Encroachment of Green
Beli ln Delhi

- Iy
. 832. BHRI NIRMAL KHATRI:
Will the Minister of URBAN DEVELOP.
MENT ' bz pleased td state the s*eps belng
taken to check the sncroachement on groen
belt in Dethi city and also to increase the
ared under this belt ?

Wrisien: Answers 3 14

THE MINISTER OF STATE IN THE
MINISTRY OP URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : Apart from
feocing the area and providing watch
and ward staff, the steps faken to prevent
encroachement on green land in Delhi include
regalar patrolling, frequent demolitions,
proceedings under the Delhi Development
Act, 1957 and under the P.P. (Eviction)
Act. Action is also taken for prosecution
of the encrochers. Action for conferring
the powers of seizure and sealing under the
Delhi Development Act is also contemp-
lated. .

Extension of the green belt would be
considered at the time of preparation of the
Development Plans for the urban extension,

. [

(English)
Import of Coklng Coal

833. PROF. RAM KRISHNA MORE :
Will the Minister of STEEL AND MINES
be pleased to state :

"(a) whether import of coking coal is
anticipated to rise substantially during the
coming Years to meet the demand of the
steel plants;

(b) if so, the anticipated rise in the
import of coking coal during 1987-88,
1988-89 and 1989-30;

(c) the percentage of rise in imports as
compared to the years 1984-85, 1985-86
and 1986-87 with value in foreign ex-
change; .

(d) the likely percentage of increase in
the production’ cost and rise in the steel
prices in the domestic market as a result
thereof;

(¢) whether Goveromsnt propose to
formulate a8 loog-term_ policy to meet the
coking coal demand of the steel plants and
to~ rgduce dependency on imports; and

() if 6o, details of steps proposed to be
taken in this direction ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) ¢ (a) to (c).
‘Information is given below :
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T Yesr Estimated ~ Approximate
Imports C&F Value
(SAIL & (Rs. in crores)
TISCO)
(io million-
tonnes)
1984-835 0.665 55.8 (Only SAIL
. imported
this year)
1985-86 2.4%4 195.2
1986-87 2.7 215.9
(Likely)
1987.88 337 274.59
(Plan)
. ’
. 1988-89 2.8% 227.60
(estimate) ’
1989-90 2.85 23370
(estimate)

Estimate of imports for 1988-89 and
1989.90 are based on technological conside-
rations while the actual imports would
depend only the yearly requirement and the
corresponding availability and quamy of
domestic sources.

(d) Import of coking coal bas been
resorted to for improving the blend of coal
charged to the coke ovens which improves
the raw material base for achieving higher
productivity from the existing blast furnaces
and for. meeting quality requirements. The
increased productivity - consequent. 02 the
use of importcd coal adequately compen-
sates for the higher cost of imported coal
and therefore does not adversely reflect in
the production cost of steel.

(e) and (f). To minimise imports,
steps are being taken to increase production
of the right quality of indigenous coking
coal. Some of these steps are : '

(1) Bosuring adequate suply of powet
to coal mines and washeries in the
Bibar-Bengal belt;

(ii) Special steps for de-watering and
to. prevent flooding of collieries
during the monsoons;

&fiﬂil A.HIWOM Si"

(ili) Modifications of some washeries
so a8 to increase their yieids and
production as well 8s to 1mptove
washed coal quality;

- (iv) Opening of new coal mines and
installation of pew wasberies to
augment production;

(v) Adequate supply of railway wagons
and improving coal loading faci.
lities at collieries/washeries; and

(vi) Speedy implementation of already
sanctioned coal projects.

Avallabllity of Fertilisers

834. PROF. RAM KRISHNA MORE !
Will tee Minister of AGRICULTURE be
pleased to state :

(a) the totol availability of fertilisers in
the country during the last threc years,
year-wise as against the consumptions;

- _(b) whether there is an acute glut of
fertilisers and distress selling by the manu-
facturers and handling agengics;

(c) if so, the' quantity of fertilisets
imporled during the last three years, year-

. wise, and the amount of expenditure incurr-

ed in foreign exchange, and-

(d) the reasons for imported fertilisers
when the country is facing a glut and there
is distress sale 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION 1IN THE MINI-
STRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The total
availability and consumption of fertilisers
in the country during the Jast three years is
as {ollows :

Year Total availa- Consumption
bility .

1983-84 78.43 17.10 -

1984-85 97.97 82.3d

1985-86 107.13 87.37"

¢ (Bstimated)
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(b Daring the current year 1986.87,
there have been reports from soms -of the
fertilisers  panufacturing units and pool
bandling agencies regarding offering of
.. higher discount on the sale of fertilisers.
This is because the targels of fertiliser
consumption are fixed keeping in view the
target of foodgrains end other crops. It is
ajso presumed that weather conditions will
be normal. The consumption of fertilisers
depends, to a large extent, on the sevasonal
ccnditions. During the year 198%-86, the

seasonal conditions in the couniry were not
[
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go0d and 15 States and 2 Union Territories
were affected by drought. The consumption
of fertilisers is estimated, ta be 8§7.37 iskh
tonnes nuteients as against the target of
95.80 lakh tonnes of nutrients during
1985-86, This has resulted in higher
stocks during 1986-87,

(c) The quantity of fertilisers imported
during the last three years and the amount
of expenditure incurred in foreign exchange
are as follows :

L1

Year Quantities imported Tatal cost Foreign exchange
(Lakh tonnes of and freight component
N+4P K) (Rs.Crores)
1983-84 - 13.35 365.33 169.00
1984-85% 36.24 1500.00 1019.00
1985-86 33.99 " 1405.00 854.00
J ‘ T

(d) The import of fertilisers is planned,
well in advance of the year keeping in view
the annual requirement for consumption,
indigenous production and stocks of fertili-
sers at the beginning of the year in the
country. Dae to abarregt weather
conditions in the country dur‘mg
$1985-86, the consumption of fertilisers fell
short of. the targetted level resulting in
higher stocks during 1986-87. The stocks
available in the country has been noted for
pladnning the imports of fertilisers for
19087-88.

[Transiation]

Tnclasion of Pithoragarh and Bageshwar .
, Towns under Integrated Development
of Small and Midiam Towns Scheme

835. SHRI HARISH RAWAT : Will
the Minister of URBAN DEVELOPMENT
be pleased to state : .

_ (a) whether Union Government have
received any uew proposal from Ulttar
Pradesh Government for grant of loans fof
development of small and Medium towns
under the scheme fpr this purpose ‘during
the current vear;

. {b) if g0, the mames of the towns in
respeot of which request has been made;

(c) whether Pithoragarh and Bageshwar
towns in Uttar Pradesh bave also beep
included in the proposal; and

(d) ¥f not, whether any direction will be
issued 7 by ,Union Government to Uttar
Pradesh Government in this behalf ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT

- (SHRI DALBIR SINGH): (a) and (b).

Out of an allotment of 12 towns to Uttar
Pradesh State for the 7th Plan, three towns,
namely Sultanpur, Biswan and Shamli, were
jocluded under the Scheme of Integrated
Development of small and Medium Towns
_during 1985-86. Propossls regarding the
re_mainiqu nihe towns, namely Bhodohi,
Mirzapur, Bahraich, Maunath Bbajjan,
Shandila, Pilibbit, Lalitpur, Sambhal age
‘Itawa, have been received during the
gurrent year.

(¢) and (d). No, sir. Towns are selee-
ted for inclusion under the Scheme in keep-
ing with the priarity recommended by the
State Government.

Krishi Vigyan Kendras in Uitar Pradesh

836. SHRI HARISH . RAWAT -
Will the Minister of A:GRICULTURQ Tb;
Pleasad to state ; ’ '
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{a) the nomber of the Krishi Vigyan
Kendras (Aggiculture Science Centres) pro-
posed to be opened in Uttar Pradesh during

" 1986.87;

> {b) whether a XKrishi Vigyan Kendras
Will be opened in Pithoragarh district of
the State during the current year;

(c) if so, whether a site has been selec-

| ted therefor; and

(d) if s0, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF, AGRICULTURE
,AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (2) There is
no specific rroposal at present {o establish
new Krishi Vigyan Kendras during the year
1986-87 in Uttar Pradesh. :

{b) to (d). Do not arise.

Forelgn Assistance for Cultivation of
Olive Trees in Hilly Areas of Uttar
Pradesh

837. SHRI HARISH RAWAT :
Will the Minister of AGRICULTURE be

pleaged to state :

{a) whether any scheme has been draf.
ted to take agsistance from World Baok or
any other foreign organisation for under-
taking large scale cultivation of the Olive
trees in hilly regions of Uttar Pradesh; and

‘(b) if 8o, the details of the scheme and
its present position 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) o, Sir.
However, an Indo-Italian Project for deve-

lopment of temperate climate fruit crops .

incloding olive.ia in operation in Uttar
Pradesh.

[

(b) Does not arise.
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[ English)
Urbar Sorvey of India

839. SHRIMATI BASAVARAJES-
WARI: Will the Mipister of DRBAN
DEVELCPMENT be pleased fo atate :

(a) whether three-day International
Workshop on Urban and regional planding
information system’ was held in December,
1986;

(b) if so, the subjects discusseq;

(c) whether it is proposed to cstabllish
an Urban Survey of India on the pattern of
the Geological Survey of India and Forest
Survey of India; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THRE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a), (b), (¢) and
(d). An International Workshop on ‘““‘Urban
and Regional Planning Information System”
held in Delni from 16th to 19th December,
1986, covering a number of related subjects
such as Aerial Photography and Remote
Sensing, Man Power Training Programmes
relating to Urban and Regional Information
System, Computer based information system
Technical and Human Resource Capabili-
tics for Development of URIS etc, recom-
mended, inter-glia, that a new institution
called the “Urban Survey of India' on the
pattern of the Geological Survey of India
and the Porest Survey of India, be set up.
The proposcl is yet to be examined.

Production of Foodgrains

840. SHRIMATL BASAVARAJES-
WARI : Will the Minister of AGRICUL.
TURE be pleased to state :

(a) whether the estimates of food pro-
duction for 1985-86 season were rovised;

-~

(b) if so, the details thereof ? ¥

(c) whether Government are confident
of bumper food output in the current
season; and
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orop than kharif crop to ensure.more stable

(d) if sa, the details of prospects for |
food production; and

rabi and kbarif crops ?

THE MINISTER OF 8TATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
As per the normal procedure for releasing
. crop estimates, Revised Estimates of crop
. production for the preceding year are issued
alongwith the Final Estimate for the current
year.

The estimates of production of various
crops for the crop year 1985-86 have since
been.finalised on the baais of reporks avai-
lable from various States. As per the final
estimates, production of foodgrains during
the kbarif season in 1985-86 works out to
86.0 million tonnes, and that of rabi foad-
grains to 64.5 million tosnes, aggregation
to 150.5 million tonnes during the crop
year. These estimates may undergo margi-
nal revision, if so warranied, whem Revissd
Estimates are received from the States and
issued alongwith the Final Estimates for
1986-37.

(c) and (d). Final estimates of produc-
" tion of varicus crops during the year 1986
87 are either not yet due or yet to be
received from various States. In fact
harvesting of rabi orops is yet to comm-
ence in many States. However, as per
prelhminary assessment based on rainfall and
weather conditions etc, it is currently
expected that production of foodgrains
during the kharif season of 1986-87 might
be around 83.0 to 84,0 million tonnes and
that of rabi foodgrains might be in the
range of 66.0-—67.0 million tonnes.

Suggestion made at Seventh Indian
Science Congress to Ensure Stable
Food Production

841. SHRI¥ SATYENDRA NARYAN
SINHA : Will the Minister of AGRICUL-
TURR be pleased to state :

(a) whether Government have seen the
suggestions made by the President of the
agriculture section of the Seventh Indiarr
Science Congrese Session to the effect that

geeater reliance should be placed on rald

(b) if 80, Government’s views thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF '~ AGRICULTURE
AND COOPERATION IN THE MINI-
STRY OF -AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) and (b).
Yes, Sir. The President of the agriculture
section of the Seventy-fourth (and not the
SevantB) Indian Science Contress made,
inter-alia, the following suggestions :—

“Since the Kharif crops are more prone
to fluctuations in production, and instability
and are exposed to recurrent droughts and
floods, why a further deliverate effort be not
made to shift food production in favour of
rabi...”

The contribution to the total foodgrain
production on an average over the past
decade has been 58.5 percent in Kharif and
41.5 percent in Rabi. The Poodgrain pro-
duction during Rabi season is more stable
on account of (i) assured availability of
stored and ground water irrigation, (ii)
better fertiliser use efficiency and (jii) lesser
incidence of pests and diseases. The latest
improvemeats in production technology have
positively contributed to the increase in
foodgrains production during Kharif as well
with considerable degree of stability.
Further, to meet the foodgrains demands of
the growing population, efforts have to be
made to optimise the use of rain water
during the Kharif season.

Progress made by Patna Dairy Project

+ 842, SHRI SATYENDRA NARAYAN

SINHA : Will the Minister of AGRI-
CULTURE be pleased to state :
(a) the progress made by Patna

Dairy Project which is being managed by
National Dairy Development . Board;

(b) the number of primary cooperative
socleties of milk collected and the places

“covered; and

(o) thre overall impact of Patne Dairy
Project on the village economy ? -

!
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THR MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINI
BTRY OF ' AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
The progress made by the Patna Dairy Pro-
foct covering districts of Patna, Vaishali,
s part of Nalanda, and a part of Bhojpur
-is indicated below :

[ ]

1981.82 1985-86

—

(i) No of Dairy
Cooperative
Societies
*fonctional

150 437

(i) Number of Milk

Producers 3824 14880
(iil) Procurement of
Milk (Lakh

litres) 7.14 74,59

- (c) The project has made an impact' on
the economy of rural milk producers,
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Implementation of Anti-Poverty
Programmes

843. SHRI H. N. NANIE GOWDA :
Will the Minister of AGRICULTURE be
pleased to state ; .

(a’ the rcasons due to which aohie;e-
ments of Karnataka State in respect of
major anti-poverty programmes has been
below the targets fixed for- 198/-86 and
the current year; and )

‘
(b) the remedial steps taken to see that
the State achieves its targets ?

THE MINISTER Of STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHR1 RAMANAND YADAV) :
(a) A statement indicating Drogress in res.
pect of three major anti-poverty programmes
viz. IRDP/NREP/RLEGP is given below.
Targets have been achieved during the last
year. Achievement upto December of the
current year is satisfactory.

(b) Does not arise.

Statement

Progress under IRDP, NREP and RLEGP in Karnataka during 1985-86 and
1986-87 (upto Dec., 1986}

Item 1985-86 1986-87
Target  Achievement 7,  Target  Achievement %
_upto Dec. 86
1 2 3 4 5 6 7
1. IRDP
1. Physical progress 105000 148794 141.7 130500 96649 '74. 0
(in nos) Families '
assisted
2. Central funds .
released (Rs. in
lakhs) 863.28  863.28  100.0 1086,90 1086.90 100.0
3. Total wutilisation
(Rs. In lakbs)  1726.56 204307 1183 2173.82  1621.22 74.6
4. Credit mobilisa- 2 . |
tion (Rs. in »
lakhs) 2762.49  3724.70 124.8 2498.12

281369 80.9
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1 ) 2 3

{1, RLEGP '

1. Physical progrees

(in lekh maodays) 142.00  188.29
2. Central funds

released (Rs. in

lakhs) * 2356.40 2330.78
3, Total utilisation

(Rs. in lakhs) 2356.40 2336.82
I1I. NREP'
1. Physical progress

(in lakh mandays) 157.00 201.45
2. Central funds

released (Rs. in

lakhs) 1080,00 1516.57
3. Total utilisation

(Rs. in lakhs) 2160.00 3782.59"‘

132.60 120.00 125.17 104.31

98.9 2292.00 2217.82 96.8

1582.94 69.06

e

99.2" 2292.00

128.3 120.0 92,49 104.31
140.4 1060.00 1132.97 106.9
175.1  2120.00 1674.40% 78.98

* including value of foodgrains.

Media Policy

844. SHRI H.N. NANJE GOWDA :
SHR1 G. S. BASAVARAJU :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether Government are consider-
ing various schemes for improvement of
media policy for 1987;

(b) if ro, the main features of the
“bchemes and the time by which they will be
introduced; and

(c) whether the Expect Committee’s
views were taken into consideration before

l‘ran;ing the policy ?
THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND

BROANCASTING (SE'IRI A. K. PANJA) ¢
(a) No National Media Policy has been

" formulaied. , -
(b) and (¢). Do not arise.

Setting up of National Housing Finance
Corporation

845, SHRI H. N. NANJE GOWDA :
SHRI SHANTI DHARIWAL :

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state :

(a) whether the Planning Commission
has proposed the setting up of a National
Housing Finance Corporation to meet the
growing need of resources of the public
sector housing agencies ;

(b) if so, whether the National Coun-
cit of Applied Economic Research has
proposed that Public Sector Finance Cor-
poration be set up to take care of the
investment requirement of state enterprises
in view of the resources constraint facing
the Government;

(¢) whether Union Government have
taken a decision in this regard; and

’
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(@) if 50, the time by which the Hous-
ing Finance Corporation is likely to
be set up and to what extent it will help
in improving the growing resources for the
public sectror-housing agencies ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) and (c).
The Seventh Plan document contained the
proposal to set up a National Housing
Bank., so as to facilitats the availability of
ousipg finance. The National Council of
Applied Economic Research has not
suggested the setting of a Public Sector
Finance Corporation.

(d) The decision to set up the National
Housing Bank has been announced in the
Budget for the Year 1987-88.

Meeting of Unorganised Labonr in
Agriculture

g846. SHRIS. M. GURADDI: Will
the Minister of LABOUR be pleased. to
state :

(a) whether the first meeting of the

unorganised labour in agriculture was
convened by his Ministry recently, if so,
the number of organisations.invited to the

meeting;

{b) the main problems discussed and
the decisions arrived at ; and

(c) the steps being taken to implement
the suggestions made ?

THE MIMISTCR OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A,
SANGMA) : (a) to (¢). A meeting of the
Sub Committee of the Parliamentary
. Coneultative Committee of Ministry of
Labour on Un-organised  Agriculture
Labour was convened by the Ministry of
Parliamentary Affairs on 6th February,
1987. Ounly members of the Sub-committce
were invited to the mecting.

The future plen of action of the Sub.
Committee was discussed in the meeting.
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Shortcomiags in Crop Insurence
Scheme .

847. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of AGRICUL-
TURE be pleased to state ;

(a) Whether apy shortcomings in the
Crop Insurance Scheme have been experi-
enced since its inrroduction in 1979-80;

{b) if so, the details thereof; and

(c) the remedial steps being taken ?

THE MINISTER OF STATE IN THE
DEPARTMENT - OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) and (b).
Yes, Sir. A pilot crop insurance scheme
was introduced in the country from 1970-
80. The following short-comings were
noticed in the pilot scheme :

(i) guaranteed yield was fixed on the

bzsis of average yield of last ten
years;
(ii) high risk areas were not covered

under the scheme ;
(ii) high level of non-indemnifiable
limits, namely 30%, for low risk
areas and 40%, for medium risk
areas: and

(iv) the unit size of the area wupder
the scheme was very large. The
scheme was discontinued in
March, 1985.

(c) With a vikw to broad-baee the
scheme and make it more- meaningful for
the farmers, a new Comprehensive Crop
Insurance Scheme was introduced in the
country from Kharif 1985 seasen The
scheme covered important cereals, namely,
wheat, paddy and millets, and oilseeds
s.md pulses. So far the schems has been
implemented by 16 States and 4 Union

. Territories, .

Memorandum from Sugar Industry
Workers .

848, SHRIMATI GEETA MUKHER-

JEE : Will the Minister of LABOUR be
pleased ta stats :

L]



139 Written Answers

(a) whether Government bave received
any memorandum outlining the grievances
and demands of workers engaged in 268
sggat fndustries all over the country;

(b) if g0, the datails thereof ; and
(c) the action taken in the matter ? .

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P: A.
SANGMA) : (a) Yes Sir.

(b) They have demanded inciease in
the ioterim retief and grant of uniform
D. A. at the rate of Rs. 1.65 Per point
rise in cost of living Index to all the
Sugar workers with effect froin 1.4 83 as
part of mterim relief.

(c) The demands have been referred
to the Sugar Wage Board for considera-
tion.

t

White Fly in Semmer Cotton and
Vegetables

8§49, SHRT K. RAMACHANDRA
REDDY : Wiil the Minister of AGRICUL-
TURE be pleased to state :

are
in

(a) whether Union Government
aware of the menace of “white fly”
sommer cotton and vegetables;

(b) whether the damages caused by
“‘white fly” have been analysed and
assessed ;

(c) whether the Research and Develop-
ment Wing has been able to evolve any
effective pesticide to ¢ontrol the same ;
and’

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURER (SHRI
YOGENDRA MAKWANA): (a)
Sic. The white fly incidence has been
reported from Andhra Pradesh, QGujarat
ard Tamil Nadu on summer cotton during
16868-87 but not on vegetables ;

PHALBUNA 11, 1908 (S4R4)
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(b) In Andhra Pradesh/Tamil Nadu, the
incidence of White fly and so also the
damage caus:d has been insignificast. It
Gujarat, the white fiy incidence on cotton
was restricted to Surat and Bhiaruch &l
tricts. The losses due to combined effeut
of drought, wiit, white fiy and other
pests, in these districts have been estimated
around 40 Y

(c) and (d). The stientists oF the Indiah
Council of Agricultural Research and
Agricultural Universities have tested and
recommended several pesticides for control
of white fly. Pesticided found to be
effective in control of white fly are
monocrotophas, phosalone, ethion, quinal-
phos and acephate. Another insecticide

trinzophos has also been found to be
equally effective against whitefiy.
Neem oil, Fish oil, rosin soap and

migeral oils have also been foand effective
in controlling white fly on cotton. On
vegetables, white fly can be controlled
effectively by application of phorate or
carbofuran at the time of sowing or by
foliar application by. monocrotyphos. or
metasystox or dimethoate at fortnightly
intervals.

Desert Development Board

850. SHRI K. RAMACHANDRA
REDDY : Will the Minister of AGRICUL.
TURE be pleased to state :

(a) whether a Desert Development
Board has been constituted by Union
Government; and

(b) if 80, the constitution and financfal
position of the Board ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHR1 RAMANAND
YADAVW) : {a) No, Sir.

(b) Docs not arise.

Board for Famine Eradjcation

851. SHRI K. RAMACANDRA
REDDY : Will the Minister of AGRICUL-
TURE be pleased to state :
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(a) whether Union Government pro-
pose to coastitute a Board for permanent
eradication of famine in the districts of
Rayalagcema, Mahboobna_gcr, Kolar,
Tumkur and Chitradurga in the States of
Andhra Pradesb and Kargataka ; and

(b) whether ‘special funds will be
allocated and other steps taken for famine
eradication permanently from the , above
districts of Andbra Pradesh and Karpataka?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE {SHRI RAMANAND
YADAYV) ¢ (a) and (b). There are no such
proposals under consideration at present.

New Groundnaot Variety Released by
Seed Research Centre, Andbra Pradesh

852. SHRI K. RAMACHANDRA
REDDY : Will the Minister of AGRICUL-
TURE be pleased to state ¢

(a) whether Union Government are
aware that the Séed Rescarch Centre,
Kadiri in Apantpur District of Andbra
Pradesh has evolved a new groundnut seed
Called Kadiri-3;

(b) if so, the per acre vyield thereof ;

(c) whether it has been tested for
drought and pest resistance , and

(d) If so, whether Union Government
proposed to allot sufficient founds for
multiplication and distribution of this new
veriety of seed ?

THE MINISTER OF STATE IN THE»
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF ¢ AGRICULTURE  (SHRI
YOGENDRA MAKWANA): (a) VYes,
Sir. Kadiri-3 groundnut variety was released
for the State of Andhra Pradesh in 1978

and subssquent!y tor the entire country in
1985. '
(5 Average yield of Kadiri-3 is 6-7

Qlacre in Khar{f and 10-11.q per acre in
rabi/summer season.
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(c) Yes, Sir> It is fairly tolerant to
drought aod bud necrosis.

(c) sced multiplication is in-progresa.
The Goveroment of India has made avajla-
ble sufficient funds for multiplication and
distribution of different  varieties of
oilseeds inéluding this variety.

Provision of Employment to Educated
Unemployed

853. SHRI THAMPAN THOMAS:
Will the Minister of LABOUR be pleased
to state

(a) the details of schemes for genera-
tion of employment opportunities ;

(b) the number of new jobs created
during the 1986; and

{c) the
employment
Gevernment ?

add itional
created by

total number of
opportunities

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : fa) to (¢) The Seventh Five
Year Plan document states that a conside-
rable expansion in the job opportunities for
educated manpower may be expected’ due
to technological advancement and expan-
sion of activities in the ‘various secters of
the economy. While the job opportunities
for the matric/higher secondry pass and
engineeting diploma-holders would exanate

from « bath the organised and unor-
ganised sectors of the  economy,
those for the higher categories would be

generated primarily in industry, banking,
transport, communication and public servi-
ces. Apart from tradititonal servite sectors,
there would be a notable growth in the
demand for manpower for implementing
the plan programmes at different levels,

specially with the ngw emphasis on decent-
ralised planning.

Besides, a scheme for providing self-
c¢cmployment to  educated unemployed
youth ,is also being implemented in all
areas of the couniry, except cities with
more than one million population, as per
1981 Census, t0 encourage the educated
unemployed youth to undertake seifs
employment ventures in . Industry, Service
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and Business through the provision of a
package of assistance. During 1983-34,
1984-85 and 1985.86, 2.42, 2.29 and
2.21 lakh edacated unemployed youths
were benefited under the
t.'n'rget for 1986-87 is 2.%0 lakh.

Factorles Closed and Mandays Lost
Due to Sirike and Lockouts

854, SHRI THAMPAN THOMAS :
Will the Minister of LABOUR be
please to state ;

(a) the number of mandays lost during
1986 on account of strikes and lockouts
in the country, State-wise; and

(b) the number of factories closed as
on 31 Japuary, 1987 ?

"THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P, A.
SANGMA) : (a)- Based on the latest
available information, a State-wise state-
ment on mandays lost due to strikes and
lockouts during 1986 is given.below.

(b) According to the latest available
information, the number of industiial
closures due to reasons other than indus-
trial disputes was 212 during 1986,

Statement

State-wise number of mandays lost
(in thousands) due to strikes and
« lockouts during 1986°P),

1 2 3
1. Andhra Pradesh - 1105
2. Assam 23
3. Bihar 499
4, Gujarat 940
5. Haryané - : 210
6. Himachal Pradeth 5
7. Jammu & Kashmir

8. Karnataka..‘ 239
9. Kerala™ 537
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sehcme., The-

I - 2 : 3
10. Madbya Pradesh 767
11.- Mabharasrra 2828
12. Manipur 6
13. Meghalaya 1
14, Nagaland
15. Orissa 108
16. Punjab 645
17 Rajasthan 512
18. Sikkim —
19. Tamil Nadu 3003
20. Tripura *
21. Uttar Prades 311
22. West Bengal 8825
23 Andaman & Nicobar -
24. Arunachal Pradesh* —_—
25. Chandigarh
26. Dadra &iNasar Heveli
27. Delhi 1533
28. Goa, Daman & Diu 22
29, Lakshdweep -
30. Mizorom —
31. Pondicherry —

TOTAL 22119

(P) = Provisonal. (—) = Nil,

(...) = Not available (*) = Less
than 500.

Source : Labour Bureau Shimla. -

Glat of Steel ltems in Salt

£55. SHRIMATI KISHORI SINHA :7]
Will the Minister of STEEL AND MINES

be pleased to, state -

(a) whether there is 2 glut of several
steel items in the SAIL plants; and

-
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{b) if'o,
pose it of ?

the steps being taken to dis-

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) There
has been some accretion in stocks mainly
in certain categories of plates and semis.

(b) Measures taken to liquidate stocks
incluge inter-alia :

(i) Intensive customer contact service
with the assurance of the commit-
ted  deliveries within specified
time schedules;

(i) Selective credit facilities;

(iii) Package deals—both instant and
forward—for promoting sale of
non-moving stocks;

(iv) Permitting disposal of defectives/
damaged material as well as old
and nop-moving stocks through
tenders;

(v) Re-orieptation of product mix to
match demand;

(vi) Identifying export surpluses and
contracting exports; and

(vii) Regulation of imports.

Avian Research Centre in A.P.

856. SHRI BHATTAM SRI RAMA
MURTY : Will the Minister of AGRI-
CULTURE be pleased to state @

(a) whether Indian Council of Agricultu-
ral Research has requested Andhra Pradesh
Government to provide land and other
infrastructural facilities for establishing
Central Avian Research Innstitute at
Hyderabad;

(b) whether the cites offered by the
§tate were nat favoured by Indian Council
of Agricultural Research and if so, the
reasons thé'reof;

(c) whether the Vice-Chancellor of
Andbra Pradesh Agricultural University has
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also offered land and if so, whethet Govern-
ment have approved tbe same; and

(dz if not, the reasons thezeof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) No, Sir.
(c) The matter is under corrcspond:sncc.
"(d) Does not arise.

Location of National Institate of
Disaster Management

837. SHRI BHATTAM SRI RAMA
MURTY : Will the Minister of AGRI-
CULTURE be pleased to state °

(1) whether Umon Government have
taken a decision on the’ location for setting
of Natjonal Institute of Disaster Manage- -
ment;

(b)) whether State Government of
Andhra Pradesh has offered the required
land and other facilities for the above
institute, if so, the action taken thereon by
Union Government; and

(¢) the proposed objectives of the insti-
tute and the financial outlay earmarked for
the purpose ?

t

THE MINISTER OF STATE IN THE
DEPARTMENT GF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) to (¢).
decided to drop the proposal for the time
being to establish a National Institute for
Disagter Management.

Nationai Strategy for Disaster

Preparedness
858. SHRI BHATTAM SRI RAMA
MURTY : Will the Minister of AGRI.

CULTURE be pleased to state

{a) whether Govérnmem of Andhra
Pradesh had submitted 2 comprehensive

It has heen -
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proposal on 21 March, 1984 for various
items under Disaster Preparcdness Scheme
‘such as construction of community cyclone
shelters oic.;

" (b) whether Union Government have °

evolved a national strategy for anticipating,
mitigating and preventing disasters and
sought the views of State Governments in
this regard;

(c) if so, the details thereof; and

L4

(d) the schemes or Programmes under
which financial assistance was granted to
Andhra Pradesh during the last two years
for improving disaster preparedness ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) to (d). In
response to the Government of India’s
request for schemes to be included in the
Seven'h Five Year Plan of Disaster Prepa-
redness, the Government of Andhra Pradesh
also submitted their schemes in the month
of August, 1985. The details of these
schemes have not Yet been ﬁnglised. No
financial assistance has been provided to
the Government of Andhra Pradesh in this
regard during the last two years,

Foodgrains Output and Per Capita
Availability .

859, SHRI BHATTAM SRI RAMA
MURTY : Will the Minister of AGRI.
CULTURE be ple.ased to state :

(a) the per capita availability of food-
grains and pulses during the last three
years, Year-wise;

(b) whether the per capita availability
has declined; and .

(c) if so, the steps taken to bridge the
gap between tho requirement and availability

thereof ¥

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
'AND COOPERATION IN THE MINIS-
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TRY OF AGRICULTURE  (SHRI
YOGENDRA MAKWANA) : (a) The

following table indicates the per capita net-
availabllity of foodgrains and pulses :

Per Capita Net-Availability

Year
(Gram Per Day)
Foodgrains Pulses
1984 (P) 471.9 41.8
1985 (P) 454.0 38.1
1986 (P) 478.1 40,6
(P)—Provisional.

(b) The per capita net-availability of
foodgrains and pulses declined in 1985 ag
compared to 1984. In 1986, it showed
an improvement both in foodgrains and
pulses as compared to 1985,

(c) To ibcrease the produstion of pulses
in the Seventh Plan, the following strategy
has been proposed :

(i) Introduction of Pulses crops in
irrigated farming system through
double and multiple cropping;

(ii) Bringing additiona) area under;

(a) Short duration varieties of
urd, moong, etc. in rice
fallows by utilising the resie
dual moisture in rabi season.

(b) In summer season, with irri-
. gation after oilseeds, sugar-
cane, potato and wheat and

(c) In rabi under lentil,

(iii) Inter-cropping of arhar in soya.
been, bajra, cotton, sugarcane and
groundput both under irrigated
and unirrigated conditions.

* (iv) Multiplication and use of improved

pulses sceds; adoption of plant

. Pprotection measures; ase of phos-

. phatic fertilizers .and rehizobium
culture; and
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(v) Improved post-harvest technology;
public policies including pricing
40d marketing support for pulses.

Growing of Cocoa in Coastal Areas

860. SHRI V. S. KRISHNA IYER:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether there is a vast scope for
growing of cocoa in coastal arcas, parti-
cularly in Karnataka; and

(b) ifso, the action taken by Govern.
ment to encourage growing of cocoa in
coastal areas of the country ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (N THE MINITSRY OF
AGRICULTURE (SHRI YOGENDRA
MAKWANA) : (a) There is good scope
for growing cocoa coastal areas, including
Karpataka,

(b) A Central Sector Scheme to edu-

cate the farmers on the scientific method of

" cultivation including pruning and training of

trees, conptrolling pests and diseases and

fermenting and drying of beans through field

demonstrations is under implementation in
Kerala and Karnataka.

Seed gardens have been established for
production and distribution of quality
planting materials.

Cocoa fermentation and drying units
have been esgtablished in the important pro-
duction centres.

Hike in Rates of TV Advertisements

861. SHRI V.S, KRISHNA IYER :
Will the Minister of INFORMATION AND
BROADCASTING bs pleased to state :

-+ (a) when the Doordarshan hiked its TV
advertising rates; and .

(b) the extra income drived due to.the
hike 7

_ THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING SHRI A. K. PANJA) :
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(a) The rates have boen revised with
effect from 1.3.1987. R

(b) It is-tod early to make any asscsse-
ment of extra income as the revised rates
have come into effect only from 1.3.1987.
Improvement of Media Policy

862.. SHRI R. M. BHOYE :
SHRIMATI MADHUREE

SINGH :

Will the Minister of INPFORMATION
AND BROADCASTING be pleased to
tate : '

(a) whether a major TV viewership
survey has reported that people in Madras
and Bangalore watch the Hindi serials and
films more avidly than their counterparts in
Delhi, Bombay or Calcutta; and :

(b) if so, whether Doordarshan autho~
rities would accordingly review their
programme structure ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANIJA) :
(2) No, Sir. No such survey has come to
notice,

(b) Does not arise.

Increase in Rates of Advertisements by
Doordarshan

. 863, SHRI VIJAY KUMAR YADAYV : .
Will the MInister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whethet Doordarshan has proposed
to further increase the rates of advertige-
wents; and

(b) if s0, the detajls thereof ?

THE MINISTER OF STATE OF THR
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A. K. PANJA) :

(a) The rates have been revised with
from 1.3.87. effect

(b) A copy. of the rate card containing

the new ‘rates is given in Stataments I and
I below.
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Setting ap of LPT at Forbesgan)

864. SHRI D. L. BAITHA : Will the
Ministerr of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether there is a proposal to set
up a Law Power (100 K. Watt) TV trans-
mission tower at Forbesganj;

(b) ifso, the details thereof and the
time by whiech the work is likely to
commence; and

(c) whether Government would consi-
der the desirability of augmenting the
strength of the tower ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BRODCASTING (SHRI A. K. PANJA):
(a) and (b). Bstablishment of a low power
(100 Watt) TV transmitter at Forbesganj is
included in thg Seventh Plan of Door-
darshan. Action for procurement of the
necessary equipment has been initiated.
Installation of the transmitter would, how-
ever, depend on the time needed by indi-
genous manufacturers to supply the equip-
ment, apnual allocation of plan funds and
overall priorities.

(c) There isno such proposal under
the consideration of the Government at
present.

Prodaction and Availability of Eggs

865. SHRI VIJAY N. PATIL ;
the Minister of AGRICULTURE be pleased
to state

(a) the per capita availability of eggs
in the country at present;

(b) the target fixed for production of
eggs during the Seventh five Year Plan;

(c) whether Government propose to
streamline the marketing of egus and
poultry development in the country; and
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(d) the steps taken to make available
poultry feed and chicks of proper quality
at & reasonable price to poultry farmers ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURRE
AND COBPERATION IN ‘THR
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
per capita availability of eggs in the country
at present (1985-86) is around 20 eggs per
annum, |,

(b) The target fixed for the terminal
year of the Seventh Plan (1989.90) is
19,900 million eggs.

(¢) Yes, Sir. Government of India
has approved a scheme to provide financial
assistance to mnational and State level
Poultry Corporations/Federations and other
similar organisations to streamline market-
ing of eggs and poultry and supply of
feed.

() Government of India have taken
the following steps to make available
poultry feed and chicks of proper quality at
reasonable pr.ices :

(i) Central Poultry Breeding Farms
Under the Department of Agricul-
ture and Cooperation, All India
Coordinated Research: Project on
Poultry Breeding of Indian Council
of Agricultural Research and
various State poultry farms are
producing and supplying quality
chicks to poultry farmers at
reasonable prices.

(i} Government of India is also
encouraging establishment of pure-
line poultry breeding projects
under private sector for production
and supply of quality chicks to

poultry Yarmers,

s

(lii) State QGovernments have been
requested to enforce necessary -

regulations under their legislative
competence for production and
supply of quality chicks by the
hatcheries functioning -in their
States.
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(lv) Feed Anpalytical Laboratories set
up by the Coveroment of India
are snalysing feed samples and
thus helping - the public and
private sector organisations in

production of quality fecd.
»

State QGovernments have been
requested to make the ISI speci-
fications compulsory for the pro-
duction of feed by the feed manu-
facturers.

(v)

State Governments are also being
requested to establish State level
Poultry Corporations/Federations
for production and supply of
balanced poultry feed and qnality
chicks at reasonable prices.

(vi)

Development of Women and Children in
Rural Areas

$96. SHRI VIJAY N. PATIL: Will
the Ministex of AGRICULTURE be pleased
to state : )

(a) whether Union Government have
jointly sponsored with UNICEF schemes for
the development of women and children in
rural areas of the country;

(b) if so, the details thereof;
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- (d) the target fixed for the State of
Maharashtra and the success achieved so
far ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRI-
CULTURE (SHRI RAMANAND YADAV):
(a) and (b). Government of India have
launched a centrally sponsored scheme
“Development of Women & Children in
Rural Areas” as a pilot project in selected
districts all over the country. UNICEF
contributes towards some eclements of the
programme funding. The scheme was
sancjioned in September, 1982. It envi- .
sages formation of groups of women in
rural areas for taking up income genera-
ting activities, Each group is given a one
time grant of Rs. 15,000 to serve as
revolving fund. The groups can also avail
bepefit of multi purpose centres which are
being constructed in each block.

(¢c) The scheme is in operation in
some digtricts in all States,

(d) The scheme was introduced in
Osmanabad and Bhandara districts of
Maharashtra during 1983-84. The infor-
mation with regard to year wise targets of
group formation and actual achievement is
given in the attached statement. During
1986-87 the scheme has been extended to
Nasik and Dhule districts, The target for
each district is 100 groups. Funds for
this purpose have been recently released to

(c) the number of States covered District Rural Development Agencies of
under these schemes; and these districts,
N
Statement

Year Target Achievement Number of ., Amount re-
(No, of groups)  (No. of groups) Women leased by
members Government
of India
- B (R'.)
- —
1 2 -3 4 s
BHANDARA DISTRICT
1983-34 20 78 1324 51,000
1984-85 100 160 649 5,74,700
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1 2 3 ’ 4 5
1985.86 100 130 1204 10,71,000
1986-87 10 173 772 Nil
(upto Jap,
1987)
OSMANABAD DISTRICT
1983.84 20 28" 214 51,000
1984-85% 100 A 101 959 4,49,100
1985.86 80 120 1210 8,67,000 ‘
1486-87 Nil 31 292 Nil
(upto Jan,
1987)
Provision of Night Sheltera in Delhl - World Bank Loan for Housing in
Andbra Pradesh -
867. SHRI RAM SWAROOP RAM : _
Will the Minister of URBAN DEVELOP- 868. SHRI V. TULSIRAM : Wil

MENT be pleased to state :
[ ]

(a) the estimated pumber of poor
people in Delhi without apy shelter;

tb) whether any night shelters have
been provided for them and if so, their
capacity; and

(c) whether Ubion Government pro-
pose to provide more shelters for the bene-
fit of the shelterless ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) No such
survey has been conducted by the D.D.A.

* (b) 10 night shelters have been provided
with a total capacity to accommodate 2975
inmates,

(¢) 5 afght shelters at Azadpur
(Jahangirpurl) Basti Nizamugddin, Paher
QGanj, Shahzada Bagh and Mukherjee
Market are under construction. .

the Minister of URBAN DEVELOPMENT
be pleased to state : :

(a) whether some programmes under
the World Bank Joan have been undertaken
in Andhra Pradesh to solve the housing
problem in big cities of the State ;

- (b) if so, the details of World Bank .
Projects undertaken by the housing depart.
ment of Andhra Pradesh; and

*(c) their total outlay and

the cost
involved ? '

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) No Sir.

(b) and (¢). Do not arise.

Setting up of Nickel Plant fn Andhra
Pradesh

869. SHRI V. TULSI RAM: Wil
the Minfster of STEEL AND MINES be
pleased to state :
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{a) Whether there is 8 proposal to sct
up a pickel plant in Apdhra Pradesh;

(b) if so, the location and other detuils
thereof;

() whether the raw material, other
allied materials and minerals required for
the purposc are available in Andhra
Pradesh in abundance;

(d) whether the plant will be set up
with indigeoous or foreign technology; and

(e) the steps taken to expedite the
setting up of the plant ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES

(SHRIMATI RAM DULARI SINHA):

(a) No Sir,

(b) to (¢). Do pot arise.
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Minera! Deposits in Andhra Pradesh

870. SHRI V. TULSIRAM : Wil
the Minister of STEEL AND MINES be
pleased to refer to the reply gives to Up-
starred Question .No. 2011 on 17 Novem-
ber, 1986 about survey of mineral
deposits in Andhrr Pradesh and state :

(a) whether the information about

" survey to find mineral deposits from 1982

to 1986 in Andhra Pradesh has since been
completed;

(a) if so, the details thereof; and
. T
(9) if not, the reasons for delay ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAM DULARI SINHA):
(a) Yes Sir,

(b) Details are given in the Statement
below.

(c). Does not arise,
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Grants for Soil Conservatlon to Andhra
Pradesh

§71. SHRI V. TULSIRAM : Will-
the Miolster of AGRICULTURE be pleased
to state :

(a) the grants made available to
Andhra Pradesh for soil-conservation during
the last three years, year-wise;

(b) whether there is any proposal to
sanction additional resources/funds for soil-
‘conservation and dry-land farming in the

State; and

(c) ii‘ 130, the details thereof ?

. THE MINISTER OF STATE IN THE

DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHR1I YOGENDRA
MAKWANA) : (a) Central assistance made
available to Andhra Pradesh for soil
conservation schemes during the last three
yeats is as under :—

Rs. in lakhs

1983-84 59.88
1984.85 80.00
1985-86 90.00

Under State Sector, following outlays
were approved by the Planning Commlsgiop
for soil conservation programmes in Andhra
Pradesh :— '

Rs in lakhs
1983.84 42.0
1984-8% ‘SS.O
1985-86 80.0
{b) and (¢). During the year 1986-87,

an allocatien of Rs. 91.43 lakhs under the
Centrally sponsored scheme of Soil Conser.
vation in the catchmenis of River Valley
Projects bas been made to Andhra Pradesh
for soil and water conservation measures in
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the calchments of Nizamsagar, Nagarjuna-
sagar, Machkund-Sileru and Pochampad.

B ]
Under the Centrally sponsored scheme
of National Watershed Development Pro-
grapme for rainfed agriculture during
#986-87, it is envisaged to cover an area
of 32,000 ha, with an outlay of Rs. 8.00
crores to be shared equally by the Centre
and State Governments. .

Under the World Bank aided pilot pro-
ject on Watershed Development in Rainfed
Areas, Maheswaram Watershed in Ranga-
reddy district coverirg an area of 25,300
ha. has been taken up since June, 1984,
The total outlay approved for this project
for a period of 7 years it Rs. 582 lakhs.

Under State Sector, the outlay approved
by Planning Commission for 1986-87 for
soil conservation is Rs. 105 lakhs.

Natlonalisation of Aluminium Indastry
to Control Price and Distribution

§72. SHRI RAM BHAGAT PASWAN :
Will the Minister of STEEL AND MINES
be pleased to state :

(a) whether Government propose to
nationalise the aluminium industry in India
to control price and distribution of ajumi-
nium in the country; and

(b)

if not, the reasons thereof ?

THE MINISTER OF STATE IN THE

- DEPARTMENT OF MINES IN THE

MINISTRY OF STEEL AND MINES
(SHRIMATI RAMDULARI SINHA) : (a)
and (b). There is statutory price control
over primary aluminium and distribution
conwrol on electrical conductor grade
aluminjum-metal. There is, however, no
proposal under consideration of the Gavern.
ment at present to pationalise the' alumi=-
nium industry.

Cultivation of Crops in Non-’l‘r-nditionll'
Areas _

§73. SHRI NITYANAND MISRA °
Will the Minister of AGRICULTURE be
pleased to state :
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“(x) whether Agriculture Universities in
the eountry are proposed to be assigned a
meaningful rols to propagate the sultivation
of oertaip crops in the non-iraditional
aress;

’

(b) if so,the details thereof ; and

(c) whether any blue print has been
drawn up in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) Yes, Sir.

(b) Most of the Agricultural Unpiver-
gities in the country are already trying
new crops snd varieties in the’ Non.Tradi-
tiopal areas to find out their efficiency in
relation to the traditinal crops. Under the
All India Coordinated Research Projects
on (i) Agronomic Research, " Dryland,
(iii) Oilseed, (iv) Wheat, (v) Rice, etc.
efforts are being made to develop more
efcicnt cropping systems for better crop
yields,

Under the National Agricultrral
Research Project where the research thrust
is on local problems, new crops and varie-
ties are being tested in different agro-clima-
tic regions of the country.

As a result .of these cfiorts, a large .

number of crops and varicties have been
identified and are being cultivated by the
farmers. Some of the examples are large
scale cultivation ‘of sunflower an soybean
which are entirely new introduction in dry-
lands  Rabi/summer groundnut is also
cultivated on large scale in the coastal
belt of the country after Kharif rice. *More
rccently, maize is being Introduced in
Rabi season in parts of Haryana, U,P. and
Bihar in place of wheat,

Under conditions of limiting resources,
gram and mustard are identified 'as more
remunerative crops compared to traditional
wheat and the arcas under them is increa~
sing. ) ‘

. . .

(c) Package of practices for different

. crops and maps depicting efficient crop

zones for different agro-climatic regions of "
the country - have already been prepared,
These are being reviewed and refined
region-wise depending on the availa-
bility of proven experimental results from
differsnt Coordinated Research Projects,
State Agricultural Universities and Research
Organisations of the county,

Lifting of Iron Ore from Kudremuokh
Iron Ore Project Wy Iran

874. SHRIV.S. KRISHNA IYER :
Will the Minister of STEEL AND MINES

. be pleased to state :

(a) whether the latest efforts made by
India to salvage the Kudremukh Iron Ore
Project by negotiating with Iran to lift the
iron ore from the project in Karnataka
bave ended in failure;

(b) wheth‘cr a high-power delegation
visited Tehran for a fresh rounds of talks
with the Itanian Government to persuade
them to honour their commitment;

(c) if 8o, the views expressed by Iran
and the main reasons for failure of the
talks; and

(d) whether Government propose to
persue the matter again ?

THE MINISTER OF STEEL AND
MINES (SHRI K. C. PANT) : (a) No, Sir.

(b) to (d). A delegation led by Sccre-
tary (Steel) visited Tebran in September,
1986 and held discussions with the Iranian
authorities on the Kudremukh Iron Ore
Project. The matter was also briefly dig-
cussed at the Indo-Iran Joint Commission
Meetings held in New Delbi.in february,
1987. The talks were not conclusive and
it was agreed by both pasties to continue
the dialogue with &8 view to expedite am
amicable and mutually acceptabls solation,

New Guidelines for Steel Licensing
875. SHRI 8, M. GURADDI : Wih

the Minister of STEEL. AND MINES be
pleased to state ;
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(#) whether new guidelines for steel

licensing have been prepared;

(b) if so, the main features of the
guidelines and the time by whlcb thcse
will be implemented; and

(c) to what extent these guidelines
have further strengthened the steel produc-
tiop in the country ?

THE MINISTER OF STBEL AND
MINES (SHRI K. C. PANT) : (a) to (¢c).
On the basis of the data thrown up by the
recent study conducted on the demand and
availability of steel for the future, the
existing provisions for licensing of steel
items are being reviewed.

Foodgrains Produch%r_;]'n 1985-86 and
86-

' 876. DR.DATTA SAMANT: Will
the Minister of AGRICULTURE bg pleased
to state :

(2) the final figures of foodgrains pro
duction against the targets fixed for the
years in 1984-85, 1985-86 and 1986-87;

(b) whether there is any shortfall, if so,
the details thereof; and

. (c) the steps taken to adhere to the
targets fixed for 1987-88 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) The
fina] estimates of foodgiains production and
targets fixed for the years 1984-85,
1985-86 and 1986-87 are as under :

MARCH 2, 1987

- (Production in million tonnes)
Year Final foodgrains Target
production
1984-85 145.3 1536
1985-86 o 150.5 159,2
1986-87 149.0—151.0 160,2
{anticipated)

]
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() The production "of foodgrains
during 1984-85 to 1986-87 fell short of
the targety, due to unfavourable rainfall
and weather conditions in some of the
major producing States.

(¢) Various steps being taken to
achieve the foodgrams production targets
include :

(i) maximisation of productivity in
irrigated and rainfed areas;

(ii) timely and "adequate supply of
agricultural inputs like improved
technology, seceds, fertilisers,
implements, plant protection
chemicals and credit;

(iii) increasing the coverage of area
under high yielding varieties and
production of sufficient seeds of
different classes i.0. breeder seed,
fomndation seed und certified seed,
to cover the targetted area under
high yielding varieties;

[ 3

implementation along with con-
current monitcring of the national
programmes like Special Rice
Production Programme in the
Eastern States, Small and Marginal
Farmers’ Programme, National
Dryland Farming Programme,
National Pulses Development pro-
gramme, ete. .

(iv)

(v) Propagation of . riinfed farming
technology onwatershed manage-
ment basis; ’

(vi) undertaking of drought proofing
e« measures including contingency
planning to reduce the impact of
inadequate rains, if any;

(vii) increasing the intensity of cropp-
ing through double, muitiple and
inter-cropping;

(vili) assuring remuncrative prices and ‘
providing adequate market support
to the farmers,
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Production and Import of Gheo

877. SHRI V. SOBHANADREE.
SWARA RAO : Will the Minister of
AGRICULTURE be pleased to state :

(a¥ the total quantity of Ghee produ-
%ed in the country and its domestic
demand;

(b) whether itis a-fact that Gheois

imported from several countries;
(¢c) - if sa, the details thereof; and.

(@) whether such import of Ghee will
adversely affect the milk producers in the
country ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATIONIN THE MINIS-
TRY OF AGRICULTURE (SRIH
YOGENDRA MAKWANA) (a) The
production of ghee in the country is largely
in the unorganised sector. As such, infor-
mation with regard to total production of
ghee and the domestic demand of ghee is
not available.

(b) No, Sir.
(¢) and (d). Do not arise.
- Central Assistance to Bombay

878. DR. SUDHIR ROY: Will the

Minister of URBAN DEVELOPMNT be -

pleased to state :

(a) whether Central assistance of Rs.
100 crores for development of Bombay has
been paid;

(b) if so, when;
(¢) if not, the reasons thereof;

(@) whether this amount is under Plan
assistance;

(e) wunder what “specific heads the
amount of Rs. 100 crores is being distri.
buted;

e
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(f) whether the amount is an out-right
grant or loan; and )

(g) if it is a loan, the repayment
pcﬁod and interest charged, if any ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
{SHRI DALBIR SINGH) : (a) to (c).
Central assistance of Rs. 100 crores to the
Government of Maharashtra for solving the

.acute housing and slums problem in Bombay

is to be released in phases during the remai-
ning years of the 7th Plan. Rs. 5 crores
have already been released as '““ways and
means advance” pending scrutiny ang
approval of the scheines recently received
from the State Govt.

(d) to (g). The amount is to be relea-
sed as a Non-Plan grant. Three broad
heads under which the schemes have been
suggested by the State Government are—
(i) slum upgradation, (ii) Dharavi Develop-
ment and (iii) urban renewal and recon-
struction, in Bombay,

Consﬁmer Price Index

-879. SHRI RAM PYARE PANIKA :
Will the Minister of LABOUR be pleased
{0 state | '

“(a) whether it is proposed to fix 1982
as the base year to work out the Consumer
Price Index;

(b if so, the reasons for changing
the base year; and

(c) whether any decision has been
taken in the matter ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A,
SANGMA) : (a) Yes, Sir.

(b) It is considered desirable to change
the base year fom 1960 to 1982, in order
that it may adequately reflect the actual
consumption expendilure pattern of the
concerned group as revealed by the Family
Income and Expenditure Survey conducted
in 1981-82. .

(c) Yes, Sir. As at (a) above. .
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[Englisk]

SHRI SHANTARAM NAIK (Panaji) :
A top ouclear scientlst of Pakistan Dr.
Abde! Qadar - Khan has declared that
Pakisten has mede 3 bomb. The Govern-
ment should make & statement whether
‘they are going to exercise their option or
not. ‘They shduld declare that they are
going to exercise their option.

MR. DEPUTY SPEAKER : Please
take your - seat. I will call all of you.
Regarding the bomb which you have
mentioned, you give notice, we will discuss
that,

(Interruptions)

MR. DEPUTY SPEAKER : Nobody
has given to me in writing. If you want to
raise it, first of all you give it in writing. -

SHRI SHANTARAM NAIK:I will
give it in writing. You should direct the
Defence Minister to make a statement
whether the Government is going to
exercise its option or not,

MR. DEPUTY SPEAKER : Please take
your seat,

(Interruptions)

SHRI RAJ KUMAR RAI (Ghosi) :
Please allow me. It is a very important
matter. We are duite agitated on this
point.

[Translation]

Station Masters have gone on
strike. 'There is risk to the lives of twenty
persons. (Interruptions)

['English] A

MR, DEPUTY SPEAKER : Not only

your malter, everything is important. You

* take your seat. (Interruptions) 1 won't allow
aaything like this,

(Interruptions)
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MR. DEPUTY SPEAKER : I have
already received a calling Altemtion. We
will consider that also. Secondly there are’
two versions, let them also find facts aad
they can be furnished.

SHRI AMAL DATTA (Dismond
Harbour) : I have submitted an Adjourn,
ment Motion.

MR. DEPUTY SPEAKER: The
Adjournment Motion is not allowed Sit.

SHRI AMAL DATTA : You have not
allowtd Sir, but let me explain. Let me
explain the seriousness of the situation.

After hearing me, perhaps you will be
persuaded to allow it.

MR. DEPUTY SPEAKER : No.

SHRI AMAL DATTA ; Television and

Radio have become.instruments of propa-
ganda...((Interruptions)

MR. DEPUTY SPEAKER :I won't
allow. Nothing will go on record.

(Interruptions)™™®

MR. DEPUTY SPEAKER : 1 won't
allow. Nothing is going on record.

-

(Interruptions)**

MR. DEPUTY SPEAKER : First of all,
I cannot understand your Adjournment
Motion, what you have given. I will read
what you have given, You tell me what
is this ?

““Refusal of the Left Front of West
Bengal to boycott-the TV and AIR". What
is this.

SHRI AMAL DATTA : Yes Sir. We
cannot give the entire background in the
Adjournment Motion.

MR. DEPUTY SPEAKER : You come
and see me. You come to my Chamber.
I won't allow here. Not like this.

*% not recorded.
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. MR, DBPUTY SPEAKER :
to boycott......”" what is this ?

fuaal

SHRI AMAL DATTA : Let me expla‘n.
Unless you allow us to ¢xplain how would

you koow ? e

MR. DEPUTY SPEAKER : You come
to my Chamber, we will discuss it.

SHRI AMAL DATTA ; Why should I
come to your Chamber ? Your Chamber i
not the House
Adjournment Motion is not allowed, at
Jeast “ope person would be allowed to
explain what is the Motion about,

DEPUTY SPEAKER : Your
Motion itself is a confusing one. ‘‘Refusal
- of the Left Front of West Bengal to
boycott the TV and AIRY. What is the

refusal ?

MR,

SHRI AMAL DATTA : Let me explain.

MR. DEPUTY SPEAKER : You come
to my Chamber and we will discuss it. Not
allowed. That is all.

(Interruptionsy**
[Transiation)
SHRI SHAMINDER SINGH
(Faridkot) : A person has sent a threaten-

ing letter to a very prominent and popular
citizen of India, asking him_ to leave the

city......(Interruptions)

[English)-

MR. DEPUTY SPEAKER : You give
me notice. You give me in writing, T will
ses.

(Interruptions)

MR. DEPUTY SPEAKER : Nothing
will go on recerd. -

GHRI AJAY MUSHRAN (Jabalpur) :
I have given a notice upder Rule 377.
Crores of rupees worth of property has bien
damsaged by hailstorn: in my area.
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MR. DEPUTY SPEAKER : We will
sce.

DR. DATTA SAMANT : (Bombay
South Central) : Without making an inquiry
16 Qovernment employees who are the
union leaders from Allahabad Accountant
General's Office have been......(Interrup.
tions)

MR. DEPUTY SPEAKER : You give
it in writiog, I will see. Now, Papers to
be laid.

12.05 brs.
PAPERS LAID ON THE TABLE

[Englsih]

‘Review and Annaal Report of National
Buildings Constraction Corporation Ltd.
New Delhi for 1985-86 and Annual
Administrative Report and Review on
DDA for 1985-86.

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRIMATI MOHSINA
KIDWAI : I beg to lay on the Table :

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies. Act,
1956 :

(i) Review by the Government
on the working of the
National Buildings Construc-

. tion Corporation Limited,
New Delhi, for the year
1985.86.

(ii) Aooual Report of  the
National Buildings Constru-
ction Corporation Limited,
New Delhi, for the year
1985-86 along with Audited
Accounts and the comments
of the Comptroller and
Auditor General thereon.

(2) A statement (Hindi and English
_ "versions) showing reasoms for ’

¥®Not recorded.
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"delay in laying thé papers meon-
tioned at (1) above :

[Placed in Library. See No. L.T.-3748/87)
.

[

13)

>

.

(4)

() A copy of the Annual
administration Report (Hindi
and Boglish versions) of the
Delbi Development Authority
for the year 1985-86 under

- gection 26 of
Deyelopment Act, 1937,

(ii) A Statement (Hindi and
English versions) regarding
Review by the Government
on the working of the Delhi
Development  Authority for
the year 1985-86.

A Statement (Hindi and English
versions) showing reasons for
delay in laying the papers men.
tioned at (3) above.

[Placed in Library. See No. LT-3749/87]

" Notificatlon under Employee’'s Provident
Funds and Miscellaneous Provisions Act.
1952 and under Industrial Disputes<Acts

ADnual

Report of Employees’ State

Insurance Corporation for 1985-86 and
Consolidated Annual Accounts of Emp-

loyee’s Provident Fnnd organisation for
1985-86. .

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : I beg to Iay on the Table—

(1) A copy of the Bmployees' Family

Pension (Amendment) Scheme,
1986 (Hindi and English versions)
publshed in Notification No.
G.S R, 1042 in Gazette of India
dated the 26th November; 1986
under sub-section (2) of section
7 of the Employees’ Provident
Funds and Miscellaneous Provi-
sions Act, 1952.

[Placed in Library. See No. LT-3750/87)

(2)

A copy of the Industrial Disputes
(Central) Amendment Rules, 1987
(Hindi and Eoglish versions)
published in Notification Np,

the Delhi
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G.S.R, 116 in QGazette of India
dated the 2Ist February 1987
under sub-section (5) of Seotion
38 of the Industrial Disputes Act,
1947,

[Placed in Library. See No. LT-3751/87]

(3)

@

(i)" A copy of t?ae Aonnual Report
(Htndi and English versions)
of the Employees' State
Insurance Corporation for
the year 1985-86.

A copy of the Annual
Accounts (Hindi and English
versions) of the Employees’
State Ensurance Corporation

(ii)

for the year 1985-86
together with Audit Report
thereon,

Two statements (Hindi and English
versions) -showing: reasoms for
delay in laying the papers men-
tioned at (3) above.

[Pfaced in Library. See No. LT-3752/87)

(5)

(6)

A copy of the Consolidated Anpual
Accounts (Hindi and Bnglish
versions) of the Employees'
Provident Fund Organisation for
the year 1985-86 together with
Audit Report thereon.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men.
tioned at (3) above.

[Placed in Library. See No. LT-3753/87]

Annual Report and Review on Delhi Urban
Art Commission, Delhi for 1985-86,

(1)

- THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : I beg to lay on
the Table—

A copy of the Apnual Report
(Hindi and Boglish versions) of the
Delbi - Urban Art Commission,
Delhi, for the year 1985-86 undes
section 19 of* the Dolhi Urban
Art Commission Act, 1973,
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(2) A copy of the Annual Accounts

» . (Hindi and Baglish versions) of
the Delhi Urban Art Commlsgion,
Deihi, for thé vear F985-86
together with Audit Report there-
on, under sub-section (4) of
section 20 of the Delhi Urban Art
Commission Act, 1973.

(3) A statement (Higdi and English
versions) regarding Review by the
Government .on  the Audited
Accounts of the Dethi Urban Art
Gommission, Delhi, for the year
1985-86.

[Placed in Library. See No. LT-3754/87] .

Report of CAG of India for 1985. Union
Government (Commercial)—Part I1i.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF INDUS.
TRY (PROF. K. K. TEWARY) : I beg to
lay on the Table a copy .of the Report
(Hindi and English versions) of the Comp-
troller and Auditor General of India for
the year 19§5—Union Government
(Commercial)—Part III-—Audit Observa-
tions on Individual Topics, under article
151(1) of the Constitution.

[Placed in Library. See No. LT-3755/87]

Review and Annoal Report of Madhya
Pradesh State Agro-Industries Develop-
ment Corporation Ltd., Bhopal for
1979.80, Haryana Agro Industries corpo-
ration Ltd., Chandigarh for 1984-85, Tamil
Nadu Agro Industries Corporation Ltd.
Madras for 1983-84 etc.

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS.
TRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : T beg to lay
on the Table— . ‘

(1) A copy cach of the following
papers (Hindi and  English
versions) under section 619A of
the Companies Act, 1956 :

(8) (i) Review of the Goverment on
the working of the - Madhya
Pradesh State Agro-Indus-
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' tries Development Corparav
tion Limited, Bhopal, for
the year 1979-80.

(i) Annual Report  of the
Madhya Pradesh State Agro-
Industries Development
Corporation Limited, Bhopal,
for the year 1979-80, along
with Audited Accounts and
the commenis of the Comp-
troller and Auditor general
thereon.

[Placed in Library. See No. LT-3756/87]

(b) (i) Review by the Government
‘on the working of the
Haryana Agro-1ndustries
Corporation Limited, Chandi-
garh, for the year 1984.88,

(i) Anpbual Report of the
Haryana Agro-Industriss
Corporation Limited, Chandi-
grah, for the yecar 1984-85
along with Audited Accounts
and the comments of the
Comptoriler and Auditor
General th‘ercon.

[Placed in Library. See No. LT-3757/87]

(c) (i) Review by the Government
on the working of the Tamil
Nadu Agro-Industries Corpo-
ration Limited, Madras, for
the year 1983-84.

(ii) Annual Report of the Tamil
Nadu Agro-Industries Corpo-
ration Limited, Madras, for
the year 1983-84 along with
Audited Accounts and the

° comments of the Comptroller
and Auditor General there-
on.

[Placed in Library. See No. LT-3758/87]

(2) Three Statements (Hindi and
English versions) showisg reasons
for delay in laying the papers
mentioned at (1) above.

[Placed in Library. See No. LT-3759/37)
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[Translation)

(i) Demand for ‘Ashram Schools’ in
Adivas! areas of Bastar district in
M.P.

SHRI MANKURAM SODI (Bastar):
A large number of primary schools have
been opened in the backward tribal areas of
Bastar district, but they are lying closed
since the 1986 academic session, because
teachers are not willing to go there. Today
such condition can be seen in the develop-
ment blocks of South Bastar. During the
recent visit to the area, it was found 'that
21 primary schools in Bhairamgarh develop-
ment block were lying closed for want of
teachers. If such arrangement of education
is continued there, it will not be possible
ta educate the people of these backward
areas even in the next 50 years, Thousand
years old backwardness still prevails there,

In such areas, Ashram Schools Com-
prising five primary schools should be set
up. Five teachers can smoothly run an
Asbram and they will also get an ‘opportu-
pity to work together with interest,

Teachers do not want to go to' these areas

and as a result, these schools are lying
closed and if at any school teachers are
available, the attendance of the students is
quite thin. Therefore, I request the
Central Goveroment to issue necessary
instructions to the State Government to
open Asbram Schools in such areas so that
the people of these backward areas may
also get an opportunity to join the pursuit
of education.

-, [Eng!ish)

(i1) Need to review the economics of the

. present lrrigation system fovolving
huge costs.

SHRIMATI . RISHORI
the economics of irrigation with huge dams
and long irrigations canals from the
reservoirs created by the dams. Chairman
of the Advisory Board on Epergy has
' revealed certain figures which should cause
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grave concern, Out of 246 projecis taken
up since 1951, 181 are still incomplete in
one respect or another, The'gap between
the potential created and potential utilised
"at the end of the last Plan was 5.2 million
hectares. The cost of irrigating one hectare
of land through these large sized irrigation
projects works out to Rs. 30,000 per
hectare. There is then the additional cost
of drainage works to prevent water logging
and salinity increase in the lands nesat
canals and reservoirs. The big irrrigation
projects are stated to be losing Rs. 800
crores per year. The proger study of the
economics of these systems therefore
assumes great importance. 1f such a study
done by a committee of -~ economists,
engineers and agricultural scientists reveals
the high cost of irrigation and possible
ecologic damage, the Government should
review its irrigation policy and reorient it
in favour of low cost rainwater conseérva-
tion systems and large scale afforestation
of catchment area, lift irrigation and such
other measures of conserving rain water,

[(Translation)

(iif) Financial assistance to Madhye
Pradesh Government for meeting the
pl:'evailing severe drought situation
there.

SHRI K. N, PRADHAN (Bhopal) : Mr.
Deputy Speaker, Sir, Madhya Pradesh has
been Continuously in the grip of drought
during the last three successive years.
During this year, 40 districts out of 45
distrscts of the State are worst affected,
People are faciog the problem of the un-
employment, shortage of driokiog water
and cattle fodder. Recently during (he
months, of Derember, 1986 and January
1987 the remaining crops'in 1500 villages
of 17 districts have been destroyed by heavy
bailstorm. One person has died and more
than 200 cattle heads have perished and

more than ten thousand houses have been
damaged t}lere.

The most acute problem is that of drink.
?ng water which needs to be tackled before
if is too late. The State Government while .
1§cking financial resources, also have shorts
age of drilling machines to dig tubewells.
The_combination tubewell drilling machines
are in particular in short supply.
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At present these machines can be made
svailable from other States or from some
organisations like Central Ground Water
Organisation, Oil snte Natural Gas Com-
mission etc. and the Central Government
can import these machines from foreign
countries a5 a permanent measure,

* Recently, a team of the Central Govern-
ment has conducted a study of the
condition in the State, Therefore, I request
the Central Government to grant immediate
financial assistance to the State Govern-
ment for undertaking relief works and to
make arrangement of drinking water.

* (iv) Need to direét Rajasthan Government

to stop recovery of due from farmers
in Indira Gandhi Canal Project area.

SHRI BIRBAL (Ganganagar) :, Mr.

Deputy-Speakers, Sir, under rule 377 I.

would like to draw the House towards the
following matter of urgent public impor-
tapce.

The Indira Gandhi Canal Project is
being constructed with the special coopera-
tion and assistance of the Central Govern-
ment. Cemented walter courses have been
constructed there. The total expenditure
has been shown five to six time more than
the estimated expenditure, after including
administrative expenditure, interest and
compound interest,

The land has been acquired from the
farmers for constructing water cqurses which
has increased irrigation capacity. As a
result the State Government will receive
more water tax. Why then more money is
being charged from the farmers? The
State Government should itself bear this
expenditure,

There has been several cases of bungling
in coomstructiog cemented water courses,
the burden of which is being passed on to
the farmers. Banks are serving attachment
notices on the farmers. The farmers are
very much perturbed. It ihe burden of
departmental bungling is passed on to the
farmers, how will. they bear that burden ?
The water in the area has become brackish
and the water courses are turning useless.
I bad ralsed this matter in the House

" during the last session. Neighbouring State
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., Governments of Haryana and Punjab have

exempted the farmere from sepaying the
loans regarding cemented water courses.
Similacly, the Government of Rajasthan
should also issue necessary orders to‘exempt
them from tepaying the loan.

Therefore, I request the Central
Government that keeping in view the impor=
tance of the matter, necessary orders be
issued to the State Government to immedia-
tely stop the recovery of loans so that the
farmers may get some relief. Therefore,
necessary directives ‘should be issued to the
State Government to take appropriate steps
to solve the problems of the farmers.

[English]

(v) Demand for sending a team to assess
damage to crops and loss of animal
life due to below average rainfall in
Jabalpur and adjoining districts of
M.P. and also. provide relief to the
hard hit Kisans.

SHRI AJAY MUSHRAN (Jabalpur) :
This year in Jabalpur and adjoining districts
of Madhya Pradesh, we had below average
rainfall for third year in succession resulting
in betow average Rabi crops in general.

To compound the misery, from
25.2.1987 to 28 2.1987, the area suffered
very heavy crop damage and loss of animals
amounling to nearly Rs, 20 croges. This
has created an unprecedented situation and
pani¢ among large number of affected
farmers of the area. The houses in nearly
hundred villages have been extensively
damaged.

' The Government (Ministty of Agii-
culture) must immediately send 2 team to
assess the damage to provide immediate
relief to the bard-hit kissans of Jabalpur.
Unless immediate action is taken, the loss
will not be assessed realistically and forged
figures through Patwari. and Tehsildar
channel will follow creating dissatisfaction

among the affected kissans.

s r

[Translation}

(vi) Demand for measures to solve un-
employment problem ia the cotatry.

SHRI RAMASHRAY PRASAD SINGH
(Jabapabad) : Mr. .Deputy-Spedker, Sir,
undr I?:ulo 377" 1 would Tike to draw the

-
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attention of the House towards the follow-
ing matter of public importance.

Unemployment is & major problem in
the country. The role of unemployment in
the ever increasing crimes in the society
cannot be denied. In spite of unprecedented

- progress made in the ficlds of agriculture
and industry, the problem of unemployment
is continuously increasing day by day.
Though the per capita income has increased
yet the ratio of people living below the
poverty line could not be brought down
sub-stantialy, In spite of the continuous
efforts we could not provide adequate
opportunities of employment in the rural
areas. Hundreds of crores of rupees have
beon spent on the plans, but only some
limited persons bave been benefited and the
common people could not get the benefits
of these plan. There must be some defects
or deficiencies in formulating our plans or
in the impliementation of the plans We
shall have to identity them and remove
fhan. The public grievances should be

resolved in time, otherwise it will streng-

then the divisive forces in the country,

[English] |

(vii) Demand for ‘No Objection Certificate’
to Maharashira Government for pro-
viding essential facilities to slum
dwellers on Central Government
Landa.

DR. DATTA SAMANT (Bombay South
Central) : Mr. Deputy-Speaker, Sir,
" Greater Bombay bad phenomenal growth
durind the last twenty years. The present
population of Bombay is abou! one crore
and ‘about fifty lakh people are staying in
the huotments. Out of these about sixty
thousand - families or four lakh people are
s'aying on Centra] Government lands. They
are industrial workers, Government and
. Munieipal employees, small traders and
poor Jabourers. All middle class people
drawing up to two to three thousand
rupees per month are staying in these
hutments. Forty iwo thousand hutments
were constructed prior to 1976. Some of
them are more than 30 to 40 years old.

The State Govergment have already pro-
“vided amenities like water, public latrines,
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' slectricity and roads on State Goverpment

land as well as p:ivate iand. But amraities
have not been providéd to shum dwollers on
Central Government Jand. For prmgidim
these amenities, it is necessary for local
officers of Central Government to give ‘No
Objection Certificates’,

The State Government =and the
Bombay Municipal Corporation have repre-
sented the case on a number of time of the
Central Government during the isst’ twenty
years, but the Central Government have
not taken any decision in this matter,
Various authorities like Bombay Port Trust,
Defence Authority, Railway and Airport
Authority should Come together and take
immediate decision.

No objection should be given to the
State Government for providipg common
water connection, common latrines and
common street lights immediately.

Hutments which are at a distance of
twenty feet from the railway tracks should
be regularised and others should be
shifted and accommodated in the same
area.

The Interpational Airport Authority is
trying to shift 8202 huntments from
Jariman Shastri Nagar, This number should
be reduced to the minimum and these
should be shifted to adjacent land in Mand
and Chakle in nearby localities.

[Transtation}

(vlii) Streamlining procedure for payment of
loans to farmers wunder I.R.D.P.
especially in Bharatpur district of
Rajaathan.

SHRI LALA RAM KEN (Bayana) :
Mr. Deputy-Speaker, Sir, under Rule 377,
I would like to draw the attention of the
House to the following subject of urgent
Public importance :~—

District Bharatpur is a leading agri-
cultural district ip Rajasthan where majority
of the inhabitants are Harijans. Most of
the families of these Harijans farmers are
covered under the definition of selected
families, The Punjab Natiopal Bank of
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this agoa iy the Lead Bank and other Banks
have slso their Branches these. But these
Banks do not disburse loaps in time to the
farmors under the Integrated Rural Develop-
ment Programmes and as a result, (he
farmess do not get any benefit of the
schemes. Ewvery now and then, the farmer
community has to face various djficultics.
It does not cause loss to the farmers alone,
but it also affeots the national production.
The Central and ihe State Governsaents are
committed to the rural as well as agri.
cultural development and are favouring the
farmers in this regard.

1he loans sanctioned for Agricultural
production/development are far less than
the loans sanctioned to traders and indus-

tries.

Very few loans are disbursed to the
farmers under IRDP and as a result of that,
they do not get adequate benefits of the
scheme.

On the principal amount, compound
interest ie charged. Rules and regulations
are not properly followed in disbursement
of joans to the educated unemployed. The
condition of the educated unemployed

belonging to the scheduled castes inmy -

district is very serious and I have been
fighting for tHeir cause for the last six
years.

Therefore, J would like to request the
hon. Union Finance Mirister to take follow-

ing steps to remove the increasing hard- .

*ghips 1 — -

1. Loans should be sanctioned and
paid immediately to the selected
families.

2. Losns under I.R.D.P. should be
disbursed to more peraons.

3. Loan distribution procedure should
be simplified.

4. Loans should be distributed to the
barijan, ecducated unemployed
yquths .on priority basis upder the
v Self employment scheme for the
educated  unemployed  harijans

youths. ' .
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Prasident’s py‘drus
12.20 hrs.

MOTION OF THANKS ON PRESIDENT'S
ADDRESS—CONTD.

[ Engfish] .

MR. DEPUTY.SPEAKER : The House
will now take up further consideration of the
following motion moved by Shri Jagnu Nath
Kauosbal and seconded by Shri Bhagwat Jha
Afad on the 25th Rebruary, 1987 ;—

‘-‘Th?t an Address be presented to the
President in the following terms :—

“That the Members of Lok Sabha
assembled in this Session are
- deeply grateful to the Presideut for
the Address which he bas been
pleased .to deliver to both Houses
of Parliament agsembled together

. on the 23rd February, 1987.”

SHRI JAGANNATH RAQ (Brehmpur) ;
Mt. Deputy-Sp#aker Sir, I rise to sapport
the Motion of thanks moved so ably by my
friecd Shi! Jagan Nath Kaushal, It is
customary for the President to address the
Joint Session of Parliament at the commen-
cement of every calendar year, in which
he described the achievements as also the
shortcomings if any, of the Government in
the past year, along with the projections
for the «coming vear. The President's
Address given an opportunity to the
Government to highlight the achievements
and also explain to reasons for any short.
falls in any sector of the economy.

The President at length described the
growth of our economy. It has became re~
silient, seif-reliant and self-generating.. We
are able to raise resources of the Plan
domestically and only marginally we rely
on foreign aid in arcas in which we are
deficient, for instance high technology. But
then, we should be happy that the policies
followed by the Government all these years
after Independence have borme fruit and
they are correct policies. These policies

"have been implemented and are being imple.

meq&e('l with vigour and greater allocations
are being made for the various sectors of the
economy.

The uimost concern that the President
espressed in his Address is about the grows
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ing threat to the-unity and integrity of the
country. Unless the country's unity and
integrity is safeguarded, the country will
not survive, and survivial means the survival
of the whole humanity. S$ir, in'recent years
the cult of violence has begun to spread all
aver the country and more so in Punjab.
In Puniab, the terrorist activities bave taken
toll of inoocent lives. It is unfortunate that
a few religious fundamentalists in Punjab
took the active help of the terrorists who
are ‘trained abroad and who are getting
assistance and support from foreign powers
to destabilise India and work havoo in
Pupjab. Any mishap, apy danger to Punjab
is a danger to the whole country. So, he
appealled to all the citizens of the country
t6 stand united a8 one man and fight
terrorism and see that in a democracy terro-
rism and violence bave no place. Any
political diffetence could be settled across
the table by discussion. So Sir, it is the
duty of every one of vy to heed to the
words of wisdom given by.the President in
his Adress, ¢

Religious fanaticism has no places any-
where and every religion is great in itself.
The sole object of any religion is to pres-
cribe a code of conduct and prescribe a way
of life for its followers so that they can lift
themselves up from the mundane world and
reach higher place of consciousness ulti«
mately resulting in communion with God.

I Cell India 2 Federation of Religions.
It is a federation of languages. It is an
agglomeration of ‘ethnic groups. In spite
of the diversities for thousands of Years,
we bave been living in peace and barmony
and at no time did any sage or seer
advocate violence. Therefore, there is no
clash between one religion and another
religion, Every religion can be said to be
s way and road to reach the God’s head.
There is only one God, the great architect
of Universe. We call Him, we view him
ju different forms. We invoke Him. We
pray to Him for His blessings and favours,
But at the sametime, we forget the Yacts
that, in everyone of us, there is divinity,
there is God. And we hate our neighbours.
We fight with the neighbourt and indulge
in bloodshed, If is uafortunate. If we
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want to strive &nd survive as a Nation, we
should delink religion from politics.
Unfortunately, plazes of religion and
worship are converted into political veaued.
Fven arm8 and ammunition are being
stored, thereby desecrating the sacredness,
and sanctity of the religious places, So,
this has iq stop.

The problem in Punjab has become a
national problem and the entire nation, all
the people, wherever they are, in any
State, have to fight the terrorism altogether
and see that peace is restored in Punjab,
When peace is restored in Punjab, then
there will be peace in the country.

The President, then referred to the
economic scene and the achievements made
by the Government in the past years. The
economy in all sectors—whether in agri-
culture or industry—has registered consider-
able growth rare. Agriculture has shown
mruch resifience. In spite of three consecutive
years of drought and bad monsoon, the
production exceeded 150 million tonnes.
This shows, how the Indian farmer, taking
advantage of scientific and technological
developmentis in this sphere has been able
to increase the production. much so,
being a deficit country in 1966, when we
were depending solely on PL-480-import
of wheat-now, we have become a surplus
country and we are in a position to export
foodgrains, to give to the countries, which
are in need and which are suffering from
hunger, So, we have been able to build up
a reserve stock of over 23 million tonnes,
50 that even in the year of deficit monsoon,
even if there is a low production, wé will
be able: to make up from the reserve
stocks.

This achievement in agriculture, I
would say is rather confined to the two
States—Punjab and Haryana—which have
become graparies for the whole country.
Unfortunately, production in other States,
which have assured itrigation potential,

are not able to double their production. .

Teere is some increase in production, no
doubt, but they have not been able to
come up to the level of Punjb and
Haryapa. This has to be gone into.
Every State must be in a position to build
up a bufferstock to the extent possible, so
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that, they need not every time call upon
the Centre to come upto their rescue to
supply foodgrains. ¥ can understand the
days, when natural Calamities occurred;
that famine, cyclones or floods. In tkat
case, the Centre can come to the rescue,
but ordinarily, every State must be self-
sufficient in food, so that, there should be
no drain on Central reserves.

Sir, considerable progress has been
made in the production of oilseeds and
sugar. In view of this, our import bills on
account of import of these two items is
reduced and it should be further reduced.
I hope by the end of the Seventh Plan, we

~will be self-sufficient, not only in oil and

oilseeds but also in sugar and pulses, apart
from wheat and rice so that we willbea
surplus State in foodgrains and cereals,

Sir, in the field of industry, considerable
rate of growth has been registered. It is
between 8-9 per cent. So, in regard to
industry, we have become one of the
industrialised nations of the world.

We have been given the seventh or
eighth place among the 10 industrialised
nations in the world; and I am sure, we
will become a developed country by the

end of the Seventh Plan and pot a
developing couniry., The small scale
industry is doing very well. The large

scale industry and the private sector also
should realise that there is a pational
sector and they have an obligation to the
society and they should not merely pocket
the profit they make out of the industry;
they should take part in development
activities in the area in which they function
so that they can alsp come to the rescue of
the government; and they should not expect
the goveroment to do everything possible
for the people. People should also, some
how or the other, contribute their mite for
the development of the area so that
government assistance should be made
mintmal. .

Large allocations been made for anti-
poverty programme which i3 necessary and
more beqefits have been conferred on the
weaker sections as a result of implemonta-
tion of the programme for the last few
years. A large allgeation has been made
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this year under the various plgns for apti-
poverty schemes. But we have to see that
the money allocated is properly -utilixed
and the real beneficiaries should gst the
benefits and the money is not wasted and
no leakage occurs, The selection of the
beneficaries and the follow up action M
to be monitored so that money taken by
the beneflciaries is "utilized for cresting
assets and not frittered away for other
purposes and the States should welcome

our monitoring,
{

The Finance Minister has mentioned
I will refer
to them we discuss the general budget.
Therefore, economic scene is  very
heartening and the economy has become
resilient and it can absorb shocks a bad
monsoon, drought and we can, with
confidence, march ahead.

One of the new policies initiated by
the Primo Minister is a new education
policy for which Rs. 800 crores have been
provided in the budget for 1987-88. This
education Policy is highly necessary in the
sense that the rural youth hag been denied
the privilege of higher education, high
quality of education because of the poverty
that he is suffering from. Now the rural
and urbanr divide will be considerably
reduced because a very bright student in
the rural area will bave an equal opportu-
nity to compete in any examination. He
can have an admission to the Navodya
Vidyala like an urban student so that he

" can have a place of pride in the society.

Apart from this, various legislations had
been passed in the last year in order to
improve the status of women and give
them respectability so that they are no
longer treated as mere housewives but they
have a rightful place in the society, because
50 per.cent of our population consists of
women and rightly so government havs
come forward with a series of legislations
to uplift their standard of living and their
status in life,

12.35 brs.

[SHRIMATI
in the Chair]

BASAVARAJESWARI

Coming to internationsl affairs, our
policy' of non-alignosent hss Bilzagied
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attention of the whole world; two-thifds of
the world today is non-aligned: it has
become a force in the world. We stand
for reason; we stand for elimination of
discrimination because we believe that there
is only one race in the world, that is
buman race. There is no dlscrimination
on account of caste, colour, religion or
creed. This NAM has gained strength

MR. CHAIRMAN : Will you please
conclude now ?

I think you are not able to hear me.
You have taken ebough time. Please
conclude. L

SHRI JHGANNATH RAO : I will
conclude now. In the international sphere
our six Nation Declaration about nuclear
disarmament has received wide support from
the whole world; so also our fight against
apartheid and the starting of the Africa
Fund.for which the Prime Minister js ths
Chairman .of the Committee. We have
done a lot in this respect and are doing
- gtill, to eliminate discrimipation so that
every man in the world is a free citizen
and can live with honour and dignity.

With these few words because of
shortage of time, 1 fully support the Motion
of Thanoks to the President and appeal to
everyone to follow the words of wisdom
that the President has given to us in his
Address so that the country can march

forward and the people can live with
dignity and honour.
SHRI AMAL DATTA (Diamond

Harbour) : Madam Chairman, I rise (o
oppose this Motion of Thanks. Madam,
the President’s Address has been of the
usual bumdtum and pedestrian variety
listing the achievements which the Govern-
ment is supposed to have got to its credit,
or what the Government thinks that it can
pass off as its achievements and make the
people belicve as its achicvements. The
reason is obvious because the achievementy
are very little, if anything at all, There
is nothing positive. The negative side
obviously cannot be brought before the
people through the President’s Address.
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Madam, apart from listing the leglsla-
lation, and the other economic activities
in which the Government bas taken part,
without giving 2 comparative basis for an
appraisal of these achievements, perhaps
the only positive feature of this Address is
a recognition, somewhat belated, that
communalism,  religious  obscurantism
poses the greatest danger to the npation
today. We welcome that at last the
Government is conscious and Goverpment
bas proclaimed this consciousness throygh
this Address.

But Madam, it is not the first time that
the Government has recognised -that there
‘is such a danger. As long ago is 1968
the National Integration Council was
formed, May I ask, how many times the
National Integration Council has met ?
May I ask what it has donme, eXcept
making . speeches,—the persons attending
making specches 7 Has any positive
programme been taken up by the Natlonal
Integration Council ? Has anything been
done pursuant to any such programme ?
Nothing is stated here. If anythihg has
been done, that has been kept a very care-
fully hidden secret from the nation.

Apart from the religious obscurantism
and communalism which are called
mefarrious forces,’ ‘a deep malady’, and
for which the Government progress to take
action and propossed national dialogue.

Another thing had been noted in the
second paragraph, which states, that the
country has to grapple with the challange
of communalism  and separatism.
Separatism has been separately
stated because there are other forces than
the religious obscurantism which, are also
trying to divide the pation. And ong of
the forces are those maladies which have
now become apparent in our own State,
West Bengal, through the action of some
divisive forces who call their agitation. as
the Gorkhaland Movement. It is with
great sorrow that T say that in this House
previously we have raised this question
many times, We have asked a categorical
answer from the Government ang from
the Prime Minister as to what he proposes
to do regarding this movement, at the
point of time when the agitation was
growing and gathering  momentum,
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Unfortunately, ‘nothing has been done.
Until today npothing has beeo done.
Only, legitimacy has been accorded ‘to the
leader "of the movement by the Central
Government going into a confabulation
with him. And perhaps, in recent futare,
as that leader, Shri Ghaising, has been
proclaiming, by 1987 he will have
Corkhaland. May be that he has got
some assurance from the Central Gow'vern-
ment that an accord will be entered into.
Perhaps, this will be the fourth or fifth
accord to the credit of our young and
dynamic Prime Minister, who has become
a champion of accords glthough we have...

SHRI BHAGWAT JHA AZAD
(Bhagalpur) : I seek Yyour permission to
make a rupning commentary on your
speech as you tried to do in my case. You
failed, T will succeed...

SHRI AMAL DATTA : Carry on.

(Interruptions)

MR. CHAIRMAN : Please say to me
whatever you want to say.

SHRTI BHAGUWAT JHA AZAD
Madam, I am seeking his permission to
start a running commentary on his speech,
He tried to do in my case when 1 was
quoting the documents, facts and figures.
He said that all facts were wrong, all
figures were wrong; the Government had
dope nothing So 1 am seeking his
permission to do the same. He failed in
his case becayse the House shouted him
out. I am sure, I will succeed. As you
tell me I will do that,

SHRI AMAL DATTA : If you seck
my permission you do not have it. But if.
you ga on doing it, I am helpless and only
Chair can protect me¥ if it so wishes,..

(Interruptions)

MR. CHAIRMAN
whatever he wants to say.

Let ‘him say

SHRI AMAL DATTA : Why does he
seek my permission ? -

MR. CHAIRMAN : You do not lose
Your time and address the Chair. He has
Intervened,.,(Interruptions)

Prasident’s Address

THE MINISTER OF COMMUNICA-
TIONS (SHRI ARJUN SINGH): The
hon. Member may only take this asa part
of parliamentary etiquette which You did
noft obserse but he is observing. Why
should you object to it ?

SHR1 AMAL DATTA : He did not
ask me to yield. He is only asking my
permission that he will intervene whenever
he likes.

MR. CHAIRMAN : Who are you
losing your time ? You have yielded and
he has intervened and told me whatever he
wanted to say. Pléase continue  your
sheech,

SHRI AMAL DATTA : Thak you
very much for cautioning me. .

"

MR. CHAIRMAN : Address tho Chair
and then speak.

SHRI AMAL DATTA : There is no
mention about the Gorkhaland movement
in the Address of the President. It should
have been mentioned there because today
it poses a great'danger and it will be the
greatest danger, probably greater than
Punjab in the very recent future, in the
very.near future. In the course of this
year or in the next year it will be the
biggest problem for India. Government is.
still unable to take any notice of it......
(Interruptions)

THE PRIME MINISTER (SHRI
RAJIV GANDH]I) : Will you please yield ?
A small clarification ? The hon, Member
referred to the recent future’. 1 am a
little confused what the ‘recent future’
means.

SHRI AMAL DATTA : Please do not
try to pick faults with my English., We are
not Englishmen...(Interruptions)

SHRI RAJIV GANDHI : Madam, I
was a little confused with the term called
‘recent future’, because recent is past and
future. So what is the recent future ?

SHRI AMAL DATTA : I know that
sometimes I may make mistake but I also
correct it which you. may not have noticed.
Unfortunately you are so keen on picking
fault that when that is corrected, you do
not potice it.
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MR. CHAIRMAN : Please ~continue
your specch, Mr. Datta.

§HRI AMAL DATTA:1 say that
since nothing has been done for containing
the evils of religious obscurantism and
communa'ism, nothing has been done by
the National Integration Council, let the
Qovernmont now spell out the policy that
it ja going to adopt, not only by speech
making but by telling what action it is
going to take at the grassroot level, what
aetion it is going to take to see that the
ethnie differences, the linguistic differences
do not cause further division in India, We
want a clear answer to this. How this
malady is to be tackled by the Govern-
ment 7 What is the institutional forum,
what is the Constitutional form in which it
is going to tackle this problem ? This is
what we want to know. It has not been
stated...... Unterruptions).  Unfortunately,
Our Coostitution has given certain institu-
tions to carry on the work which the
Constitution has conferred on these consti-
tutions. One of this is the office of the
President. The second is the Cabinet,
Then there is the Parliament, then the
Judiciary and then there is the Election
Commission to see that the elections are
beld properly, falrly and timely to
constitute these bodies which are to carry
on the Constitutional functions. Madam,
it is with great sorrowagain that 1 say that
all these institutions are being downgraded,
denigrated and undermined. 1 do not know
whether it is deliberate or unintantional ot
it 1s because of the result of certain types
of attitude towards pelitics of the Leader
of the Government today that this kind of
bouermining of the imstitutions is taking
place. ** '

It is ot that I am revealing any secret.
3t has come out in the papers, in magazines
galore., I do not want (o go iuto the
details of this. There are many sordid
detail® which have come to us through all
these journals. Nothing has been ever
denicd by the Government except through
gources close to the Prime Minister, and I
will read out one or two of those sources,
if 1 have the time. of course.

. MR. CHAIRMAM : You have been
given only twenty minutes.
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SHRI AMAL DATTA:8ir, I am
sorry,-—Madam. Agaio 1 made a mistake
Mr. Prime Minister. I said ‘Sir’, I should
have said ‘Madam’. 1 am sorry.

AN HON. MEMBER : You have to
learn by your mistakes.

SHRI AMAL DATTA : Yes, I have to
learn by mistakes, but let others also learn
by their mistakes.

Now I come to the complaints that
have been made from the side of the -
President—1I am giving a very short llst. It
has been a convention for the Prime
Minister to call on the President to discuss
with him the matters of importance, the
matters of policy because the President has
a right to advise, the right to ask him to
reconsider—not only the Prime Minister
but all the Ministers under the leadership
of the Prime Minister. This has been the
custom in Pandit JI’s days and it has also
been the custom later on, but. lately..,
(Interruptions).

THE MINISTER OF STATE IN THE
DEPARTMENT OF PUBLIC ENTER.
PRISES IN THE MINISTRY OF
INDUSTRY (PROF. K. K. TEWARY) :
No, Sir, this cannot be discussed,

SHRI AMAL DATTA : No.
be discussed. This
point...(Interruptions).

. This can
is a2 Constitutional

. PROF. K. K. TEWARY : The instity.
tion of the President is sacrosanct. It will
become controversial by bringing it into

the House. You are casting aspersions. ..
(Interruptions).

SHRI AMAL DATTA : I am not dig.
cussing that...(Interryptions).

MR, CHAIRMAN : I will eXamine it,
If necessary, I will ¢xpunge. In the meap.

time, T would request you to continue your
speech.

SHRI BHAGWAT JHA AZAD : What
an advocate for the president » Wonderful :

SHRI AMAL DATTA ; **

*% Expunged as ordered by the Chair.
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MR. CHAIRMAN : No, you should
not bave mentioned that, Whatever You
have seid pow, Jou should not have
mentioped. I am npot. asking Yyou to
cxplain the source. Pleass contioue.

SHRI AMAL DATTA : [ have not

mentioned a single name,

MR. CHAIRMAN : You Ehould not
have said whatever you have said just now.

SHRI AMAL DATTA :1 bavo got
stated anything which cannot bc stated
Show me any rule.

MR. CHAIRMAN : I will examine it.

~ SHRI AJAY MUSHRAN i I am on a
point of order.

SHRI AMAL DATTA : Point of

bonour, you better say.

(Interruptions)

MR. CHAIRMAN :
of order.

There is a point

(Interruptions)

SHRI AMAL DATTA : In terms of
English words.

(Interruptions)

MR. CHAIRMAN : There is a point
of order. Why do you not resume your
seat 7 If there is a point of order you
fave to resume your seat.

Yes, what is your point of order.

SHRI AJAY MUSHRAN : M\y point
of order is...

SHRI AMAL DATTA : Where is the
rules ?

MR. CHAIRMAN : He will tell you.
Yes, what is the point of order ?

PROF. K. K. TEWARY : He is not a
Bar-at.Law.

S_HRI A.[AY MUSHRAN : He has
mentioned the relations which by tradition

President’s Address

should be maiatained between the President
and the Prime Minister, TFhat is not a
point of any discussion or should not bea
point of discussion and that sentence which
he has mentioned should be delcted from
the record.

MR. CHAIRMAN : That is what I
have told. On a point of order, Rgle 353
says—

“No allegation of a defamatory. or
incriminatory nature shall be made a
member...”

352 (vi) “‘nse the President’s name for

the purpose of influencing the
debate ;" :
SHRI AMAL DATTA:1 am not

mﬂuencmg the debate.

(Interruptions)

President’s name can be used but not
for th: purpose of influcneing the debate.

(Interrup tions)

I am not influencing the/debate. Will
you please apply your mind ?
(Interrnptions)

MR. CHAIRMAN : Please resume

Your seat. lwm give the ruling. There

is a point of order, I have to give the
ruling.

PROF, K.K. TEWARY : He is

quot-
ting the press. He says...

(Interruptions)

MR. CHAIRMAN
order.

: There is @ point of

SHR1 AMAL DATTA :{ am not
quoting the press.

MR. CHAIRMAN : Why do all the
four get up like this? You may speak
Qone by one.

SHRI AMAL DATTA : Listen to me

first please. Let me read this Constitution
to you. You cannot go beyond the
Constitution.

Fy
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PROFE. K.K. TEWARY : Neitber can
you.

(Interruptions)

MR. CHAIRMAN : Let us hear him
first. What js that you want to say, tell
me ?

SHRI AMAL DATTA :1am reading
Article 74 of the Constitution,

““There shall be a Council of Ministers
with the Prime Minister at. the head to
aid and advise the President who shall,
in the exercise of his functions, act in
accordance with such advice :

Provided that the President may require
the Council of Ministers to reconsider

* such advice, either generally or other-
wise, and the President shall act in
accordance with the advice tendered
after such reconsideration.”

I am saying that the Institution of the
President has been set up by the Constitu-
tion to act in a certain way, to inter-act in
a certain way, The President is to act
and interact in a certain way with the
Council of Ministers headed by the Prime
Minister and that way has now been
checked. (Interruptions) This provision of
the Constitution has been brought to
pullity.

SHRI RAJIV GANDHI : Would you
yield ?

SHRI AMAL DATTA : I am vielding.

SHRI RAJIV GANDHI : Thank you.

SHR1 AMAL DATTA : Nothing to
thank. You have always been very courte-
ous.

(Interruptions)

SHRI RAJIV GANDHI : You are not
even letting me to thank you for yielding.

MR. CHAIRMAN: You have yield-
ed. Let him speak. '
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‘SHRI RAJIV GANDHI : Madam, I
" would just like to respond to that particular
-point, We have at no time at all violated
that particular Article that the hon.
Member has read. 1 very categorically
say thate (Interruptions) Let me finish now,
Let me also say that our Ministers have
been meeting the President continuously.
Wherever there is a point at issue, it has
been discussed with the President, specially
is ,of natiopal interest. For
example, when we had the confrontation
with Pakistan in the middle of January, I
myself briefed the President. 1 asked the
Defence Minister to go and brief the
President.’

And a full briefing was given. There
is no time when issues of npational interest
are kept away from the President. But
we do pot like to politicize the post of
the President like some Members do,
Madam. We like to keep the President
above our politics and we will not involve
the President in our daily politics and I
would request the Member to honour the
institutions of this country and not drag
them down into politics.

(Interruptions)

MR. CHAIRMAN : Mr. Datta, he has
made it very very clear.

(Interruptions)

MR. CHAIRMAN: There was a
point of order which he has already made
very very clear. Mr. Dutia, you please go
to the next point. Now, don’t drag on
this point. Ihave already made it very
very clear that you cannot, as per the rule,
drag the office of the President. The
Prime Minister has also made it very very
clear. You please go to the next point.

(Interruptions)

SHRI RAJIV GANDHI : He can tell us
about China.

(Interruptions)

SHRI RAJIV GANDHI ; Perhaps the
hon, Member will tell us his stand on
Chjna.
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(Interruptions)

SHRI AMAL DATTA :Mr. Prime
Minister, it is not a place for frivolity. May
I say that your frivolity has brought has
country to the brink of disaster once ?
(Interruptions.)

SHRI RAJIV GANDHI : It is pot &
question of frivolity when we have tensions
on the...(Interruptions)

}

SHRI AMAL DATTA : Why do you
mention China ?... Have 1 mentioned

about China ?

v
(Interruptions) '

SHRI RAJIV GANDHI : I mention-
ing China..

(Interruptions)

SHRI AMAL DATTA : 1 have never
mentioned China in the course of my speech
(Interruptions) How much do you know
about these things ?

SHRI RAJIV GANDHI : I know more
about China than you do.

(Interruptions)

SHRI AMAL DATTA :1 abide by the
ruling. I am not going into the contro-
versy and’ more regarding the Prime
Minister and the President. You are in
the Chair and you have to decide.

(Interruptions)

MR. CHAIRMAN : Than, you go to
the next point. Please go to the next
point,

]
(Interruptions)

PROF. K.K. TIWARY : I have raised
this matter in the beginning itself that all
the references to the President should be
deleted. (Interruptions)

SHRI AMAL DATTA ; Why are you
intervene again 7 Interruptions)

Motion of Thanks on
. Presidenr’s Address

MR. CHAIRMAN : I bave told you in
the beginning itself that I am going to
examine the whole thing.
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(Interruptions)

SHRI BHAGWAT JHA AZAD : Don't
delete it. 1 am requesting that he should
apologise for making efforts to politicise
the office of President, I do not want the
deletion. But he should apologise for the
effort that he has made to politicise the
issue. But for the Prime Minister who is
present in the House, it would have gone
into politica. (Interruptions)

SHRI AMAL DATTA : You
intelligently interpret it in this way,

SHRI BHAGWAT JHA AZAD : I
cannot help it. I am intelligent, no doubs.,
(Interruptions)

can

SHRI AMAL DATTA ; Unfortunately,
the rule which has been started with the
young and dynamic Prime Minister, in
1985, has taken the country very rapidly
through certain stages but without the
realisation that everything is not possible to
rush through so quickly. Punjab Accord
was signed without understanding the
implications, as a result of which the
Accord has not been implemented. Every-
body knows that every time we debate the
Punjab issue we say pleaSe implement the
accord, please implemented this and (hat,
So, it has been signed one and half a years
ago. Without understanding the implecations
and similarly g far greater danger in the
Mizoram Accord because of which the
people who agitating on the Gorkhaland
issue bavé got a handle and encouragement.
They have been encouraged by the legiti-
macy which has been accorded to them
recently.  (Interruptions)

PROF. K K. TEWARY : The House
is entitled to know what his Government
in West Bengal is doing about the
Gorkhaland. What has the West Bengal
Government done in respect of Gorkhaland ?

(Interruptions)

SHRI AMAL DATTA : As Minister
you have ne responsiblity, Today the
Ministers have Do responsibility, (Jnter-
ruptions)
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MR. CHAIRMAN : Unless he yields,
plagse don’t ioterrupt him in the middle.
Let him continoe his speech. If you want
to say anything, I thiok you either ask him
for clarifications or raise a point of order.
Otherwise, you canpot get up and interrupt
him in the middle of bis speech. (Inter
ruptions)

MR. CHAIRMAN : Mr. Datta, please
your speech,

13.00 brs.

SHRYI AMAL DATTA :
disturbing me.

They are

(Interruptions)

MR. CHAIRMAN :
please resume your seats.

I may tell you,

(Interruptions)
MR. CHAIRMAN : What is this ?

SHRI AMAL DATTA : Madam, our
country has decided at the very beginning
that we should take to planned develop-
ment of the country, that lalssez-faire i8
pot suitable for a poor under-deveioped
country like India. 1 am talking about
the 1950. In 1652 our First Plan came.
What was the apex body for the Plan ?
The National Development Council. The
Natiopal Development Council which is
assisted by an informal body called the
Planning Commission was deciding how the
country should develop. The Natiopal
Development Council had became a rubber
stamping authority. It seems it is a rubber
stamping because no meaningful discussion
takes place there. But what has become
the position of the Planning Commission

who used to hold the away ? Even Micisters

used to say that ‘if this is not approved by
the Planning Commission, 1 am helpless.’
If the Planning Commission has not allocat-
ed the money, 1 am helpless.’” Now what
{s tbe status of the Planning Commission ?
Todsy the Prime Minister can go to any
State—-he Is visiting to States, very good,
is welcome to see for himself the
conditions of the people which he had not
known about earlier, very good. But when
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he goes there, he says, ‘T will give you
Rs. 400 crores.” ‘I will give you this’,
be said that to Haryana. ‘I will give you
Rs. 600 crores’, be said that to Keraln,
In West Bengal he comes, he shows a
package of Rs. 1007 crores. But when we
analyse, we find that it is only Rs 10
crores. Everything is broadcast on radio,
on Television, in newspapers and cvery-
where that...(Interruptions). The Prime
Ministers has given us Rs. 1007 cromes.
We should be elated, we should be jubilant,
we should be jumping with joy. But when
we abalyse we find that it is only Rs. 10
crores, all the rest of the money is going to
the pockets of capitalists or the money is
being lent to the States to finish a project
which should ordinary be a Central Govern-
ment’s respongibility.

(Interruptions)

MR. CHAIRMAN : Silence please.
This is to much. You are not allowirg him
to speak. I don't like this. I don't like the
interruption, :

SHRI AMAL DATTA : The entire
plapning proccess has been shelved today.
There is nothing called planning. When
the Prime Minister says, this has to be done
or that has to be done, they will have to
come and somehow see that it is fitted into
the plan and not that the planners say that
this is what is good for the country, So,
the planning process....

MR. CHAIRMAN : You have already
taken 20 minutes, Mr. Amal Datta,

SHRI AMAL DATTA : They have
taken away my time. If you do not want
to give me time, then I will throw away the
papers and go away.

MR. CHAJRMAN : You have already
taken 20 minutes. I had to warn you that
80 much time has been taken.

SHRI AMAL DATTA : Madam, the
way the Ministers have been reshufiled like
a pack of Cards, that once they ase there,
they become, .. '

(Interruptiony)
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MR. CHAIRMAN : I am here.
why do you interrupt 7 I am here. Please
take your seats. This is not the way of
doing. No, I don't allow. Please resume
your seats. :

(Interruptions)

MR. CHAIRMAN : 1Iknow that, I
am telling bim that he has been allowed to
take 23 minutes, | am cautioning bim,
Whydo you come in the way ? Please
resume your seats. I don’t want this to
continue like this,

SHRI AMAL DATTA : If- this is the
‘way the Council of Ministers is constituted,
re-constituted, re-re-constituted, again and
again  Then what happens is that the
people who are treated as cards become
like cards themselves and that is what has
happened. Today these Ministers are no
longer Ministers having respopsibility.

(Interruptions)

SHRI RAJIV GANDHI: Just one
second, please. '

SHRI AMAL DATTA : I want to finish
my sentence,

. (Interruptions)

SHRI RAJIV GANDHI : Okay., after a
second;

(Interruptions)
SHR1 AMAL DATTA : Just because he

is the Prime Minister, he cannot have pre-
cedence. 1 must finish my sentence that

they do not take any responsibility any

more. They say, everything is to be decided
by the Prime Minister and thut is what it
has become. Jnstead of collective respon-
sibility, it has bécome a single man
responsibility Governmeut.

Now you say what you want to say.

SHRI RAJIV GANDHI: Madam, I
just would like to comment on the point
raised by the hon. Member that they have
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become like cards. 1 do not want to argue
with that. But I will just say that they are
all aces. .

SHRI AMAL DATTA : Worderful,
Your witticism will go down in history as
Your single achievement.

‘MR.- CHAIRMAN : You have con-
clude.

SHRI AMAL DATTA: How can I
conclude ? Everybody is disturbing me
including the Prime Minister.

MR. CHAIRMAN : You have con-
cluded your speech.

SHRI AMAL DATTA : T have to say
a sentence. :

MR. CHAIRMAN :. So, please con-
clude,

SHRI AMAL DATTA : Similarly, like
Ministers, the bureaucrats are also being
shunted out. We saw the spectacle of a
Foreign Secretary to the Govetnment of
India being given the sack without notice,
during the course of the Press Conference,
in answer to a query put by a foreign
journalist,

SHR1 MANORANJAN . BHAKTA
(Andaman and Nicobar Islands) : He has
taken a brief for the bureaucrats,

SHRI. AMAL DATTA : 1 am not
supporting burcaucrats On the other hand,
1 do not want them to suffer from the
sense of insecurity which will take the
administration of the country to a very low
pitch in which it is today. Today there is
practically no administration. Nobody—in
the bureaucracy or the Ministry—takes
decisions. In the history of India both the
Mainisters and bureaucrats have reached such
a low level of -morale that they are no.
longer able to take decisions, If any
decisions are at all taken rarely these deci-
sions are never implemented.

I can give you hundreds and theusands

of examples, but there is no time.
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-« PROP. K. K« TEWARY : Dicisions
- are taken by the Government, no bureau-
crats, What is =again wrong with you
today.

SHRI AMAL DATTA : Ours is a poor
country. We are always saying that there
is a resource crunch, because of resource
crunch that we cannot complete the poverty
alleviation programme. It was because of
the resource crunch that we could not
complete rural drinking water supply
scheme to the villages.

But it does not occur to the Prime
Minister to observe austerity. The style of
living, the style of going around the world
spending buge amounts which our Prime
Minister has established is something which
we do not appreciate. We do not appre-
ciate it. Please understand that. Everybody
must live austerely in India including the

Prime Minister,
[

MR. CHAIRMAN : Please conclude.

SHRI AMAL DATTA : The dangers of
personal diplomacy, bas been only too
apparent,
and it has not been contradicted, that there
has been talk between our Prime Minister
and the Pakistan Prime Minister at
Bangalore. I am reading it out from the
Sunday

“Again, during his meeting with the
Pakistan Prime Minister Junejo, at the
Bangalore SAARC summit, Rajiv Gandhi,
according to Pakistan minister of State,
Zain Noorani, gave an understanding
that the Indian army exercises in
Rajasthan would be scaled down. But

the Indian Foreign Office and the

defence Ministry were completely in the

dark about any such understanding.

The Prime Minister’s office, so far, has

neither confirmed nor contradicted this

claim of the Pakistanis,”

So, it boils #down to show that the Prime
Minister had private confabulation in the
course of the diplomatic journeys abroad or
here and the minutes of which are not
recorded. The Governmeiit do not function
» accordingly. Supposing it is true—I do
pot know whether it is true,

It has come out in the papers, -
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1 will tell you now,
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SHRI AMAL DATTA : Yes, please do

You should have done it earlier.
SHRI RAJIV GANDHI : You have not
asked me earlier, so I have not done 80
earlier.

80.

SHRI AMAL DATTA : This came out
earlier and Yyou should have not contradict
it,

SHRI RAJIV GANDHI : I do not
bother about the trash that is printed in all
these magazines. This Government...If you
want an answer, 1 will give you an answer.
First let me say that this Government does
not bother about all the trash that is printed
in all these rubbishy magazines.

SHRI AMAL DATTA :
then ...

But even

SHRI RAJIV GANDHLI : Second, I am
answering the specific question. There was
no private confabulation anywhere. Govern-
ment officials were sitting and took notes at
every meeting that we had, Foreign
Ministry officials where there because it
involved a foreign country. . There was no
discussion about scaling down the size of
the exercise. I have categorically said
that we will pot be guided on the size of
the exercise by any other nation. It is our
own decision and we will take that decisjon
to our convenience and our objective.
There has been no scaling down of the exer-
cise at all.  What I did.tell them was their
perception of the size of the exercise and
the exercise that we were actually holding
was different. Because of newspaper reports
and other things like the things that you
have read, which is based on total rubbigh:
they believe that the exercise was muct;
larger than we were actually holding and
as is the normal practice, before such excer:
cises we are giving a briefing to defence
a.ttgches from most of the Embassies
giving them 2 rough idea of what th;
exercise is about. 1 would request the hon
Member not to get carried away by ali th;.

rubbish he reads in the medj ]
iy i dia, (Imrerrup.
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MR. CHAIRMAN : You have taken
more than 35 mioutes. I do not allow you
further. Please conclude. 1 request you
to conclude your speech. Please conclude.

SHRI AMAL DATTA : You give me
some time. I du not mind their shouting.
But only thing is do not take away my time,

MR. CHAIRMAN : I would request

you to conclude.

SHRI AMAL DATIFA: You have
taken away my time.

MR. CHAIRMAN : I have allowed
you more time because .your time allotted
is only 23 minutes. I have given you 35

minutes. Plase conclude.
L )

SHRI AMAL DATTA : The Government
have given us a very rosy picture of the
economy.

MR. CHAIRMAN : Please conclude.

SHRI AMAL DATTA : 1 am going to
conclude with only a few words, with your
kind permission. I am winding up Yam
always appealing to you., Let me saya
few sentences. (Interruptions),

The Goveroment has given the over-all
growth of the economy in a way that is
really deceptive. They bhave said that the
growth is 5%. (Interruptions). This 5%
growth is something they say they have been
able to maintain bzcause of their achicve~
ments in the economic field Now what
are the achievements 7 It boils down to
two things. Onc is agriculture side and the
other is industrial side.

MR, CHAIRMAN: You are going
to the next point, |

SHRI AMAL DATTA : Yes. ITam 1
am explaiping/what growth consists of.
Growth, consists of agriculture, industry and
services, Now there has been no growth in
agriculture and no growth in industry.
There has been growth only in Services, 1
I am sorry. 1 shall rephrase it. There has
been the same rate of growth in agriculture
as the year befere, not any more, There
.ha8 been same or little less growth in

Pre ident’s Address

industry than the year before, but there bas
been a spectacular growlh in Services. Ser-
vices means that sector where peopie are paid
for their services including the Goveroment
sector, including, bureaucracy, incliding
Defence.  (Interruptions).

THE MINISTER OF STATE IN THE
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF
INDUSTRY (PROF. K. K. TEWARY):
Have you seen the agricultural growth ?

SHRI AMAL DATTA : Agricultural®
growth has been at no time during the last

. three years more than 2.2%,. The Govern-

ment is only considering two years. In these
two years, agricultural growth has reached
2.2% whereas for industrial growth, it
takes the same credit. But the credit vanpi-
shes away if one Jooks at the annual survey
itself. I.would ask Mr. Tewary to look at
the annual survey. The annual survey
itself shows that even according to the new
index, the growth rate in 1982-83 was
higher.

MR. C€HAIRMAN : This is too much.
You have to conclude. I do not allow you.

SHRI AMAL DATTA :° I am winding

up. According to the new index, the

. growth rate in 1981-82 was 9 3.

In 198‘4-85, it was 8.6; in 1985-86,
it was 8.7. This year, it is between 7 and
8. So,itisless than that of the three
previous years. This is what you are
trying to show as your great achievement.
It is through the statistical jugglery which
the Prime Minister has resorted to in a
Press Conference when he compared the
1985-86 industrial production figure, on
the basis of old index with the new index
figure of this year.

MR. CHAIRMAN : Your time is up.
Please sit down. I am requesting you to
please resume your scat. Conclude your

speech. I cannot allow you. This is too
much. Please conclude.
SHRI AMAL DATTA Madam, I

have to fight with them and with you also.
What has happened in agriculture is, over
the period of years, for the last 15 years,
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a real growth rate of 2.2% has been
maingained in agriculture and that means,
it is just equal to or less thun the popu-
Jation growth  So, the per capita income
from agriculture has not increased at all.
When we see some islands of prosperity in
agriculture in Puojab and Haryana or
clsewhere' it only means that agriculture
poverty has been redistributed throughout
the country and we in the Eastern regions
have become poor. Some people have
become richer. I do not mind it. But
the Government has no programme for
redressing this.regional imbalance, This
is an unfortunate thing...

‘MR. CHAIRMAN : I will call upon

the Minister to move the motion, I am
requesting the Minister to move the
motion,

SHRI AMAL DATTA : The shining
picture of industrial, agricultural national
economic growth which bas been projected
in the Address is a false Chimera. Itisa
mirage. It is nothing more than that.
Much of the growth in the so called sun-
rise industries like e'ectronics which is
our Prime Minister’s favourite has come
about by more imports. You import
components and then apply screw driver
technology and say that your industrial
production has gone up. Today we are
)iving beyond our means. We are import-
ing industrial components and assembling
them. Our foreign cxchange reserve is
less than what this couniry owes to the
foreigners or NR1s who have deposited the
money in external accounts.

MR. CHAIRMAN : You please resume
your seat. Itis enough. I will request
the Reporters not to report whatever he
speaks hereafter. This is too much.

(Interruptions)

SHRI AMAL DATTA : I am conclud-

ing. If this Government reveals the whole
picture—the President’s Address is hiding
many things—it will stand condemned
before each and every Indian........ .

MZX. CHAIRMAN : Please conclude.
1 would request the Reporters not to report
whatever he speaks.
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(Interruptions)

SHRI AMAL DATTA : ......We have
this much of understanding that our condi-
tions has not improved This Government
must realise this fact and make some
efforts to improve it. Tmprovement in
agriculture is impotsible without lend
reforms which has where been -mentioned
in the Presidents Address. .

THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA
DIKSHIT) : Madam-Chairman, 1 would

like to propose and request that this House
continue with the dcbate dispensing with
the lunch hour.

MR.ACHAIRMAN : I hope the House
agrees. to the proposal.

(Interruptions)

MR. CHAIRMAN : Pjlease sit down.
You please resume your seat. Shri Arjun

»Singh.

THE MINISTER OF COMMUNI-
CATIONS (SHR1 ARJUN SINGH) : Now,
I will continue.

[Translation)

The hon. Member has not only pot
been headings your instructions to conclude
his speech bul has also Jowered the
decorum of the House.. Bul in spite of
it, he has not been able to make his

intention clear to us; perhaps he is not
clear in his mind.

13.19 hrs.

[SHRI SHARAD DIGHE in the Chair]
[English] .

SHRI AMAL DATTA : You have not
understood tirat. (Iaterruptions.)

MR. CHAIRMAN : No ipterruptions
now.

SHRI AMAL DATTA : 1 have

suffered from the maximum interruptions
and tobody could protect me.
I 4
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MR, CHAIRMAN : Order please.

.[T- ranslation)

SHRI ARJUN SINGH : Mr. Chairman,
Sir, the hon. Member thought that ‘since
he lacked facts, be could substantiate his
statement by imputing pzrsonal motives
and levelling charges. He said a lot of
things about the Hon. Prime Minister that
he visits the States and takes stock of the
situativn there and announces schemes
and that his style of functioning is to
project his own image and he does not
place the district as a whole in the fore.
if he gets annoyed, a lot of people become
victim of his annoyance.

I would like to submit .humb!y that we

as well as all those people who are below.

tne poverty line, for whom every day
dawns as a burden, want that our Prime
Minister should bccome impatient and
get annoyed in respect of those things
which are hurdles in the task of building
the future of those people and in respect
of those things also which have remained
as obstacles till now in the fruitful
imlementation of our schemes. So far as
the reaction to the Prime ‘' Minister’s visit
to the States and making announcements
there is concerned, I would venture to
say that this is an example of ingratitude.
After all, where did he make the anngunce-
ment 7 He made the announcement in
the State of the hon, Member and it is
the hon, Member himself who is displeased.

AN HON, MEMBER
popularity has been affected ?

Sir, his

[ English]

SHRI AMAL DATTA : You have not
understood what I said.

SHRI ARJUN SINGH : I have under.
stood, '

SHRI AMAL DATTA : I will explain
to you...

SHRI ARJUN SINGH : You do uot
bave to explain to me. I understand
fully.  You do not have to explain,

Motion of Thanks on 410
_ President’s Address

'SHRI AMAL DATTA : **

MR. CHATIXMAN : What he has said
will not go on record. Nothing will be
recorded. OQaly the Minister’s speech will
be recorded. Do not take any npte of
what he has said without my permission.

SHRL AMAL DATTA You will
never give me permission because **

SHRI ARJUN SINGH : Whaf is this ?
What do you mezan by **

fHRI MURLI DEORA (Bombay
South) : You camnot cast aspersions on
the Chair like this. '

MR. CHAIRMAN : Please continue,

[ Translation]

SHRI ARJUN SINGH : Mr. Chair-
man, Sir, I shall take no note of the things
said by him without your permission.

I was only saying that if the Prime
Minister, afier paying a visit to a State
and taking stock of the situation there,
has no right to make announcements for
the progress of that State, for its develop-
ment and for the eradication of poverty
there, then who ¢lse has the right 7 1
would like to know this from this august
House 7 Whatever he has said, hc has
said to give momentum to the programmes
in each State and accelerate its develop-

‘ ment.

While raising the Gorkhaland issue, it
has been linked with separatism. 1 feel
there cannot be a more can did statement
than the one¢ made by the Hon. Prime
Minister in the House, angd these made by
the hon. Home Minister in both the
House, and the one made by the Prime
Minister himself at Darjeelirg  In spite
of all this, if you nurse any doubt, then it
is you only who are responsibie for etc. I
would like td say that it is evident fom
the figures furnished by the hon. Home
Minister in the Rajya Sabha that with the
type of confrontation you HKave created

**Expunged as ordered by the Chair.
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there, it is cleat that you bhave done it,
keeping your party interest in view instead
of making efforts to maintain law and
order there

{English)

(Interruptions)**

MR. CHAIRMAN : Whatever is being
said without my permission will not be
recorded. Only th: main Speaker, Shri
Arjun Singh, will go on record.

{ Interruptions)**

[Translation}

SHRT ARJUN SINGH : Mr. Chairman,
Sir, T would like to say that the Hon.
Prime Minister signed accords and every-
body knows the background in which these
were signed. When a npation embarks
upon the path of progress and intends to
achieve that progress on democratic lines,
then it faces all round opposition. There
are all types of challenges—economic,
social and. potitical. This fact his been
amply proved during the last forly years
of Indian independence. If the Prime
Minister signed accords, he sig~ed them
‘with only one aim and that aim is to
strengthen the foundations of Iadian
democracy and to examine those problems
withio the democratic framework and then
to solve them in democratic way. The
gons and bullets have no place in a demo-
cracy and do not Jcad us anywhere. If
the Prime¢ Minister did it, he did so to
strengthen the roots of democracy in the
country and enhance its glory.

1 would like to remind this august
house that when the question of holding
elections in Punjab came up in this House
after the Punjab Accord, each and every
Opposition Member rose and said that
clections should not be held because there
would be blood-shed during the elections.
At that time the statement made by the
Houn. Prime Minister and the other things
observed by him will ever echo not only in
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this House but also in the history of
democracy in this country. He Fad
observed that if the democracy survived
we shall also survive and if the democracy
did not survive, we a'so could not survive.
What could be better proff of his senti-
ments, his faith and commitment towards
democracy.

1f you view the interests of the country
and the resolves made by the country
during the last 40 years against which none
in the country ever raises his finger, as also
if you view the history of policies and
programmes of the Jlast 40 years, the
progress made by the country is clearly .
evident. And then they are questioning
us toduy. It is an irony which goes to
prove that the views expressed by the hon.
Member are neither based on political
integrity  consistency " nor on political
conviction. On the contrary they rdflect
only political opportunism.

1 would like to submit that the Punjab

Accord oply symbolised the process of
trust. The Prime Mivister signed that
Accord with a person who  displayed

mutual trust and faith. A ‘lot of things
were said about this also. The Accord,
which was signed in  the interest of
democracy, has proved its propriety and
usefulness. Today, everybody is saying
that the stand Mr. Barnala has taken is

in the interest of the country and demo-
cracy,

Had Shri Barnala been influenced by
religious fanaticism, He could not have
taken the stand he has taken today and
would not have been able to prociaim
today in the interest of democracy, the
country, as also in the interest of Punjab
that he wouid welcome th: bullet but would
always take a stand in the interest of the
country. Today, you are raising your
finger ageinst on Hon Prime Minister who
inspired such sentiments and such stand,

[Engllsh] LY

SHRI AMAL DATTA : Let it be put
on record that I have not said anylhing

against Mr. Barnala. You can 8o through
the record. '

*#Not recorded.
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MR. CHAIRMAN
have said is on record.

Whatever Yyou

SHR] AMAL DATTA : Why do you
put words which- I have never uttered ?

[Translation)

SHRI ARJUN SINGH : Mr. Chair-
man. Sir, I would like to remind the hon.
‘Member that the hue and cry raised by a
handful of Members
course of history. History is created
only through sacrifices and struggles. . One
such glorious day in the annals of history
was 15th August 1947, when the freedom
fighters changed the course of history by
their sacrifices and struggles and duc to
them our country achieved independence.
The sacrifice of Gandhiji brough about an
erd to communal fapaticism in the country
and established a new dwakenin_g With
the help of this awakening we bave bcen
able to establisn norms so as to bringa
pew order in the country. We want to
march forward taking all the people
together.  (Interruptions)

[ English]

SHRI AMAL DATTA : Anpother 40
years will be required for that.

[ Translation]

SHRI ARJUN SINGH Pandit
Jawaharlal Nebru gave this awakeniog a
touch of nationalism and as a result thereof
important works of nation building took
place under the
Jawaharlal Nehru.

[Er';gush]

*

SHRI AMAL DATTA : That is your
main advertising platform.

[

[Translation]

SHRI ARJUN SINGH : The sacrifice
of Shrimati Indira Gandhi kindled the
flame of nationalism which shiclds the
unity and integrity of the whole couatry
#nd will continue to protect us in future

cannot change the ,

leadership of Pandit’

President’s Address

also and will guide us wl‘ien we are ina
state of indecision.
Hon.

With - this heritage our Prime

-Minister wants to lead the country to a

path where everyone will get equal right
and equal opportunities and also we will
be able to reach that goal of development
which we have resolved to achieve.

T would. like to refer to those few
points which His Excellency the President
has particularly mentioned in his Address.
A revolutionary  experiment hazs been
started in the field of education. Earlier,
a system was developing in the social and
economic front with an unspecified priority.
Our Prime Minister has put an end to this
system and resolved to introduce an edu-
cation system which would be in the
interest of the common. man. 1 can say
that this revolutionary experiment will not
only build a better future for those
children who will become leaders of the
country in the times to come, but it will
also help in realizing the long cheristed
goal of the Congress Party in building a
socialistic pattern of society. This socialistic
think’ng will help us to achieve that geal
enshuined in the Constitution for which the
Congress Party strives and which the leader
of our party has resolved to achieve.

Secondly, His ‘Excellency the President
bas referred to the safeguarding of the
intetests of the weakere class and the bave
nots of this country. It is reflected in the
Budget also. India is a country of the
poor, where workers. farmers, factory
workers live. The more we are able to
safeguard the interests of Adivasis, Harijans
poor people, backward classes, the
greater will be theis development and the
country will also make progress. His
Excellency the Pres'dent has Under lined
this important thing’ in his Address and
the hon. Prime Minister has also spoken
about this in the Budget. They have
expressed their sentiments that they propose
to achieve that goal and they will make
every effort in this dirsction.

But I would like to say that we should
not remain c-mplacent, becatse the
vested inter<sts .want to maintain the
status quo, They want to damage our self
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confidence by inciting the people in the
pame of parochialism, castelsm, religion.
and language. They want that we should
. deviate from our vajoes  which had
been the base of our history of  the last
five thousand years. We shall have to be
very vigilant. . We should understand this

thing that those pzople who raise issues io= -

the name of casteism, provincialism and
parochialism, are against tHose poor people
workers, Harijans, Adivasis and backward
classes on whose welfare the welfare of
our entire country deperds. We will not
allow their evil designs to succeed. We
shall not allow them to mislead the society.
The respected Prime  Minister has
capability, courage and self confidence to
take the country. forward with dlgmty
The House resolves that under his leader-
ship India will achieve the goal. which
would show light to those lakhs and crores
of exploited people who are struggling
for a better life. They are even prepared
to make sacrifices, Shri Rajiv Gandhbi is
leading these crores of people. He will
not deviate from hi¢ path by what has been
said here. India will go uhead and will
create a new golden history of its achieve-
ments.

" SHRI RAMSWAROOP RAM (Gaya) :
Mr. Chairman, Sir, Irise to support the
Motion of Thanks no President’s Address.
The Address of the President deals with
the performance of the Govcrnment during
the last year and the programmes concern-
ing all the sectionsof the society for the
coming year. In his Address the President
bas mentioned that there are some people
in the couniry who want to serve their
political ends in the name of language,
casteism, parochialisy and who want to
undermine the unity of such a big democr-
atic country which is providing leadership
to the entire world so far as democracy is
concerned. The evil designs of those
people who want to run the country in
the name of religion will not succed. 1
would like to contradict what Shri Amal
Datta was saying just now. If one goes
to Dhanbad Railway Station and on the

border ‘areas of Bengal whéther it is
Asansol or Burdwan......Amal Datta
ji cesanety
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MR. CHAIRMAN :
address the Chair.

You should

SHRI RAMSWAROOP RAM: Mr,
Chairman, Sir, I would like to remind him,
through _ you, that if you enter the State
of West Bengal, you will find that the
names of the stations etc. in Hindi have
been deleted except what is written in
English and Bangla and he talks of Akband
Bharat’...... (Interruptions) ......

SHRI AMAL DATTA ¢ Let us find
out where such a thing has been done.

SHRI RAMSWAROOP RAM:
accompany me. 1 can show you.
talk of ‘Akeand Bhart’...

You
You
(Interruption)......

SHRI AMAL DATTA : May I know
whether by not speaking in Hindi, one is

undermining the concept of ‘Akhand
Bharat’.

(Interruptions)

SHRI RAMSWAROOP RAM :
‘couatry cannot be run in the name
of religion, Such persons are the
enemies of the country, You can see
their history of 1942. They opposed the
Quit India Movement, This has been
the character of CPI and CPI (M). We
are loya] to the country and support
‘akhand Bharat’. T do not want to say
anything more on this subject.

This

There are as many as 25 crore
Harijans and Adwasis in the countgy.
The President has spoken about them in
this Address. Ninety poor people belong
to this category. Weifare programmes.
are being wundertaken 4in various Stﬁtes
under the leadership of the Prime Minister
for the upiifiment of 25 crore Hairjans
and Adivasis about whom the President
has made a mention in his Address, - We
'would like to convey our thanks to the
Prime Mintster who himself made convey
phiysical verification to find out whether
the funds belng released by the Centre
under NREP and DRDA to verious States
are being utilised properly or not. You
can see the history of the country, Iy s
oot a shall thing that the Prime Minister

-
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of lodia has gone to the Adivasi belt to
see cuple mantation of the programnies
bimself.

I would like to say one mor€ thing to
you The Government have lennched ap
anti-poverty drive. Yov may release and
allocate any amount of funds for this
purpose and issue number of any guidelines
to the burecaucrates, but they do not want
to achieve the targets set by the Prime
minister. PBarlier; there was a privileged
clags of I,C. S. and 1. P, 8. officers in
the administration who were respected in
the whole country.

Now I.C.S. has been replaced by 1.A.S.
They are entitled to all those privilages,
which were earlier available to 1.C.S. I
understand that whatever guidelines you
may give to tham, until and unless thers is
a change in the administration. you will
not be able to achieve the targets for
which you have initiated various schemes.
Today, a bureaucrat is more ' powerfull
than a Minister. We make petitions, we
put up applications that there are such
and such works periaining to the villagers
of a particolar village which is pending
and their work is not being done. Now
the officers and bureaucrats have started
asking me ““‘why do you talk to the
Minister, tell me”, I will do the work”.
This is the present state of bureancracy.
I would like to ask the Government,
through you, that the department itself
should be vested with the full powers of
punishing them - If any I AS, officer is
to be punished, or to be suspended, there
should be no need to seek the concurrence
of the Cabinet. You should delegate
this such power, otherwise the bureaucracy
will destroy democratic set up. Today
it is destroying democracy and we go on

dellverieg lectures here.
Irr'd

Responsiveness to people is & point in
the 20-Point Programme, But today where is
responsiveness. There is responsiveness at
the collector level in the district. But at
the district level your administration runs
on caste basis, it has been polarifed on
caste lines. Whatever good work there
might be, if a person belongmg to that
caste is not working there, the work caspnot
be dono. How far the prolagisation of the

President’s Address

. administration on caste basis justified ?

If it happens in the police, at the d'strict
level, at the collector's level, at the B D,O"s
level, then responsiveness becomes meaning-
less. 1 would, therefore, request the Hon.
Prime Minister through you to briogs
changes in the administfation which was
based oo Kings Commission Report
Otherwise, it will be a very sorry state of
affairs. We will continue to deliver lectures
aod pass vote of thanks on the Address of
the Pressident and nothing will bappen

So far as the question of supply of safe
drinking water is concerned, I would like to
submit that India is 2 country of villages
and even today there is no provision of
drinking water in 2,31,000 villages. Til
now people in 2,31,000 villages in India
do not get safe drinking water. They fetch
water from rivers or drink impure and
dirty water of tanks and ponds. As a
result of this, children of our Santhal
Pargana have been suffering from jaundice,
We had thought that at least after 40
years or independence we shall be able to
provide safe drinking water ‘to the people
of our country. But till now, people of
2,314,000 villages do not get safe drinking
water understand that drinking water is a
sensitive subject and the Chief Minister
should monitor this work.

Now let us come to land™ reforms. I
understand the pace of progress expected
in the matter of land reforms has not been
achieved, Whatever land was allotted to
the people, was not made properly they
were not told as to where their land is
located. At some places they did not get
land documents and even if they got them,

the B.D.O. and the Tehsildar did
not inform them about the location
of the land. What- is the uss of
such an allotment of land. It should be

physically verified if they have actually
rectived the land or not and the collecter
sbould be instructed to ensure that land
has been actually handed over to them and
it is in their physical possession. This is
the reason that atrocities on Harljans and
Tribals are on thie increase these days.
Gaya and Jahanabad, the place to which I
belong, aro very sensitiverarcas. In those
places, land was allot(ed and documents
were handed over. But the allottecs of
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the land were not told about the location .

of the land. Today when he asks about
the location of his land, the. police and
landlords connive together
that he is a riaxalite. What is the reason
for the incidents which took place in
Araval and Kansere. Today, when he
takks about his rights or fights for it he is
called a naxalite. Therefore, 1 request
you to- expedite the work regarding land
reforms snd epsure that commitment in
this regard is fu'filled and justice to the
Scheduled Cadtes and Scheduled Tribes is
provided. You might have come across
mony cases that poor people ate sent to
jail under section 107 and murderers
booked under section 302 get .acquilted
with the help of the pnlice. At Jeast the
cases of thpse people, who have been in
jail for a period of ten or 20 years and
there is nobody to bail them out, may be
gent to the Lok Adalats so that the Act is
implmented effectively.

What thepe words 1 convey my hearty
thapks to the Prceident,

SHR} UMAKANT MISHRA (Mirzapur)

Mr. Chairmen, Sir, His Excellency the
President in his Address, has given indica.
tions about the performarce of Rajiv
Gar.dhi's Government, their future policies,
snd the challenges being faced by the
country.
> 8ir, within this short span of two
years, no.nation, leader or Prime Minister
can achieve so much success, provide so
many directions, on have been achieved
by shri Rajiv Gandhi within his two years’
tenure.

Within his two years’ tenurs the greatest
achievement of Shri Rajiv Gandhi is that he
has ipstilled a sense of confidencé in the
minds of people that he is capable of
preseiving the unity, integrity and soverei-
goty of the country and at the same time
be is able to maintain the pace of develop-
ment. He has assured - the country and
the world that he can bring highest glory to
the nation in the field of economic policy
and foreign policy by following the ideals
and policies of Pandit Jawahar Lal Nehru
pod Shrimati Indira Gandhi.

M.A'RCH 2, 1987

and declare

Motion of Thankson 420
Presidens’s Address

Prof. John Galbraith — who recently
visited India and is also an ex-ambassadar
of US.A. in India—a few days ago,
expressed the views that India has made
an unprecedented progress in the field of
agriculture and. it would emerge a great
industrial power within a few years. Mr.
Rajiv Gandhi has decided to make use of
Science and Technology to speed up
development in every field of economy.
Programmes like technology mission are -
being launched 1o fulfil the minimum
needs of the people. Under this mission
drinking water will be provided to problem
areas in the country and illiteracy will be
removed, and children will ‘'be provided
education and communication facilities will
be made available wilhin a decade.

Mr. Rajiv Gandhi has taken a bold
decision and decided to change the educa-

tion system and made endeavours to link

the same with life, livelihood and removal
of poverty. Itis a great task,” itis pot
an ordinary work. It is hoped that he will
be taking such bold decisions and solve
the problems relating to the administrative
set up, language and culture also.

Mr. Rajiv Gandhi took the decisions
very honestly in the interest of the country
and in the interest of the democracy for
solving the Pending issues and signed the
Punjab Accord, the Assam Accord and
the Mizoram Accord These accords
were signed in the interest of the nation as
also in the interest of democracy. Those
persons, who criticise these accords, are
not welwishers of the country they do not
understand the spirit of the country’s
democracy. :

Sir, Shri Rajiv Gandhi went to villages
and hill ardas and apprised himsell of the
difficulties of tribal people, Harijans and
the poor and himself saw their problems,
He is determined to solve their problems

Shri Rajiv Gandhi has been sucessfully
following the foreign policy formulated by
Pandit Jawshar Lal Nehru. Today India
is leading the Third World countries and
the big powers of the world, whether
U.SS.R., US A. or the Buropean powers
treat - India’s views all the seriousness,
listen to them, comsider them wnd pay
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attention to the same. It is not an
ordinery achievement. It s certainly a
great achievement within this short span
of time

Sir, Shri Rajiv Gapdhi has resolve(_i
to raise the standard of living of the people
of the country through the use of. modern
science and’ technology as well as to
prescive the ancient cultural heritsge of
India. Accotding to him, if we forget
our spiritual and old values, our materiali-
stic progress in spite of our having achieved
progress in every field will be of no use.

That will have no mesping This is
his bigh thinking We are all gratefal to
him for it.

Sir, besides these achievements, among
the challenges like language fanaticism,
parochialism etc, which have been re-
ferred to by Yis Excellency thz President,
fandamentalism is the most serious one.
Sir, fandamentalism and religions fanaticism
are two different things, Religion is a
great thing. I would like to subrpit that
fandamentalism and rcligion are two diffe-
rent things and they cannot be linked.
The high ideals for achieving salvation
and the highest human values are called
religion. Religion is a mediumn to esta-
blish rapport between man and man.
The scholars have said about retligion :—

““Namo : dharmay mahate, dharmo
dharyati praja.”

We bow our heads to
gion which preaches people to live amicably
and which sprouts love in the hearts of the
people and not jealousy or animosity. But
this is a fundamentalism which is posing
gerious danger to the very eXistence of
democracy and the country. Communalism
or what we call fuondamentalism is a black
cobra or a poisonous snake, which if not
crushed, may pose agrve danger to our
democracy and country. Fundamentalism
is at its height in Punjab. Sir, communa-
lism, whether it is Hindu communalism
under Balasaheb Deores, Sikh Communa-

_lism' under Bhindrawale or Tohra qof
Badalji or communalizm under Muslim
league or Mus'im Majlis or comimunalism
undex some of oor friends, whose names
1 do not want quote, is posing danger to

that great reli- -
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the democracy auvd the intcgrity of _the
country. The pationalist parties and the
politicians will. have to ignore (heir
electoral interests to combat fundamenta-
lism  Unless political parties of the
country, whether.it is the Jante Party or
the BJP or Lok Dal or any other party,
ignore their electoral interestst, the funda-
mentalism, regionalism and Janguage
fanaticism caonot be rooted out from the
country. For this purpose the leaders of
all the nationalist parties will have to sit
together to think over it and decide the
matter. They will have to ignore their
political interest Then only they can
maiptain the unity and the integrity of the
country and protec. the democracy. This
is the only way to solve the _problems of
the country.

1 am happy that our Prime Minister has
called upon the people to be prepared to
combat the fundamentalism in 1the country.
If we do not do so, it will certainly harm
the democratic system in the couniry and
the country will be disintegrated. This
menace will destroy the democracy. Almost
all the leaders and people of the country
have expressed -satisfaction that Shri Surjit
Singh Barnala has taken a very bold step.
Shri Surjit Singh Barnala has accepted the
challenge of fundamentalists occupying the
Akal Takht. Shri Barnala has said that
be believes in the high values and ideals of
religion and he follows the high principles
of Guru Napak and Guru Govind Singh
and he would continue to have faith in the
Akal Takht 8o far asreligion is cooterned ; -
but he does not want that politics should be
guided by the fundamentalists or there
should be interference by fundamentalists
in the democratic set up, The bold stand
taken by Shri Surjit Singh Barnala ig
praise-worty and the whole country should
support him at this hour,

' 14.00 hrs.

Sir, I have a few suggestions to make
and I shall conclude my speech within two
minutes. I would like to submit that a
bo'd step should be takcn to amend the
Constitution without bothering atout the
electoral prospects so that the .political
parties based on religion are baoped and a
provision be made that the legders who
instigate religious feelings 1o seive their
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ends will be punished, If we do not do
ihis, the country will be disintegrated by
such elements. You should take note of
the conspiracy that is goirg on to disinte-
grate the country whether it is a case of
boysotting the Republic Day celebrations
or & case of Ram Janatn Bhoomi or a case

. of Babri Masjid or some other case. These
cases show that some conspiracy is going
on and that should be nipped in the bud
otherwise the country will face disintergra-

- tiop. A provision to'this effect will have
to be made in the Constitution. A common

" pational religion and a common civil eode
will have to be formulated. The Constitu-
tion refers 10 a common civil code. It
says that efforts will be made to formulate
& common civil code. But it should not
conferred to efforts only : rather we should
make it a reality. There should be one
national religion in, which high ideals of
Hindu, Muslim, Sikh and Christian religions
ghould be incorporated which may be in
the interest of this country and the entire
bumanity. 1 would also like to submit
that provisions of national anthem, national
flag and official language in the Constitu-
tion should be implemented strictly Our
hon. Prime Minister has raised his voice
for 4be world peace and against the atom
bomb in all the international forums of the
world. Not only am I aware of it, but
also the whole wotld is aware of it. Now
a scientist of Pakistan "Dr. Abdul Qadir
has said that Pakistan. has .manufactured
atom bomb and it dan use it when the
country is in danger. The Goverament
will have to change its policy towards the
manufacture of atom bomb. The people
are prepared to bear a little bit of incon-
vepience for the sake of changing this
policy. The country needs atom bomb.
The great sapskrit Bbaravi has eaid,

*  Jwalitam ne hiranya retsam.
Sayma :kelant! bhasmnaya fanah.
[English]

Nobody can dare to touch the burning
fire. When the fire is turned into ashes,
every body runs on it and walks on it.

{ Translation]

Irndig will bave to manufacture atom
bomb far protecling its bonour and indepen-
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dence. With these words, I support the
Moti?n. '

SHRI VIJOY KUMAR  YADAY
(Nalanda) : Mr. Chairman, Sir, T oppose
the Motion of Thanks on the Presidents’
Address. No doubt, it is customary, bul
the things that we had expected in the
Prosidential Address, are lacking. The
failures of the QGovernment have besn
covered up in it, Whatever shortcomings
were there in the functioning of the Govern-~
ment, have been overlooked and the basic,
essential things required for the develop-
ment of the country, as also the problems
before the country have been totally
ignored No plan has been placed for the
near future which may inspire and
encourage crores of neglected, exploited
and the suppressed people of the country.
The Address does not reflect it. There is
the problem of communalism in the country
and it is a very serious matter.

.[MR. DEPUTY SPEAKER in the
Chair]

14.04 hrs.

Just now, one of the hon. Members
said that Rajivji has made notable achieve-
ments within a period of two years, Tt is
not a question of two years. As a matter
of fact, you furnish details about your
performance for one year only and «submit
programmes for one year. The question is
that barring a couple of years’ rule, a big
party like Congress, which has a long
history and has made a number of sacrifies,
has been ruling the country for the last
40 years. Despite that, communalism is
on the increase. Today the situation has
become so grave that all of us have to sit
together ard think over it. Why does it
so bappen, we must look intoit. Is the
party in power not resposible for (his ?
The history of the party in power shows
that it has bowed before fundamentalism
A npumber of States
are going to the polls. As has been told
by one of our hon. Members, we must
overlook party imterest and electoral
prospects and fight against communalism,
But cven loday, ms find in the electoral
adjustments that the ruling party  has
entered into electoral fac's with such
parties. Today, the whole nation foels
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concerned about the present state of affairs
in Punjab and everybody has a word of
praise for the bold steps taken by Mr.
Baranala. But if the steps, that have been
taken in association whh &l the parties,
remain confined to some mass meetings,
then our aim 1o isolate the terrorists cannat
be achieved- Until and unless persons
belonging to all the parties, unite togéther
at the grass root level and go from village
to village and fight against it, we cannot
raise the seif confidence of those people
who are feeling frightened and forge unity
among them. We cannot unite them.
Even after 40 years, regional imbalance
still persists in our country It is a great
problem. Situation in many States is very
explostve, but it has not bacn mentioned
in the President’s Address. It is a matter
of great distress. 1 would now confine
myself to Bihar only. In our Six'h Five
Year Plan, per capita, allocation of funds

to Bihar was Rs. 974, Tamil WNadu
Rs., 1351, Madhya Pradesh Rs 1573,
Gujarat Rs. 1971, Haryana Rs. 1971,

Haryana Rs. 1602, Maharashtra Rs 1741,
Orissa Rs. 1671 and so on We are all
aware of the fact that in the matter of
minerals, Jand and mines, Bihar is not
lagging behind any other State in the entire
country. But even. then it is called the
most backward State. Be it industry,
agriculiure or power and irrigation or
p'anning, Bihar is the most backward State
in all these fields. 1 am only quoting the
example of Bihar. Besides fihar, there
are other States which are backward. If
we continue to.aliocate the funds in this
monner, if the process of development
proceeds in this way we shall not be eable
to develop the whole country vproperly. If
development is confined to a few States
only, it will not be construed that the
whole India has developed The root
lcause of problems like terrorism, casteism,
aanguage and religion eic. in parly politics
prnd backwardness. In order to solve these
poblems, we should treat all the states at
er and try to take them ahead.

It is a matter of great distress that the
problem of unemployment has not been
mentiored in the Address in its proper
perspective, Poverty i8 a curse for our
society, If we have mot been able to
remove poverfy and unemployment in a
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period of 40 years, then it is a matter of
great shame for us. 2,80,00,000 utiemploy-
ed persons have registered rheir names on
the live registers of the employment ex-
changes In the country, but we have not
made any provision to remove this unem-
ployment. There has been a long.standing
demand . that the Constitution should be
amended and ‘Right to Work’ should be
included in it. Persons belonging to all
parties have raised such a demand, but this
right is not being given to the people even
today. Without including ‘Right to Work”’
in the Constitution, you cannot provide
jobs to people.

Billions of rupees are being spent on
‘Self Employment Scheme’. Two days
back I visited my constituency and enquired
from the Indusiry Department in this
regard. They themselves admit that the
sons of rich persons are cornering the funds
allocated for this scheme thereby depriving
the people who should actually have been
benefited by it. The reason for such a
siluation is that a lot of corruption is
prevalent in it and the noor do not have
money to bribe the officers. This is the
reason that the purpose for which you
chatk out schemes and want the persons (o
become self relicuit is not served and they
do not gét any benefit out of these schem:s,
because they are not in a position to bribe
your officers. When we raise guestions in
the House in this context, you do order
enquiries, but it bears no fruit. It is
therefore, essential that monitoring egencies
are set up at district Jevel so that the
benefits of the schemes reach the bepe-
ficicries in the true sense You should
make arrangerents that the poorest;, backe-
ward peop!e and people living below the
povertp line are benefited from this scheme.
Strong action should be taken against those

who salcotage the scheme apd ect &s
middlemen
As it is, the Goverament makes

announcements aboot its achievements or
about removal of poverty. In the Presi-
dent’s Address itself it hag been stated that
550 million mandays will be created in
the coming year. We are unable to under-
stand as to what ther¢ mandays are 7
Whenever we ask how many persons have
been raised above lhs poverty line, the
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only reply we get is that 5o many persons
have been benefited so far. 1n other words
we are being given the list of beneficiaries
Whenever we raise this question in the
lower committees, we get this very reply.
But I would like to know through you if
the person, whom Yyou give Rs. 100 is
cousidered to have been benefited ? To-
day the question is not of giving Rs. 100.
It is not the scheme of the Central Govern-
ment that somebody may be given Rs 100
and some other may be paid Rs. 400. But
they do not get work for even for 100
days during the year, Whatever work is
given, the wages. are so low that it 1is
insufficicnt to raise a person above the
poverty line and in this way one can never
" rise above the poverty line. Wrong and
fake muster-rolls are being prepared. This
is not a healty sttuation. When you talk
of creating 550 million man days, 1 under-
stand that it is not possible. Due to thg
various shortcomings mentioned by me
hardly two million pessons_can be provided
jobs. You may go through the situation
of any place. I have information about
Bibar in particular as I belong to Bihar.
There the situation is still worse, To-d:y
itself, there was a question on labonr, but
it could not be taken uvp as it was lifted in
the end. It was stated therein that the
National Labour Institute had conducted a
survey to find out the number of persons
who have been raised above the poverty
line. As it is, you arc spending a lot of
funds for this purpose and it ,is a good
thing. Everybody had a word of praise for
this. We. also intend to extend our help
for'this, so that eligible persons get its
bonefits in the real sense. But the survey
report reveals the situation to thz contrary
to what has b:en clained. You  have also
indirectly admitted in reply to the question
that instead of rising above the poverty line,
the people have gone further below the
poverty line,
kS

Land reform has been a major pro-
gramme of the Congress Party. The
) Congress Parly has been laying stress on
land reforms ever since the struggle for
independence was launched. But for the
lust many years 1 have been obseiving that
scapt a flention . is “being paid to land
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reforms and neither ere these being imple-
mented. Mr. Deputy Spesker, Sir, lapd
reform is directly linked with the questjon
of removal of poverty and unemployment
in the country. Unless land ceiling is
imposed and the surplus land is distributed
among the poor, Harijans. Adtvasis, peoﬁle
belonging to the weaker sections and small
farmers, the land reforms will be meaning-
less. The problem of unempicyment
cannot be solved ornly by providing jobs
to some people or by distributing loans in
this manner.

There is a long standing demand that a
Central legislation should be enacted for
agricultural labourers. They are being
exploited everywhere and they do not -get
fair wages. Prices are rising high day by
day. With this purpose in view, there is
need to enact Central legislation for agri-
cultural labourers. They are still struggl-
ing for their just demands.

As a number of my colleagues have
alrcady spoken about drinking water, I
would not like to waste the time of the
House by repeating the points that have
already been raised. But I would like to
raise a point in regard to the elections,
because there is a commitment by the
Government that  election laws will be
'rationalised.

In our country, democracy can be
strengthened throught electral  seforus.
But do the people really taken part in it ?
Actually officers, police with the help of
money and use of force take part in i,
Till such things continue and radical and
basic changes are not brought about in the
electoral system, elections are meaningless
for the common man, Radical changes can
only be biought about in the election
system when there is a system of propor-
tional representation in  the election
laws,

Conveassing for vutes is.carried on in
the name of caste and religion, Votes in
fovour of a particular condidate are cast
wite the help of police, officers and by
using bullets and rifles. The Congress has
mand commitment that they would give
voting right to all the pcople of the
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pountry. It is, therefore, necessary to
effect electroral reforms in the country.

BN

Sir, I would liké¢ to sey bne more poiat
in the end. Concessions are being giving
to the multi-national companies in the
country and as a result billioos of rupees
are being remitted abroad. This should be
banned, so that the cconomy of the
country is strengthered. *

SHRI K. N. PRADHAN (Bhopal) :

Mr. Deputy Speaker, Sir, I rise to support
and speak on the Motion of thank, on the
Presidents’ Address A pumber of hon.
members have expressed their views _in
this august House for the last two or
three days. I have heard them with great
attention. Particularly, the hon. Members
have taken about the failures of the
Government, It seems to me that the only
job of the opposition is to criticise the
Government, But I would like to add to it
one more major failure of the hon. Prime
Minister Rajiv Gandhi. In a democracy
and particularly in the Parliamentary
system of Government, the opposition has
a very important place. That country is
very unfortunate where the opposition has
no sense of responsibility. There has been
lack of responsible oppositicn ever cince
the constitution came into force in the
country. First of all pur First Prime
Minister Panditji made efforts continuously,
then Indiraji also took initialive im -this
direction and now Shri Rajivji has made
effort for the last two years to inculcate a
gense of responsibility in the opposition in
the country. The Prime Minister. Rajivji
bas consulted the opposition. on very
controversial matters and he always tried
bis best to create a sense of respect for
the opposition in the minds of the people
and inculcate a seuse of responsibility
in the opposition. But, Sir, our Govern-
ment as well as Shri Rajiv - Gandhi  have
failed in their efforts, because the opposi-
lion has not become responsible go far,

Sir, T would iike to narrate an old
auccaoto, There was a group of blind
persons who used to be kept abrist of
the day 1o day *happenings of the world
by an
eye sight, One.day, he explained to them
about an elephant. But the blind persons

entaligent personal with normali-

* President’s Address

insisted that they wanted to see the
elephent by touching it. That person
brought the elephanf befor them. The
one who touched the teg of the elephant
thought it to be like a pillar; the ore who
touched its ear thought it {0 be & winnow-
ing basket and one who touched its taj]
thought it to be a rope. Similar i the
condition of the opposition. The situation
of the whole country is before them, but
even then th¢y do ot want to see it. Can
one deny the fact that we signed Punjab
Accord, Assam Accord and Mizoram
Accord and through these accords we
succeeded in  putting down the divisive
forces in the country, As Shri Arjun Singh
has mentioned just now that there are
some forces in the world who are jealour
of our progress and they want to harm
our country. They tried their level bast
to propagate that the sympathy of the
people of Punjab is with the. terrorits,
But after the elections it has been proved
that the sympathy of the people of Punjab
and particularly of the Sikh community is
not with the terroris:s. No other achieve-
ment is greater then this [s this not a
major achievement of our leaders 7

In the slatest incident, sin which a
hukumnama was issued, not only the
Sikh brethern of Pupjob, but the Sikh
brethern of the whole country have said
in one voice that they would never
tolerate interference of religion in politics
and they would not allow the disintegra.
tion of the country at any cost, What
can be a greater schievement of the
Gevernment than . this ? :

There is an Opposition parly known
as B.J.P. Till a few days back, it had been
demanding vociferously that Presidents.
Rule should be imposed in Punjab and the
Barpala Ministry should be dismissed
and army be sent there, But they changed
their stand during the agitation which
they launched some time back. Now they
demand th&t the Centre should take over
the responsibility of law and order there,
What a big change in their stand ? It
has become clear to the Opposition
parties which used to criticise our leaders
that the policy of our Qovernment and
the Prime Minister is & success. In this
way we shall be able to strengthen the
unity and integrity of the cbuntry.
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Al these de\'elosmentl have pat ouor
. country on the crossroads. We have to

decide ard think whether we should show
lenfency ta the communal eleodents ?
The Hindu communal elements in punjab
should not be allowed to raise their
heed. Communalism ghould be regarded
as treason. Only then we shall be able to
combat it.

Not only this, today if anyone insults
our pational authem, tears the copy of
our Comstitution and burns the National
Flag it is just treated as a violation of
section 144. 1If we want to preserve the
integrity and unity of the country, we
shall have to nip this tendency in the bud,
We shall have to enact a legislation which
may allow imprisonment of such persons
at the carliest. There should not be any
delay in punishing them.

The incidents which have occurred
recently show that we shali have to come
with a heavy hand ' on communal forces
and to take a final decision in this matter.
A pumber of other failures have . been
mentioned.

I would like to draw Your atteation
towards the new education policy. The
people including teachers gnd intelligentia
have been involved in the framing of the
mew education policy. The education is
meant for the genecral development of
an individual, That is why 1t has béen
brought under the Ministry of Human

Resource Department. It is our endeavour

to provide an opportunity for all round
devslcpment of a child from the very
bagining. 1f the opposition does not
onderstand this basic thing, it Is like
Casting pearls before swines. If they
canzot understand this, is very unfortunate
for the ocountry.

Do they not know that our country
has made progreas in the industrial and
sgricmitural sectores in  the face' of
adverse circumstances ! Every one is aware
of the fact {hat the weather has not

Y
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in our faveur. There have been hailstosms,
floods, droughit in the last 2 to 4 veams.
The secessionist forces have been active
during this period. Can any one deay lhe
fact that in spite of all these things our
*country has made Pprogress.

The greatest thing which the Prime
Minister Shri Rajive Gandhi hus done is
that due to his efforts, the people have
started teposing faith on the capability of
the youth. The youth are now having self
confidence in themselves, This is the
greatest achicvement of our Hon. Prime

* Minister Shri Rajiv Gandhi No one can

deny this, The future of the country is
définitely brighter.

The President has said in his Address
that the process of reform in the adminis-
traiive sct up has started, The mentality
which is a legacy of the Britishers is still
there, Urgent attenron is required to be
paid to end such a'mcntalily, Even today
they are not prepared to accept the impor-
tance of democr-cy. You can understand
this, if you take into consideration the
working of the whole administration, The
employees, whether they belong to the
‘corporations, state§ or autonomous bodies,
hold demonstration go on strikes on one
or the other demand. One can imagine as
to how much loss the country suffers. It
is high time when we should form a
national wage policy. Besides this we have
not adopted a scientific approach to the
adminisirative set up which is there since
we achieved independence. A commission
should be set up to from a Nationa] Wage
Policy so that we may give a definite
shape to the National Wage Policy. With
these words, I support this motion,

*SHRI R. JEEVARATHINAM
(Arakkonam) : Honourable Dy Speaker,
Sir, I rise.to support the motion of thanks
on the President’s Address. On  this
occassion, I would like to mention
certain important things,

Sir, the whole nation and thjs House
applauds the Prime Minister Shri Rajiv

been « Gandhi for resolving the Punjab problem

———

*The-epacch was originaily delivered in Tamil,
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and helping Shri Barnala‘ to come to
power. Shri Barnala is serving the Nation,
by tacking terrorism im  brave and
commendable manner. I appreciate his
efforts. T hope that the whole House, will
strengthen his hands in bis efforts to wipe
out terrorism.,

Secondly, the credit for restoring
pormalcy in a State which had seen’ *40
years of turmoil goes to the Prime Minister
Shri Rajiv Gandhi. I“appreciate the efforts
of the Prime Minister and the people of
Mizoram and also of the Mizo leader
Shri Laldenga in setting the long pending
problem in that part of the country.

The Honourable Prime Minister has
also given this country & new policy on
education. There is a lot of misapprehen-
sions and misunderstandings among many
about the WNavodaya schools,
misunderstanding must go. The people of
Tamil Nadu welcome the three-language
formoula enshrined in the New Policy on
Education, I carnestly request the Hon'ble
Minister of Human Resource Develop-
ment to implement the new policy at least
from this new academic year, I also hope
that the Tamil Nadu Goverament would
cooperdte in this matter. I urge upon the
Government (o appoint after consulting the
State Government & Director of education
and, in the districts, education officers to
implement the new education policy from
the new academic year. 1 once again
state that the people of Tamil Nadu
welcome the three-language formula.

Sir, the State of Tamil Nadu is badly
hit by drought. Recently, I visited many
drought-hit areas in my constituency along
with the Drought Relief Commissioner
There is no drinking water available. If that
be the case, where will we get water for irri-
gation 7 The lakes and wells have dried.
Agricultural lands are witho water, Lakhs
and lakhs of acres of fields have gone dry.
Cultivation has come to a stand still
1 think the State Government had canveyed
the seriousness of the drought conditions
'0 the Central Government. I request the
Central Government, on behalf of the
People of Tamil Nadu, (o immediately
#Ppoint & Commission to evaluatp the
demage dyg ¢ drSught and to susgest

This-

Pre.ident’s Addrass

relief measures thererfor in the State. The
Commission should go round all the
drought-hit areas in the State and suggest
svitable - remedial measuress expedi.
tiously. )

I would, at the same time, put befor
sthe House a suggestion. The Honouraplg
Chief Minister of Andhra Pradesh, Shri
N.T. Rama Rao had avowed that, whether
the Central Government approves the
project or not, whether the Planning
Commission approves the project or not,
he would implement the Telugu-Gapga
Project. He has sworn his words like this
and-has worn saffron dress, My hymble
suggestion to him, as a Tamilan, is that
he should come forward to help thg
drought-hit Tamil Nadu somehow. Ewven
in Andhra, in Rayalaseema, there g
drought and drinking water problem. In
case to canals are constructed, upder the
Telugu.Ganga project, one canal may be
taken through Rayalascema in Andhra,
Chitoor, Palamaneru and then to Madras,
Second Canal may be let in Palar river so
that North Arcot District, Vaniyampadj,
Ranipet and Mamandur areas and other
lakes can receive water. Palar river will;
therefore, get enough water. Now palar
river is dry. One can see the sand bed
only. Thereafter, the river can flow to
Chinglepet and then into the Bay of
Bengal. The recason that I make this
request to the Andhra Chief Minigter is
that he resided in Madras, he settled in,
Madras, he acted in films in  Madras ang
thus, he earned his name and fame |n
Madras  Therefore, be should have no
second thinking in helping Tamil Nadu
out of the drought problm. 1 hope the
Central Government will not have gnyhiteh
in granting permission to this project.

All rivers  originate from one plage
and the flow i8 rich in the catchmpnt
areas. Even Palar tiver is originsting from
Nandi Hills in Mysore, As the water in
Cauvery is biocked by building dams by
the Karnataka Government, so alse the
water in Palar river 1s blocked by
such dams by the Karnataka Gn::m meat,
That in how the Paiar river hag becoms
dry and the lakhs and lakhs hectapes of
fields dependent on the river have sl
gone dry. I thereforo request the Govern.

ment ta laak fma. av .
ey
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Next, the pressing problem is the Shi
Lanka problem. The Prime Minister is
striving hard to resolve the problem.
Many Shri Lanka refugees have come and
settled in Tamil Nadu and they have
become a big problem to the State. The
Sti Lankan Government is wavering on
many issues and is not interested ih finding
a solution to the problem. This has caused
many difficulties to the people of Tamil
Nadu. 1request the Honourable Prime
Minister to look into the matter and settle
the dispute expeditiously.

I have also an appeal to the Tamil
militants. They must repose confidence in
India, in Shri Rajiv Gandhi and in the
people of Tamil Nadu. They must entrust
the job to the Prime Minister as far as the
question of settling the Sri Lankan problem
is concerned.

I also appeal to the Sri Lanka Govern-
ment to place their confidence In Shri
Rajiv Gandhi to come to a settlement
in the matter and leave the matter to the
arbitration of the Honourable Prime
Minister, I am confident that Shri Rajiv
Gandhi would bring about an honourable
settlement of the dispute

With these words, I thank you," sir,
for giving me an oppurtinuty to speak.

[(English)

SHRI DINESH GOSWAMI (Gwahati) :
Mr. Deputy Speaker, Sir, the Annual
Address by the Precident of India to the
Joint Session of the two Houses should be
an occasion to inspire Members of both
the Houses and through it, the nation. I
must regret that this year’s Annual Address
by the hon. President was npot only,
probably, one of the longest but it was an
exercise in boredom. Not “only the
Members but even the hon., Minister felt
boted—1 am addressing this to Smt. Sheila
Dixitji. 1In the Address not only Members
but the Ministers felt bored. I could see
a feeling of boredom even in the Prime
Minister's face. EBvery member is talking
very highly of the Address. But look to
the presence in this House and -the total
indifference of this House to the Address.
It the Address had been 80 mspmng, the
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debate on the Address would not hévc
been so.
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Sir, in ‘thls Address, & pumber of

_lssucs—grave issues or vital issues—were

not mentioned. A number of issues were
glossed over. The entire Assam has been
forgotten in the Address. It appears that
the Prime Minister even does not go now
beyond the frontier where the frontierr of
Assam begins. The Prime Mitister in a
Press Conferenee has stated that except
one Clause all thc Clauses of the Assam
Accord has been fulfilled. I hope if the
hon. Prime Minister would have been
here—I am sure he will reply to this
debate—7J will point out that none of the
provisions of the Assam Accord, where
the Central Goveroment has responsibility
to fulfil, has been fulfilled. Clauses 5.2,
5.3,54 and 5.5 of the Assam Accord
deals with the detection and deletion of
the names from the electoral rolls. The
résponsibility upon the Central Government
in Clause 5.5 says : “‘for the purpose of
deletion, the Government of India will
undertake suitable strengthening of the
Governmental  machinery”. For this
purpose of suitable strengthening of the
Governmental machinery, the Government
of Assam suggested that 10 posts should
be created. The names were suggested by
the Staie Government on 17.7.86. The
Central Govcroment asked for seme
revision of names. Telegraphic reply on
revision was sent on 5.11 1986, Reminder
was sent 6n 2.1.87. Uptil now, this post
has not been filled up. Still, the Govern-
ment of India says that the, Assam Accord,
except one Clause, has been fulfilled.
Clause 5.7 and Clavse 5.8 deals with
X The
Government of Assam  requested for
additional staff and the proposal was
sent as early as 9.10.85. Government of
India wanted further materials, That was
sent on 24.1.1986—more than one year
and two months before. The Home
Minister wrote to the Prime Minister on
30.1.86. Reminder was sert on 23.4,.86.
Government of Assam communicated on
5-5.86, 4.6.86 apd 16.8.86; wrote a
letter to the Prime Minister on 30.10.86,
Reminder was again sent on 23.12. 86,
Reply is still awaited and the Prime
Minister still says - that all the provisions
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*of the Accord have been fulfilled. After
all, the Prime Minister it an honourable

manp.

Clause § of the Assam Accord deals
with Llegal Migrants Amendment Bill,
the Illegal Migrants Detection Biil. In
the last tession, it was promised that this
Amendment would be breught forward.
But the Amendment has not so far come.
Even then, the Prime Minister says that all
the ‘provisions of the Assam Accord have
been fuifilied. After all, the Prime
Minister is an honourable Man. In fact,
my complaint is that Prime Minister ought
not to have addressed the media and
- conveyed an impression in the country
that all the provisions of the Assam Accord
have been fulfilled. The best thing for
him would have been to have a national
debate with us.

Regarding economic development, the
Chief Minister wrote personally to the
Prime Minister on 4-2-1986 for a separate
financial provision ouiside the State Plan
and for creation of a Task Force. But
nothing has been done.
_ told that the provisions of the Assam
Accord have been fulfilled. 1 can go on
and on. On border fencing, there has
been only a survey. On the question of
victimisation, there 1is still apoint of
,friction between the Government of Assam
and ihe Government of India because the
employees have not been given full pay
and allowances. And yet wz are told
that the Assam Accord has been fulfilled.

\
On the economic side, there were three
promises. One was that the Ashok Paper
Mill would be revitalised. The Govern-

ment of Assam had asked for Rs. 18.53

crores as statutory liabilities and only
Rs. 2.84 crores of ad hoc grant have been
given; the balance amount, in spite of a
reminder, bas not been sent. So far as

refinery is concerned, 1 get contradictory

letters from the Minister for Parliamentary
Affairs and the Prime Minister. And yet
we are told that the Assam Accord,has
been fulfilled. - My point in puiting forth
this view is not to join issue with the Prime
Minister. Let me make that very clear

I do not want to go for a conirontation

with the Prime Minister, but the fact

And yet we ‘are .
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remains that there is a8 gap between our
perceptions on the fulfilment of the Assem
Agcord; and if such a wide ' gap remains
between the Prime Minister’s vision and
our own view on this, it is not good for
the country. We have seen what happened
in Punjab. Assam is a State where, Yyou
must remember, eXtremisim is raising its
ugly, head; it is a State which js extremely
vuloerable. Therefore, my point and
purpose in putting forth this view is only
this ; let us sit across the table, the Govern-
ment gf India and ourselves, and let us
find out the meeting points; let us try to
understand each other as to where the
Assam Accord has oot been implemented
rather than one side claiming that the
Assam Accord has been implemented and
the other side saying that it has not been
implemented at all.

I will go to some other points also.
A lot has been said about economic
developmeat, and figures have been given.
But may I ask the hon. Prime Minister
one thing 7' What type of Budget is it ?
In the lust year’s Budget we were told that
the deficit would be only around Rs. 3,600
crores.and in the mid-term apprelsal, during
the discussion on Supplementary Demands
for Qrants, we were tald that it was
Rs. 5,000 crores And now, in the revised
estimate, it is Rs 8,000 crores If the
original budget -estimate of Rs., 3,600
crores goes up to Rs. 8,000 crores, then
what is the percentage rise ? It js 127
per cent.  You let loose a monkey in the
counting house. In that cage, it would be
better if you do nct bring up any Budget
at all. Where is the sanclity for the
Budget ? You have no calculation on the
economic side because if you had made
some calculation on the economic side,
the dificit cannot grow so much. In fact,
when we pointed out during the budget
specch last year that the deficit would go
up to Rs 6,000 crores, Mr. Vishwanalh
Pratap Singh said that under no circums-
stances would it go up to Rs. 6,000
crores. - And we are making a point again
that this year the budget deficit would be
more than Rs, 10,000 crores with
tremendous inflationary effect on prices.

Because my time is short, I will now
refer to some  other matters which have
not received adequate attention. One
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the electoral reforms. In the last two
yesrs we were promised of electoral
pfos But one piece of legislation
which has come snd which I welcome is
the anti-defection law. But, I believe,
tven that law is full of loopholes. One is,
an artificlal definition has been given of
‘aplit and ‘merger’ a8 if «plit takes place
in Lok Sabha, asif split takes place in
Rajya Sabha, s if split and merger take
place in individual houses. Split and

merger of a political party or of parties do

fiot take place in individual houses, in
Rajys Lok Sabha or Rajya Sabha or in
Awstmblies.
of a political party. The second objection
that I want to take is this In this,
Speaker has been given the power to
decide whether a Member has incurred the
disqualification or not Let us not ferget
that io this countfy the post of Spesker is
pot kept outside the purview of party
politics. We have not been able to create
a convention in this country where the
Spesker, 88 in Great Britain, is permitted
to ge back to power without any challenge
or oppotition from the major Opposition
Partles. Let us also not forget that there
are many Speakers of State Assemblies
who, while remaining as Speakers of State
Assemblies, have fought the Lok Sabha
elections on party tickets, on the ticket of
onc party or another, Another objection
for bringing the Speaker or giving him
this power is this. By this you are dragging
the. Sp=aker to a court of law. Let ug not
forget that in the recent pust the Speaker
was dragged in the Punjab Assembly on
the question whether his decision was
correct when he decided to disquelify a
Membet. Luckily at that time the Member
changed his mind and the Speaker also
- took up & position that the disqualification
should not be maintained. So, I believe
that an amendment should come whersin
similarly as in other cases when the
dlaquaRfivetion is decided by the Election
Cemaiwsion, it will be -decided by the
Blegtion Commission. | .

Thete 18 another aspect on which there

is totat woonimi.y of the House. That is,
detimitation of constituencies. Today
e of & comstitutional amendment

They take place as a totalily .

Mation of Thasks on 420
¢ President’s Address

2, 1987

there is no delimitation. 1 cap understand
that the nuraber of szats should be kept In
tact But the constituencies shonld be
delimited. The reasons are that because
of the delimitation of (he- constituencies
there may be a feeling of great disappoint-
ment or anger. A number of constitusncies
have remained as reserved constituencies.
There the general people are feeling that
they have been denied; but thasre are a
number of constituencies where  the
percentage of scheduled caste and scheduled
tribe population is more than what it is in
the constituencies which are delimited; in
1971. As a result of this people are
feeling that they have been denied the right
of contest from the reserved constituencies.

I believe that the process of delimita-
tion takes more than two years avnd if we
do not start it now, there will be no
delimitation. In fact, I found that this
was the view expresscd by all sections,
irrespective of parties and even the running
party has supported this view. So, I urge
upon the Government to start the process
of delimitation. It may require an amend-
ment of the Constitution. .

The other aspect Wwhich has been
completely left out in President’'s Address
is the urgent need for judicial reform.
Today in this country what is greatly
lacking is that a man capnot virtually live
with digoity. You may fall in a man-hole,
you may injure and die, you may bhave
been slapped in the street, but you cannot
go to a court of law. Because if you go
1o a court of law, ultimately—as 1 come
from the legal profession—I know that
the only persem who will be the gainer
would be the lawyer and not the pecple
who win or Jose the case.

In fact, the successive Chief Justices of
the Supreme Court—whether itis Mr.,
Bbagawati or even before that—have said
that teday the courts are groaping under °
the over-weight of cases and unless sgme-
thing is dope for judicial reform, the entire
judicial system is likely to collapse. As
a lawyer 1 can tell vou that whenzver
somebody who is well known to me or a
pérsonal friend of mine comes to me for
advice whether he should go in for a eivil
litigation, my advice would be that don’t
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go because if "you go in for a civil
ltigation ultimstely iy will take 15 years
and after 15 years even if you get back
some property or win the case, the amount
of money and the time that you will have
to apénd will not be commensurate with
yout victory. :

In a criminal case he is to go through
different processes. And our people have
so much fear complex of police machinery.
They don’t get justice. This is one arena
where it is very important that we go in
for reform.

Now I come to the subject of external
telationship. While I was initiating the
debate on the SAARC, 1 made it very
clear that this area where the
countries are composed is the poorest area
in the ‘world. 20% of world’s population
lives in 3.3% of the world’s total landmass
spread over in these seven countries. We
have got only 1% of the mineral resources
of the entire world. If SAARC is to be
sucoessful then India and Pakistan must
come closer and closer.

Today the news—item is that Pakistan
is either one step away from the atom
bomb or they have already mapufactured
the atom bomb. The voice is that India
should also go for atom bomb. If we go,
then other countries will also go, with the
result—and let us not forget—that in this
budget 259, of our budgetary money has
gone for defence purposes.

If we go on spending more money for
defence, we will not only have an external
threat of atom bomb; but a greater threat
of an atom bomb from inside the country.
The threat is coming from the Tamilian
unemployed youngmen who are today
runping from pillar to post to get a
sembtance of a livelihood, Therefore,
somebody must start the process where this
mad rush for armaments will not continue.
I believe that the inttiative must come
from a country like India. Today people
to people 1 believe, the people of Pakistan
want the good of India and the people of

, Indie want the good of Pakistan. Other-
wise the Pakistan Cricket team would not
have got 80 much of welcome in this

Seven.
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country. I do not know what if done at
Government o Government level but I am
of the view that there i3 peed for greater
contact d&nd cooperation at people to
people and even Parliament to. Parliament
level between Pakistan and India so that
misgivings ard misunderstandings between
these two countries could be done away
with. Unfortunately, today our relations
with the neighbouring countries are not
happy. Our relations, if I may say so,
with Pakistan, Bangladesh and China are
not bappy. This is one of the front where
our diplomacy has dot fully succeeded,
Therefore, while initiating the debate on
SAARC 1 said the Prime Minister's task
as the head of NAM was comparatively
much easier than the head of SAARC.
Therefore, I will call upon the Prime
Minister as the head of the biggest,
populist, affluent and probably rich and
strong country that the initiative shall have
to come from India and we hope new
initiatives will be taken on the external
front so that we can improve our relations
with our neighbours. I urge upon the
QGovernment to take initiative for greater

contact at people to people and cver
Parliament to Parliament level with
Pakistan and neighbouring countries

because I feel there are so many parlia.
mentary delegations coming from European
countries and very few del gations are
exchanged amongst peighbouring countries,

MR. DEPUTY SPEAKER : Pisase
conclude now.

SHRI DINESH GOSWAMI : With
these few words 1 conclude my speéch and
I hope the Prime Minister will take note
of the points raised by me in the spirit in
which I have made and see that the pro-
visions of the Assam accord are implemen.
ted. Assam has gone through the agony
of a movemeut for six years and iis
tranquillity should not be disturbed for
any rcason even for reasons of lack of
communication. I hoge the Prime
Minister will apply his mind regarding the
implementation of the Assam eccord and
he will give satisfactory reply so that people
of Assam may be convinced about the
genuine desire of the Goveroment,
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[Tramalation]

*SHRI RAM DHAN (Lal Ganj) : Mr.
Depnty—Spcakcr, Sir, T would like to ex-
press my thanks to you for providing me
en opportuni’y to Speak for the first time
doring the Jast two years. The reference
made by the President about the policies
of the Government are good and must be
implemented. But as soon as we gct ready
to, translate the policies into action, ws find
that the policies are not being followed
properly. The Presidential address this year
was a unique one, He drew our attention
towards the Communal Virus. He expressed
the hope that secular and demoratic forces
would prevail upon the communal and dis-
ruptive forces. After the cruel assassination
of Mahatma Gandhi, the Father of the
pation, a resolution was passed in the
Constituent Assembly in the year 1948,
wherein the Government of India was asked
to wipe out Communalism from the body
politic of India. After a lapse of about 40
years, the President has asked the nation to
take stock of the situation again. At the
time of introduction of the above Resolu-
tion, the late Pandit J'twaharlal Nehru had
stated.

[English]

“The Government will take all the
legislative and administralive steps to
implement the Resolution so that there
will be no political party based on
religion.”

[Translation]

We had thought that communalism will
come to an end after the partition of the
country, but it did not happen  Even after
so much of bloodshed, communalism did
- pot come to an end Fundamentalists
and communal forces continued to strike at
the rgot of democracy, socialism and
gsecularism, as a result of which an Shrimati
iodira Gandhi, .a leader of international
staturc, was assassinated.  After a lapse of
about 40 years, the President has advised
us to take stock of the sitwauon, The
Government also desires to have talks with
all sections of the society for evelving a
general conscnsus at the pational level At
ihe time of partition, a lot of a bloodshed
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had teken place, people are rendered home-
less and there was massive enodus of
population from both the countries. But
the hatred and-the violence did not come (o
an- end and is still continuing. Communal
riots take place every year wherein bundreds
of peopie are killed, thousands are injured
and property worth crores of rupees is
destroyed. Such things take place not only
in the Congress ruled States, but also in
other states which are being ruled by the
opposition parties. Therefore, 1t is like
cancer. Nowadays the position is so ex-
plosive that the assassain® of Shrimati
Indira Gandhi are being honoured, criminals
are being rewarded, anti-social and commu-
nal elements join the election fray adopting
illegal _methods. 1 was greatly shocked
when I came to know through the news-
papers that a person running an illegal

Jdiguor distillery amd instigating communal

riots in Ahmedabad, Gujarat won in §
constituencies in the . Municipal Board
elections. This has “happened in the state
which Mr. Makwana represénts here. It is
susprising that such a person had one in
the predominantly Muslim areas. When
such things come to our notice, all of us
should do some self introspection. The
Congress Party signed an accord with the
Akalis in 1956. At thattime the Akali
Party had promised that it would work in
the religious and social field and would
mcrge with the Congress Party after the
clections were over. But this accord did
not work even for a single year. This has
been the situation. An accord was signed
with the Muslim League in Kerala and we
are contesting the elections as allies. The
C.P.M had also entered into an electoral
allience with the Muslim League. I would
ike to know was the call given by the
Muslim League to boycott the Republic
Day celebrations, not anti-national ? Hence,
we should fully understand the prevailing
gituation, When we wish to hold a national
debate on communalism, the time available
to us is very short and we should make law
in this very session to separate religion from
politics in order to crash the divisive forces.
1 bhave gone through the whole Address of
the President, but I could not find any
reference to  cancer of casteism. The
casteism is so well entrenched in our
couniry that it transcends ever religionus
barriers. The incidents of riots in the
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country take place in the name of religion,
langusge, caste and region  The Virus of
casteism is no less harmful than the Virus
of communpalism, May be that the pecople
living in Soutb India do no* know it. We,
the inhabitants, of North India, i.e Hindu
Rajputs, Muslim Rajputs, Hindy Tyagis,
Muslim Tyagis, Hindu Jats, Sikh Jats and
Muslim Jats are all united in the sense that
they vote in favour of a particular candi-
date only. In the North, the poison of
casteism has crossed the barriers of religion
and such things are notised in our country
only.

15.00 hrs.

[SBRIMATI BASAVARAJESWARIL in
the Chair.]

There 1is a state, Bihar in our
country wherc private armies have been
formed on caste lives and there as mass
scale killings. Arabal and Kansara are two
such instances before us. But the local
administration remainel a silent spectator.
The All India Services have also been
divided on caste lines. In various states,
lobbies of officers belonging to various
castes like the Brahmans, the Bhumihar
Rajputs, backward classes, the Kayastha
and scheduled castes and tribes are found
"among the officers. The detailt have been
published in news papers and magazines as
to how our administration and our All
India Services ure divided. I do not want
to waste the time of the House by repeating
the same thing.

L4

We cannot demand the enforcement of
rights, conferred on us by the constitution
in the presence of these armies. Persons
belonging to scheduled castes and scheduled
tribes are being mass-acred on the pretext
of naxalites. 1t is not as if we fall victim
ta the atrocities by only upper caste people,
only, but it has also been found that persons
belonging to backward cladves also commit
atrocities on people belonging to scheduled
castes and scheduled tribes eand they
humiliate us and deprive us of our means
of livelihood. There is nota single party
in India which is abovescaste consideration
while . selecting candidates for elections.
Bvery party keeps in mind as to people of
which religion are in majority in 8 parti-
cular ares, the nbpmber of pertons
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belonging to which caste are more and

which person has the chance to win the
elections .on caste basis. In this way our
old traditions have vanished. We should

pay attention towards this aspect. -

There has been no mention of land

-reforms to-day. A number of our colleagues

expressed their views on this subject and it
is a fact that in our country the title deeds
of land have been registered in the name of
dogs, cats, birds and other animals, The
documents are nof being corrected. Till

_land reforms are not implemented in real

sense, there could be no welfare of the
poor and poverty can not be removed. 1
would, therefore, like to submit that the
Jand allotted to persons during the regime
of Shrimati Indira Gandhi, whether it is for
construction of house or for cultivation,
has not yet been handed over to the allot-
tees and they have not got physical
possession even after alapse of a decade
and Jakhs of cases in this respect are pending
in the courts. When there is such a situa-
tion in our countty with regard to land
reforms, we should give a serious thought
to rectify the sitnation. Madam Chairman,
today, I bave been allowed to speak for
the first time. As such I should be given
some more time. So far as the new edu-
cation policy is concerned, it is very good,
but we should pay more attention towards
Primary schools, , because these are the
backbone of our society. We find that a
large number of schools are without any
building. Thovgh we talk of operation
black board, yet there are not even mats for
the children. In my constituency bundreds
of T.V. sets have been installed but none
of them is working well and the shepherds
have broken the T.V. antennae, 1 feel that
funds are being wasted in this mapner,
When there is such a situation in our
country, then what is the need of such a
policy and such programmes ? To-da),
teachers do not attend the schools and most
of the Primary schoo)s are running without
them. There is talk of non-formal education
and adult educstion but without any results

.. and money is being wasted. In tribal .grees

Ashram schools and Primary schoos are
not betg run- properly. 1 have myself
visited the tribal argas and fouud that their,
conditfon is very miserable. Therefore,
whctbcr it is the Special Componcm Pian
ot the Tnbal Sub-Plan, nope of them is

— e e
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. .
working properly. In Uttar Pradesh, the
state of secondary education is such that
mass copying takes places there. Examina-
tion Centres are soid for lakhs of rupees.
The Examination centres are spld becadse,
the invigllators colect money from the
students. Asregards the university education,
the less said the better. In East U,P., there
is Banaras Hindu Upiversity where student
indiscipline is at the peak. Just as people
take shelter in.Gurundwaras after committing
crimes, people in Bihar and Uttar Pradesh
take refuge in B.H.U. Bombs, licensed
rifles and unlicensed country made rifles
and other arms . and ammunition can be
found there,

The Precident bas said in his Address
about the welfare of scheduled castes and
scheduled tribes and providing justics to
them. Byt whatever is said is not being
implemnted Now, the rights, which Baba
Saheb Dr. Ambedkar has given to us in the
canstitution, are not being protected. Thero
arc three organisations for providing us
justice, But even those organisations are
not in a position to provide us justice.
There is a special officer for us who is
called the Commissioner for scheduled castes
and scheduled tribes. Secondly, there is a
Parliamentary Committee and a thirdly, a
Comnission is also there. In spite of all
these organisations, there is no outcome
and nothing concrete is being done a pro-
tect our rights. The Task Force of the
Planning Commission has admitted this fact
You have to take note of this. .1 would
like to say something about untouchability.
Instead of raising the issue of untouchability,
we hold discussion about the discrimination
between black and white people and the
aparthied policy. But we never discuss the
discrimioation that is being practised in
our country. A deg can lick the thali of
Panditfi, but we cannot touch it. Even pow
uotouchability is in existence in one from or
the other. The Shankaracharya of Puri says
that if the system of untouchability is done
away with in the country, hinduism wil}
lease to exist in this tand.

SHRI BALWANT SINGH RAMOO-
WALIA (Sapgrur) Ramdhapji, what
Shankarachsrysji . bad said is pot on record
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anywhere. We have not rcad such a state-
ment anywhere. . -

SHRI RAM DHAN : No, not now.
This statement was mede much earlier.
Conversigns had taken place at Meenakshi-
puram,and a Virat Hindu-Sammelan was
held in Delbi. Probably, this is not in your
knowledge. :

'y
I would like to say that programmes
connected with the welfare of scheduled
castes are not being taken up in a proper
manner. It was sa‘d just now that legilsation
seould be enacted for the welfare of women.
There shquld not_be indecent exposure of
‘women. But Adivasi women are scantily
clad. Is .it pot enough to make us hang
ourheads in shame ? 1Is it not indecent
exposure of women ? Due to abysmal
poverty, they bave no clothes even to cover
their bodies.

[Englisk]

MR. CHAIRMAN : Already you have

taken more time. Please conclude.
L[]
o

[Translation) .

SHRI RAM DHAN: I would like to
say a few words about reservation. The
Constitution provides for reservation for
these castes, but agitations and riots are
taking place on this issue in the country.
Hed the State Governments and the Centre
taken the p=ople into confidence on the
need for reservation in a real semse, the
riots-would not have taken place. 'But all
the political parties and the State Govern-
ments as well as the Central Government
are rcsponsib'e for this state of affairs.

There is a provision for reservation of
seais-for secheduled castes and tribes in the
Lok Sabha and the State Assemblies, but
there is no' reservation for them in the
Rajya Sabha and the Legislative Councils,
Thus they do not have representation in
In the absence of reservation,
people belonging to these categories are not
represented there on the basis of papuletion
in the country. 1 would like to demand in
strong terms that if we do pot have Tepre-
sentation in the Rajya Sabha and the State
legislative coungils, these bodiss should by
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abolisbed. An amendment to the constitution -
should be brought forward for this purpose. .

”

[(Erglish] - .

MR. CHAIRMAN :
conclude Mr. Ram Dhan. Please conclude,
and don't.go to the next point. Pleaso
listen to me and don’t go to the next points.

9 .

You have to

[Translation}
SHRI RAM DHAN : In the Govern-
ment services, there is a provision of

reservation on the one hand and on the
other hand there it a provision of dercserva-
tion Reservation and dereservation
both go together. When a 'person is
employed in the Government service, thre
first thing is to find out whether he belongs
to a scheduled caste or a scheduled. tribe.

(English]

- MR, CHAIRMAN : I will have to
say that nothing will go on record if you do
not conclude now, You please resume your
" seat.

[Translation)

SHRI RAM DHAN : This is very
fmportant for us, In regard to our recruit-
ment in the army, it is said that we do not
belong to martial race and as such we are
not getting our due place in the army. .

[English]

MR. CHAIRMAN Everything is
important, You have already taken much
more time. Now you will bave to conclude
Mr. Ram Dban,

[Tranislation]

SHRI RAM DHAN : Madam Chair-
man, I want only one mioute to speak on
the 20-Point Programme. These is a great
Sungling in the implementation of schemes
under NREP and RLEGP etc.

{English) ‘

MR CHIRMAN : Please conclude now.
I will call the next member. Please take
your seat, Mr., Ayub Khan.

~ her
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SHRI MOHD. AYUB KHAN
(Jhunjhunu) : Madam Chairman, I rige to
support the President’s Address.

(Interruptions)

SHRI RAM DHAN: If you do like
this, it willl not be good on your part. [
would like to say that 60 per cent of the
total amount thatis earmarked for Indira
Awaas Yojna is pocketed by middlemen.

[English)

MR. CHAIRMAN: Now, you are
going to the next point. Don’t you under-
stand me ? Please coaoclude and don't go
to the next point. )

[Translation]

SHRI RAM DHAN: Madam Chair-
man, it would be better if you do not
interrupt me, By interrupting me, you
are taking my time, otherwise I would have
finished my speech in the meantime,

[English]

MR. CHAIRMAN :
your time.

I am not taking

[Translation]

SHRI RAM DHAN : Our young Prime
Minister is going from village and far off
places to sce for himeself the implementation
of the 20-Point Programme. It Has come
to his notice how the starting mother sells
children. - He had himself seen
such a thing in Kalahandi. Such a thing is.
common experience in Orissa. We shal]
have to see as to what we can do in this
respect.

In this connection, i.would like to say
that 60 per cent of the total amount that
has been carmarked for implementing the
schemes for the welfare of scheduled castes
and scheBuled tribes under the 20.Point
Programme is pocketed together by mxddlo.
men, Government Officers and power
brokers,
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_ [ English]

MR. CHAIRMAN : Nothing is going
on record. Nothing is going on record
You do not understand the difficuity.

.

...QUnterruptionsy®™*

[Translation] ~ -

. SHRI MOHD. AYUB  KHAN
(Ibudhunu) : Madam Chairman, I rise to
suppoit the President’s Address. The
policies of the Hon. Prime Minister
which have been referred to in the Address
are really praizeworthy.

' The Programme like 1.R.D.P., National

Rural Employment Programme, Rural
Landless Employment Guarantee Prog-
ramme etc. undertaken particularly for

the poor in the country are commendable
measures. But we should dook int> the
problems faced duriog their implementa-
tion. Atention should be period to the
B. D.Os, doctors and- overseers etc, Who
are associated with these- programmes.
The funds earmarked for such programmes
reach the rural panchayats through dis-
trict councils to Panchyat Samities. The
Government should ensure that the funds
reach the eligible persons for whom the
.funds have been earmarked.

Contract system is in force in our
country, There is so much corruption
prevalent under this system that all -the
concerned officers have their fixed percen-
tage in the contract amount. The junior
engineer, assistant engineer and executive
engineer indulge accept bribes on a large
scale. You should, therefore, exercice
strict check over them.

The eztpenditurc on conveyance and
transport of the Government officers is
increasing trimendously, A watch sheuld
be kept over this expenditure. Some
Members of the opposition parties have
spoken about thg unity and
the country and the policies of our leader.
"I would like to say in” this respect that
it is a fact of history that Kind Akbar
took theé reins of the country at th® age of
thirteen. The coronation of Shivaji took
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ceuded the throne
sixteen. The history
the histery of our
civilisation reveals thiis fact before ds. The
youthful Prime Minister of our country
is just 40 years of age and he wants to
tuke the country to that "height of glory
which it once enjoyed. The fast is “befor

Ranjit Singh as
at the age of

. all of us. Even sh0ugh our Prime Minister

is 40 years old, yet he is discharging his
respounsibility in a very effective way. He
works for 18 hours a day in the service of
the country. The signs of fatigue have
_appeared beneath his eyes. He is working
hard for the country., We should appreciate
his efforts and not criticise his policies.
We should not forget those people who
sacrificed their lives to free the country
from the bondage of slavery and who
worked for the unity, integrity and
secularism of the country. If we forget
them, the history will forget us. What for
Sardar Bhagat Singh sacrificed his life ?
He had never thought thet the followers
of his own religion would indulge in the
killing of innocent people, Did Chandra
Shekhar Azad secrifice his life so that the
followers of his religion would indulge in
the killing of innocent persons in.a planned
way. When the noose was being tightemed
around the neck of Ashfaqullah Khan, the
British officials asked him about his last
wish. He said-my last wish is that this
country should see the light of indepen-
dence one day. Had Ashfaquiluh Khen
ever imagined that a member of his own
community, whose name is Shahabuddin
Sahib would call upon the people of his
community to boycott the Indepedence day
celebrations. I would like to submit to
you that you should keep a watch on tne
activities of such people. We have to keep
an c¢ye on such people who undermine the
unity and integrity of our country. Our
religion teaches us that ope should be
loyal to ones country. Those Muslims are
not Muglimg who are not loyal to this
country., Our Quran bears testimony to
it. It is clearly written in the Quran. that .
if the orders of yours ruler are not agaifist
the prophel you should obey him. Our
Qurah teaches this thing. But our. ruler is a
youthful and handsome Prime Minister and
we should obey bim. It is the duty of

placo at the age of thirteén and. Maharaja - every Muslim to obey him.
. .

**#Not recorded,
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* Wa should not forget the -occasion
when the debate on the Shahabamo case
come Up id. the Parljamont. Our Prime
Minister took & great risk and did not
allaw she unity and iategrity of the couatry
{0 be undermined. If we run the
on the basis of casteism, we shall not be
able to hold the country together. Th)
coming generation will. never forgive us.
They will always taunt us that we could
not safeguard the hard-earned indepen-
dence of the couatry. No religion toaches
us to have bad blood witlr @thers. Religion
Preachzs us to love one another and live
amicably. Had the God ordained only
one religion for all of us, he would have
created all the creatures in the same race.
But it was not the will of God and- He,
created man different from -one another.
This is His power There is no difference
bstween ‘Ram’
Guru and °‘Khuda'. The history _ bears,
testimony that although one can win ano-
ther man by the use of force, but one can
not win his heart. The heart can be
won by love only. If we want to improve
the condition in Punjab we can achieve
this only with fove and not by use of force.
The peoplc of this region have served their
motheriand 1 have myself gartxcnpated in
two wars. The pcoplc had served us very
much, The jowan regards it as his duty
to fight against the enemies to defend
territory of his country. He does not
believe in speeches where what is professed
is not practised.

President’s Address”

~ He Yegards his motherland sacred-
We should'not forget the services rendered
by the pcople of this region for their
motherland, We should win their hearts,
The Prime Minister is following that policy
and its result is before us. The whole of
country should support Shri Surjit Singh
Barnala wholeheartedly. He bas put forth
an example which the history will always
temember. , We sould not provide an
oppormnny to the people to play the role
of Mir Jafar and Jai Chand in the country
so that the freedom of the country is not
jeopordised. Théy take the sdpport of
religion and their community to - -achieve
their ends. Had they raised the issue of
welfare of their community; then it would
have been a different matter. Their comm-
unity would have benefted much more if
they had raised the issue that there aré only

couatry

and °‘Khoda’ and ‘Wahe |

the .
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three executive engineers- and only one
I.A 8 officer in Rajasthan belonging to
their community. The nation would have
also been apprised of 1t. Those people
are harming their motherland who want to
earn fals fame in the name of religion.
Those people.have no right to live in this
sacred land who insult the national flag and
the national anthem. This is the land of
rishis, saints. It is and fakirs. -It is our
duty’ to honour them,

People balonging (o different communi-
ties and religions have 4 right to live - with
love in this country. The religion does not
preach us to fight with one another,
Rcllgmn preaches us to.live amicably. It
is our duty to support the policy of the

- Hon. Prime Minister who wants us to live

like brethren.

[English]
SHRI N V N SOMU (Madras
North) : Madam Chairman, I am thankfu!

to you, for having given this opportunity,
on behalf of my party Madam, 1 rise to
oppose. this Motion. Qur Président in his
Address said that,

*Our precious heritage of unity in
. divergity can be presserved only by
fighting the divisive forces.” .

There was no objzction. New the
Government’s palicy is not unity and diver-
sity. It wanis oaly uniformity It is for.
cing the pedsple of this sub Lontinent to
follow one particular from of Culture,
civilization and language.
is always quoting
Nehru’s advice, then

. The ,Government
Pandit Jawabarlal

‘and there, if it fuitable to the Government,

If it is not suitable for them they are
conveniently forgetting it. Madam, we
are celebrating the birth centenary of the
Architact of Modern India, Pandit Jawahar
lal Nehru. What did Pandit Jawaharlal
Nehru say ? “‘Bnglish will continue as long
as the non-Hindi speaking people want it™.
Now, what is practically going on in the
country 7 Officials in Tamil Nadu are
compelled to sing in  Hindi. Some hon,
Membefs of Parliament come to Madurai,
oyr - holy. town in Tamil Nadu and they
threw out the Tami! boards.
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Is this anity in divef;ity ? It this unity
our Government wan's to preserve 7 Our

President himself says. that language should.

not be imposed. He said at Bangalore that
only because of the imposition of Urdu
Bangladesh was born, We the Tamilians
from Tamil Nadu want to retain and
maintain our civilisation, heritage and
lapguage which is more than 2000 years
old. We are for unity not for uniformity.

In this connection I want to' say that

- 30,000 DMK workers were arrested for

havirg-participated in the agitation against
Hindi imposition, 20,000 persons were
put under preventive custody, Many
persons died in  Jail. Many persons scif-
immolated. Our leader, Dr. Karupanidhi,
was convicted for 9 weeks. .

SHRI SHANTARAM NAIK  (Papaji) :
Because he burnt the Constitution.

*SHR1 N. V. N. SOMU : Dr Ambedkar
himself had said in Rajya Sabha that he
would be the first person to burn the
Constitution if it is not rseful for the
people. Our late lamented Rajaji also said
that he would throw the Constitution in
the Bay of Bengal if it is not useful for the
people.

SHRI SHANTARAM NAIK :Tamona
point of order. We have taken the oath

under the Constitution of India and nobody -

js allowed t¢ say something against the
Constitution”of India, He cannot praise
some one who has burnt the Constitution
of India as it is violative of the oath we
have taken. .

MR @HAIRMAN : No pomt of order.
Please continue.

SHRI N. V. N. SOMU : Our General

‘Secretary, Prof. Anbazhagan and 9 other

MIAs are expelled from the Assembly. So
many cases were foisted against us.. What
for all these sacrifices ? Just to save our
Tamil heritage and culture.

Madam, 1 request this Government to
give constitutional effect to pandit Nehru’s
assurance with regard to English, immedia-
tely.
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Likewise in Sri Lanka Problem also;
the President says that he is ‘‘deeply
affected by the hardship, suffering and loss
of life of the Tamil civilian population of
Sri Lanke”, ‘“‘The massive military opera-
tions undertaken by the Sri Lanka security
forces and the economic blockade. of
Jaffga area-have created further compli-
cations’” he saya.

He stops with that. what- next ? For
the last four years we are crying like any-
thing. But no a®ion ig taken. How - many
Tamils are killed so far? How many
Tamil Woman were raped, humiliated and
destroyed ? Even the Tamil children are
destroyed in the mother’s womb itself.
We are talking philosophy for the last four
years. Is this Govarnment not able to stop
the genocide in Sri Lanka ? Negotiations
after negotiations Parthasarthy, Bhaodari,
Chidambaram but no solution yet.” Mr.
Jayawardene has proved that he is not for
political solution, They why is this Govern-
ment hesitating go take military aclion ?
Is it not true that this Government. had
solved the Bangla Desh problem in 15
days 7 Was that political solution ? No. It
was achieved only by military intervention.
Why not military action in Sri Lanka is

* being taken 7 What is the answer ? Bldod

is thicker than water. I request at least
now let this Government act quickly and

efficiently.

Our President says that “we uphold
the unalienable rights of the paleatinian
people. We support the liberation struggle
of the peoples of Southern Africca”., 1
1 welcome it. But why is this Government
not upholding the unalienable rights - of '
Tamilians in Sri Lanka? Why is this
Government not support'ng the liberation
struggle of Ceylon Tamils, as it did in the
liberation struggle. of” Bangla Desh ? By
the time ‘this Government wakes up, I
think, the entire Tamil race would be
wiped out in Sri Lanka.

Mizoram is given statehood. 1 welcome
it, Statehood for Arunachal Pradesh 1
welcome. But.why not for Pondicherry ?
Because that is also a Tamil State 7
Pondicherry is more populated than thege
two States, Please give statehood 6
Pondicherry alsd.
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Madam, I wealcome that the presideat
has spolt out the prdvision for safe
drinking . water for.  all villages. The
Villages should be given adequate water
aupply not oaly for drinking but also for

" agriesltyral purposes, At the. same
the urban people are struggling for drink-
ing water. The people of Madras city are’

duffering like anything by water scarcity. .

Ladies stand in the queue all through the
night to fetch a bucketful of water. Day
and pight we can see the women folk,
effice-gears and school children standing in
big queues The Government should take
all possible steps to quench the thirst of
the Madras city, At the same time, Tamil
Nadu is facing a severe drought. People
are suffering much 1 request this Govern-
msnt to pay spacial attention to. the
drought problem in Tamil Nadu. ’

Our president says that industrial
workers have made a potable cootribution
to raising production and productivity in
the last two years. But what is the
encouragement given to them ?. The
workers' community has been demending
10 per cent as minimum bonus for the last
scveral years. The increase demanded is
just 1.67 per cent. The Government is
very adamant in not increasing the
quantum of bonus. I request this Gevern-
ment that it is high time that it should

increase the quantum of bonus to ten per

cent.

Likewise, in my constituency Ambathur
Madres, India Forge, a very big factory,
is closed for the last three years Nearly
ten workefs died of poverty. I wrote to
late Shri Apjiah, I wrote to Shri Sapgma,
T wrote several times to the State Ministers
of Tamil Nadu also, but still the problem

. is not solved. Thousands of workers are
.Affected by thjs closure. So, I request
this Goveroment to take over this sick
unit and save the starving workers.

Sir, it seems the president has quest-
ioned the T.V. coverage policy. Recently,
in Madras on pongal Day, transmission
was started in kodaikanal, lipking some
more arcas of Tamil Nadu. A function
was held in Madras T.V. .Station. Oaly'
Congress leaders and Congress M. Ps.
were invited for that function...(Interrap-
tions), You please listen Mr. Kuppuswamy.

time, "

President’s Address®.

1a Madras, three M. Ps. are there myself,
Dr. Kalanidhi belonging to DMK, and
Shrimati Vyjsganthimala Bali belonging to

Congress—but in the function, Mrs.
Vyjayaothimala Bali and Mr Palariyandi,
the Tamil Nadu Congress President, were

invited The place where the fuaction took
piace comes under Madras Central, from
where Mr. Kalanidhi is represented. But

* neikher he was - inited nor I was invited.

Only Mrs. Bali and Mr. Pulariyandi were
invited. Other party leadsrs were not
invited. This kind of partisan. attitude
ghould be stopped immediately. Public
representation, irrespective of the political
parties, shou'd be given due regard anl
respect.

SHRI SHANTARAM NAIK : Madam,
Chairman, the Address of the president of
India is & yery valid document on which
this House s discussing and expressing
itself. Today, the concept has come during
the course of discussion and . earlier dis-
cussions also, that we tequire that religion
and politics in this couniry have to be
separated and the Prime Minister, in his
unequivocal terms, has said, that if need
be, we will flso have a Constitutional
amendment to that efiect. Today, a
tommunal chaos is going on in this
country. I remember a few years back,
I had seen a film in which a Muslita
elderly man finds a Child on the roadway
and he does not know what religion * that
child belongs to and how he should treat
him whether he is a Hindu or 2 Christian.
At that time he sings a song and 1 remem-
ber that very couplet :

Na To Hindu Bauega Na Musalman Banega,
Insaan Ki Aulad Hai, Insaan Banega.

That is the spirit that we ourselves
should imbibe in us so that the couniry’s
problems with respect to communal
harmony are resolved. 1 would say that
before we have an amendment of the
Constitutiog to separate  politics from
religion, we will havé to touch many
fundamental articles contained in the

+ Constitutidn.

We should approach the Supreme
Court of India, as I said, as an abundant
caution, begcause sometime the court have
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their_own ways of in‘erpretiug things. In
Keshwanand Bhasti case they decided that
there is something like the basic stiucture
of the Constitution It cannot be altered.
Tomorrcw in case we bring in constitution
amendment, they may say-religion forms
part of the basic s ructure of  the Consti-
tution and you cannot alter it.  Therefore,
we have to take an abundant caution’ 8o
that we, this House, is not embarrassed in
the court of law:

- -

Sceondly, befors even enacting any law
of having constitutional amendment o
separate religion from politics, we have to
see a8 to whether through Government
medium have we 1o populalise religion ?
If seme Hindu diety is shown on the T.V.
Hindus may say it is very pleasant. Like-
wise the followers of other religions may
feel that as pleisant if their die'y is shown.
But let us keep religion to ourselves at
homes. Let Government as a body - not
project any religious procession oF any
religious thing. I may say let us not project
any religion rathzr than projecting sl In
this course we may do injystice to some-
body and things like that. Therefore, this
media to be used for projecting religious
festivals and religious things should be
stopped by the Government.,

Superstitution is linked with  the
religion. Some of the “things we believs
only because of our being superstitious
minded. We¢ think _by superstition that
hitting another caste or doing something to
other caste . is inherent in the reiigions
We go even (o that extent.

" . MARCH 2, 1887

i

Of course, enacting a8 law is of no uss °

But al least we should have a law we
should amend the Indian Penal Code saying
that if anybody spreads rumous, or
fuperstitution among innocent persents, he
sho'uld be punished. That should be con-
sidered as a serious offence. There are 1the
measures by which we can achieve the
object. In your own State, Madam, today
I have read the news that worshipping sgme
diery by woman jn pude is still regarded as
a part of the religion. We have to create

scientific temper in the mind of the-

pcopTe.
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Indiraji was very much concerned and
perturbed by this. We have used these
terms creation of the scientific temper in
the 20 Point Programme,

Another aep.eét that we should tackle
is education. As Prime Minister- has also
stressed this point, to ecliminate poverty
we may take up®o many projects but that
may not ultimately eliminate povetry. 1f
poverty has to be eliminated, it can be
ohly through the medium of education,
Therefore, the miin education policy that
we have put forth before the country
should be adhered to and implcmented" in
all sincerity. It is not necessary that we
should give direction to the States. Unless
you aménd the Acts of the State Govern-
ment, new education policy will not be
implementied. OId™ Acts of the State
Governments are besed oo the old policy.
All the legislations, rules framed by the
State Government should be amended
Suggestions miy be given by the Central,
Government in this regard, Otherwige
the State Goveraments are not going Lo
take any forward legal step in the matter
of implementation of the new education
policy.

Our teachers teach in the schools.
Sometimes our teachers are not efficient.
There must be constant supervi'sion over
them. If we find that any particular teachar
is not Imparting education in a proper
manner, that he is not perfect in his subject
a condensed course or some training should
be gwven to him so that our education
policy and programme is not. affected in
any rmanncr. g

. Secondly, as for as proverty alleviation
18 concerned, 1 would like to point out
the problem of my constituency, that is,
pernem Taluq in Goa, where small agricai-
tura! labourers 4and the farmers took - loans
for poultry and piggery rearing some two
or three years ago. Toduy, these people
are P’nab!e to repay the loans because they
are in genuine difficulties and unable to
sell the poultries and piggeries. They could
not rup them despite their best efforts.
$n, it is 2 question of a few Jakhs of loan
mvolyed in this. In" many States I‘ike
Maharashira, Karnataka .etc. loans worth
of crores of rupees have been written off.
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Bat in a tiny phce like Goa where
of & few lakh of- rupees has net been
written ’oﬂ! The files concerning this
matter coms ta the Central ~ government
for approval and here varions "queries are
raised. Therefore, I would Jike to appeal
to the Central Government kindly to review
the loan facilitien and write off those
loaas.

- 4

loao

Sir, hastly, unless we make appoint.
ments in the vacancies now existing in the
Supreme Court, important matters remain
uphsard. There is a8 case in & Qoa. Our
‘‘Land to the tiller Act” which was
challenged and struck down by the Goa
judicial Ccmmissioner’s Court, i3 now
before the Supereme Court of India. The
Goa Government has gone to the. Supreme
Court on appeal- However, because there

are no sufficient oumb:or of judges, the-

Supreme Court has not been able to hear
the matter, as a result of which though
the tenents in the entire Country have
Jbecome the owners of the land, the tenents
in Goa have not bzcome the owners of the
land. Similarly, the Land Ceiling Act’ has
not come into force in Goa. There is
hardly any place where Land ceiling Act
has not come into force in this' country
except in Goa 1 would, therefor, request
the Centre kindly to look into this matter
and do justice to the people of Goa.
With thes¢ words, I thank you, Sir, for

giving me an opportunity to speak on the
Motion of Thank on the president’s
Addrgss moved by Shri Jagan Nath'
Kaushal, ) e
{Translation)

*SHRI C. K. KUPPUSWAMY
(Coimbatore) : Madam, I rise to support
the Motion of Thanks on the President’s

Address which the President was pleased
to-deliver to both Honses of parliament.

Government's  performance  despite
many hurdles on the economic and indus-
trial front over the last Vear isreally

commendable. .
LY

Further, the efforts of Shri Barnala in
tackling terrorism in his State must be

+
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appreciated by one and all
caste, colour,
inglinations.

462

regardloss of
religion and  political

In line with the Seventh Five Year
Plan, thert was 5%, growth in the eco-
nomy, last year. Due to failure of
monsoons continuously for 3 to 4 years
and the consoquent drought conditions as
to floods, the agricultural
production has suffered. Though the pro-
duction of pulses afid oilseclis was lets,
there has been considerable improvement
in the food front. The fodd production
exceeded 150 million tonnes this year.

-

Indusirial growth in the last Year was
7.5%. During the last year we earned Rs.
1200 crores of foreign exchange = by
export of capital goods. 1 hope that there
will be rapid industrial and agricultural
development in the éountry in the coming
year. *

In 1986, there has been an increase of
399 of handloom cloth production over
the last yecr. We have cained Rs.2000
crores as foreign exchange by export of
these clothes. However, I earnestly appeal
to the Government (0 a pressing’ problem
in my conetituency. Many mills in my
constituency are closed for a long time.
Thousands and thousands of emp loyees are
out of employment, The State Gowt, or
the Central Government must come for-
ward to take over these mills, In India
nearly 14 crores of the poor have been
provided with housing facilities. This 4s
a matter of great pride.

" As far as drinking water problem is
concerned, nearly 45,000 viilages have
been provided with drinking water. At the
completion of the 7th five year plan I hope
there will be no village which will suffer
from drinking water problem.

Madam; In my constituency, Coim-
balm'e in many arears like palladamtalua,
Sulur. Thirupur, Perur, Madukarai, aed
Esakkarai, there i8 no drinking water
available. I rcquest the Central Gowvt. 1o
immediately teke up this problem and
tackle it. 1 fear the State Govt. is not

- *The ;g_seoc.h was originally delivered in Tamil,
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doing anythiug to alleviate the miseries
Even after 40 years of independence we
are lacking in basic amenrities like drinking
_ water. Our bon. Prime Minister Shri
Rajiv Gandhi has taken it to solve on a
priocity basis.

NREP, RLEGP and IRDP, are beiog
successfully implemerted under the 20
.point prografime for * upliftment of the
masses. 1 would like to convey to this
House thet the Govt. is keen oo imple-
menting the programmes vigorously 'in the
coming year.

’

MARCH

In power production our position is

- pot satisfactoty Coimbatore, an indus-
trial of Tamilnadu is not getting electricity
.even far agriculture. The farmers are
facing hardships to irrigate the fields. The
authorities are sbutting off
during day. This causes difficulty to agri-
culturists and industrialists. The authorities
should be directed to supply electricity

during day. I also request the Govt. to
establish a thermal power plant in
Coimbatore.

The nationalised banks have netted Rs.
186 crores as profit during 1986. Madam,
branches must be opened in every nook
and corner of the country, in every village
and in every backward area so that loan
facilities reach the poor and
easily.

We are proud of our food production
which hsas exceeded 156 niilliod® tonnes,
We have been able to export rice and earn
good amount of foreign exchange. The
Govt. have teken steps to distribute rice,
wheat, sugar and clothes to the poor at
" cheaper rates but the State Govt. is
selling the so commodities at higher prices.
This is a serious thing. ‘

As far as the rate of inflation is con-
cerned, the Govt. hag brought it down to
109, from 229, which was the rate two
years ago. This has strengthcned the
cconomy.
Lastly, about massacre of Tamils ip
Shri Lanka. We have debated in for the

the needy

clectricity -
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past five years and 1 had been insisting for
a solution for a long time. The Ceptral
Govt. should take steps to prevent the
killing of innocent Tamils in Sri Lanka
and a permanent solution must be’ found.
1 conclude with thanks for the opportunity
given. .

2, 1987

SHRI BALWANT SINGH RAMOO-
WALIA (Sangrur) : Mr. Chairmap, Sir,
I am thapkful to you for givibg me an
opportunity to exppess my views on the
Presidential Addrass. I am very happy to
note that it has been said about Punjab in
the beginning that :

[(Ehglish)

“Under the leadership of  Chief
Minister, Shri 8§ S. Barnala, the State
Government ard the people of
Punjab, have shown exemplarly courage
in upholding ths values of sécular
democracy. The. people of Punjub
have always been in the fore-front to
defcnd the unity and integrity of India.”
Again, he states :

“In flagrant violation of the sacred
tenets and traditions of the great
religion founded by Guru Nanak, a
small section has turned religious
functionaries and holy shrines into
instruments of terror and subversion.”

[T ransiatian] .

i

We express our thanks to the country
for giving so much honour to the people of
Punjab and feel that the sikhs and Hindus
of Punjb, Barnalaji, Akali Party and other
parties have honoured the principles which
the entire country has supported.

1 would like to say two-three points
raised in the Address. This is about how
to check the fundamentalists, I would
like to give my view-to the country through
this august House, They charge that the
Centre as well as all the opposition parties
are using Barnalaji in their confrontation
with the Akal Takht,
ment.. But fortunately crores of sikhs
bave given verdict that they would not
allow the disintegration of the country. « 1
would like to say that reference has not

This is their argu- -
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been made to th: Punjab accord here. It
would have been better if reference had
been made to it. When Punjab Accord
was signed, a state of euphoria prevailed
in the entire country I was with Santji
when we want back from Delhi. There we
were given a rousing welcome. Whatever
technical interpretation you may give to
it; but it was thought that after the signing
of the Punjab Accord, the bad days in
Punjab were over and there would be no
question of Sikhs leaving the mainstream
now, The army personnel detained in
Jodhpur jail would be released. They did
not understand its technicalities, but
through its letter and spirit they assumed
that Chandigarh would be handed over to
Punjab and in lieu thereof some Hindi
speaking areas will go to Haryana. When
boundaries are demarcated, nine hundred
Punjab villages will be transferred to
Haryana and the position of river water as
on 25th July, will be maintained. There-
after, we had thought that the provision
relating to introduction of Punjabi in the
neighbouring states will be complied with,
The Ranganath Misra Commission was set
up and we had thought that the person who
had indulged in riots, would be punished ..
(Interruptions)...

{English]

PROF. N.G. RANGA (Guntur): Why
do you bother about that 7 There are half
a dozen religions, Why do you trans-
gress on them ?

[Transiation]

SHRI BALWANT SINGH RAMOO-
WALITA : This is the path of justice. 1In
this manner the Gurudwara Act will be
enacted and we bad expected that the
climate which had continued for long would
disappear and an atmosphere of love and
goodwill would be created. In this con-
nection I am of the opinion that these
things have not been fulfilled so far. 1 am
not used to level accusations against any-
body. You are aware of my habit, If
there was any shortcoming, some compel-
ling ciréumslances, were prevailing due to
some compulsions, then we should remove
them immediately and work in this direc~
tion, so that we could proceed much ahead.
They say tbat Sant Longowal had to sacri-
fice his life for again which is illusory, Now

Motion of Thanks on 466
Pre.ident’s Address

Shri Barnala may also meet the sime fate.
I say that it i3 necessary to strengthen our
Jawans and ourselves for the country’s sake
and for centuries, our country has been
strengthening itself and the patriots. If we
cannot strengthen the hands of the patriots,
then traitors will gain strength.

I would like to say that after Shri
Longowal, Shri Barnala has been acting
with firmness, We are braving the bullets
in the discharge of our duties, In this
House it may appear, but we know the
circumstances through which we are passing
what is the position of our families and
children. As such, as has been requested
to you time and again, you should extend
your wholehearted support to Mr. Barnala.

SHRI MOOLCHAND' DAGA (Pali):
The whole country is extending its whole-
hearted support to Mr. Barnala.

SHRI BALWANT SINGH RAMOO-
WALIJA : That is why I am saying that you
should extend your wholehcarted support
to Mr. Barnala. With ths help of
Mrs. Barnala, a few irritants, which are
there, would also be removed.

16.00 hrs.

[SHRI SHARAD DIGHE in the Chair]

I would like to say one thing more.
A study on Punjab should be conduct-
ed because terrorism is an off shoot of the
economic problems there. I do admit
that the smugglers and the fundamentalism
also give a boost to terrorism. Foreign
powers are also creating trouble in Punjab
and economic difficulties and unemployment
have also left no fulure for the youth. The
youths are feeling dis-illusioned and are
being driven to lerrorist activities. I am
explaining to you the ailment ; its cure is
in your hands and in the hands of the
country. I would like to submit to you
that we are now working with an open
mind. A special study should be under-
taken about Punjab where 84 per cent of
land has been brought under cultivation
and the remaining Jand is covered by roads,
bridges and canals. There is no scope of
bringing even a single per cent of lagd
under cultivation, in future. In spiic of
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all these, the situation in Punjab is very
bad. For the last one and half years,
industries with an investment of Rs. 840
crores have been set up thzre and there has
been 15 per cent rise in rice and wheat
production. I would, therefore, like to
submit that arrangemecnts be made to
provide employment to the youths of
Punjab in C.R.P.F. and BS F. and in other
such organisations by undertaking a special
study on Punjab. In the coming Years,
onc lakh jobs may be created and more
industries may bc set up in Punjab.

The sikhs have a gricvance that all the
Sikhs have been branded as tcrrorists
through television, radio &nd the Press
during the last 3 to 4 years. Now, the
trend has been reversed. 1 also praise
that now everything has been set right,
Now the terrorists have bees isolated and
identified everywhere.

SHRI CHANDULAL CHANDRAKAR
(Durg) ; It is not being done now.

SHRI BALWANT SINGH RAMOO-
WALIA : I have already said that now
everything hbas been sct right. Hon.
Members know that I never cast aspersions
and I am not casting aspersions even DOW.
I am saying that such a complaint was
there carlier. Now such a grievance has
vanished all of a sudden. Such a feeling
of goodwill must be encouraged.

1, therefore, suggest that a seminar may
be held on television and radio whercby the
country could came to know about contri-
butions of the people of Punjab for the
independence of thc country and if four or
six seminars are organised, complaints
would automatically vanish. In the end,
I would like to say that much less has been
said about the furmers in the Presidential
Address. I would like (0 submit that this
year, beginning from 1st April, 1987 to
31st March, 1988 may be observed as
‘Farmers’ year’ and this year discussions
be held and investigations be made to
consider the economic, social conditions
of farmers, their problems, the future of
their children and other facilities and

MARCH 2, 1987
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concrete steps be taken in this direction.

1 would say that my friend talks
a Jot when he is excited. never
iry to take political advantage. You

have helped us a lot in this hour of crisis.
You have extended this help for the
reason that the problem of Punjab is the
problem of the whole country. You are
doing everylhing to help the people who
are face to face with this problem. That
is why I would submit that you should not
mind if scme harsh words are said by those
who are facing this problem.

With these words, I express mY thanks$
to you.

THE MINISTER OF URBAN DEVELOP-
MENT (SHRIMATI MOHSINA KIDWAI:
Mr. Chairman, Sir, I am very much thank-
ful to you for providing me an opportunity
to express my views on the Motion of
Thanks on the President’s Address moved
by Mr. Kaushal. There has been discus-
sion on this subject in this August House
for the last many days and a number of our
honourable friends have expressed their
views on it. A lot of things and a number
of issues have come up. I shall confine
myself to the issue of national integration.
The Hon. President has spoken about
national integration, natjonal unity and the
forces which are, presently, raising their
head to disrupt the unity of the country
and to weaken the country. Our brother,
Mr. Ramoowalia was speaking just now.
First of all, I would like to congratulate
all those parties who had organised a
convention at Chandigarh yesterday, 1
feel that when all the parties sit together
on a common platform, it carries much
weight and it has much inpact. An jmpres-
sion is created in the country that all the
political parties share common views on
national issues and the integrity of the
country. 1 would like to congratulate a]}
those parties, which had participated in the
convention. It also gives me much
pleasure that slowly and gradually, a feel-
ing and awakening has been aroused among
all politial parties that we all should get
upited and thiok above party lines if we
wish to keep the country united. It will be
in the interest of the country.

So far as the question of bringing
about unity, integrity, peace and tranquility
in the country is concerned; there can be
no compromise with anybody in this regard,
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No compromise can be made with the
forces detrimental to the sccurity of the
country. No compromise can be made in
regard to the policies intended to take the
country forward, 1 feel that a good
beginning was made at Chandigarh, today.
I hope that our countrymen will under-
stand the dignity and importance of such
conventions I hope that such conventions
like the one they held at Chandigarh, will
continue to be held at times. We are with
Mr. Barnala in this regard. As it is, His
Excellency the President referred to this
thing in his Address.

Mr. Barnala and others, who are there
in his Government and the people of Punjab
deserve congratulations as they are facing
the difficulties. They deserve congratulations
for the courage wilth which they have
accepted this challenge and they deserve all
help from us. I feel that there is nothing
to make a propaganda about the belp being
extended to them. They are being extend-
ed this help with honesly and an open heart
so that their courage and morale is main-
tained, because a step in the right direction
has besn taken by them. His Excellency
the President has stated in his address that
religion and politics should not be mixed
together, because mixing of religion with
politics would prove to be fatal for this
country. I would like to say alongwith
this that certain forces are working in India
which are getting support and encourage-
ment from abroad. At the instance of a
handful of persons, these incidents are
taking place in Punjab. 1 don’t take all
the Sikhs as terrorisis. There arg, certainly,
some persons among them, who are taking
undue advantage of the situation. Today
a small spark has poscd a challenge before
us. If you allow to spread it, it will
weaken the country. It gives me pleasure
that the people of this country, particularly
the sikh breathren living in Punjab, have
understood this thing. 1 don’t want
to repeat this thing, but everybody is
aware of it. It is a fact that~—may it be
the struggle for the country’s independence
or the post independence struggle—all the
people had got united and achieved the
freedom for the country. On this occasion
words of Maulana Abul Kalam Azad come
to my mind. He had said—even if a call
is mude from heaven to accept independence
but with the condition that hatred between
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Hindus-Muslims and other communities
would increase, I would not accept such an
independence. Before freedom struggle
and even after that, a large number of
people had struggled hard and they had a
picture of a united India, in their mind.
When we compelled the Britishers to leave
this country, we did not have huge finauwal
resources or weapons or ammunition with
us. The powerful weapon we had was
patriotism and unity and integrity of our
country which forced the Britishers to leave
this country; otherwise they would have
never left this country. The Britishers
were not sure whether the black Indians
whom they were ruling, would be able to
run the country. But the policies and
principles intended to boost and encourage
the development of our counntry were
adopted by our leaders and took this
country forward. I have no hesitationin
saying that today India is one of the few
countries of the world, whose voice is heard
and given due importance. This country
was led by leaders with foresight. In 1947
India became independent but unfortunately
the country was divided. At that time a
resolution was adopted by the framers of
the Constitution against the rising trend of
mutual hatred and communalism about
which a reference has been made in the
President’s address. This evil of come
munalism has been chasing us since
independence, Some forces which wanted
to disintegrate this country by external
attucks, have row reulised that it is not
possible to breuk it by external aggression,
because our country fights back external
aggression unitedly and bzcomes even more
stronger. Therefore, if it can be weakened
and disunited, it is only possible through
internal dissension. They have understood
that it is only in the~name of religious
fanaticism or in the name of regionalism or
language that the country can be disinte-
grated. These forces are creating challenges
for us. If we have to preserve the unity
and integrity of our country and take it
towards the path of progress, we have to
understand these tactics. It is only the
internal dissensions which have inspeded
our progress and development. The hon.
Members of other iide have bcen saying
only one thing since yesterduy that we have
made no progress and they are cven talking
abcut the destruction and disintegration of
the country. 1 would like to submi! to
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you with folded hands and I do not claim
that our Prime Minister or our party has
done whatever il had proposed to do, but
now it has started its work. The works of
progress and development have now been
initiated. If you go on painting such piciure
of the country before the people that no
progress has been made, country is sliding
back, the poor are becoming poorer, the
rich are becoming richer and the gap
between the rich and the poor can never be
bridged, I would like to ask you whom are
you bencfiting by saying so. You are
creating an atmospherc of disappointment
and frustration among the people that our
country is not progressing ; rather it is go-
ing backward. Today, we are self-reliant
in the field of foodgrains production which
isa sign of progress. Qur country has
achieved self-reliance in the sphere of indus-
tries, cloth and education which is a sign
of progress. About 50 years back we used (0
go abroad for learning, we used to beg for
foodgrains and clothes from other countries,
but now it is a matter of pride for us that
a large number of students from several
countries come here for higher studies.
They come here to learn from us, they
demand something from us and learn some-
thing from us. Isit not a matter of pride ?
Is the progress and development our coun'ry
has made, in the field of scicnge and
technology not a matter of pride for us?
At the time of independence, our popula-
tion was between 30 to 40 crores At
that time we had no enough food to eat.
We used to import foodgrains from other
Countries to meet cur requirement and we
could hardly arrange a square meal for our
people. The starvation forced the parents
to sell their own children. Today our
population is about 70 crores which is
about double the population at the time of
independence, but now the farmer is mecet-
ing the requirements of 70 crores of people
with his hard work. 1Is it an ordinary
achievement... . (Interruptions) You are
correct when you say that a large pumber
of people are also living below the poverty
line. But you just imagine that during
the Bengal famine, whep our population
was merely 36 crores, lakhs of people had
died of hunger and mothers had sold their
own children, 1 do not claim that today
all the people are getting two square meals
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a day, but T can definitely claim that God
torbid, famine like Bengal famine will
never occur in our country. People of our
country are getting their meals due tfo the
hardwork of our farmers.

I am sorry to state—if I say any thing
wrong, 1 may be corrected—that when
family planning programme Wwas being
carried out at full swing in 1977, our
colleagues of the other side used it as a
political weapon and took full political
advantage and pushed b®ck the country at
least 15 years back. Therefore, what I
want to say is that on such issues we should
sit together and rise above party interests
to think over them and should not try to
take political advantage to them. I would
say that whateveris happening in Punjab,
is all for deriviug political advantage and
similarly the recent call given for the
boycott of the Republic Day celebrations
on 26th January was also for the sake of
safeguarding their own leadership. 1t will
not be good if we mix politics with religion.
Religion is a personal affair and it is our
own faith. If1 believe in Islam, thatis
my own faith and nobody can deprive me
of it. 1f some Members sittiog in front of
me believe in sikh panth, nobedy can
deprive them of their faith, but the question
is that if we mix up politics with religion,
that will be harmful to the nation and to
our own community for which we stand.
I do not say that problems are not there.
Minorities have their own problems and
the majority has its own, Everyone has
his own probiems Just now, Shri Ram
Dhan was talking about the Harijans and
the Scheduled Castes. Our Prime Minister
Shri Rajiv Gandhi and even all our earlier
Prime Ministers, Shri Nehru, Shastri,
Mrs. Indira Gandhi had every clear views,
because we belong to that political party
which has certain policies and principles.
Today we are standing by those policies
and principles aod are facing so many
challenges.

If one has to asscss any political party,
he should go through its policics and
principles, intention of the parly ard its
leader. Al these things are therc in  the
Congress parly. We have clearcut policies
and intention and our leader is Shri Rajiv
Gandhi who is our young Prime Minister.
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He wishes to serve this country and wunts
to take her ahead on the path of progress.

But today the question is being raised
by our colleagues of that side that it
appears that Government huve no policy
or Shri Rajiv Gandhi is deviating from his
policies. If you present such distorted
facts to the people, that will cause much
harm to the country. Today, I can definitely
say that all these forces are trying to
weaken the Congress parly at any cost.
Today, some misguided persons think that
they can devide the country by using
religious fanalicism. But I would like to
tell them that now the people of India
will never tolerate the division of this
country.

Besides, T was talking about the
question raised by Shri Ram Dhan. 1

would like to tell him that we have
provided reservation for the scheduled
castzs and the scheduled tribes We have
made efforts to uplift them. Suppose a

mother has four children and one child is
weak, extra arrangement is made for his
good diet so that he may become equal to
other children...(Interruptions).. This is
what is happening.

SHRI BANWARI LAL BAIRWA
(Tonk) : There is no complaint against the
mother. But the question is of those three
brothers who raise objection to providing
milk to their weaker brother.

SHRIMATI MOHSINA KIDWAI : 1
would like to tell you that the policies of
Congress party have always bcen very
clear. Our policics regarding tho problems
of scheduled castes and minoritics have
always been very clear and today also they
are very clear But from where this D S.
4 has come up. The organisers of D.S. 4
are misguiding the youghs for their own
political ends and asking them to rise
against the Government because no benefits
have accrued to them.

I would like to submit that today we
have to fight at two fconts. One is the
social front. We have to compel the
gociety to accept the fact that we are all
one. The main problen with us is that we
still have the people of that generation
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which had practissd and encouraged
untouchability and had oppressed these
people. But the Congress Party had
passed a resolution in 1932 for abolition
of untouchabiiity. This resolution was
passed by Pt. Govind Vallabh Pant who
himself belonged to an orthodox family.
But the Congress Party had its own basic.
policics and that is why, this resolution
was passed. We still have to fight against
such mentality. Qur battle is still conti-
nuing aguainst those people who are creating
hurdles in these things. We are still
fighting wugainst the people of such
mentality. Our effort is to solve the
problems that may relate to temples,
mosques or  gurdwaras We  want
an amicable solution to the problems
which may oot affect any religion. We
should all unitedly find some solutions to
such problems. Why should any third
person interfere in our own affairs to solve
our problems ? Are we not able to solve
our Problems? We should create such an
atmosphere in our country as may facilitate
us to find solutions to (hese problems.

Some issues could not be solved till
now, because of some political interests
behind them. We can find solutions to
our problems if we rise above political
interests. Mahatma Gandhi had given a
slogan of love and peace to our country.
Even today maximum number of people
believe that we cannot go ahead without
maintaining pcace. Our country has not
only raised its voice against injustice and
oppression in our own country; but it has
also raised its voice against injustice and
oppression  being perpetrated in other
countries of the world.

I think that we a]l should help in
promoting this atmosphere which has been
built up now. The Budget which has been
presented by our Hon. Prime Minister,
who is also the Finance Minister, reflects
the entire President’s Address. It is a fact,
as Shri Ramcowalia had said, that there
is unemployment in Punjab as well as in
cvery State. You should remember that
only with a view to removing this
unemployment......

SHRI BALWANT SINGH RAMOOQ-
WALIA : Thad said that in Punjab the
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agriculture has reached a saturation point

and there was no scope for further
expansion. Therefore, unemployment 1Is
increasing.

SHRIMATI MOHSINA KIDWAI
Punjab has been sanctioned such a big
coach factory at Kapurthala cnly to remove
unemploym ent there.

SHRI BALWANT SINGH RAMOO-
WALIJA : We need more such projects...
(Interruptions)...

SHRIMATI MOHSINA KIDWAI : The
Government also wants that some more
assistance should be provided to remove
unemployment and the burden on land
should also be reduced by setting up small
and big industries (Interruptions), ..

Coming to the Budget, unless direct
taxes are levied or there is some sort of
increase or decrease in taxes, or the prices
peopie do not appreciate the Budg.t. But if
we go through the Budget presented by the
Hon. Prime Minister, we shall find that
greatest emphasis has heen laid on it for
the removal of poverty. The Budget aims
at formulation of programmes to remove
poverly on the one hand and promotion
of education on th: other hand. It seeks
to produce men of calibre through
imparting good education, which would be
heipful in taking the coustry forward.
Under the education policy, more attention
shouid be piid lowards the basic education.
At present, we are facing the menace of
communalism, disparity, casteisin, untouch-
ability ctc. We should incorporate those
things in the Busic Education Policy which
may be helpful in removing all the evils,
because the mind of children is just like
clay and it should be moulded in the right
direction. An hon. Mecmber, probably
Shri Gill Saheb hus said that the old
education policy is being given a new
name. If the programmes of the Govern-
ment are discouraged from  the very
beginning in this manner, how can things
be changed 7 You do point out deficiencies
in it, which we shall try to remove. But
you should not present the case in a way
as if nothing has happened io the country.
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I would also like to say a few things
about the housing policy. For the first
time, more provision has been made for
housing in the Budget. Mr. Chairman,
Sir, there are three basic needs of 2 manp-
food, clothes and then a house. The
Budget lays greater emphasis on meeting
this primary need. Efforts have been
made in it to contain inflation. The
interests of the farmers have been taken
care of. Schemes have been introduced
for the removal of unemployment. Anti-
poverty schemes have also been included.
You have rung the bell. So while
concluding my speech 1 convey my
greatitude to you and support this motion.

SHRI JAGANNATH CHOUDHARY
(Balhia) : Mr. Chairman, Sir, I am grateful
to you for giving me an opportunity to
speak  on the President’s Address. 1
respect and support the sentiments of His
Exccllency, the President expressed in the
Address. The President has laid greater
stress on the unity and integiity of the
country. It is our moral duty to work
forit. ltisa fict that people of every
religion and every section of the society
have made thcir contribution to the struggle
for the independence of the country and
the country has guained independence due
to their cooperation, Under such circums-
tances it becomes the moral doty of the
people of every religion and section of the
society to work for the unity and integrity
of the country in the same zeal with which
they worked during the struggle for the
independence of the country. As pointed
cut by the President there is no doubt that
so far as the development and defence of
the country is concerned, the country has
made much progress during the last 40
years. As was pointed out by Shrimati
Mohsinz, the opposition parties say that
the country has not moved forward even
an inch. But I think that if one honestly
judges, he will find that the country has
made much progress during the last forty
years  As Shrimat Mohsipa has saids
forty years ago we were lagging far behind
in the production of foodgrains and cloth
and we used 'o depend on foreign countries
to meet our requirement of these things.
But due to the efforts of the Congress
Party and the Government we have become
seif-sufficient in these forty years. We do
not import cloth from other countries. We
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are producing all those things in our
country itself which we require in our day
to day life. We have set up factories for
this purpose in our country. There are
engineers in the country who are meeting
the requirements of the country. The need
of the hour is that we should remain
vigilant so far as the progress and defence
of the country is cencerned. During the
days of struggle for freedom we compelled
the Britishers to leave the country on the
strength of our unity and the slogan,
‘Inqlab Zindabad. The engincers of our
country are producing superior fighter
planes and weapons and today we are ready
to face any big country. I:i is apparent
that we have taken our country much for-
ward in the last forty years arnd we are
a'ive to the sccurity of the country.

I represent Ballia district in the eastern
region of Uttar Pradesh. I would like to
express my views on the backwardness of
that area. 1 hope that the Government
will give serious attention to my suggcstions
and implement them. Uttar Pradesh is a
very big state and is not lagging behind in
comparison to other states in the country.
The eastern region of the state is much
prosperous. But, unfortunately, districts
like Ballia, Ghazipur and Azamgarh in the
eastern region of Uttar Pradesh are very
backward. The main reason of this back-
wardness is that there are no broad gauge
lines in these districts. In the absence of
broad gauge lines, no industrialist is
inclined to set up industry there. We have
represented to the Prime Minister several
times that if we want to work for the
betterment of the people and particularly
those of the Ballia district, the narrow
gauge lines should be converted into broad
gauge lines in the Ballia district so that
leading industrialists may set up industry
there ard the educated youths may also
get some employment. The labourers of
that region will also get jobs. When hon,
Mohsina was the Railway Minister, 1
raised the matter with her that narrow
gauge line, particularly of Ballia district
in eastern Uttar Pradesh should be conver-
ted into broad gauge line. She gave an
assurance that efforts would be made for
the development of the eastern region But,
unfortunately, nothing has been done and
the parrow gauge line in Ballia district has
not been converted into broad gauge line.
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I would like that the Government should
Consider the matter seriously My another
suggestion is that until the narrow gauge
line in DBallia district is converted into
Rroad gauge line, the State Government
and thc Central Government should at
least set up two factories there so that
the unemployed educated youth as well as
the labourers could get jobs there. I do
hope that the Government will thirk over
it seriously. 1 would also like to give
suggestions with regard to the aggriculture
there. There is lack of irrigation facility
in Ballia district. 10 to 11 years back
work on thz construction of a canal was
started in Ballia so that the water of
Sharda canal could be brought there, but,
unfortunately, the water of the Sharda
canal has mnot reached there to date, 1
would ask the Central Goveroment to put
pressure on the State Government to
complete the work on the construction of
the canal early so that the land in Ballia
may gct water for irrigation and the
farmers may also be able to increase the
agricultural production. Majority of the
people in Ballia are farmers. We had
representated to the hon. Agriculture
Minister that if they want to work for the
development and prosperity of the farmers,
they should set up an Agricultural Science
Centre there so that the boys of the farmers
of Ballia may learn new techniques about
agriculture from there and contribute in
the development of Ballia. In this
connectiou I have met the hon. Minister
for Agriculture and he has assured me that
very soon something will be done develop-
ment of Ballia, I am sure the hon,
Minister will accord his approval for the
setting up of an Agricultural Science
Centre. Ballia is a district which is hit by
the floods of the Ganga and Ghagra rivers
every year. RBEvery year floods cause havoc
there, The area has not been protected so
far from the floods of Ganga and Ghagra
rivers.  That is why there is acute poverty
in that area. We have to request the
Centre for relief. The centre also gives
some relief in the shape of foodgrains
just to console the poor there. But the
Government should take some concrete
steps there. Several villages of the Ballia
district have been washed away due to
erosion caused by the Ganga river. The
Government spends every year crores of
rupees there, but it has npot taken any
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concrete steps to protect Ballia from the
floods permanently. I would like that the
Government should think seriously over
it and some permanent work should be got
done 80 as to save Ballia from the erosion
and the floods. We have represented to
the Prime Minister aod the Railway
Minister that the narrow gauge line from
{ndara to Ballia which is there in between
Varanasi and Bhatni, sbould be converted
into broad gauge line. 1 would request
that the Government shou'd think over it
seriously. The distance between Indara
and Ballia is just 62 kms which is not a
long distance. It this scheme is cleared,
the eastern region will undoubtedly develop.
The people will also be able to travel on
Ballia-Azamgarh-Ghazipur broad  gauge
line. It will benefit the workers as well
as educated youths there. With these
words, I welcome the President’s- Address
and I support it.

[ English]

SHRI N. DENNIS (Nagercoil) : Sir,
welcoming the Motion of thanks to the
Fresident’s Address, I wish to mention
these points. It is a well-balanced address
It gives a full and detailed pictore of the
achievements of the provious year and
programmes and policies for the future.

In the previous year, we were faced
with problems arising out of r:ligious.
castiest and communal conflicts, problems
due to fundamentalism and problems of
language and region. Apart from these
there are the chronic economic problems.
Also, there was the problem faced by
external threat. There was a turmoil due
to anti-national and anti-social activitics,

These challenges have been met with
courage and determination and this
Government has done the best and biggest
job by preserving the basic principles of
democracy, secularism and socialism and
gafeguarding the unity and integrity of the
nation within a given time under difficult
circumstances.

Let us hope and trust that the coming
yeir would be a  year of peace and
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harmony. It would be a year of peaceful
and speedy implementation of the develop-
mental programmes. The anti-social and
anti national activities would  greatly
hamper the development of the activities of
the nation, unless and until, there is peace.
There would not be any developmental
activity, if there is no peace. It cannot be
carried out effectively. If the develop-
mental activity is not carried out effectively,
that would affect the poor people greatly.
So, what is necessary is the united stand
and we have to meet the challenge together,
irrespective of religion, caste, community,
We have to take the problems as national
problems or national challenges. Unfortu-
nately, fissiparous and parochial feelings
arc dominating and we are thinking in terms
of race, religion, caste and community,
but we have to think in terms of national
identity and not in terms of Tamilians or
Punjabis or Bengalies. We should think
in terms of Indians. The danger to our
country is not from outside from Pakistan
or from China but, it is within ourselves.
It is inculcating a feeling of national
identity alone, which would take us to the
desired  destination and goal. In
continuatin of Punjab and Assam Accords,
our Prime Minister has managed to carry
out the Mizoram Accord also and election
was conducted and the Congress (1D lost
the elections. So, it was the verdict of
the people and it has been taken with
honour and goodwill. Though the
Congress (I) lost the -elections, but the
principles and policies of the Government
won. These Accords are carried out with
the national interest and not wiih the
party or personal interest. So, the concilia-
tion prestige of the Government is upheld.
There arz difficulties in the implementation
of the Punjab Accord, within the targetted

time or date. There are problems and
sub-problems.

Time would come, when
it will find its own solutions. The high
expectations and hope generated for

carrying out these Accords would find way
for implementation. Chaotic conditions
prevailed in Punjab and the Election was
conducted and Mr, Barnala formed the
Government and now he emerged as a
champion of secularism and democracy.
In this regard, he made a very good
contribution to the nation and he deserves
to be appreciated. He faced a vew hard
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challenge and today he is gaining support
from the nation, from Punjab and ths
peace-loving people of this country. So,
all poljtical parties should unite togetber

for the solution of this problem
of this sensitive  border State by
treating it as a common pational

problem. Let us hope and trust that the
struggle or fight against the practice of
mixing religion with politics for political
gains or the interference of the religious
leaders in political affairs in the administra-
tion would not win and the Punjabis would
continue to exhibit their goodwill and
valour and also patriotism and unity, as
they have exhibited in times of war,
pational struggle and also national
necessities.

Kashmir is another sensitive border
State, and our Prime Minister has
established a smooth atmosphere there
also, by his foresight. *

Regarding foreign policy, our Prime
Minister has established contacts with
foreign countries by exchanging visits and
by hosting the Heads of Govern-
ment of foreign countries in our country
and strengthening the relations with them.
This has given us opportunities to discuss
and find solutions for the problems faced
by us and by other countries also.

With Pakistan we have held discussions
on many occassions for the establishment
of peace and normalcy and for de-escalation
of tension in the sub-continent. To a
certain extent, there is peace io the sub-
continent. A atmosphere of friendship
prevails in the entire sub-continent. But
unti]l our problems with Pakistan are
settled, there cannot be complete peace
and barmony in the sub-continent. India
capnot be complacent as long as Pckistan
is receiving sophisticated weapons from
USA.

Regarding Sri Lanka, it is a delicate
and sepsitive problem that confronts us.
There is at present an extraordinary tension
uncer{ainty and danger in the Tamil areas,
due to the military operations, military
atrocities and economic blockade there.
Admittedly, there are human rights
violations in Sri Lanka, and they haveto
be stopped at the earliest. India has been
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consistently vigilant in taking continuous
steps fo solve the ethnic problem, ever
since the riots there in 1983. The present
stalemate has to be broken, and resumption
of negotiations has to be there, for a
political settlement in Sri Lapka. Our
conntry should not stop negotiations till
an amicable settlement is arrived at,

Drought conditions prevail in some
parts of our country, Tamil Nadu is
faced with an unprecedented drought
condition, and consequently there is

scarcity of water both for agriculture and
drioking purposes. The forecast is that
in the coming days, the difficulties will
be very severe. Timely, appropriate and
suitable remedial measures have to be taken
at the earliest. Only then will the State
be able to get over the situation. The
Centre should allot an adequate amount to
Tamil Nadu, and also send 2 team there
to assess the intensity of the drought
conditions that prevail there.

Regarding anti-poverty measures, I
may point out that a speedy implementation
of such measures is taking place. When
Coogress (I) was voted out of power in
1977, the percentage of persons living
below the poverty line was 48%,. In 1980
it was 5277, In 1984-85 the figure was
36.9%. The target for 1989.90 is
25.8%.

It is through the anti poverty measures
like .LR.D.P., N.R.E.P., R.L E.G.P., also
20-point programme of the hon. Prime
Minister that upliftment of the poor people
and the backward people can be done;
and also due to enhanced allotment of
fund, asis mentioned in paras 32-33 of
the President’s Address that implementation
of the various schemes can be completed.
As a result of speedy and effective
implementation of these programmes, the
percentage of poverty line has been brought
down.

SHRI D.B. PATIL (Kolaba) : The
President’s Address is supposed to be a very
important document; and in that document
it is expected that true situations should
be reflected. But 1 am very sorry to say
that the true tituation in the country about
unemployment, about poverty, about
discrimipation between agriculture and
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industry is not reflected. If time permits,
I will discuss about it in detail later on.

So far as the communal situation in
the country is conceroed, it has been
discussed at large and a satisfaction has
been expressed in the President’s Address
about the turn that it has taken in Punjab.
It has been appreciated by the government,
by the nation and by all the political
parties the stand taken by Barnala Govern-
ment and the Akali Dal. Very recently,
they have declared politics and religion
thould not be mixed. Now, the Akali
Dal itseif. with this experience, actually,
they are doing Lhat; they were relying on
religion and practising religion and politics
together. But, now, they have taken a
different stand and itis a very welcome
stand. DPut, still, we have to see, to what
extent Mr. Barnala and the Akali Dal
withstand the pressure which is being
developed in Punjab. Let us hope that
they will withstand that psessure apd act
as they have dcclarcd that opolitics and
religion should be separated.

About other communal factors between
Sikhs and Hindus, between Muslims and
Hindus, this has taken a very serious turn
in our country. What is happening in
Ahmedabad ? For petty reasons, this
communal riot has taken place and
hundreds of innocent lives of Muslims and
of Hindus have been lost. Very recently,
this communal riot took place only
because a particular person was arrested.
That particular person was said to be
anti-social and he had been detained
under the provisions of law. But
that of law has been elected in the
Ahmedabad Corporation in five Municipal
Constitutencies. What will be the effect
of this incident 7 The fact should be very
well reflected where we are going towards.
A persons who is anti-social, anti-national,
a person who had been detained in the
jail because of anti-social activities is
being elected by the people of this country
in five constituencies. Will this not have
apy bad effect on the peopie of this
country 7 So, the government has to stop
all these things. But, according to me,
pothing is being done by the government to
stop this trend. because this trend is very
dangerons. it is very easy to advise Mr.
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Barnala and the Akali Dal that they should
separare religion and politics. But what
about the other political partics which are
supposed to be secular and saying that
they are secular parties, allowing everybody
to be a member of their own parties;
membership is not restricted to a particular
religion. But coming to relying on
religious and communal sentiments, some
papers are not only relying on religious
and communal sentiments, but also pursing

religious and communal sentiments,
including the ruling party.
What has happened to the Mulsim

Womeun’s Divorce Bill 7 It was simply a
fact that for nursing communal tendencies
with a communal approach that Bill was
passed. It was very clear to everybody
in this House. If that is going to be the
case, it will encourage communal feelings,
this why or that way, and it is going to
destroy the whole nation, and I feel that
all the political parties should understand
this, They say that Mr. Barnala has taken
a good stand, that he has done a good
thing. But are we not to be blamed ? We
are not blamed here, because Mr. Barnala
is in the dock. We have put him in the
dock, we are alsoin the dock and we
should be treated as persons respensible
for this factor. Because the time at my
disposal is not much I will not deal with
this matter in detail,

Then I want to mention one or two
other factors. The common man is
concerned about the price increase. 1t is
said in the address that there is a widening
gap between the wholesale price index and
the consumer price index. Simply saying
that there is a gap between the whole-sale
price index and the consumer price index
does not suffice. What are the attempts
made by the Government to eliminate this
gap ? There are no attempts to eliminate
this gap. Because there is no attempt on
the part of the Government, the middle-
man is looting the consumer, he is looting
the producer with the conscious connivance
of the Government. ‘‘With the conscious
connivance of the Government” I have said
because it is the duty of the Government
to see that the consumer is not being
looted. It is the duty of the Government
to see that the producer is not belng looted.
What has happened to the case of selling
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of garlic? The producer might have sold
his goods &t the rate of bardly Rs, 10 or
Rs. 15 per kg ; but in the market for some
time, for some months, it was being sold
by the traders at the rate of Rs. 60 to
Rs. 80 per kg. What is the Government
doing in this matter ? The Government
was a very silent spectator to this; It
means that the Government does tolerate
the middleman who loots the consumer,
who loots the producer. and I would urge
upon the Government that this attitude
will not help the agricultorist and the poor.
Simply saying that there is a gap between
the consumer price and the wholesale price
and lamenting for it will not do. Tt is the
duty of the Government to close the gap

and to reduce the gap further. Instead of
that, nothing is being done.
Then about agriculture.  Agriculture

is neglected as against the industrial sector.
If we say, about ianvestment, about
encouragement given to the industry and
the agriculture and a comparison between
them will show that agriculture—we will
certainly see it—:hat is being discriminated
as against industry. Amangst agriculiure
itself, in the irrigated area and non-
irrigated area. there is a vast difference.
Al benefits like fertilizers, subsidy and
cooperative credit all these benefits which
are supposed to be given to the agricul
turists are supplied to the irrigated sector
and the agriculturists there alone get those
benefits. In non-irrigated area where the
agriculture by is rain-fed, or where it is
all dry land farming they are not properly
treated, They are not being properly
looked after. The Government is totally
negligent so far as that sector is concerned.

So far as the drought prone areas are
concerned, in our country there are areas
where there is drought repeatedly. In some
States they had drought once, twice or
even continuously for some Yyears and now
in Maharasthra, Karpataka and in, some
other parts of the country there has been
drought repeatedly, no once or twice but
continuously every year. But the Govern-
ment has not done anything, what it should
have done there The Government of
Maharashtra has asked for Rs. 130 crores.
So far as the drinking water is concerned,
asgistance to the agriculturists is very
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meagre and they are suffering because their
crops have been lost. And the Govern-
ment has hardly given Rs. 25 crores or
Rs 30 crores and because of this
insufficieat assistance the work which
has to be done to meet the scarcity condi-
tion in Maharashira is not being done
properly. 1 would urge upon the Govern-
ment that this should be looked into and
permanent measures to remove these
conditions in those drought prone areas
should be taken. How those problems can
be solved, how a particular investment has
to be made, all these have to be looked
into. Certain allocation has to be made,
because in those drought prone areas the

the allocations are very very scarce. This
is not fair.
17.00 hrs.

Unemployment  problem  has beep

discussed at length here. So I will not say
much about it. But the hon. Prime
Minister has said in his Budget speech that
computerisation is going to help reduce
unemployment. I myself do not under-
stand this argument 1 have discussed this
matter with many of our friends and
common people too and nobody has under-
stood this argument. 1 wurge upon the
Members of the ruling party and the
Government to explain this factor as to how
it is that computerisation is going to help
reduce unemployment. It can be argued
that we will produce more and so more
people will be employed. Then there will
be more production and jobs. Here 1
would li_kc to point out that so far as
production is concerned, the production is
already in pleaty. It is very good to give
a iclarion call to produce more. The hon.
Prrme Minister is very much interested in
more production. We are fighting for
moe groduction. But if there 1s no
purchasiog power with the common people
then what is the use of having productiot’x
only? Now cloth is available 1o the
market in plenty ; grains are available in
plenty, but the common people do not have
the purchasing capacity to purchase cloth
and grains. They cannot have two square
meals a day. They cabnot have sufficient
clothing for themselves. This factor should
be taken into account while sayipg so. The
purchasing capacity of the common people
should be increased.



487  Motion of Thanks on
President’s Address

[Shri D, B. Patil}

I would like to draw the attention of
the Government 10 an important issue
which has been pending since 1956. There
is a border dispute betwecen the Govein-
ment of Maharashtra and the Govcroment
of Karnatak. Certain people in boundary
areas want to join Maharashtra. When the
linguistic State were formed in 1956 at
the time of reorganisation of States it was
expected that certain parts in between the
boundary would be given to Maharashtra.
Since then these people are expressing their
desire that they should be allowed to join
Mabarashtra. So far as democracy is
concerned, in democracy the will of the
people is more important. Since 1956 in
il elections—Lok Sabha, Assembly, Zila
Parishad, panchayat— they have expressed
their desire by winning the elections to join
Maharashtra, But till now justice is being
denied to them.,

About drinking water, Government has
again said that there is not sufficien{ drink-
ing water so far as thousands of villages are
concerned. 1t is very very disappointing
that even after 40 years of indeqendence we
are still not able to provide sufficient
potable water to the villages, For bigger
cities like Bombay drinking water is being
brought from hundreds of miies by laying
big pipes. But so far as villages are
econcerned, they are being neglected. In
Maharashtra, more than 25000 villages are
suffering from want of potable water.
Bven in rainy season there are hundreds
of villages where water has to be supplied
through tankers. 1 would urge upon the
Government to Jook into this and take
immediate steps in this dircction.

So far as DPresident’s Address is
concerned, it is expected that true situation
should be reflected in the Address. 1 do
not expect that the Government will accept
and should accept all the failures. But the
Government should take cognisance of the
true situation in the country. Even though
Government i not prepared to accept all
the failures, it is duty bound to assess the
situation in the country and act upon it.

[Translation]

SHRI RAM PUJAN PATEL (Phulpur) :
Mr. Chairman, Sir ] am grateful to you
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for providing me an opportunity to gpeak
on the Motion of Thanks on President’s
Address and it is my pleasure to express
my views on this occasion.

The President in his Addiress has
reviewed the achievements of the Govern-
ment for the last one year and has express-
ed his views about Government policies to
be adopted during the year 1987-88. Some
Members have said that our country has
made no progress, but I would like to say
that if you compare present India with
India in 1947, you will find that there has
been a great change. The President in his
address has laid special stress on strengthen-
ing our democracy, secularism and
socialism. Certain internal and external
forces are posing threat to the unity and
integrity our country, but it is the far-
sightendness of our Hon, Prime Minister
that he made serious efforts to solve all the
problems and he has succeeded in itto a
great extent. Recently we witnessed
intensive deployment of armed forces
along Indo-Pak borders ; but due to the
farsightedness of our Hon. Prime Minister,
the problem was solved through mutual
talks and it was thought that war was not
a right thing. The Government is commit-
ted to strengthen the country and eradicate
poverly. Therefore, it becomes our duty
to pay special attention towards the
progress of our agricultural sector and
Industricl sector. In this regard 1 would
like to suggest one or two points. Special
attention should be paid towards all
industries which are run by the private and
public scctors, so that units under them
may not close down. If we encourage
private sector, I think, the capital will
concentrate in a few hands only and that
will weaken the country. Therefore, Public
sector should be encouraged and in
addition to it, strikes should be banned, so
that production may increase and country
may become strong. So many factories
are run by the private sector, but it has
been observed that during the last year,
many of the cotton mills have bcen closed.
The closures are resorted to by the Mill
owaers in orders to sell the land of their
Mills. Therefore, the sale of such lands
should be banned. 1 would also like to
suggest that 1.A.S. officers should not be
appointed in Public Sector organisations
and some other officers should be appointed
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there, so that they can be made account-
able if the organisation runs at a loss.

Our economic progress has been
appreciated even by the western countries
and the main reason of it is that our
farmers and agroscientists have worked
very hard to achieve it. Today India bas
become very strong from economic point
of view und we have enough buffer stock
of foodgrains from which we can feed our
poor people for quite & long time. Besides,
the main sign of our progress is that our
import has considerably decreased as has
been referred to in the President’s Address
also and our export has increased consi-
derably. It wil) make our country stronger.
In addition to it, so many programmes
have been initiated for the rural develop-
ment under the Twenty Points Programme.
Various schemes have been initiated under
IR.DP.,NREP.and RLEG.P, butl
would definitely say that every year Govern-
ment increases the allocation for poverty
alleviation programmes and we receive
statistics that so many people huave been
brought above the poverty line, but in
rural areas, poor people are not getting
proper benefits out of these programmes.
1t should be properly monitored, otherwise
we shall continue to get false figures show-
ing that so many people have been brought
above poverty line, but the actual position
will be something else.
would request you that it has created much
discontent among the people of the weaker
gection and now they have started saying
that it will be better, if Government money
is not given to them. Therefore, 1 would
request that the money given to the poor
under IRDP should be given directly and
the strength of officers and middiemen
should be reduced. It would be more
beneficial to the poor, bevause half of the
allocation is misappropriated by the
officials and the middlemen. Itis a bard
fact.

Sir, the New Education Policy is being
implemented. Our Government is trying
to remove disparity in the country by this
education policy, because under this policy,
tde people belonging to the poorer section
of the society will get good education. But
s0 long as we do not pay attention towards
our basic education, the dispatity cannot be
removed. The gap between the rich and

Therefore, 1@
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the poor or the high and the low can only
be ‘removed if we adopt a uniform system
of education throughout the country. If
uniform system of education is not adopted,
I think, disparity will exist for quite a long
timo and conflicts within the society will
continue.

17.10 hrs.

[MR. DEPUTY-SPEAKER in the

Chair]

Capitalism creates hurdles in the way
of socialism and as such we should were
capitalism. Like land ceiling, we have to
put a cciling on wealth also, beccause our
wealth is accumulating in the hands of a
few persons.

Even today we are following the legacy
left behind by the British. We should
think over it that we are Indians, we have
our own civilization, culture and traditions
and we should follow them.

Sir, many things have been said about
the development of Scheduled Castes and
Scheduled tribes. First of all, 1 would say
that full reservation should be provided to
them as provided in our Constitution.
Vacancies reserved for them are not
completely filled and as a result, there is
great rescntment among them. The rights
given to them under our Constitution
should be implemented properly and
reserved posts in services should be filled.
1 find that the people of weaker section,
harijans, farmers and workers are not
gett'ng proper assistance.

Sir, so many Members have said about
dcelinking of religion from politics. 1t is a
good thing, but it is a debatable topic.
Religion and politics should be analysed
and defined. The religion is meant to
show a person the right path, If the people
follow the right path, the body politic will
also remain clean. But if religion is mixed
with politics, religion will be in danger.
Today if religion is distorted, it is bourd
to have its impact on politics. }f goood
people arc there in the society, they will
join politics and strengthen our country and
society. Therefore, religion has a salutary
effect on politics and if we remove it, there
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shall be no check on us and may go way
ward. Therefore, the need of the hour is
that we should not Misuse religion and
disist from superstitionsr Therefore, the
politicians should think over it, because if
we do not do some good work in our
society and do not follow the religion, we
shall continue to quarrel among ourselves.
1 thiok that the battle which is being fought
today is nnt a battle of religion, but a
battle of self-interest.

Sir, repeatedly it is said that ours is an
agricultural country and we can take it on
the path of progress if we pay more
attention on agricultural development. [
would like to remind the hon. Minister of
Agriculture that in a public meeting of our
late Prime Minister, Shrimati Indira
Gandhi, held in my constituency in
November, 1981, it was announced by our
Agricuiture Minister that a. Soda Ash
factory would be set up at Phulpur. But it
is a mater of regret that the said factory
has not yet been set up there. Our former
Minister of Agriculture had said that in
place of Soda Ash factory, the Government
would set up another Ammonia Plant
there. 1 hope the Government will think
over this matter.

In the end, I support the Motion of
Tranks on the Przsident’s address moved
by Shri Jagan Nath Kaushal and hope that
we all shall make continuous efforts to take
this country ahead.

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON) : The religion is a
good thing, but in Punjab all conflicts are
taking place due to religion.

[English}

SHRI P. K THUNGON (Arunachal
West) : Mr. Deputy-Speaker, Sir, I support
the Motion of l1hanks moved by Shri
Jagannath Kaushal. While supporting
the Motion, I would like to, at the outset,
thank the Government and the bon.
Prime Minister for cooferring statehood
To Arunachal Pradesh. Sir, in the Presi-
dent’s Address, it has been mentioned at
paragraph 8 and it has been very rightly -
said :
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8. The aspirations of the people of
Arurachal Pradesh for a full-
fledged State have been fulfilled
by the enactment of Parliamentary
legislation to confer the Statehood
on Arunachal Pradesh. The new
State came into eXxistence on
February 20, 1987. A  new
chapter in the history of the
people of Arunachal Pradesh has
begun.”

The people of Arunachal Prad.sh are
very happy and on this occasion, as 1 said,
I would like to thank him and the Govern-
ment of [ndia. Sir, while mentioning about
the attainment of Scatehood to Arunachal
Pradesh, Sir, you would remember that
when we bad a discussion on the Bill to
this effect in this House, I had moved an
ameodment to the Constitution Amend-
ment Bill, that is, the Fifty-fitth Constitu-
tion Amendment Bill. Now, the people of
Arunachal Pradesh are happy. But at the
same time they want that whatever protec-
tions have be:n given in the case of the
people of Mizoram, the same should be
given to the people of Arunachal Pradesh
also. I would therefore urge upon the
Government that before the end of the
present Budget Session, that an appropriate
amendment to the Fifty-fifth Amendment to
the Constitution may be brought forward.
That will go a long way in fully satisfying
the aspirations of the people of Arunachal
Pradesh,

Now, Sir, one of the resentments of the
people of Arunachal Pradesh is that the
pumber of seats in the Assembly has been
fixed at. 40— only one because of its

‘topography and its geographical situation

as also its vastness in area, various tribes
living in various parts of Arunachal,
Pradesh, the oumber of 40 seats for the
Assembly is not sufficient and instead of
this number if it is increased to 60, the
people of Arunachal Pradesh will fee]
happy and that they will not have any
grouse at all.

Sir, at. the time of inauguration of
Arunachat Pradesh, the Chief Minister also
submitted a Memorandum and also spoke
to the hon. Prime Minister in this regard,
While speaking about Arunachal Pradesh,
everyone is aware what is happening within
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the Territory of that State today, parti-
cularly in relation to our border problem.
Sir, the people who are particularly in the
border areas, are a little bit confused and
are in 8 state of uncertainly because of the
Chinese incursions. It is quite ' encouraging
when we go through the paragraph No, 47
of the President’s Address which is as
follows :

47. My Government continues to
strive for a just and peaceful
scttlement of the border question
with China. The question remains
crucial to full normalisation of
our relations. The unfortunate
development on the border
continues to cause concern. Our
position on the border question is
well known, We are in discussion
with China on the issue.”

In this regard this is the genuine feeling
of the people of Arunachal Pradesh that
we should adopt a stronger kind of policy
in respect of our border problem because a
part of our territory had been forcibly
occupied by them and it is well-known that
in 1962 during the aggression also they
had forcibly occupied a large number of
our areas, That is why the people of
Arunachal Pradesh are not very confident
as to whether we will get back the land
which has been occupied by them so far
illegally. In this regard I would like to
say on behalf of the people of Arunachal
Pradesh that our Government may adopt a
little bit sterner policy so that the morale
of the people is kept high and adopt a
certain attitude, or some kind of encourage-
ment has to be given so that the people
do not lose their confidence. In this regard,
agreeing to the Amendment, which I have
stated, to the Constitution, i.e., the
Constitution Fifty-Fifth Amendment and to
the State of Arunachal Pradesh Act will
go a long way in further encouraging the
people of Arunachal Pradesh.

Sir, I would like to say a few words in
regard to paragraph 19 of the President’s
Address. Paragraph 19 says :

““The progress of reform in our admins-
trative system has gathered momentum,
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There has been a positive response of
the civil servants to the new impera-
tives of accountability, social responsi-
bility and a new work ethic. Govern-
ment are determined to carry forward
the task of bringing about gqualitative
improvements in Government mansage-
ment with the cooperation of all
sections of the work force.”

This is in keeping with the promise and
attention of our Prime Minister who wants
that India should enter into the 21st
century with complete modernisatjon.

Sir, through the policy is there, yet in
practice we are going vety slow. This is
why I would like to suggest ope thing.
First, I would like to cite a few €examples,
Unless we streamline. our Administration
and unless we reorient our Administration
to some extent, the same old system which
was obtained from the colonial system is
not going to solve our problem. (Interrup.
tlons). By streamlining and by reforming
the Administration, we will be able to
achieve quite a lot.

I was just hearing Mr. Patil, who spoke
a few minutes before, about the criticism
of computerization. 1 would like to say
g few words in this regard also. 1 would
like to cite one example for his informa-
tion. The cost of paper in India during
the last 10 years has gone up four times
and only in Banking alone the printing cost
has gone up from Rs. 17 Crores to Rs. 50
crores during the last ten years. Now, if
we can reform our administration, if we
can put new things in the administration
1t can be made efficient and the expcnditur;
can be brought down. There are 700 to
3000 various forms only in banking, If
computerisation takes Place, we can cut
down the use of papers and the number of
forms and thereby much more mandays
can be saved and those mandays which are
saved can be utilised for other useful
purposes. Increase of paper work in the
administration means increage ip the number
of officers and staff and vice versa. There-
fore, the actual result for the benefit of the
people is nothing but more delay, in the
present set up  That js why, computeriga-
glon 15 a must and what our Prime Minister
18 doing at this moment, is very right,



4985 Motlon of Thanks on
President’s Address

[Sbri P. K. Thungon

1 was hearing the speech of Mr. Amal
Datta, He said, that the Secretary was
transferred by the Prime Minister. What
is wrong in that 7 I would like to say that
if we do not control the bureaucracy, if we
do not streamline our bureaucracy, if we
do not reform the bureaucracy, the
bureaucracy i8 going to engulf even the
domocracy, Sir, what is wrong if the
Prime Minister transferred the Secretary ?
Is the Prime Minister or any other Minister
not a representative of the people in this
country ? Is he mnot the head of the
democratic government ? Is he not the
head of the Government ?7 1 would like to
remind my dear friends on the other side
that if they take a political advantage out
of such cases and if they try to make them
as a political weapon, it is going to harm
them also. Today we are in power.
Tomorrow you may be in power and the
same thing may happen. Therefore, I
would like to remind our hon. Mecmbers
again on the other side that it is detri-
mental to the very cause of democracy.
Workers and others rung of employees.

But officers of certain grade do not have
unions. Can you deny that even if there
is no union for them, they do not have a
hold on the government ? Thercfore, I would
like to suggest that there should be some
reform at the level top also. According
to article 53 and article 154 of the
Constitution, the Centre and the Stale
respectively is entitled to appoint officers
of various grades. The Goveroment is
entitled to appoint of officers. In that
respect. if need be, we should not hesitate
to make certain amendments also. I will
just touch one more very important point,
Sir, since there is no time I shall be very

brief. Now 1 am just quoting the last
portion of para 4 of the President’s
Address :

““The situation clearly calls for a

reappraisal and Government propose a
pational dialogue for this purpose.”

This is one of the most welcome steps and
propositions of the Government. In this
regard, I would like to stress that article
25 has got two Explanations. I suggest
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that there should be more Explanations.
In the name of secularism, if some nefarious
aclivities are taking place, i8 it not worth=
while 10 amend or have more Explanations
in this regard ? The Gurudwara are not
meant for keeping terrorists ; churches are
not mecant for keeping black money ;
mandirs are not meant for keeping other
kind of terrorists.

In conclusion, my suggestion is that
this is a vety good proposal of the Govern-
ment. A few more explanations should be
added to Article 25 of the Constitution.
The two explanations it this Article which
are already there are, Sikhs can carry
Kirpan and tbe other explanation is that
Hindu includes Jainism, Buddhism and
Sikhism. If need be, more explanations
can be added as to what should be done
and what should not be done in a Mandir
or Gurudwara or Church or mosque.

Is that the spirit of secularism if a
mipor student is not granted admission in
a school unless he converts himself to
another religion ?Is that the spirit of
Article 25 of the Constitution if such
situation are created for conversion 7 In
fact such activities lead to so many other
serial complications.

Tnerefore, I suggest that to overcome
this confusion and communalism, we may
have more explanations in Article 25 of the
Constitution.

SHRIMATI D. K. BHANDARI
(Sikkim) : Sir, I rise to support the Motion
of Thanks on President’s Address.

I welcome the President’s concern for
national unity and mtegration. The
President has rightly said that the people
of Punjab and the Chief Minister Shri
Barnala have shown exemplary courage in
upholding the values of secular democracy.
The need of the hour is that we all should
rise above petty party considerations and
extend our support to Shri Barnala. I
extend my support to Shri Barpala and
also to the Central Government for its
clear potlicies and its stand for keeping
religion separate from politics.
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1 also welcome the initiative taken by
the Centre for having opened a dialogue
with the GNLF. Peaceful approach to all
such problems i3 very much peeded
Violence, be it from the agitators or from
the Goverment forces, must be eschewed.

People are very much peace-loving in
Sikkim but we are suffering from loog time
when GNLF movement started because all
of us are aware and Government is also
aware that the single life-line that is 31A
National Highway that joins Sikkim with
the rest of the country runs through
Darjeeling  district and with frequent
disruption of this communication, it has
enhanced the price of each and every
commodity in Sikkim and it even affects
the developmental activities in our State.
1 hope Gov:rnment will find out some
peaceful solution to this problem in the
near future.

President in his speech has said :

“Government are committed to safe-
guarding the rights and interests of
minorities. The solemn  assurances
contained in our Constitution regarding
religious. cultural and linguistic matters
have been and are being implemented
in letter and spirit.”

In this context, I would like to draw the
attention of the Government to some of
the basic issues that have a beariog on the
social, economic and political life of the
Sikkemese people. These are (i) seat
reservation for the three ethnic groups that
is, Bhutias, Lepchas and Nepalis in Sikkim
Legislative Assembly ; (ii) grant of citizen-
ship to the Stateless people of Sikkim and
(iii) Recognition of Nepali language in the
VIII Schedule of the Constitution.

The seat reservation for the three ethnic
communities in the Sikkim Legislative
Assembly is the most important issue that
has been agitating the minds of the
Sikkimese people ever since the Tsong seats
in 1974 and the Nepalese seats in 1979
had b2en done away with, The issue of
the seat reservation needs to be viewed not
oply in the context of educational, econo-
mic, social and political backwarduess of
these communpities but also in the context
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of historical, traditional and constitutional
aspects. Prior to 1979, during the regime
of Chogyal, all these communities have got
seat reservations in the Sikkim Legislative
Assembly on the basis of parity on the one
hand Bhutia, Lepcha and on the other hand
the Nepalese. The Chogyal had recognised
the need to maintain the seat reservation
for the sake of maintenance of peace and
brotherhood amongst these people in
Sikkim This issue was a vital element
in the historic agreement of May 8, 1973
that was reached between the Chogyal and
the Government of India and the three
major parties of Sikkim. The principle
and practice of the reservation was reitera-
ted in the Government of Sikkim Act in
1974. General election was held in April
1974 on this raservation basis only. Article
371 (f) of the Constitution recognised it as
the State Assembly. Reservation of seafs
continued after Sikkim merged with the
Indian Union even after 1975. But it was
done away with by the Janata Govrenment
in 1979 in the most arbitrary manner with-
out any justification and without any public
opinion. It was Smt. Indira Gandhi who had
continued the reservation of seats for the
Nepalese even after merger. She had said
that justice done to the people by the
Janata Government would be undone by
her Government. When she came back to
power in 1980, we, the Sikkimese people,
saw a glimmer of hope when the then Law
Minister Shri Shiv Shanker said in Parlia-
ment during the Budget Session in 1980 as
follow :

“If it is a case of revising reservation
for the future, that is a matter which
can be taken cognisance of. The hopes
and aspiration of the people can alsa
be considered and a new policy
eloved.”

In reply to a written question, on the 14th
December 1983, the then Minister of State
for Home Affairs in the Home Ministry
Shri N.R Laskar said :

“There have been proposals for reserva-
tion of seats in the Sikkim Legislative
Assembly for the Nepalese and Tsong
communities of Sikkim origin. Resolu-
tion for reservation of seats for the
communities of Sikkim origin including
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the Chung communily in the Legislature
has also been received in this regard.”

Many Memoranda have also been
submitted to the Central Government.
Chief Minister of Sikkim Shri Nar Bahadur
Bhandari submited this memorandum
again to the Prime Minister Shri Rajiv
‘Gandhi also. The fact is that Sikkim
joined the Mainstream only in the ycar
1975. The State was being exposed to the
democratic set up only for the past 10
years. It calls for special consideration of
this demand of seat reservation.

The second thing is regarding grant of
citizenship to the Stateless people of
Sikkim. There is a wrong notion that
these people have come from Nepal. Here,
I would like to say that these people have
not come from Nepal. They are the
people of Sikkimese origin. Their names
bave not been registered in the Sikkim
Subject Register because of some of the
administrative lapses and the ignorance of
the people. These are not people who
migrated from Nepal. Recently a high
level team was sent to Sikkim for studying
the extent of this problem, and I am
hopeful that a solution will come in the
near future for this also.

Regarding inclusion of the Nepali
language in the Eighth Schedule of the
Constitution, not only in the public forum
but in Parliament also many a time it bas
been raised and the State Legislative
Assemblies of Sikkim, West Bengal and
Tripura have already recommended the
case that the Nepali language should be
recognised as one of the languages in the
Eighth Schedule. [ hope Government will
consider this demand sympathetically.

Regarding the new Education Policy,
much has been said. It is bigh time that
we started doing something in this direct-
tion.

1 am sorry to say that nothing has been
mentioneg in  the President’s Address

L adnd
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regarding development of industrially
backward hilly areas. If we do not think
and plan for the development of such
backward areas, how can we expect our
country to grow equally with reduction of
income inequalities and with removal of
social and economic disparities ?

Regarding preservation of environment,
I should like to say that a massive affore-
station programme must be undertaken in
hilly areas to check floods and drought in
the plains.

With these words, I conclude.

[ Translation]

*SHRI MANIKRAO HODLYA
GA VIT (Nandurbar) : Mr Deputy Speaker,
Sir, at the outset I would like to thark
you for giving me an opportunity to speak
in Marathi. I rise to support the motion of
thanks to President’s address. Hon.
President has referred to the sitvation in
Punjab and Shri Surjit Singh Barnala’s
action in dealing with the situation created
by anti-national forces at the instance of
foreign powers to destabilise unity and
integrity of India. I congratulate Shri
Surjit Singh Barnala for his great achieve.
ment,

When our Prime Minister was
measures to deal with the anti national
elements in Punjab, Pakistan deployed
its army oo the border early this year and
created tension in the States of Punjab and
Jammu and Kashmir. It appeared that the
situation should any time turn into an
aggression. For effectively dealing with the
situation the Govt. had to deploy its armed
forces on our borders for maintaining
strict vigil. Our Prime Minister held talks
between the two Govts in Delhi apd
brought about an agreement creating the
hope of peaceful atmosphere in both the
countries in near future. I congratulate
hon. Prime Minister for his success in
solving this problem amicably.

taking

The thrust of the revised 20 point
programme is on removal of poverty.
Under this programme, our Govt. created

*The speech was originally delivered in Marathi,
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more employment potential for the rural
unemployed. Many other programmes like
upliftment of schzduled castes and schedu-
led tribes, equal status to womens, employ-
ment for the youth, environment protec-
tion, power supply and new education
policy also received top priority under new
20 point programme.

In the States of punjab, Gujarat,
Rajasthan, Madhya Pradesh, West Bengal,
Goa, Tamilnadu,and many other States a
new scheme of organising cultural festival
was taken up. Supply of potable water,
prevention of diseases of children, increase
in the production of edible oils, expension
of communication net work, family plann-
ing programme with its emphasis on two
children norm, health, education nutrition
are some other high lights of this prog-
ramme which will enable us to achieve all
round develcpment. IRDP was also
vigorously implemented. But the represen-
tatives of the people were not ipvolved in
the implementation of this programme.
I request that in future representatives of
the people shou'd be associated with
the implementation of these programmes.

The implementation of NREP and
RLEGP created employment of 5 lakh
many days in rural areas. All these pro-
grammes meant for poverty allevialion
should be effectively implemented in
futore. I am sure that our Govt. will
spare no efforts in making the programmes
outlined in the President’s address a
success. I am sure that effective implemen-
tation of these programmes will greatly
contribute to individual and social dcvelop-
ment.

Our Prime Minister is very keen about
the development of adivasis and backward
areas. But we have pot achieved the
development of these areas due to tardy
implementation of the schemes meant for
their welfare. Inadequate expansion of TV
net work in these areas in an instance in
point, The adivasi area of Maharasptra
from which I come is adjacent to some
adivasi area of Madhya Pradesh and
Gujarat. But I am sorry to point out that
this entire adivasi belt comprision three
States in deprived of TV facility. I request
the Govt. to take immediate steps to
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remedy the situation. In the matter of
railway lines also this area is unfortunate.
It i necessary to lay new railway lines in
this area.

It is necessary to pay attention to
forest cultivation and protection of our
forests. There is large scale encroachment
on forest land which has affccted both
adivasis and non-adivasis in this area.
Therefor, Govt must effectively implement
the scheme of forest protection Otherwise,
the adivasis will have to face great risks.
There are many schemes which are being
implemented for the weclfare of adivasis
but inspite of our Prime Minpister’s keen
intention for their effective implementation,
their actual implementation Jleaves much
to be desired. 1 also request the Govt. to
undertake a programme for facing drought
in this area.

The foundation stone of a factory in
Dhule district was laid by Shri Vasantrao
Patil, the former Chief Minister of
Maharastra as early as in 1983, But it is
regrettable that the work has yet started.

It is the policy of our Government tu
ensure the development of backward and
adivasi areas and bring them on par with
other developed areas. But I would like to
humbly point out that while implementing
this policy, due attention has not been
paid to this area. Thereforec, the Govt,
should take all efforts to ensure develop.
ment of this area.

With these words I once again thank
you for giving me an opportunity to speak
and conclude my speech.

SHRI SULTAN SALAHUDDIN
OWAISI (Hyderabad) : Mr. Deputy
Speaker, Sir, I am grateful to you for
giving me time. A number of paints
have been touched in the Address and it
is nut possible 10 hence I speak on  all
of them is rich 1 shout time. But taking
into  account the problems of the
House, I shall make my submission in
brief. Very important and good speeches
bave been delivered here during the last 40
years; but if the leaders are asked to go
throught a compilation of those speeches
it would be clear to them that they did
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not practice what they professed. A lot
has been said on pational integration and
national unity. But the question is that
those who snatch the rights of the wminori-
ties are called communalists. But here it
is quite the opposite. Those, who snatch
the rights, are called nationalists and those
who struggie for the protection of the
rights of the minorities are called
communalists. How strange it is. Big
talks are made. Recently it was alleged
that the Government surrendered before
the Commnal elements by introducing the
divorce Bill. But my friends, may [ ask
you why you want to interfere in my
religion. If the Government does not want,
it, where is the question of surrender ?
Did you not protect your religion in this
manner 7 Why had you enacted laws on
low slaughter, 7 Why did you not say at
that time that the Government had
surrendered? But you want that you should
get protection and there should be inter-
ference in my religion. When I oppose it,
you say that the Government has surrende-
red befor the communal elements. This is
a strange logic which has revilted is dister-
bences everywhere. You should not miscons-
true that people will forget this thing after
your good speeches. Today education is
spreading in the country and people bave
the capacity to understand your infections
You do not say the things which are in
your mind and. All these things won’t
work ; you will have to come with an open
heart and give to each and every one his
due right. This will prove good for our-
gelves as also for the country. If you
deprive somebody of his rights and accuse
him of communalism, then this thieg won’t
work,

The Punjab problem has been referred
to in the President’s address. In fact,
there is a minority community, Sikhs
living in Punjab. They have made sacri-
fices and shed their blood for the protec-
tion of the border. Their sacrifices cannot
be forgotten. I would say that there was
only & very minor problem Had 25000
acres of land been handed over to Punjab,
it would not have caused any harm. This
land would have remaind in India itself
and it would pot have gone to any other
country. We could have solved this issue.
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But unnecessarilly we allowed this issue to
assame such serious proportions, whereas
more area of our land is in the posession
of the enemies. They ere our brothers only
who had shed their blood on the border.
We keep it in arived.

In the same way a lot of things have
been said here and education is one of the
much issuses. This thing has also been
said in the President’s address that the
Government will take care of the mino-
rities. I would first like to know if you
have some concern for the minorities’
what is the strength of Muslims in
Governmant services. The number of
sceretarics is pot yet known is date.
So far as I know, it is not even half per
cent (Interruptions)...... Had you gone
through the constitution, you would not
have raised such a quession as to who is
covered under the definition of minorities,
It is only under our democratic set up
that persons like you put such questions
to me. Any way, I don’t want to say
anything in this regard. I would like 1o

know as to what is our population
there,

You talk of communalism, bu: 1 would
say that the Government is also communal
and communalism on the part of Govern-
ment should also be checked. You go to
Andhra Pradesh and sec what is going on
there. The Government is indulging in
communalism and regionalism. It is the
duty of the Central Government to check
all such things. If (he minorities start
agitation there, then you would call it
communalism. Therefore, it is the duty of
the Central Government to check the
atrocities being Perpetrated against the
minorities 10 Andhra Pradesh. If the
minorities start agitation there, you would
call it communalism. Their very existence
is in danger in Andhra Pradesh. Now you
may see for yourself that the name of a
hero, called Hussain Sagar Timan has been
wiped out. A statue has been erected
there. But there is so much ill will against
Urdo that though Makdum Moiuddin’s
statue has been erected, but his name has
not been written ic Urdu. Now, I would
like to know if it is 03t communalism on
the part of the Government ? Is the Central
Government taking any action in this
regard ? No it is not taking any action.
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If the minorities of the area rise against
this thing, you would deplour it. In this
connection I would like to request that
with a view to take stock of all these
things and to see as to what kind of
atrocities are being perpetrated agaiost
the minorities and to know as to what
sort of injustice had been done to them,
a commission may be set up, so that......

SHRI MOOL CHAND DAGA (Pali) :
Why don’t you go to High Court ?

SHRI SULTAN SALAHUDDIN
OWAISI: Mr. Daga, vyou are not
acquainted with such things. 50 writs

have been filed against the Government in
the High Courr, but in spite of all
these ... *The situation is such, that it cannot
be described in words. Judgement in a parti-
cular writ goes against them, even then
that thing continues. Now you tell me, is
there any power left with me and do you
think that court procedure is so easy.
Now-a-days ons requires at least Rs.
5000/- to pay to the advocate as his fees
to file a writ. Do you think that filing of
writ is 50 simple ? Can an ordipary man
file a writ every time Can an ordinary
man afford to go to Supreme Court ? Qur
justice has become very costly. Mr. Daga,
you cwn say so, but this matter deserves
due consideration and serious thought,

With this T would also like to speak
about education Policy. I would like that
Urdu might be given due status in this

policy and it should be introduced in
schools and all facilities should be made
available to the students learning Urdu,

I thank vou for giviog me an oppor-
tunity to speak.

[English]

SHRI C. P. THAKUR (Patpa) : Mr.
Deputy Speaker. Sir, 1 thank you for
giving me time now to speak at the fag
end of the session on the Motion of
Thanks moved by Shri Jagan Nath Kaushal,
1 rise to support this Motion of Thanks,
1 must say this Address is an excellently
prepared decument. It is just like a
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formula which has given the activities of
the Government, the achievements of the
Government and the future action plan of
the Government.

One thirg which has not been apprecia-
ted by the honourable Members of the
Ovposition is that in this document thére
is onc novel method of more stress on
education and eradication of poverty
through education. In the Western World,
now there is a cliche that if you want to
solve the problems of your country, take
care of education, Now the Government
and our Prime Minister have realised this
importance. They have given adesquate
stress on education in this document.
If we want to improve, if we want to
improve our production; if we want to
improve our science and technology, if
we want to improve our military power,
everywhere good educatlion is involved.
Therefore, the Government has to go abead
not only in quantitative but also in quali-
tative aspects of education.

The second important
document is stress on the problem of
Punjab. That is really a vital problem-
Now something about the accord. There
has been some criticism regarding the
philosophy of the accord, But certainly
the principle behind 1the aocord has not
been appreciated much by the public or by
the Members of the Opposition. This
accord by our prime Mirister has not been
done for any political gain. There are two
aspects of this accord : one is the political
and another is the national. Here the
nationalism prevailed over the politics.
I must say that the history will remember
Mr. Rajiv Gaodhi as one of the graetest
nationalists. If you analyse all the records
and the accords, whether in Punjab,
Mizoram or in Assam, every where the
people of those provinces have been
brought back into the national stream,
We can say that we have not succeeded
in Punjab But there also a democratically
elccted Government has started functioning-
One thing which we have not appreciated
much is there are trained people to
sabotage it There are trained terrorists,
Whbo are trained by the well advanced
cauntries of the world.

thing in this

*¥Not recorded.
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18.00 hrs,

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA
DIKSHIT) : I request that the sitting of
the House may be extended upto 1830
hrs so that all the  hon. Members, who

are sitting in the House and who want to

participate on this debate. can speak
today.
MR. DEPUTY-SPEAKER : 1 think,

the House agrees to sit upto 1830 hrs.

MANY HON. MEMBERS : Yes, Yes.
MR. DEPUTY-SPEAKER : The
House will sit upto 1830 hrs. You may

now continue.

SHRI C. P. THAKUR : As I was
sayiog, in Punjab, it is not only the bullets
of the terrorists that we have to counter,
They are the trained people, who also
spread anti-nationalism and we have to
have commandos trained in nationalism
and who can counter anti-nationalism of
the terrorists by nationalism. That aspect
needs to be appreciated.

Mcmbers who
Barnala

1 agree with the hon,
expressed the view that Shri
should be supported, In the last session
of Parliament also, I said that Shri
Barnala’s hands need to be strengthened,

18.01 hrs.
[SHRI SHARAD DIGHE in the Chair]

He is one person who has stood like a
rock against religious fanaticism and fund-
amentalism.

These is another problem which has to
be looked at from a different angle, and
that is th: problem of army deserters.
They reacted in extrem:ly unousual con-
ditions at the spur of the moment, Except
those army deserters who are charged with
murder or similar other offences, in the
case of other deserters, the Government
should take a sympathetic attitude. All the
desertere should be nssessed by psychiat-
riste; their mental condition should be
asscseed and on their personal bonds, they
should be released. 1t must be appreciated

MARCH 2, 1987

Motion of Thanke on 308
President’s Address
that if you imprison ope person in &

family, you make the whole family anti-
national. We have therefore, to do some
rethinking on this problem.

Then, our foreign policy has been very
nicely summarised in the President’s
Address; we believe in peaceful co-exis-
tence. We want friendly relations with our
peighbours. But in our foreign poiicy we
are more obsessed with Pakistan then with
China India is a country which is emer-
ging as a major power in the South-East
Asia 2nd it should not be obsessed with
Pakistan, but with China. If we have 1o
equate ourselves for purposes of military
power, we should do it with China and
not with Pakistan. If Pakistan manufac-
tures an atomic bomb, we say that we have
to change our options. This changing of
options should not be there; we have to
give a firm direction to our policy. Take
the case of Russia, for example. They put
moratorium on nuclear tests, but when
they realised, that if they do that, they
will be left far behind, and, therefor, they
started nuclear tests again. Every country
has to think in terms of their own exis-
tence.

As 1 said, India is emerging as a power
ful pation in the South-East Asia. Not
only we have to defend our democracy
and strengthen it, we should also take a
clear decision on the nuciear policy. 1
think, the time has come when we should
g0 nuclear, we should not only make the
bombs, we should also make advances in
other aspects of the nuclear power. Some
hon. Members said that allocation of more
funds on defence is eating away the money
which could have been usefully spent on
other development. As we find in other
countries, the mony spent for defence
purposes also creates employment opportu-
pities and adds to the welfare of
the country as a whole. Unfortunately,
in our country we always import most of
the technoiogy and we have not developed
our own technology in the defence field
and therefore, we have not been able to

crecate so much of employment in our
country, [ think, we should now do
that,

Some hon. Members criticised (he

Government that they have succumbed to
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the fundamentalism in the Muslim pergonal
law. With regard to this Bill, what the
Government did was proper and correct.
They assessed the feelings of the people
and people felt that the time was not yet
ripe for this type of a legislation. There-
fbre, @ proper decision was taken that a
change should be made only at a point of
time when people really want that change,
whether it be with reference to majority or
minority. When people Teel that it should
be changed, then a chapge will come and
now the time is not ripe. 1 also assessed
the opinion of the people in my consti-
tuency and they felt that this was a sort
of an interference. This type of fear was
there in their mind.

1 have now to thank you for giving
me time to spoak these few points.

DR. DATTA SAMANT (Bombay
South Central) ; 1 have been waiting for
three days and now you have given me
time to speak. I must thank you. I am
hearing all the speeches that are being
made for the last three days. The Presi-
dent’s Address is almost in the same form
for the last two years referring to some
points and saying that such and such a
thing had happened, such and such pro-
gress has been made and so on.

But I am coming to certain categorical
points. The national income in 1985-86
is Rs. 195707 crores. Taking into account
the country’s population which is about 70
crores, if you make a calculation as per
the Government figure, the per capite
national income is about Rs. 7 per day.
And if we take five people as a2 norm for
a family, it comes to Rs. 35 per family
per day or about Rs. 1050 per month I
am asking a question in this House
whether the average income of a fumily
per month is about Rs. 1050 in this
country. 1 think 85 per cent of the
families do not come anywhere near this
mark. Only 10 to 15 per cent are
carning more and more. We are just
equating a begging man with top people
like Birlas and Tatas and adding
their incomes, we are arriving at an
average of the sum total which is not at
all realistic. And these are government
figures only. They are not my figures.
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Per capita cloth consumption is also
given at 16 metres per year. But 40 per
cent of the population consumes only 2
metres; 30 per cent consumes 9 metres
and the remaining 30 per cent consumes
about 30 metres. It is the same with
consumption of food or calorie in-take
also. 60 per cent of the people pay more
then 50 per cent for their food. All these
figures are given by Government only.

Sir, it is true that whatever develop-
ments have been achieved in the country
for the last two or three years, these
developments are benefitting only a very
few people at the top level of the society.
Their income is increasing. On the other
side about 80 to 90 per cent of the
people—I am not going to the length of
calling all of them poor—are always
suffering. That is what is bappening
ip our national economy. But such type
of specific things should be brought to the
notice of common people by our honourable
and respected President. He should
bring to the notice of the average man
that this is our national income, this is our
average consumption and so on ard so
forth. But the Government has not so far
dared to give such type of figures. They
are only confusing the issues because they
canoot face the public. According to the
Seventh Five Year Plan, the average income
of the family which is below poverty line
is Rs. 6400 in a village and Rs. 7300 in
a town. If you compare this figure with
the income of about six to seven crores of
families working in the fields, in the stone-
breaking work, in powerloom sector and
in the farms as labourers, vou will find
that their incomes are much less than the
figure worked for a family living below
the poverty line. Their minimum wages
are never specified. Though our hon.
Labour Minister always speaks about their
wclfare, Government has never bothered to
strictly enforce the minimum wages for
farm labour, stone-breaking workers, etc.
In 80 per cent of the cases, the minimum
wages are much less than the poverty line
figure and it is really shameful that we are
discussing economic plans, poverty and
all those things. 1do not like to waste
the time of the House, but 1 just want to
mention one thing. Today afterncon I had
been to Paridabad to see the stone-breaking
wotkers. In Bombay, they were my first
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union. 10,000 of these workers draw
Rs. 8 per day after working for 12 long
hours. Three people died abcut a month
back and the managers drove away their
wives by just giving them Rs. 1000. Not
even a single minimum basic law of so
many Acts concerning minimum wages is
being followed by Government. So, 10000
workers in this stone-breaking industry are
suffering in Faridabad., I went there today
only as 8 guest and 1 have seen thcse
things. So, this is the nature of things, In
Bombay, I have seen about 50,000 pe.ple
are sleeping on the roads and they are all
beggars. About 50 lakh people are
staying in hutments. You are visualising
that their income is going up still, by
dividing or substracting or symething like
that. Two per cent to three per cent
people, who are on the top are getting the
benefits. This is the condition of our
national economy.

1 would like to mention that, our
President hag failed to mention in his
Address regarding the blackmoney. The
Amnesty scheme which you have introduced
is quite all right. You have conducted
gsome raids also. You have earned some
revenue also. Anyway, you have done
gomething. But, the blackmoney which is

cicculating in this country is about
Rs. 50,000 crores. Then what are you
going to do with this ? The parailel

cconomy is running in this country. As
per stadies, the income of the tax-evaders
is two and a half times more than the
income of those people who have been
assessed for the taxes. Somewhere taxes
are paid and somewhcre taxes are not at
all paid.

Sir, the public sector which is importing
machineries and other things from abroad;
the administrative delays, these are all the
major sourcess of blackmoney.

The industrial production has gone up
by 8.6 per cent. Now, the Government
has changed the calculation by taking the
bage year as 1980, by adding some
electronics and other things. Otherwise,
if yon take 1970 as base year, it would
come to around 5 per cent,  How are you
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measuring the industrial production ? The
Government is giving money to the private
agencies, by giving money through the
banks They are also giving monay to
some employees for starting factories. Do

you know, what is happening ? The
private enterprises are swallowing this
money. What are they doing for our

national economy 7 What is your control ?
How much money they have swallowed ?
This is the major source of blackmoney.
If you see the records, at present there
are about 5 lakh industries which are sick
and more than 10 lakh workers have been
thrown out of employment. The bank
deposits are swallowed by these private
agencies.  But nobody is making any effort
to check this thing. The same private
agencies are getting additional loan. So, I
would say this is the scurce of blackmoney
which these people are creating. It is a
havoc for our national economy. This
Government is sleeping over the matter.
So, such type of economic offences are
going on here.

If you compare the Consumer Price
Index of 1960, the value of the Rupee
has gone to 14.60 paise. These are the
figures which were supplied by the Reserve
Bank of India in October, 1986. This
shows, where, our economy is moving,

Nodoubt, the private sector has done
well  About six to seven hundred factories
have been set up with more than Rs. 100
crores as their share capital in 1985-86.
Their business is quite good. Their turn-
over is quite good. Their gross profits
have gone up. But, they are not doing
their business, with their money. They
are borrowing from the banks, . Their
borrowings have gone up by two-folds.
You see, this is the tendency which is
prevailing. Even, if the Tatas or Birlas
or somebody else wantto start a factory,
they have to go in for public borrowing.
So, these are the reports of the Govern-
ment, I have got with me the percentage
regarding all these things. These are the
important points which I wanted to mention
regarding the corporate sector or the
private limited companies. In 1985-86,
their imports went up by two times and
their exports went up by haif per cent. So,
they are making good business out of this
Government money.,
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In our national economy, the gap
between the imports and exports was about
17 crores and it has increased in 1985-86.
These are the figures of the Government.
How the private sector is utilising the
Government money 7 1t is a very important
thing and it is high time that the Govern-
ment sghould Rive certain  directions
regarding all these things,

I would also like to mention about the
modernisation and unemployment. 1 am
coming from Bombay. The hon. Labour
Minister has given the figure that in 1989,
there will be, five comes and eighty lakh
people will be unemployed. As per my
calculation, over seven crores will be
unemployed out of the 70 crore population
of this country. Then, how are you going
to solve it ? The President did not even
talk about a single word regarding this
in his Address. Last vear, nobody touched
about this figure during the discussion on
the Budget. I asked for it from the
Library here. Nobody is giving that figure.
I think the Government has failed. You
bhave failed. Your Goveroment does not
want to give any specific figure.

1 am told you are now going to
modernize all these things. What is the
modern technology 7 In the last three
years, there were 300 collaborations with
multi-nationals. Barlier, during 33 years,
there were only 300 collaborations. An
equal number is there in the last three
I have studied the report on foreign

years.
collaborations. The have dumped their
old technology into India. This is a

seller’s market. With such collaborations
or modernizations, the development of
Indian economy will not come about. If
such types of things are linked with
modernization, I am afraid it will adversely
affect our economy.

Now about cotton and wheat prices.
Wheat was procured last year at Rs. 165,
and this year the procurement price is
Rs. 171. The Food Corporatian has made
another Rs. 1000 crores of black money.
It is a black doctor, Money is wasted,
One rupee is spent per kilo. The average
man is now getting it at Rs. 3.50 a kilo.

A similar thing is happening regarding
cotton, This morning I had raised this :
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at present, 41 lakh bales of cotion are
lying in this country, You have allowed
a concession on the import of polyester,
and a slight perceniage on the purchase of
cotton. You allowed them to export.
Nobody is allowing the export of cotton,
But they cxport textiles i.e. cloth and
garments. They have orders worth
Rs. 900 crores. Therefore, from one shirt
which is exported, the cotton growers get
only Rs 3/-. Thae cost of the cotton cloth
is Rs. 25/, the stitching man gets
Rs. 3/- and it is exported for Rs. 90/-.
That is the whole economy. Here, Govern-
ment has failed; and so, the farmers and
agriculturists of this country are suffering,

The President has not mentioned these
things in his Address.

There are many more points; but since
you have rung the bell, I thank you for
giving me some time and close my speech.

[Translation]

SHRI BHARAT SINGH (Outer
Delhi) : Mr. Chairman, Sir, I support the
Address made by the President before the
Members of both the Houseson 23rd of
February. It consists of matters relating
to all round progress of India, maintaining
unity and integrity of the country, honour
of the women, providing a boost to
agriculture and removal of the shortage
of pulses. First, I would like to speak
on agriculture. After the nationalisation
of Banks, farmers had set up tube wells
and irrigated their land. With the
availability of irrigation facilities, good
seeds and good quality fertilisers, the
agricultural production has increased. Just
now, it was statcd in the House that when
our population was 40 crores, we used to
import foodgrains from abroad. But with
the rise in population, our stock of food-
grains has also increased. For this alj the
credit goes to Smt. Indira Gandhi. During
her regime, farmers were sanctioned Jloans
and all facilities were made available to
them. Farmers worked very bard and
increased the production of foodgrains. At
present there is a little shortage of pulses,
The President has said in his address that
Rs. 50 crores have been earmarked for
increasing the production of pulses so that
production of pulses may increase and their
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rates might be reduced and the consumers
may be able to get them at lower prices.
This will solve the problem of shortage of
pulses with the hard work of farmers. I
would also like to say that the farmers
produce crops by working very hard, But
there are certain things on which the
Government should pay its attention. The
farmer works bard for the whole year but
when the crops are ready for harvesting
hailstones damage his crops. Sometimes
their granary catches fire. The Government
should pay attention towards this so that the
morale of the farmer getsa boost and he
might be in 2 position to produce more
and more, I would like to express my
views about unemployment. The D.R.D.A.
provided three wheeler scooters as also
helped in getting licences to the unemployed
educated youth of Delhi so that they could
earn their livelihood. Bank loans were
provided to petty shopkeepcrs, rehriwallahs
and vendors on a very nominal interest, It
is a fact that in the entire country 20 lakh
people were helped to bring themselves
above the poverty line, The reason is that
the Government helps them so that they
may become self reliant. Under the 20
Point Programme the poor, the landless
labourers, the Harijans were distributed
120 sqyd of plot each in every village
panchayat and provision of roads,
electricity, water supply were made for
them by DRDA. They were allotted plots
free of cost. Everyone should have bread,
clothes and house and that is why our
Government is helping them in this regard.
This is the aim of our party, It had been
fhe policy of Indira Gandhiji to raise the
poor above the poverty line so that they
may become self reliant. Now  Rajiv
Gandhi is also following the same policy.
There are no two opinions that previously
there was much poverty. The members of
the opposition say that the poor have
become poorer. This is not correct. The
poor bave made progress in comparison
to the past. You can see the history of
the past 20 years to koow as to what
transformation has taken place. The
people of the opposition speak of 40 years,
but T would like you to go through the
development of only last 10 years. The
water of the Ganga and the Yamuna rivers
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bas been made available to each and every
village g0 that the incidence of disease is
checked and provision of electricity and
roads has been made in the countryside.
Of course, facility of road link from one
village to another is lacking in some cases,’
but our Government will definitely pey
attention towards this problem 8o that
roads are provided there for the fagility of
the people.

516

The Government have sufficient stock
of foodgrains. Fair price shops bave been
opened at different places in every c¢ity and
village. Ten years back there used to be
long queues at every such shop, but now
people get all things of their necessity at
reasonable rates. The Government have
taken responsibility to supply foodgrains
directly to Fair Price Shops so that the
poor people may get foodgrains at cheaper
rates. It hasalways been our endeavour
to provide maximum benefit to the poor.
There are a npumber of unauthorised
colonies in Delhi which are facing great

difficulty. Lakhs of people reside in these
colonies. The Government is going to
make provision of water there. Tubewells

are being installed at different places and
electricity is being made available to them.
In the unauthorised colony of pre 1981
period, people belonging to middle class
category like tailors, conductors from
Haryana and Rajasthan are living thers.
Roads should be constructed in such
colonies so that they can go anywhere
without any difficulty. Buildings should
be constructed for schools whether they
are higher secondary schools or other
schools, in the rural areas. At present
there are two school buildings at Mehrauli
and ome at Nazafgarh. In the New
Education Policy, half an hour has been
kept apart for giving education on
eradication of untouchability to the small
children. We should give such education
to qur students as may teach them to live
with love so that the unity and integrity of
the country is maintained and the country
may become stronger day by day.

Similarly, there are many things which
I have stated like provision of employment
to a number of unemployed youths under
DRDA. This shows that the Government
have done a lot of work for the poor. We



31% Motion of Thanks on PHALGUMA 11, 1908 (SAKA) Motion of Thanks on 518

President’s Address

all want that India should become strong
and the people should live with love. M
the Hindus, Muslims, Sikhs, Christians and
people of other communities live with love,
the unity of the country can be maintained
and India would emerge as a powerful
nation, If we live unitedly, onily then the
unity and integrity of the country can be
maintained. You might recall that during
the freedom struggle, the Hindus, Mustima,
Sikhs, Christians, Harijans, farmers and
other people of villages togetber followed
Mahatma Gandhiji and due to them India
achieved independence. We should work
with the same spirit to protect the freedom
of the country. I would iike to say that
if we work hard for the country, the
country will become stronger. With these
words, I support the Motion of Thanks on
the President’s Address and also convey my
thanks to you.

(English]

SHRI SAMAR BRAHMA
CHOUDHURY (Kokrajhar) ;: Mr. Chair-
man, Sir, with a deep sense of anguish
and disapointment I observe that the
President has practically by passed the
problems of Scheduled Tribes, as if it is
a ritualistic and routine work.

MR. CHAIRMAN : We shall extend
the time up to 6-45 p,m, so that Shri
Choudhury and Shri Daga may complete
their speeches, taking ten minutes cach.

SHRI SAMAR BRAHMA
CHOUDHURY The President has
casually mentioned that in the revised 20-
Point Programme of 1986 programmes for
ensuring justice to Scheduled Castes and
Scheduled Tribes are included. This much
and nothing more. The speech, or the
Address of the President is a reflection of
the policies of the Government, Judging
from this point of view, are we to infer
that the problem of Scheduled Castes and
Tribes have lost their priorities in the
minds of this Government 7 Otherwise,
more time should have been devoted to
deal with the problems of Scheduled Castes
and Scheduled Tribes.

Mr. Chairman, we all wilbagree that in
spite of the special efforts and the special
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trust the Government had been giving to
uplift the tribal socieites, to wplift the
Scheduled Castes the achicvement is far
from satisfactory. Today, what do we
sec specially in  the case of Scheduled
Tribes, particularly in the area from which
I come, the Scheduled Tribes of the p'ains
of Assam ? Their economy is going from
bad to worse. We have painfully observed
that the pilot projects meant to develop
tbe tribals and tribal areas, the tribal
devalopment blocks meant to develop the
tribal economy and tribal areas fai'ed
miserably, So, in order to improv: the
conditions, in order to have a better effect,
the Government of India have presently
switched over to the tribal snb-plans
concept. We have been observing that
even this tribal sub plan has been miserably
failing. In spite of spending crores of
rupees to uplift the tribal societies and to
develop the tribal areas, tribal people are
going more and more below the poverty
line. This special effort could not achieve
the desired result. Why ? From my long
years of association with tribal development
works I can say that one of the main
reasons of this failure is that these plans,
pilot projects, tribal development blocks
au the tribal sub plan have failed to involve
the tribal people in the matter of imple-
mentation of these schemes. Implementation
of these developmental efforts has all
along been through extraneous agencies.
As a result of that, money allocated for
the tribal development has been squandered
away. In many cases there were sabotage
to these efforts by the vested iuterests. So,
unless some means are devised, some
agencies are created to involve the tribals
themselves in the ¢ffort of development of
tribal people, no amount of special
allocation of money will help and achieve
desired goal.

T have seen that the land alienation
problem has become more and more acute.
More people are uprooted from their
villages and thrown away from their areas.
As a result the tribal economy has suffered,
Agriculture is the mainstay of tribal
economy. If the lands are alienated from
the tribal people, definitely we cannot
expect the improvement of tribal economy.

The tribals are distinct people.
bave their own lapguage,

They
culture and
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tradition, They have different ethnic
identity of their own. They inhabit
particular areas and particular region. So
the main tribal problems are preservation
of their ethnic identity and their areas.
Upless their ethnic identity ard areas
are preserved, the problem of he tribals
will not be solved.

We have seen that wherever autonomy
is extended, the tribal areas have done
better. For inostance, in Arunachal we
have extended autonomy. We have given
it statehood. We have given statehood
to Nagaland. Sois the case in Mizoram
and Meghalaya. 1n these areas the land
alienation problem bas been solved
successfully. In thote states the achieve-
mept of developmental works is much
bettet thap in other areas. From that
point of view we must learn that to involve
tribal people in safeguarding their areas, in
protecting their lands, tribals should be
given autonomy, The makers of the
Constitution visualised this necessity. That
is why, they provided provions to extend
regional autonomy, district autonomy to
tribal areas, And wherever these autonomies
were extended the result was much better,
Today what do we see in Arunachal and
Nagaland, in Meghalaya and Mizoram ?

We see that the sense of insecurity has
been removed from the minds of the tribal
people and a sense of belonging has been
restored in their minds. We must learn a
lesson from that experience and take that
directions to solve various tribal problems.
Today it is seen that just to get the benefit
of autonomy, the plains tribals of Assam
are striving for autonomy. They are
demanding a State called Udyachal. We
also see that the hills tribals of Assam are
demanding more autonomy a status of
autonomous state. The Adivasis of Chhota
Nagpur area are demanding Jharkhand.
There are the political aspiration of the
Tribals. So, I appeal to the Government
that as per the provisions of the Consti-
tution, these tribal areas should be given
gutonomy and the political aspirations of
these tribal areas should be fulfilled.

1 expect that our young and dynamic
Prime Minister will deal with this problem

MARCH 2, 1987

Motion of Thanks on 20
President’s Address

while replying to the debate. With these

words I conclude.

[Translation)

SHRI MOOL CHAND DAGA (Pali) :
Mr, Chairman, Sir, I wouid like to submit
with humility that you should kindly
regulate the time. It is the duty of the
chair to refuse permission to a speaker on
the subject bafore hand. This creates
great resentment. We will be very grateful
to you if you kindly regulate the time. If
you do not regulate the time, you will not
be doing justice to Members. 1 would
not like to use any harsh words against
apyone, But this is not proper.

We all have taken a pledge in the
Constitution., This Constitution is a living
and revolutionary document. If we followed
it, there would not have been any unrest,
strife, animosity in the country. Article
38(2) says,—

[ English]

*“The State shall, in particular, strive to
minimise the inequalities in income,
and endeavour to eliminate inequalities
in status, facilities and opportunities
not only amongest individuals, but also,
amongst groups of people residing in
different arcas or engaged in different
vocations.”

[ Translation]

Who will be responsible for it 2 What
is the reason for the unrest prevailing in
the country. These are the publications
of the Government and npot ours. This is
‘Yojna’. Recently, Dr. Melcolm .
Adisaisayga has written an article in it. 1
have no time to read out this article, other-
wise you will say that I have taken much

time. In his article he has given the
reason for the strife.

[English)]

“This coexistence of the few rich and
_the poor majority stems from the
urequal ownership of assets, which
inequality seems to be worsening and

widening, even as our economic growth
accelerates.”
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‘ Aﬁd tie has glven this picture.

b

(Translation}

What is the reason that there is strife
and unrest In the country ? Onpe person is
dying slowly. Its main reason is that
‘there Is inequalities in the country. Today
one state is economically advanced, while
another State contintes to be backward.
Who is responsible for this stote of affairs-?
The regional in balance is increasing. One
person is economically sound while another
is going below the poverty line. At that
time you say that you haveé got so much
stock of foodgrains. I do mot want to gay
much on it.

We bave been continuously supporling
Barpalaji and we have conveyed ovur thanks
to him. All agree that there is unily in
diversity in our country. But in spite of
this, killings are continuing unabated in
the country at present. You exhort that
we have to fight against it and we are
fighting against such a tendency. Efforts
should be made to puta stop to the
killings of ionocent persons

The incident, which took place on 12th
February should make us haug our heads
in shame. The dacoits were in the bank
for full one hour and forty five minutes
looting the cash, They put bundles of
cash of Rs. 100 and Rs. 50 denominations
in the sacks and blapkets at the point of
gun und loaded it in matadors parked
outside and decamped with the huge
amount of cash. No Minister or leader
thought it proper to express his reaction on
it. At least 200 persons were present in
that bank at that time. They took away
about Rs. 5 crores from the bank located
in the Centre of the market. Surprisingly,
they preferred to take away bundles of
Rs. 100 and Rs. 50 denominations instead
of the denomina‘'ion of Rs, 10,5,2 and
Re. 1. 1 would like to know who is
responsible for this incident ? At present,
banks are being looted in this way and due
to this, expenditure on banks is also
increasing,

We believe in the principle of secularism

and we have faith in the jenocratic -sot:
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up. We would also like to follow it. But
wbat is happening in the country 7 In the
newspaper of day before yesterday, it has
been published with regard to self-reliance.

[English]

Io regard to self reliance, the figures
were given in the newspaper of day before
yesterday. It was stated therein that India
is falling into external debt. What is the
total external and internal debt ? It is
Rs. 327553.91 crores. How much is the
interest thereon ? The interest which we
paid during 1985-86 is Rs. 1007 crores.
This is the figure as on 31st March, 1988,

' [Translation)

This shows how much we are lagging
behind in the matter of self-reliance, Even
today we are importing agricultural
commodities. At present we are importing
edible oils worth Rs. 767 crores and sugar
worth Rs. 421 crores. Similar is the case
of cement also. These are all latest figures.
How long will we be importing sugar ?
Has the country mov, forward 7 Of
course, it has moved forward, but we
should not be complacent over it. We
sbould not say that we have not done
apything. But one. thing 1 must say that
we shall bave to think as to what progress
we have actually made.

In regard to taxation, 1 would like to
say that there has been increase in indirect
taxes. In 1950-51 the share of direct tax
was 43,3 per cent and today it is 19.3 per
cent. The share of indirect taxes which
was 56.7 per cent has gone up to 80.7 per
cent. In this way share of indirect taxes
has increased and consequently the poor
have bzen hit very bard.

So far as education is concerned, do
you expect that we will be able to get
qualified teachers in the schools in the
villages ? When lakhs of teachers are not
qualified there, how will the new cducation
system be inroduced in the villages. We
are not consistently following what the
Constitution has provided and what we have
taken pledge in the constitution. The time
allbtted to mé is very short.' I would,
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therefore, not like to say much. Even
fhis mpuch hiss ‘been $aid :

[Exglish]

“The World Bapk has estimated that
given the present state of the elucéation
syatem in India, this county will house
$4 per cent of the World's illiterates
fn the age group of 15 to 19 by 2004",

[Trdnslation)

Therefore, 1 woald like to say thet we
kave ot been able to ¢fke up the work
which av¢ wanted 1o do.
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BUSINESS ADVISORY COMMITTEE
Thirty-Forth Report

[English)

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA

DIKSHIT) : I beg to present the Thirty-
fourth Report of tbc DBusiness Advisory

Committec.

18.47 brs.
The Dok-Sabha then adjourned sill Eleven
of the Clock on Tuesday, Mureh }, 1987
Phalguna 12, 1908 (Saka)
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